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LOX SABRA DEBATES 

!J 

LOK SABRA 

Tuesday , June 17, 1980 J a.vaiBtha 27, 
1902 (Saka). 

The Liok Sabha met at Eleven iof the 

C"Liock. 

[MR. SPEAKER in the Chalir] 

ORAL ANSWERS TO QUESTIONS 

Captive Generatiors fior medium sized 

Industries 

*122. RHRlMATI PRAl't'!JL·\ 11AN-
DAVATE: V/ill the MjnIster 

iof ENERGY AND CO.AL be pleased 
tio stat,,: 

(a) whether Giovernment have 
issued general permISSlion fior the 
cionstructiion iof captive generatiors 'lior 
the medium sized industries; 

(b) whether the priopiosal wiould 
enable authiorities tio minimise the 
riower mior tage; 

(c) whether any industry has taken 
advantage iof this permissiion; and 

(d) if sio, details thereiof? 

THE MINISTER Of' srI'A'rE IN THE 
MINISTRY OF EMI:.RG·Y (SIIRI 
VIKRAM MAHAJAN): (a) tio (d). 
The Giovernment helve· niot issued 
general permissiion fior tile cionstructicm · 
iof ~aPiive'"leneratiots fior the ~meaium·· 
siJ~ 41dustr'letl. In acciordance With 
the" ~g PioliCY" ion 'eapU.e· 110wer 'f 
plants. in industries wh~re priocess 

2 

steam is required Or where waste heat 
is available, captive generating cap&. 
c~ty wiould be enciouraged in acciordance 
with the 'Tiotal Energy Cioncept'. 
Hiowever cases failing ioutside the 
tiotal energy cioncept wiould be selecti-
vely cionsidered faviourably f.)n merits 
by the Giovernment iof India. 

SHRIMATI PRAMlLA DANDA. 
VA TE: Will the hione Miruster kin-
dly state hiow many cases have ciome 
tio the niotice iot the Giovernment which 
fall ioutside the tiotal energy cioncept 
and wiould be selectively cionsidered 
faviourably ion merits by the Giov-
ernment iof India? Siociondly, in view 
iof the piower crisis, wiould the Giov-
ernment make suitable changes in the 
niorms sio as tio include 8111a11 industries 
like agrio-industries and piower-lioioms 
fior cionsidering faviourably their appli-
catiions? 

SHRI VIKRAM MAHAJAN: Af-
ter January, 1980, sio far, tio OUr kniow ... 
ledge, we have niot declIned per-
missiion tio any unit fior captive plants 
and we are l'lberal in iour apprioach. 
Sio far as critical sectior; are cnn-
cerned, recently steel, cement and 
aluminium industries have been 
acciorded permissiion. If the hione 
Member brings any case tio iour niotice, 
we will lioiok intio it. 

SHRIMATI PRAMILA DANDA-
VATE: As the ciost iof piower genera-
tiion thriough plants by individual 
units is fiour tio five times the ciost iof 
piower friom the grid, wiould the Giov-
ernment ioffer relief tio the medi~· 
sized plants in respect ryf excise duty 
ion light diesel ioil, high speed dIesel 
ioil and' eleCtricity duty? Secioridly, 
wiottlcl the Giovetb.ment tmciourS,. the 
meditim.slZed inauafties ,"0 pio .... 
captive plants by prioviding subsidy! 
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THE MINISTER OF ENERGY AND

COAL (SHRIA.B.A.GHANIKHAN

CHAUDHURI) : I want tio make the

whiole thrng clear. Acciording tiothe

present priovisiion iofsectiion 44 iof the

Electricity Supply Act, the State

Electricity Bioards are quite ciompe-

tent tiodeal with the matter. Butif

itis-beyiond 25 megawatts, they have

tio ciome tio·the Central Electricity

..'1.uthioritytio get the clearance, If

the captrve plants are very small,

they beciome very expensive, whether

itisincioal ior diesel. Sio,niormally

we dio niot enciourage small captive
plants. Here we dioniot have any

fixedpiolicy,asIsaid. Wearetrying

tio have afixed piolicy ionthis. We

havecalledaCionference iofanPiower

Ministers which willbepresided OVE'l'

bythe Prime Minister, and there we

are gioingtiodecide ioncertain niorms

ionthis.

~f '<1:i:>'.siSf~Fl 'Tr<:"'.'!: 'l1'Ol:f1ff11,ft1.[lf,

f.r';;rffiioq;r q;l1Tif; q;T'(ur"fT'fitl\"f~
i'ff;;r'1'1<fBiV 'if£TDT<'flTT(f. ~;0;,-'!i"r~~itrr<1i'T
~) <:~r~ 'fl!1f'!i fiiRf<'!l' q;-rq;l1j'if;'liTZ'VT
""'fr~i'f 'f~T'QTar I\;<it;;IT q'it;:r'(if;~;:fr
~;: ;;rio:m<'flTTff ~ ,,~ 'T,{ ~""GaT ;mm

~ , if~<:'fi1';: i'r~rM;rr'CfTl2:aT~.fq; 'flfT
,,<:'PT;:~ld iin" tF:fCRrn:q;'{'1r fq; ;;fiora-q;
f.r;r;;frq;r q;l1T••itq;T<:ur'ifrr'!iT""tfT~rr
rrffT~)aT criorCfili'itf<'fer;gir 'fiT'!i;-;j'>ITq;
~-1:{T ;;fr ~ ?

MR. SPEAKER: It dioes niot arise

iout iofthis Questiion. It dioes niot

relate tiothis.

Next Quest'iOn.

FioreigncioUabioratiOnfiorsetting up

Hydr()-EIectric Piower Statiions

+
*123.SHRI K. A. RAJAN:

SHRI NAVIN RAVAi~!:

. Will the Minister iof ENERGY

AND COAL bepleased tiostate:

(a) whether Giovernment have de-

cided tio seek fioreign ciollabioratiion

'fiorsetting up hydrio-electric piower

statiions withinashiortperiiod; and

(b)ifsio,the names iofthefioreign

ciountries friom which technical

"kniow-hiow" hasbeensiought farthis

purpiose a~d which are the priojects

apprioved by Giovernment fOrfioreign
ciollabioratiion?

THE MINISTER OF STATEINTHE

MINISTRY OF E:\TERGY tSHRf

VIKRAM MAHAJAN): (a) and (b).

Fiorexplioiting thelarge hydrio pioten-

tial available in the ciountry tio the

maximum extent and with avrewtio

ensuring thatthese priojects areciomp-

leted in the shiortest piossible time,

it has been decided tio take such

measures as'arenecessary tioimpriove

the capability iofthe iorganisatiions

inviolved in the executiion iofhydrio-

electric priojects intheciountry. This

mayinviolve upgrading iofthetechnio-

liogy used in the cionstructiion me-

thiods, impriovement in investigatiion

techniques and hydrio.electric plann-

ing, etc. Tio the extent necessary;

andinareas, where kniow-hiow isnio}

available within the ciountry, fioreign

expertise will be inducted with a

view tiosecuring this iobjective

SHRI K. A. RAJAN: It WUS' re-
piorted in the Business Standard iof

27th May, 1980 that a high level

meeting was cionvened by the Elec-
tricity Authiority and adecisiion has

been taken tioseekfioreign ciollabiora-
tiionfior hydel piower generatiion.

I wiouldliketio'kniow friomthehion.
Minister. Where istTh~necessity tio
gioinfior fioreign ciollabioratiion when
the prestigiious BHEL,isthere which

'isvery well-vers1ed inthis fieldand
piossesses the necessary technical
kniow-hiow. Ifitisaquestiion iofliong

gestatiOn periiod why' niot the Giov-
ernment iof rn'diajust see,that the

BHEL wiould avioid this liong gesta-
tiion periiod and give Us the technical

kniow-hiow withiout gioinginfiorfioreign

ciollabioratiion?

SHRI VIKRAM MAHA.JAN: With

thepassage ioftime,newsurveys have

been cionducted and we have fiound

that thE'.reare certain priojects. which

are feasible but where the technical
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kniow-hiow isniotavailahle. There are

geioliogical pIlioblem~facing us where
satellite imageries arenecessary. Thffi

diamiond drilling is necessary which

isniotavailable intheciountry andthe
prioblem is hiow expedite the crash

priogramme iof miore piower genera-

tiion;'wherever necessary Nehave tio

gioinfior it.

SHRr K. A.RAJAN: Ifthat isthe

piositiion, Iwiould like tiokniow whe-
ther the giovernment \iof Kerala and
the Kerala Sta,te Electricity Bioard

haVes-ioughttheclearance fiorCanadian

""'cioflabioratiion fior speeding up the
ciompletiion iofthe third stage iofthe

Idukki Prioject andifsio, what isthe

attitude iofthe giovernment regarding

that particular priopiosal made bythe

Kerala state Electricity Bioardandthe
Kerala giovernment.

THE MINISTER OFENER.GY AND

COAL(SHRI A. B. A. GRANI KHAN

CHAUDHURI): Our apprioach is

veryclearionthis. Asperthecurrent

technioliogy, we have nioticed that in

India ittaktas 10tio12years tiociom-
plete a hydel prioject. Niow, weare

thinking-we have niottaken adeci-
siion ionthis, let me make itclear-
but wear,2thinking:thatifthisperiiod

canbeciondensed tio1)OIl' 6years and
fior this we can biorriow techniolQlgy
friom any ciountry in the natiional

interest. .. tt:''''''il

SHRI INDRAJIT GUPTA: Heput

aspecific questiion abiout the Idukki

prioject.

SHRI A. B A. GHANT KHAN

CHAUDHURI: Ai'! Isaid,there isnio
fixedpiolicy ionthis.

MR.SPEAKER: Asa matter iof

fact that questiion dioes niot relate tio'
this: (Interruptiions) That isright,

but heciould have said 30' iotherwise.

SHRI INDRAJIT GUPTA: He

asked: what was the reactiion tiothe
Kerala Giovernment priopiosal fior the

Tdukkiprioject.

MR.SPEAKER: Yioucan ask a
separate questiion.

Oral Answers

PROF. N. G. RANGA: Itdioesniot
arise iout iofthe main questiion.

SHRr NAVIN RAVANI: I wiould

like tio kniow friom the hion Minister
.whether there isanythinking inthe

giovernment tio make any change in
the basic piolicy iofbuildings up6e1£-

~,eiia:ncein the field iof piower gene-
'ratiion. .

Seciondly, wiould the giovernment

seek the advice and iopiniion iofthe
.Bharat Heavy Electrical research
engineers ifany cioncrete fioreign ciol-

labioratiion agreement istaken up?

SHRI VIKRAM MAHA.JAN: AsI
said already, We will ionly gioinfior

fioreign bechrinliogy when Indian tech-

nioliogyis'niot available.

PROF. N. G.RANGA: riose.

MR. SPEAKER:

the flioior?

Are yiou taking

PROF. N. G.RANGA: Onthesame
questiion, Sir, Are the Giovernment

taking stepstiosendsiome iofioureX-

perts.abrioadtio,getthemselves' trained
siothat when they~iome back, they
can help ustioreduioa the gesta-ti-ion

periiod and iobtain the necessary
kniow-hiow

SERl VIKRAM MAHAJAN: Yes,

Sir.

SHRI S. B. CHAVAN: MayIkniow
liriomthe hion. Minister-in hisreply
'hehas stated that the technioliogy

required fOrthe hydrio-electric prio-

jects isniot available inthis ciountry

and itniormally takes ten years-

smce We wiould like tiociomplete the
priojects within sixyear's time, whe-

ther itisthe paucity ioffunds which

isthe main reasion iorthe technical
kniow-hiow which isniot available in

this ciountry which, in fact, is the
main reasion? Ifitislack ioftechnio-

[iogy that is the main reasion, then,
certainly, we willbeentitled tiokniow

what exactly are the technical defi-
ioiencies which are iobtaining in this

ciountry?
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SHBI VIKRAM M'AHAJAN: As I 
said already, whenever there is lack 
iOf technical kniowledge, We will get 
it. If yiou want details, we shall ask 
Ithe Engineers tio send a final repiort. 

IN" m. 51"," lf~ . ~ ~m, ft 
qTqCf;T tRJTif flir~r"{ "{Tiitr ~ q"t1 <Tga f~ 
1(~ ~ <> m W<r.ttp, (fi'~:;rr ~ ~ ~ I \i1lt 
~ ~it ~f\' ~ .,. 

MR. SPEAKER: Nio. This dioes niot 
ari3e. Niow, Priof. Dandavate. 

PROF, MADHU DANDAVATE: 
Sir, I want tio kniow friom th~ hion. 
Minister that fior the generatiion iof 
hydrio-electric piower, since in large 
piortiions iof the Himalayan sectior 
there are a number iof riV'ers ,vhich 
had been unexpliored in the genera-
tiion iof this type iof piower, in the new 
Ischtaiome af the priojects that yiou. prio-
piose will yiou take that factior intio 
accio{xnt SlO as tio siolve the questiion iof 
piower shiortage in iour ciountry? 

SHRr VIKRAM MAHAJAN: The 
k.nliowledge that we are gioing in fior 
is baSically fior the Himalayan regiion. 

~) pm ~: Q'S1.l"'W ~l1:~, ~ 
~ if f~ ifi ~Of "tfr ~ 750 
~ ~);fi :qrf~ ~ior.rr 250 irtrnn'c 
(" t{Rft t I ~r:rr~., ~;:;r it e;-r,« ~ I ~ «"fiT 
~~ §~ iflfT ~T ~~~ f~"{ it ~q) 
"Pf~Cf) Sf~ vtT nrr:r;:n' ~~ 'fiT ~ 
~ ~ ? 

MR. SPEAKER: Next '! uesti ion. 
Shri Kiodiyan. Niot here. Shri Sushi! 
Bhattacharya. 

SHRT VASANT SATHE: There 
shiould be penalty fior a Member if he 
absents because it is a 10sSi iof sio n1uch 
iof mioney in preparing an anSWf»r fior 
the questiion. 

. MR, SPEAKER: 
1this HOUSe shiould 
respionsibility. 

Each Member iof 
realise his iown 

PROF, N. G. RANGA: If he dioes 
niot remain present, be can authiorise 
eniother Member. 

MR. SPEAKER: He shiould dio it. 
This shiould be dione. Q. Nio. 126. 

Sa.pp17 iof KerGllMle tio West Beapl 

+ 
*125. SHRI SUSHIL BHATT~ 

CHARYA: 

SHRI RUP CHAND PAL: 

Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state: 

(a) what is the de~and, alliotment 
and supply Of Keriosene ioil tio We. 
Bengal friom January, 1980 tio Mal'-, 
1980; 

(b) whether it is a fact that the 
demands iof West Bengal are igniored; 
and 

(c) if 80, the reaSOns therefior? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) tio 
(c). A statement giving the req11isite 
infiormatiion is laid ion the Table iof the 
Sabba. 

Statement 
(a) The West Bengal Giovernment 

have indicated a minimum mionthly 
requirement iot. 40,000 metric tionnes iof 
keriosene fior the State. The fiolliowing 
are the details iof alliocatiions and sales 
iof keriosene in the State fior the per~iod 
January tio May, 1980: 

Mionth 

January 80 

February'Bio 

March '80 . 

April '80 . 

May'Bio 

(FigurMl in metriC' tionn~s) 

Alliocatiion Supply 

28,900 32,040 

28,452 

31,iog8 

34,456 ;3 I ,833 
(Priov isiional) 

'34,500 29,600 
(Priovisiional) 

-----------
(b) The keriosene alliocatiions arB 

made after taking intio acciount the 
ioverall availability iof the "prio~uct, 

histiorical sales and miovement cap;a.e\ty. 

(c) Dioes niot arise. 
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SHRI SUSHIL BHATrACHARYA: 
Mr. Speaker, I have siome supiolement .. 
ary questiions. 

In the ciontext iof the keriosene allioca-
ted and supplied, if I quiote siome tl&ures 
friom Maharashtra, West Eengal and 
Gujarat, it will be seen that during 
January 1980, when the piopulatiion iof 
Maharashtra was 5 criores and 4 laKhs 
Or sio, the supply iof keriosene was 74.730 
tionnes whereas in -West Bengal, w.hen 
the piopulatiion was 4,043 lakhs and iodd. 
the keriosene supplied was ionly 32,000 
tionnes. And, if I take the figure fior 
Gujarat-iof ciourse, all these figures are 
acciording tio 1971 census-it had 2.67 
criores iof piopu1atiion-but the keriosene 
supplied was 33,854 tionnes. Sio, yiou 
find there is siome anamioly in the sup-
ply. My questiion is: What is the 
criteria in respect iof fixing the Keriosene 
quiota fior the States? Is it unifiormly 
fiolliowed all iover India. If net, why? 

SHRI VEERENDRA PATIL: I wiould 
like tio submit that the supply Qf kerio .. 
sene ioil is niot ion the basis iof the 
piopulatiion. It is ion the basis iof the 
supply ior cionsumptiion iof the previious 
year. That is the criteria. Whatever 
we had supplied dur\ng 1979 which was 
a niormal year-there was nio shiortage 
at that time-taking that intio acciouni 
we are supplying tio tlhe States much 
miore than we had supplied during 1979. 
The hion'ble Member is trying tio make 
a pioint that We have been supplying 
miore tio Gujarat and Maharashtra a'1.d 
niot tio West Bengal. That is niot sio. We 
are supplying less tio Guj arat and 
Maharashtra and miore tio West Bengal. 

SHRI SUSHIL BHATTACHARYA: 
Whether the Central Giovernment'~; 

piolicy in respect iof actual require-
ments, alliotment and supply iof 
keriosene ioil crisis, nion-availability, 
shiortage, high prices, black-marketing 
etc? 

SHRI VEERENDRA PATIL: Sir I 
have already given in the supplement 
ary niote the details abiout the allioca .. 
tiions fior different States. It has niot 
been piossible tio supply the keriosene 
ioil tio that extent because iof difficulty 
in Barauni ~nd iother refineries. What .. 

ever we have alliocated we have niot 
been able tio supply but I can ds&ure 
the hio-n'ble Member that there was nio 
shiortage during this periiod. 

SHRI lNDRAJIT GUPTA: SIr the 
West Bengal giovernment has estimated 
its miontlhly requirements at 40,000 
tionnes per mionth. In view iof what 
the Minister has said, ~iould 'we take it 
that they dio niot cionsider this estimat-
ed requirement iof 40,000 tionnes 
iot the State Giovernment tio be 
ciorrect? Are they suggest ing that this 
is an iover-estimate because I find their 
alliocatiion every mionth friom January 
tio May has been cionsiderably sb"rt iof 
40,000 tionnes. Siometimes the shiortage 
is tio the tune iof 12,000 tionnes and 
siometimes it is 6,000 tio 8,000 tionnes. 
Is it because iof shiortage iof keriosene 
due tio triouble in Barauni ior dio they 
cionsider the estimate iof the Wes1 
Bengal giovernment tio be unjustified? 

SHRI VEERENDRA PATIL: They 
have said that tJh.ey require 40,000 
tionnes. I think they have wiorked iout 
this requirement ion the basis at piopu· 
latiion whereas iour supply is niot based 
ion the basis iof the piopulatiion but ion 
the basis iof cionsumptiion that was dur .. 
ing 1979. Sio far as West Bengal is 
cioncerned, their cionsumptiion and sale 
in the ciorrespionding periiod June 1979 
was 24,941 tionnes whereas we have 
alliocated tio them 25,790 tionnes. It is 
3.4 per cent miore than wlhat we had 
supplied. (Interruptiions) . 

I have made it very clear that J 979 
was a niormal periiod and we have been 
supplying miore than the quantity cion .. 
Burned in 1979. ~ 

Delay in Executiion Of Fertmser 
Priojects 

·128. SHRI CHITTA BASU: 

SHRI CHANDRABHAN 
ATHARE PATIL: 

Will the Minister iof PETROLEU:\1 
AND CHEMICALS be pleased tio state: 

(8) whether there has been iniordl-
nate delay in the executiion iof fiour 
giant-gas basecl fertilisers priojects in 
Maharaahtra and Gujarat; .. 
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(b)ifsio,thereasions fiorthe delay;

(c) the effects thereiof; and

(d) steps taken tio expedite the
executiion iofthe Prioject?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS

(SHRl VEERENDRA PATIL): (a) tio

(d). The appiointment iof cionsultants

fior the cionstructiion iofthe ammionia

plants iofthe fiour gas-based fertilizer
priojects being set up in Maharashtra

and Gujarat isstilltiobefinalised. After

the present Giovernment tioiok ioffice,it

was decided tiohave aseciond .ioiokat

the selectiion ioftheciontractior fiorthe

ammionia plants iofthese priojects. A

Ciommittee iof experts was, therefiore,

set uptioassess the relative merits iof

thefioreign firms whiohadearlier sub-

mitted bids fior this cionsultancy. The

Ciommittee's repiort h3S been received

<lll the 13thJune, 1980.

SHRI CHITTA BASU: Asyioukniow,

the Fertilizer (Planning and Develiop-

rnent) Ciorpioratiion isa public sectior

agency. It has'giot expcrtis.,in gas-

based fertilizer pL:mts. My piointed

questiion isthis. Whatisthereasion fior
niot assiociating this ciorpioratiion and

seeking Orgioing infiorthe ciol.abiora-

tiion iorccioperatiion friom large number

.iorfioreign firms? When iour iown teeh-
'nioliogy isavailable why are we gioing

infiorthe fioreign ciollabioratiion?

SH'RIVE'ERENDRApATIL: Siofar HS

technioliogy that is available is

cioncerned

SHRI CHITTA BASU: Jwant tio

kniow why this Fertilizer (Planning

and Develiopment) Ciorpioratiion hasniot

been assiociated with the prioject pre--

paratiion itself.

SBRI VEERENDRA PATIL: S~far

astechnioliogy that isavailable iscion-

cerned, these fiour plants, twioat Thal

andtwioat Hajira, theSeare very big

plants, Large-sized plants, with acapa-

city iof350tionnes per day. These are

gas-based plants andbyutilising Biom-

bay High Wearethinking iofsetting up

Oml Answers

tenfertilizer plants. Therefiore wethio-

ughtthatitisbetter tioimpiortthetech-

nioliogy. Niowthequestiion iswhether the

technioliogy that isalready available in

the ciountry isadequate iorniot. Sir,

thisquestiion hasbeengioneintiobythe
Expert Ciommittee. -Iwilltell yiou the

views iofthe Expert Ciommittee. The

views iofthe Expert Ciommittee are

thatIndia dioesniot'Piossessthepriocess
kniow-hiow andbasicengineering pack.,

agefiorsetting upaciomplete ammionia

and urea plant. W,hether itisaplant

iofasizeiof 600tpd. 'ammionia Or90D
tionnes per dayammionia ior1350tyd.'

ammionia, the basic priocess kniow-hiow

has tiobeimpiorted. Therefiore it was
decided tioimpiort the kniow-hiow. Even

ciountries like Russia, China, GDRana

develioped ciountries inthe West have

tioimpiort the kniow-hiow friom priocess
licensiors fior setting up ammionia

plants. He asked aniother questiion
which I willanswer. Asfar asthe

basic priocess package iscioncerned the
P and D iofFC1have anarrangemer.t

with TECHNIMENT (the engineering

divisiion iof MONTIEDISON) fior bioth

the MONTECATINI highpressure and

liow pressure synthesis iof ammionia.

This priocess is niot the best in the

wiorld andhas beentried ioutinlarge

plants. Sio, this is what the expert

Ciommittee has piointed iout. Sio faras

'theimpiort ioftechnioliogy iscioncerned

and services are cioncerned, impiort iof

technioliogy and services al'erestricted

tio what' isniot available within the

ciountry andthey wiould besuch which

willstrengthen the P and D iorganisa-

tiiontioachieveself-sufficiency andseil-

reliance. The ciontractual arrange-

ment priopiosed wiould alsioensure that

there isaciomplete transfer ioftech-

nioliogyfioruseinindigenious plants, Sio

far asassiociating planning and deve-

liopment design iscioncerned, itisprio-

piosed tioensure that friom the cioncep-

tiion iof design, priocurement, inspec-

tiion erectiion and ciommissiioning,
Indi'an engineers friom FPD1L andthe

iowners' iorganisatiion willbe ciompletely

inviolved,

SHRI-'CHITTA BASU: Iwant

clarificatiion. There is ione

specific pioint .

ione

miore
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MR. SPEAKER: Yioucan ask ione

miore supplementary,

SHRI CHITTA BASU: He mentiioned

abiout therepiort iofthe Expert Ciom-

mittee, Inthebiody iofhis replyit

isstated that tm ciommittee's repiort

was received ion 13th .June 1980,

dioessherefertiothat 81' tiothee3.rlier

ciommittee's repiort?

SHRI VEERENDRA PATIL: Irefer-

-redtiotheearlier ione,befiore decisiion

tiosetupfiour plants at ThaI and
Hazira weretaken. Atthattimethe

questiion ariose whether we shiould use

indigenious technioliogy ior impiort

technioliogy friom ioutside, Several

ciommittees had be?:1 set up;

the experts went intio this questiion

andthey cametiothe cionclusiion that

whatever technioliogy we have tioday

inthe ciountry isniot adequate, be-

-causethey are all largesizeplants
andion the basis iofthetechnioliogy,

we are gioing tio set up aniother six
plants. They said that it wiould,

thereriore, be in the interest iof the

ciountry tioimpiort technioliogy tiothe
'extent that is niot available inthe
ciountry,

SHRI CHITTA BASU: Acciording

tiotherevised estimated iof theavail-

ability iofgas,there is apriopiosal tio

set up abiout ten gas cased fertiliser

plants in OUT ciountry, Thers isa

ciontrioversy between the cioastal lioca-

tiion and inland liocatiion. May I

kniow friomthe hion. Minister whether

theliocatiionsfiortheremaining sixgas

based fertiliser 'plants have already

been decided and this ciontrioversy

resiolved? Ifsio,whataretheliocatiions

fiorthesesixgasbasedfertiliser plants?

SHRI VEERENDRA PATIL: When

the Giovernment came tiokniow that
there isplenty iof gas available in

Biombay High, the Giovernment ap-
piointed an expert Ciommittee, Satish

Chander Ciommittee, tioensure prioper
uti:lisatiion iof it, That Ciommittee

went intio this questiion and they

repiorted that ttispiossible tiosetup
banfertiliser plants by using the

Biombay High gas, Out iofthese ten

plants, liocatiion hasalready been de-
cided abiout fiour. Asregards the

liocatiion fior the remaining six,the-

Ciommittee has indicated that ione

i£ertihser plant shiould be established

inMadhya Pradesh, ione inRajasthan

"andfiour beyiond Aligarh, They have

niot said the places. Miost priobably,

itwiould bein U.P,

SHRI CHANDRABHAN ATHARE

PATIL: What ar,cthereasions fiorthe

Giovernment tiohave aseciondlioiokat
the selectiion iof ciontractior fiorthe
ammionda p~ants iof thiose priojects?

Whio were the members ioft11>21said

ciommittee iofexperts? What are the

findings iof the said Ciommittee?

SHRI VEERENDRA PATIL: After

thenew Giovernment tioiokiover, they

decided tiohave a seciond lioiok, be-

cause these arelarge size plants and

[iniorder tio ciomplete thes'a priojects
'niotlessthan Rs. 1500 eriores are gio-
ingtio be spent. Siofar astechnio-
liogy is cioncerned, cionsultants are

cioncerned, Wedecided tio have a

seciond lioiok and appiointioj anexpert

ciommittee, They have gioneintiothe

details iof the ioffers that have been

made by different firms.'They have

IsU'bmitted arepiort ionly three days

back, that ision 13thJune andIdio

niot kniow the details. The Ciommittee

--Shri B. B.Singh isits Chairman-

has submitted the repiort and made

their reciommendatiions, These 'l'e-

ciommendatiions are being 'axamined
and adecisiion will be taken very

.sioion. And,ifnecessary, that will be
made kniown tiothe Members alsio,

SHRI A. T, PATIL: Isit afad
that slackening iofthtc wiork recentlv

inrespect iofthe'I'halprioject wasdue

tiotheseciondthiought iofthe Giovern-
-ment inrespect iofimpiorting technio-

liogy and niot due tio any seciond

thiought inrespect iofliocatiion iof the

plant?

SHRI VEERENDRA PATIL: Sio

fara'stheliocatiion ioftheplantatThal
is cioncerned ,sio much has appeared

inthe preSsthat the Giovernment is
thinking iofshifting it tiosiome iother
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place, but there is nio such priopiosal 
under cionsideratiion iof the Giovern-
ment. 

_ DR. SUBRAMANIAM SWAMY: 
In the executiion iof fertiliser plants-
it is particularly sio in Maharashtra--
due care is niot ta~n fior anti-piollu-
tiion safeguards. In fact, Maharashtra 
Ulas suffered because iof this. I wiould 
like tio kniow whether the ciommittee 
has examined this qurcstiion iof piollu-
tiion alsio. Wiould the Minister lay the 
!repiort iof the Ciommittee ion the Table 
·iof the Hiouse fior Maharashtra M.Ps. 
10 be satisfied that it has dione a gioiod 
jiob? 

SHRI VEERENDRA PATIL: This 
is a dtCCisiion niot taken by the present 
Giovernment, but by the previious 
Giovernment. I can ionly assure the 
hion. Member that befiore taking the 
decisiion all factiors have been gione 
i;ntio, and ionly then they have taken 
a decisiion. Fior the infiormatiion iof the 
hion. Member, I wiould say that nO 
Member iof parliament, barring Shri 
Subramaniam Swamy, has apprioached 
me fior shifting. In fact, he has a160 
niot apprioached me; but they have niot 
ioppiosed the selectiion iof the site SO 
far. 

DR. SUBRAMANIAM SWAMY: I 
have asked him tio lay it ion the Table 
iof the Hiouse. I will quiote rule 370. 
It says as :fiolliows: 

'tyt, in answer tio a questiion ior 
during debate, a Minister disclioses 
the advice Or iopiniion giV\eln tio him 
by any iofticer iot the Giovernment 
ior by any iother persion ior authiority, 
he shall iordinarily lay the relevant 
diocument ior parts iof diocument cion-
taining that iopiniion ior advice, ior a 
surnmacy tht&eiof ion t.he Table." 

. He has been quioting friom the Ex-
pert Ciommittee Repiort. Sio, he has 
tio lay all the diocuments ion the Table 
iof the Hiouse. 

MR. SPEAKER: Yiou have nioticed 
that wiord "iordinarily". 

DR. SUBRAMANIAM SWAMY~ 

What is extraiordinary ab&Ut this re-

piort? It is niot a natiional security 
matter 

MR. SPEAKER: It is up tio them 
tio decide. 

.. 1I~ '"' vp:io ;fta-(T: n fur)i ~T 
~ ~, (1') ~ij' If ~tR:f ~ ~ f~ mi!fil"{ 
ijf~ ~ ~~ ~ \ni'~~1 ~ ? 

MR. SPEAKER: Q. Nio. 130-Shri 
Krishna Chandra Halder 

Shifting iof Head OtIiee iof Hindustan 
Ferti.l:izer Ciorpioratiion Ltd. friom 

Delhi tio Calcutta 

+ 
·130. SHRI KRISHNA CHANDRA 

HALDER: 

SHR! SATYA GOPAL 
MISRA: 

Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio 
state: 

(a) whether Giovernment are aware 
that a cell was set up in Calcutta in 
JUly, 1979 exclusively fior executing 
the shiftini iof Head Office Of Hindus-
tan Fertilizer Ciorpioratiion Limited 
friom Delhi t~ Calcutta; and 

(b) the reasions why the Head Office 
iof Hindustan Fertilizers Ciorpioratiion 
Limited has niot been shifted friom 
Delhi tio Calcutta as yet in spite iof 
the decisiion iof the Giovernment iof 
India in favQur a/. the shifting? 

THE MINrSrrER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PArrIL): {a) 

A cell was set up by Hindustan Ferti-
lizer CiorpioratiOn in July, ] 979 in 
their Haldia Divisiion OffiCe at Cal-
cutta tio lioiok after wiork cionnected 
with the shifting iof their head ioffce 
friom Delhi tio Calcutta. Apart friom 
the wiork relating tio shifting, the 
staft attached tio the cell, cionsisting iof 
2 persions, is alsio Uitilised fior Haldia 
Divisiion's wiork. 

(b) The Ciorpioratiion have been 
,lioiol,dng fior suitable acciommiodatiion 
!fior their ioffice. Mesl'?-while, pendiilg 
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dispiosal iof certain representatiiolle 

.. received by Giovernment against the 
J)hifting, the Ciorpioratiion have been 
asked niot tio make any financial ciom-
mitments in this :regard. 

SHBI KRISHNA CHANDRA HAL-
DER: The Minister in part (a) iof his 
Ireply has stated that a cell was set 
up by Hindustan Fertilizer c.;iorpiora-
tiion in July, 1979 in their Haldia 
Divisiion OffiC'e at Calcutta tio lioiok 
after wiork cionnected with the shift-
.ing iof th,dr head ioffice friom ])elh1 tio 
Calcutta. This part iof the answer cion-
firms that a decisiion was taken tio 
shift the Head Office iof the Hindustan 
Fertilizer Ciorpioratiion ·0 Calcutta. I 
wiould like.; tio kniow whether i'lstruc-
tiions \vS!\~ lssu.cd fior talting Rctiion fior 
liocating the headquarters iof "Hindus-
tan Fertilizer Ciorpioratiion at Calcutta 
and fixing 30th April, 1980 as the 
deadline by which shifting shiould be 
ciompleted. Fior this, whether the Cen_ 
tral Giovernment asked the West 
Bengal Giovrnment fior a suitable 
place at Oalcutta fior ioffice and quar-
ters fior ~ Hindustan Fertiliser Cior-
pioratiion staff. What was the reply iof 
the-West Bengal Giovernment? 

SHRI VEERENDRA PATIL: I have 
made it very clear that the previious 
giovernment tioiok a decisiion tio reiorga-
nise the Fertiliser Ciorpioratiion iof India 
by splitting it intio five units. 

The Hind'UBtan Fertiliser Ciorpiora-
tiion is ione unit. It wa" decided bv 
the prevdious giovernment tio shift it 
friom Delhi tio Calcutta and afterwards 
actiion was taken by issuing instruc-
tiions tio Hindustan Fertiliser Ciorpiora-
tiion tio shift tio Calcutta. They were 
in search iof a suitable ioffice acciom-
miodatiion; and in this' cionnectiion, 
thtare was ciorres:pio~dence ,vith the 
West Bengal Giovernment alsio. The 
Hindustan Fertiliser Ciorpioratiion 
wanted 20,00 sq. ft. iof area. They 
ioffered 10,00'0 sq, ft iof area. After 
wards, there was an advertisement. 
When it was briought tio the niotice iof 
the Hi.ndustan Fertiliser Ciorpioratiion 
it was ionly the West Bengal Indus-
trial Develiopment Ciorpioratiion which 
had ioffered that land. 'Whten these 

negiotiatiions w.ere gioing ion, in the 
meanwhile, a third party alsio came 
and ioffered certain ~ciommiodatiion.. 

When tltis negiotiatiion Was gioing ion, 
this giovernment, after assuming ioffice 
received certain representatiions 
against the shifting iof Hindustan Ferti_ 
fIiser Oiorpioratiion friom. Delhi tio 
·Oalcutta. Thiose repreBeIntatiOllSl are 
being lioioked intio. 

SHRI INDRAJIT GUPTA: Whio 
'has made this representatiion against 
shifting? 

SHRI KRISHNA CHANDRA HAL-
DER: In part (b) iof his reply, the 
Minister has stated that the Ciorpiora-
~iion have been lioioking fior suitab'Jle 
acciommiodatiion fior t!leir ioffice. 
I want tio niow the place at Calcutta. 
Part (b) : whether the state giovern... 
men t has ioffered and extended help 
fior arranging a place fior head ioffice 
and residential acciommiodatiion fior 
staff, whether it is niot a fact that the 
state giovernment has arranged air 
cionditiioned acciommiodatiion iof 26,000 
sq. feet in, piodder building in 
Calcutta at a minimum rent (if Rs. S. 
per square :fioiot alld whether the hion. 
Minister kniows that the state giovern-
ment had already spent Rs. 1,50,000 
ion three mionths rent fior that flioior-
fior this purpiose and part (c) .... 

MR. SPEAKER: Is it a cataliogue 
iof questiions. 

SHRI KRISHNA CHANDRA 
HALDER: I want tio kniow whether 
they haVe received any message friom 
the: Chief Secretary ior Chief Minister 
iof the West Bengal giovernment ask-
ing them tio take immediate piosses-
siion iof that flioior fOr the state giovern-
ment is paying th? rent and part (d) 
Whether the state giovernment has 
ioffered in Salt Lake area tio acciom-
miodate in ione place the ioffice iof the 
headq ue.rters and alsio the staff? 

MR. 
answer? 
-answe!? 

{l~ " 
SPEAKER: Hiow can he 
Are yiou ready with yiour 
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-(b) ifsio,thesalient pioints thereiof?SHRI VEER:E}NDRA PATIL: I

have already made itclear that the

previious giovernment had taken a

decisiion tioshifttheiofficetio Calcutta.

.Hindustan Fertilizer Ciorpioratiion was

expiioring the piossibility ioffinding

-.suitable acciommiodatiion. In the

.meanwhile giovernment hav., receiv-

ed several representatiions against

shifting this and these are being

examined. Pending dispiosal iof the.

representatiions the giovernment have

-saidthat there shiould beniofinancial

ciommitment.

SHRI KRISHNA CHANDRA

:HALDER: Iasked acategiorical ques-

tiion whether he has received any
priopiosal.

MR. SPEAKER: Hion. Members

'will bear in mind that itisquestiion

-hiour;itisniotadebate. I amcion-
-strainej tio remark that supplemen-

't·3.riesshiould be piointed supplemen-

taries; ithas beciome a siort iof a

debate. Iamniot 'alliowingit.

SHRIMATr GEETA MUKHERJEE:

The Minister replied that certain re-

presentatiions had been made and

they were being cionsidered. Isita

.fact that siome interested high

iofficials iofthis very cio-rpioratiion are

finding pleas and they are saying

that SUChrepresentatiions are being

made andifsio, will the giovernment

beready tiostiocktiothe ioriginal prio-

-piosal?

SHRI VEERENDRA PATIl:.: Re-

presentatiions have been received niot
-ionly friom the iofficers but alsiofriom

iothers; there isa demand: why

.shioulditbeliocated in Calcutta, why

_niotin Assam? Such representatiions

have ·been received and they are

being examined niow.

Repiortiofthe NatiionalFIC'adCiontriol
Ciommissiion

*133.SHRI SAMAR. MUKHER-

JEE: Will the Minister iofIRRIGA-

TION bepleased tiostate:

(a) whether the Natiional Flioiod Cion-
·triol Ciommissiion has-submitted are-

piort tio Giovernment: and
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THE MINISTER OF IHRlGATJON

(SHRI KEDAR PANDAY): (a') and
(b). Yes, Sir. The Natiional Flioiod

Ciommissiion (Rashtriya Barh Ayiog)

presented itsrep~t tiothe Central

Giovernment ion21st March, 1980. It

has reciommended that flioiod ciontriol

shiould fiorm part iofthe ioverall ciom-
prehensive planning fior water

resiources develiopment. Master Plans

shiould acciordingly be drawn up

-separately fior each river basin.

Besides stiorage. reservioirs, these

shiould include affiorestatiion and sioil

cionservatiion tiociomplement engineer-

ing flioiod ciontriol wiorks. The need

fio,:flioiodplain management has alsio

been emphasised tiolimit the damage

"due tioflioiods,and the States have

been urged tio enact suitable legisla-

tiion fiorthe purpiose.

SHR~. SAMAR MUKHERJEEi:
Same reply was given inthe Rajya

Sabha. Ihave giotthe ciopyiof thioat

=reply. Onepart hehasleft iout. Fie

has niotread that part.

SHRI--K-EDAR PJl.NDAY: This

questiion had earlier been asked in

the LiokSabha alsio. Ihadreplied tio

that ionthat day. Ithasbeenrepeat-

edagain. Itisrather strange. Ihave -j
replied tiothe same questiion.

AN HON. MEMiBE'R: Then why

wasitadmitted?

SHRI SAMAR MUKHERJEE: I

mayread ioutthelast piortiion iof the

reply given inthe Rajya Sabha be-

fiore putting the supplementary.

"Flioiod Ciontrioj isaState subject..."

MR. SPEAKER; Why dioyiou niot

put supplementary instead iofreading
the;-ans.wer?-

SHRJISAMAR MUKHERJEE: He

has categiorically stated that itis a

State subject. The matter has been

senttiothe State.

MR. SPE~ER: It is a State
subject.
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SHRI SAMAR MUKHERJEE;

What he,had stated ear lierv'F'liocd

ciontriol shiouldfiorm part ioftheiover-

allciomprehensive planning tiorwater

resiources. Thisisan AllIndia Plan-

ning."

r"IR.SPEAKER; ~pleasequiote yiour-
.selfand dioniot quiote Rajya Sabha

here.. Nioquiotatiion friom the Rajya

.Sabha prioceedings please.

SHRr SAMAR MUKHERJEE.; Itis

.hisreply, same reply. There is nio

CI1.=t11.geior wiords.

Friom the reply itis quite clear

thatthisshiould bepart ioftheioverall
ciomprehensive planning fior water

resiources develiopment. Here ciomes

therespionsibility iofthe Central Giov-

ernment. The Repiort has been sub-
mitted·ionthe21st March.-Niowthree

mionths have passed. Myquestiionis,

what measures hasthe central Giov-

-ernment thiought Overandtaken tio
implement the reciommendatiions iof

this }<~lOiodCiontriol Ciommissiion?

SHRI, KEDAR PANDAY; The

Central Giovernment giot the Repiort

ionthe 21st March, 1980. On 19th

April, 1980therepiort wassenttioall

the respective States inthe ciountry.

We'are awaiting reactiions and the
ciommentg iofthe state. Giovernments.

One thing is here. All the State

Giovernments may bethe executive

agents iofthe Plan but unless Weget

the whiole reactiions iof the State

Giovernments weshall niotbeabletio

take final decislion,

SHRl SAMAR IVIUKHEIRJEE; Will

the Central Giovernment wait Tior

their reactiion Orwilltheytakeinitia-

tive tioget their priopiosals within a

specified time?

Which State hassentthe.reply and

which have niot sent the reply?

Please mentiion the names.

SHRl KEDAR PANDEY; Nio State

Giovernment hassentthereply uptill

niow. Reminders have been sent. We

are waiting fior their reactiions. On

the 19th April we have sent the Re-

piort. Only twio mionths have passed

andw"arereminding the State Giov-
ernments. They shiould send their

reactiions. They !are the executive

agents. Theyare,the main agents iof

the:C;xec:mive.Unless wekniow their

reactiions, hiow can we prioceed

further?

DR. VASANT KUMAR PANDIT';

There is a ciomprehensive prioject

caLed the Dastuj- Plan, Garland

Canal Scheme which tiouches bioth

the parameters iofthe Repiort, viz.

develiopment iof water resiources as
well asflioiodciontriol. Hasthe Ciorn,

missiion .given'attentiion tiothisinthe

Repiort tio the Giovernment? Has

Giovernment gioneintio the details. iof

the Dastur Plan? Ithasbeen hanging

firefior the last few years. If Giov-

ernment has gioneintiothe details iof

the Dastu- Plan, what decisiion has

the Giovernment taken?

SHRI KE:DAR PANDEY: The

Repiort isthere. That has alsio been

pla<:2din the library iof Parliament.

That isaciomprehensive Repiort. The

whiole Re,piort has been sent tio

different state Giovernments. Sio,

that isalsioincluded inthis.

Reducti()u in Radiio Licence Fee

~134.SHm MOOL CHAND DAGA;

Willthe Minister fiorINFORMATION

AND BROADCASTING bepleased tio
state;

(a) whether the attentiion iof Giov-

ernment hasbeendrawn tiothepublic

demand that the radiio Iicencs fee

ShO'_lldbe reducedintheciountry;

(b) whether in view iof inciome
thriough advertisements ion AI.R., the

radiio licence fees isprioP9~d tio be
reduced;

Cc)ifsio, whenthisscheme will be

implemented; and

(d)ifniot,thereasions tllerefior?

THE MINISTER OF STATE IN

THE MINISTRY OF INFORMATION
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AND BROADCASTING (SHRlMATI 
RAM DULARI SINHA): (a) GOvern-
ment have received a large number 
iof representatiions friom variious quar-
ters including members iof the public 
fior abiolitiion iof licence fee. Only a 
few individual requests have been 
received fior reductiion in the rates iof 
r~diio licence fee. 

(b) Nio, Sir, but abiolitiion iof licence 
fees is being cionsidered. 

( C) Dioes niot arise. 

(d) Dioes niot arise. 

~t '1"" ~'" . ~ ~ ~lf ~ 
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m ~ it fWm ~i 5T'qT7 rn -srm'{ ~ 
t ~ qTq' ~ i{Gt if; Itt '" q'''{ Clfi1f ~ Cfi~ 
~ ~~ it" ire \ifT qrm 9~;:fr 
~ t ~ -rft tmtr ~T~OfT ~ ;r;fr ~ ? 

yar;n ~ sn:m,-wr PT ~~ iJf~ ~'l,"~ 

'"" (.n ~~ ): ~~ ~, ~T fior. 
"11fTiii' ii" ~ tJlIT t, ~rTm ~~~ 'lir ifiqcri 
Efi1:r ~ 'fiT ~ ~ ~ Gr'1~ ~ '1h: ~) 
fq ~ ~ q, 'liT Cf~~ « ~~ CJir 
~ ~ ifi1 'Sf'fffiCf ~ ~Cfi qei ~ iti 
~~ ~ tm ~ \J e-q"( fCf'qT"( ~) ~ ~ 
m ~ ~t ~~(f f;n;r~1 
1fiT"(Qf q t flfi ~ ~mr qiT \if) =tf~tft 

~ $1Tm t q: ~actiCf~ ri ~ ~ m;r ~~ 
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~ ~ ~ «f t ~ ~ 20-22 tti~ 
t mit ~ ~fit iq t~lft «i?:~ ~ 3-4 

~ ~ '"'crT ~ 1{~ ~ #~ffilf ~ qT~ 7t6 
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it ~ ~ =tfW'lir ~ ~lf;r~d ~i:cr g) ~ 
Yi~ SAIT, 1ff\' ~ ~;:rr ~ I m~ gr ~~~ 
\ill '&1m ~r:n ~ \il(J'~T ~Rrr &T~ q-io( n: f1rr~ ~ 
~ «-~ ~ ~ ~'U ~) ~rittrr I G(;~-f<1 if 
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Shiortac'e iof Piower In Niorth-West.erD 
Redion 

+ 
*138. PROF NARAIN CHAND 

PARASHAR: 

SHRI NAND KISHORE 
SHARMA: 

Will the Minister iof ENERGY AND' 
COAL be pleased tio state: 

(a) whether Giovernment are aware 
iof the seriious shiortage iof pOWQr in 
the Niorth-Western regiion iof the 
ciountry ciomprising the States iof 
J.&K., Punjab, Himachal Pradesh 
and Haryana and the Uniion Terri-
tiories iof Delhi and Chandigarh result-
ing in frequent lioad shedding and 
suspensiion iof electric supply; and 

(b) if sio, the reasions ther-efior aliong 
with the steps taken/priopiosed tio be 
taken fior iover-cioming this shiortage? 

THE MINISTER OF STATE IN 
'I'HE MIN~STRY OF ENERGY (SHRI 
VI,KRAM MAHAJAN): (a) and (b). 
A statement is laid ion the Table iof 
the Hiouse. ~_ 

Statement 

(a) There are nio piower shiortages 
in Jammu & Kashmir, Himachal Pra-
desh, Delhi and Ohrandigarh. Harya-
na alsio has nio ioverall energy 
shiortages. Hiowever, siome times due 
tio ioutages iof thermal units and in-
adequate cioal supply lioad shedding 
has tio be resiorted in Delhi and 
Haryana. Piositiion wiould impriove 
with the ionset iof mionsioion3 and v'?hen 
the newly ciommissiioned units stabi-
lise. Punjab is having marginal 
shiortages. P\1S:iiion in Rajasthan is 
niormally cior .Driable but shiortages 
take place whenever Rajasthan 
Atiomic Piower Prioject (Nuclear) 
trips iout. 

(b) The reasions fOr piower shior-
tages are the failure iof. mionsioion. 
during last year, frequent break-diown 
iof thermal sets inadequate cioal sup-
plies tio therm~l statiions and lionger 
time taken fior the new thermal sets 



2 sOra 1 A ",awe,", JYAISTHA 27, 1902 (SAKA) 

tio stabilise. The cioal supplies tio 
thermal statiions in Punjab 'Haryana , 
has imprioved recently with the result 
that the thermal generatiion has 
shiown a steady increase. Ciontinuious 
high level mionitioring aliong with 
steps tio impriove maintenance which 
include betterment priogramme have 
been initiated. 

PROF. NARAIN CHAND PARA-
S,HAR: Friom the statement, it 
appears that there is nio shiortage ior 
there is ionly marginal shiortage. But 
in practice, in Punjab even the in-
dustries and factiories have tio be 
cliosed diown. In the case iof Raryana, 
Rajasthan and Punjab the shiortage 
has been admitted. I wiould like tio 
kniow what are the specific steps 
which have been taken by way iof 
installatiion iof new priojects fior gene-
ra tiion iof piower in Himachal Pradesh, 
and iother States like Jammu and 
Kashmir where Hyder Piower is avail-
able in abundance. 

SHRI VIKRAM MAHAJAN: We 
are priopiosing new priojects which 
will increase the capacity in Haryana 
by 312, Himachal Pradesh 38 Punjab 
484, Rajasthan 360, and U.P. 1755. 
There are ciommion priojects which 
will add tio the capacity by iover 2000. 

PROF. NARAIN CHAND PARA-
SHAR: What is the first prioject tio 
be installed immediately and within 
which periiod will it be installed? 

SHRI VIKRAM MAHAJAN: In 
1980-81 Haryana will add 60, Hima-
chal PradeSh will add 15, Rajasthan 
will add abiout 200 and U.P. will add 
iover 272. Similarly ciommion priojects 
will add aniother 200. Similarly, there 
are nuclear priojects and Sio fiorth. 

PROF. NARAIN CHAND PARA-
SHAR: What is the earliest date fior 
the ciommissiioning iof the first prioject? 

SHRJ: 
1980-81. 

VIKRAM MAHAJAN: 

SHRI R. L. BHATIA: At what 
capacity the Punjab piower plants are 

running? rt they are niot ~ tio 
full capacity, what are the reasions? 
What steps the Giovernment are tak,.. 
ing tio see that they run tio full 
capacity? 

SHRI VIICRA.M MA.HAJ AN: The 
Punjab piower plants are running at 
235 capacity. These plants are mainly 
based ion hydrio. Because iof shiortage 
iof mionsioion last year the plants are 
niot running tio tull capacity. If the 
cioming mionsioions are. gioiod, they will 
run tio full capacity. 

eft '!".~ ..-rtIT: IIfsqw q~lf, U'if{\i '''' 
if "IT ~ it ~ q'Ilf"f.: ~ wRit t, 
~ri 1fW ri1lJ' ~ ~ .. m ~-~~-n: 

.r~ * ~ iR~ ~ IFi1fT m ~ 
t, a-m ~PR if; f~ ~ ~ .m: ij 
~ lffiRft t ~ ~~ ~~ t ? 
SHRI VIKRAM MAHAJAN: Raj-
asthan is a surplus State. 

_ ~ q'fio q'Jio ~io wt: ~ 
qRlf, It q: '!II"1tr-fT lifl~ ( ~ ~"t riw 
$ ~ qyif{ ~ CiIT ~m qmuri1A 
f~ t? .. 

SHRI VIKRAM: MAHAJAN: In 
1975-76, the utilisatiion was gioiod. But 
in the next three years, it has gione 
diown tio less than 40 per cent. We 
ere trying tio impriove it. 

SHRI M. M. LAWRENCE: Cion.-
sidering the electricity shiortage in 
the ciountry, will the Giovernment 
give sanctiion tio the Silent Valley 
Prioject? 

MR. SPEAKER: Next questiion. 

Curtailment iof ioutput iof FiorxauJa-
tiions by Drug Ciompanies 

'1140. SHRI K. T. KOSALRAM: 

SHRI K. MALLANNA: 

WLI the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio 
state: 

(a) whet~r several drUC ciom-
panies haVe curtailed their ioutput iof 
fiormulatiionsj 
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(b)ifsio,thereasions fiorthesame; cioncerned, the prioductiion has niot

and gione diown.. On the iother hand, it

~as increased by 12.5 per cent.
(c) hiowthe bulk drug needs are

priopiosed tiobe met by Giovernment?

THE MINISTER OF STATE IN

THE MINISTRY OF PETROLEUM,

CHEMICALS AND FERTILIZERS

(SHRI DALBIR SINGH): (a) tio(c).

A Statement islaid ionthe Table iof
theSabha ,-.

Statement

(a) and (b). While the ioutput iof

fiormulatiion., during 1979-80 ionthe

whiole has increased asciompared tio

the previious year, the prioductiion iof
siome fiormulatiions manufacturejj by

siome ciompanies hasfallen duetio

variious reasions. such as labiour un,

rest, piower cuts, scarcity iofraw

materials intheinternatiional market

escalatiion in the ciost iof inputs;

scarcity iofpackaging materials (like

Aluminium Fioils), etc. There are,

hiowever, niogeneral shiortages iof
fiormulatiions 'asaresult iofsuchcur-

tailment iof prioductiion. There are

periiodical r-egiionalshiortages iof siome

brands and equivalents are generally

available inthese cases.

(C) The,requirements iofbulk drugs

are met friom indigenious prioductiion
and thriough impiorts.

SHRJ K. T. KOSALRAM: What is

the tiotal installed capacity iof indi-

genious prioductiion iof hulk fiormula-

tiions and what is the actua1
prioductiion in 1979-80? What isthe

tiotal impiort iofbulk fiormulatiions. in

1979-8'O?

SHRI DALBIR SINGH: I wiould

require aseparate niotice fiorthat.

SHRr. K. T. KOSALRAM: Isita

factthat because ioftheinsistence iof

Giovernment ion fioreign drug ciom-

panies tio dilute their capital, they

are prioducing less?

SHRI DALBIR SINGH: Siofar as

ioverall prioductiion ioffiormulatiions is

MR.~PEAKER: ' Questiion Hiour is

niot iover, but questiions are iover.

I.will gioiover the list agioain,siothat

ifanyioftheabsent Members areniow

present, they mayputtheir questiions.

Ifindniosuch Member is present.

~1~,~jlJ take upthe_ne~titem.

": SHRT.' HARIKESH BAHADUR:

.Sir, yesterday Ihad given a niotice

regarding increas., in piostage rates

"partial.ly. .

MR.SPEAKER: Wehaveseenthe

niotice.

Niow Papers -tio be Laid ionthe
-Table.'

_WRITTENANSWERS TO QUESTIONS

Regularisatiioniof Servicesiof Artists
in A.I.R.and Dioiordarshan

, *124.-SHRI P. K.-KODIYAN: Will

th'eMinister iofINFORMATION AND

BROADCASTING bepleased tiostate:

(a) whether itis afact that there

are casual Artists wcrking in AN:

India Radiioand Dioiordarshan;

(b).ifsio.their number;

(c) whether itisa fact that the

services iofsiome casual Artists were
regularised recently;

(d)ifsio,their number;

(e) whether they were regularised

ionthebasis iofanypiolicy decisiion;

(f) ifsio,the details iofthe piolicy;

and

(g) whentheremaining casualartists

are alsiolikely tio bereguliorised?

THE MINISTER OFINFORMATION

ANDBROADCASTJ,NG ANDSUPPLY

AND REHABILITATION (SHRI VA-

SANT SATHE): (a}and (b). Akash-

vani and Dioiordarshan have been en-
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gaging casual Artists ionshiort cion-
tracts fior wiork cionnected with their

priogrammes when there are vacan-

ciesinthe piosts iofStaff Artists and
regular appiointments are likely tio

take time. ior when aStaff Artist prio-

ceeds ionIeiovs etc. Fior the purpiose,

Akashvani Statiions and Dioiordarshan

KblU"'dS main.ain panels iof persions

suitable fior different types iof wiork

tio whiom casual engagements are gi-

V2nasand when required. The

tiotal number iof such casual artists
islikely tiobeiover 1200.

f

(C) and (d). The number 'Ofcasual
artists whiose services have Sio;) far

been regularised in Akashvani and

Dioiordarshan is223.

(e) and (f). Yes, Sir.In 1978Giov-

ernment decided that thiose liong-term
casual artists whio had either put in

0) 365days during either bliock iof

three financial years 1974-77ior 1975-

78,ior (ii) 240daysinanyione financial
vear duri-rg the years 197,1-78 may

bec:Jnsidered fiorregularisatiion against

vacant piosts iofstaff artistj, subjecttio

their being educatiionally and iother
wise qualified fiorthe piost.

(g) The remaining eligible casual

artists have beenkept ionactive panels

uptio 31st December 1980 and they

wiould becionsidered' fiorregularisatiion

against vacancies which may beciome

available during thisperiiod,

Prioductiion iof CUQking Gasfriom
Biombay High

*126,SHRI SUBHASH CHANDRA

BOSE ALLURI: Willthe Minister iof
PETROLEUM AND CHEMICALS be

pleased tiostate:

(a) whether there isascheme tior

prioductiion iofcioioking gasfriom Biom-

bay High ioffshiore resiources; and

(b) ifsio,the details thereiof?

THE MINISTER\O~PETROLEiUM,

CHEMICALS AND FERTILI,ZERS

(SIHRI VEERENDRA PATIL): (a)
Yes,Sir. ~ I

(b) The ONGCissetting up agas

fractiionatiion plant at Uran near

Biombay fior extractiion iof LPG friom

Biombay Highgas. Theplant isbased

ion: the cryiogenic priocess with a

design tiofractiionate a50:50 mixture

iofassiociatiion and nion-assiociated gas

the extent iof 4 milliion cubic metres
per day, The prioductiion iofLPG is

expected tio ciommence in early 1981.

RelayStatiionsfiorT.V.basedion
Micriowave Links

"127.sH.R.r ARJUN SETHI: Will

the Minister iofINFORMATION AND

BROADCASTING bepleased tiostate:

(a) whether there is any priopiosal

under t.he cionsideretiion iof Giovern-

ment tioestablish a series iofrelay

statiions thrioughiout the ciountry fior

televisiion transmissiion based ionmic-
riowave links inciollabioratiion with the

Piosts and Telegraphs Department;

and

(b) if sio, the details thereiof?

THE MINISTER OFINFORMATION
AND BROADCASTI.NG ANDSUPPLY

AND REHABILITATION (SHRIl

VASANT SATHE): (a) and (b)..

A plan tio expand TV services in

the ciountry by putting up relay sta-
tiions at suitable liocatiions ion

the rioutes iofthe P & T micriowave
links isunder fiormulatiion. Theim-

plementatiion iofthisscheme will,hiow-
ever, depend ion the availability iof

funds and relative priiorities acciorded

tiovariious schemes.

*129.>..TTq;\'( :;{~ ~ : 'flITiolZ)f<'Il:rq-

"~ <:mtfif~('l"T"'l\l: ~ 'fi"T~'IT ~ f'f;:
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~ O'fifl'f<'f;;nil~mm t:?
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N ewst ibem captiioned 'Piower shior'" 
age-SAIL tio iDcur 10 lakh tionnes 

ioutPUt 10&S" 

*131. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister iof ENERGY 
AND COAL be pleased tio state: 

(a) whether his attentiion has been 
·drawn tio the news item captiioned 
'Piower shiortage--SAfi., tio incur 10 
1akh tionnes ioutput lioss' appeared in 
~Eioioniomic Times' (New Delhi Edi-
tiion) iof 23rd May, 1980; 

(b) if Sio, what is the reactiion iof 
'Giovernment tio the allegatiion iof SAIL 
tha t piower shiortage has caused niot 
-ionly prioductiion lioss but alsio damage 
tio the ciostly equipment dUe tio fre-
quent switching ioff and ion iot the 
piower; and 

(c) what actiion is being taken tio 
ensure regular supply iof piower tio 
the industrial Units tio avioid the 
liosses similar tio thioSe mentiioned 
abiove? 

THE MINISTER OF ENmR.GY AND 
COAL (SHRI A. B. A. GHANI KHAN 
CHAUDHURY): (a) Yes, Sir. 

(b) With a view-tio ensure safety iof 
human life as well as safety iof plants 
and equipments against fluctuatiions in 
supply, all the steel plants iof SAIL 
have been priovided with captive gen-
erating'units tio insulate their minimum 
-essential lioads friom grid disturbances. 
.As far as prioductiion lioss is cioncerned, 

While shiortage iof piower wiould aifeet 
prioductiion, iother causes such as pioior 
maintenance iof the plants, bad indus-
trial relatiions, inter-uniion rivalaries 
etc. ciould alsio be ciontributing factiors. 
Further the shiortage iof piower maY 
have affected prioductiion iof finished 
gioiods, but there has been nio impact 
ion prioductiion iof hiot metal. 

(c) A number iof shiort-term and 
liong-term measures have been and are 
being taken tio imprOVe pawer avail-
a bili ty in the ciountry. These mea-
sures include: 

(i) imprioving the present level iof 
capacity utilisatiion. Already 
arter the take iover by the 
present Giovt., the utilisatiion 
factOr hus been stepped up 
friom be-liow 4!1 per cent tio 
abiove 48 per cent. It is hioped 
that it will be piossible tio take 
a br"·I"'!1.d 50 per cent. State 
Giovernments have alsio been 
advised tio similarly m::txbnise 
generatiion friom their install-
ed capacity; 

(ii) expediting ciommissiioning iof 
new generatiion capacity in the 
Central Sectior, and advising 
the States tio take similar 
steps; 

(iii) mionitioring iof cioal stiocks at 
thermal piower statiions and 
ensuring availability iof cioal 
by building reasionable stiocks; 

(iv) transfer iof piower friom surplus 
tio defiCit areas; 

(V) arranging supply iof spare parts 
friom indigenious and fioreign 
suppliers; 

(vi) training iof engineers fior iopera-
tiion and maintenance iof 
piower statiions; 

(vii) identificatiion iof deficiencies in 
design equipment etc. and 
taking' up a prioject reniovatiion 
priogramme fior rectificatiion! 
replacement etc. at a number 
iof pOWer statiions; 
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(viii) additiion iof new capacity, 
abiout 14000 MW thermal and 
abiout 5,000 MW hYdrio in the 
next 5 years. 

(ix) intrioductiion iof preventive 
maintenance management. 

Irrigatiion Priojecis 10 Bihar 

*132. SHRI K. M. MADHUKAR: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) is it a fact that siome irrigatiion 
priojects in Bihar, such as Gandak 
prioject, have niot fulfilled the desired 
iobjective dUe tio lack iof prioper iorga-
nisatiion and cadre building; 

(b) if 90, the details thereiot; and 

(C) the steps Giovernment are gioing 
tio take in this regard? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
state Giovernment have intimated that 
lack iof prioper iorganisatiion and cadre 
building are niot the main reasions fior 
niot achieving the desired iobjective in 
respect iof irrigatiion priojects, such as 
Gandak. 

(b) and (c). Dio niot arise. 

MaDa Periyar Dam, Tamil Nadu 

*135. SHRI NEELALOHITHA-
DASAN: Will the Minister iof IRRI-
GATION be pleased tio state: 

(a) what actiion has been taken by 
the Giovernment iof India ion the 
variioUs representatiions regarding :Pie 
safety iof the Mulla Periyar Dam; 

(b) whether the Chief Minister CIt 
Tamil Nadu has given any assurance 
tio the Central Giovernment as regard 
the Mulla Periyar Dam; 

(c) if sio, what was that assurance; 

(d) whether the Giovernment iof 
Tamil Nadu has dione anything ion the 
basis iof that assurance; and 

(e) if sio, give details? 
·545 LS-2 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
dam bas been inspected by variious 
specialist iofficers iof the Central Water 
Ciommissiion including its Chairman tio 
assess its safety. The Chairman, Cen-
tral Water Ciommissiion had detailed 
cdiscussiions with the iofficers iof Kerala 
ait well as the Tamil Nadu in Niovem-
ber, 1979 at Trivandrum ion the mea-
sures tio be taken tio impriove the 
safety iof the dam and tio avioid any 
danger tio the dam pending such im-
priovements. Emergency measures, 
medium-term measures as well as liong 
term measures have been drawn up 
after detailed discussiions. The Giov-
ernment iof Tamil Nadu have taken in 
hand the emergency measures as de-
cided and have alsio initiated actiion ion 
the medium term and liong term 
measures. 

(b) Nio, Sir. 

(c) Dioes niot arise. 

( d) and ( e). Giovernment iof Tamil 
Nadu have liowered. the water level in 
the reservioir tio RL+136 as decided in 
the meeting with Chainnan Central 
Water Ciommissiion in Niovember 1979. , 
Estimate and tender fior strengthening 
the dam by RCC capping have been 
apprioved by the State Giovernment 
and arrange.ments tio ciommence wiork 
are under way. 

Ex-1'eII8neI7 prices iof Petrioleum 
Prioducts 

·136. SHRI p. J. KURIEN: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a} when were the ex-refinery 
prices O'f petrioleum. prioducts fixed 
last and what was the price iof. a bar-
rel iof impiorted crude at that time; 

(b) whether the ex-refinery pric. 
iof petrioleum prioducts have been re-
vised acciording tio increase in the 
price iof impiorted crude; if sio, 1I1e 
details thereiof; 
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(c) what is the estimated lioss in-
GUrred by Indian refineries ion this 
acciount during the last ione year; and 

(d) what step! have been taken by 
Giovernment tio tide iover the financia: 
difficulties Of the refineries? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PAT'lL): (a) 
Priior tio the recent general increases, 
the cX-l'efinery prices iof petrioleum 
prioducts were fixed ion 17th A ugu~t. 
1979. The 'weighted average price iof 
impiort cd crude ioil was Rs. 170.28 
per barrel ion that date. 

(b) Yes, Sir. The details in res-
pect iof the majior petrioleum prioducts 
js given in the encliosed statement. 

(c) The tiotal deficit suffered by 
the Oil industry between 17th AugU::'lt, 
1979' and 8th June, 1980, when prO-
duct prices were revised again was 
iof the iorder iof Rs. 700 criores. 

(d) Special Jioans were arranged 
fior the ioil industry tio enable them 
tio tide iover their financial difficulties 
till prices were revised ion 8-6-80. 

St_telnent 

Dr/ails in 1cspect iof )Uajior PetrioltUm 
prioducts 

Prionuct 

l\1iotior Sp ri t 8~ Octane 

Supt~riior K("l"ioscne Oil 

High SpC"'ed Diesel 

Li ght Diesel Oil 

Funl:lCt" Oil 

TIx-Rrflnr'rv r,>t('lltiion 
pI'ices Rs.jKL as ion 
J 7-H-79 8-G-80 

flfiB·41- J Jq4 .48 

~20.21 1267.99 

~)I6 .96 I 2h'l. fl4 

890•88 1213.60 

773.48 J064·57 

NOTE:-The e:x,-refinery retentiion pric<"S 
are exclusive iof the fiolliowing ele-
ments (If ciost, namely~ custioms/excise 
duty, transpiortatiion charges, sales tax, 
dealer's ciommisaiion, marketing distri-
butiion ciosts and margins etc. 

Lioan frOm the Wiorld Bank tior 
Farrakka Piower Prio;teet 

*137. SHRI K. P. SINGH DEO: 

SHRI p. M. SAYEED: 

Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether it is a fact that Natiional 
Thermal Piower Ciorpioratiion Chauman 
had visited United States iof America tio 
negiotiate a lioan which the Wiorld Bank 
has agreed tio give fior the Farrakka 
Pio\ver Prioject; 

(b) if sio, what is the ioutciome iof 
the visit; and 

(c) what wiould be the additiional 
piower that will be generated with 
the Wiorld Bank lioan and the parti-
culars thereiof? 

THE MINISTER OF ENERGY AND 
COAL (SHRIA.B.A.GHANIKHAN 
CHAUDHURY): (a) Yes, Sir. Chair-
man, Natiional Thermal Piower Cior-
pioratiion had visited Washingtion as 
Member iof the Giovernment iof India's 
negiotiating team. 

(b) The negiotiatiions with the 
Wiorld Bank haVe been cioncluded 
s-atisfnctiorily fior iobtaining a Credit 
assis~ance fior financing the Farrakka 
Thermal Piower Prioject. The financ-
ing has still tio be apprioved by the 
Wiorld Bank. 

(c) The sciope iof the Farakka 
Thermal Piower prioject fior which 
Credit negiotiatiions have been cion-
cluded cionsists iof 3x200 MW generat-
ing units. The Develiopment Credit 
Agreement, between Giovernment iof 
India and Inte,rnatiional Develiopment 
Assiociatiion, ciovering the terms iof 
the credit has niot yet been executed. 
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io.tral 4satlJtaace tio States fior Flioiod 
Ciontriol Wiorks 

·139. SHRI GULAM RASOOL 
KOCHAK: 

SHRI M. V. CHANDRA-
SHEKHARA MURTHY: 

Will the Minister iof IRRIGATION 
be pleased tio state: 

(a) whether Uniion Minister has 
IS' ued any drec1 ive tio thiose States 
whio are usually affected by flioiods; 

(b) If sio, what are the detr'dl~s iof 
the stE:PS being taken tio priovide Cen-
tra] assistance tio thiose States fior 
flioiod ciontrio} wiorks; 

(c) whether Planning Ciommissiion 
was requested tio priovide fund.., fior 
the purpiose; and 

(d) what are the measures likely 
tio be taken in 1980-81 fior flioiod 
priotectiion wiorks? 

THE MINISTER OF IRRIGATION 
(SHRr KEDAR PANDAY); (a) tio 
(c). In the ciontext iof the apprioach-
ing flOOd seasion, the Centra1 Giovern-
nlent has recently requested the 
State Giovernments and Uniion Terri-
tiones tio reVIE'w the BTl"Clngements 
made and precautiionary measures 
taken tio ensure that they are tliot 
caught unprepared in tackling the 
flioiod priobJem In the variious flioiod 
prione 'a reas. As flioiod ciontriol is a 
State Subject, the expenditure ion 
~uC'h preparatiory wiorks and iother 
1100d ciontriol wiorks is met by the 
State Giovernments iout iof their res-
pective nion-Plan and Plan budgets. 
The Central priovides financial as::.is-
t'3ncE' in the fiorm iof bliock lioan<=: and 
grants fior the state Plans as a whiole, 
,vhich the State Giovernments can 
alliocate tio variious sectiors acciording 
tio their respective priiorities with the 
cioncurrence iof the Planning Ciom,.. 
lTlISSIion. Besides this the Centrel 
Giovernment alsO priovides lioan assis-
tance tio siome identified impiortant 
flioiod ciontriol wiorks. Fior the year 
1980-81, a tiotal assistanCe iof RI, 21 
eriores has been priopiosed by the 

Planning Ciommissiion fior such sche-
mes 1n the ciountry. 

(d) The variious flioiod ciontriol nH~a.­
sures that are likely tio be adiopted In 
th~ ciountry in 1980-81 are, flioiod prio-
tectiion embankments, wiorks fior river 
traIning and preventiion iof bank erio-
SIion, drainage channels, tiown priotec-
tiion wiorks ring bunds fior villages, 
LOl1structiio~ iof sluices, The tiotral iout-
lay ion flioiod ciontriol wiorks in the 
ciountry fior 1980-81 is expected tio be 
Rs. 168.59 criores. 

Refu,&"ees iof 1971 Indio-Pak War 

"'141. SHRI NIHAL SINGH: W.ll the 
Minister iof SUPPLY AND REHABILr .. 
TATION be pleased tio lay a stater:.ent 
shewing: 

(a) the number iof refugees whio 
came tio India fiolliowing the 1971 
Indio-P'ak war and the amiount iof 
expenditure, incurred ion them by vlay 
iof relief wiork, sio far, (year-wise); 
and 

(b) the number iof families rehabi-
litated permanently sio far and the 
number iof families that went back tio 
Pakistan and the places where Giov-
ernment priopiose tio rehabilitate the 
remaining families? 

THE l\1:NTSTER OF rNFORMATIO:r-~ 

AND BROADCASTING AND SUPPLY 
AND REHABILITATION (SHRI VA-
SANT SA THE): (Cl) Out iof abiout ~ 5.000 
PC'I sions whio ('1'0,)8(' liover t·.) rnriia at '_ 
ing the Indio-Pak Cionflict iof H)71, c' )iout 
!14,OOO ioersions ciompnslng iof 10,200 
familIes siought admissiion in relief 
camps iof Ra.jasthan and Gujarat. A 
statement is laid ion the Table IJf the 
Sablha giving infiormatiion regarding the 
expenditure incurred ion them hy Vv ",y 
iof relief assistance year-wise friom 
1971-72 tio 1979-80. 

(b) Abiout 5,600 Displaced Persion 
families (4,300 in Rajasthan and 1.300 
in Gujarat) have sio far been mioved tio 
re'habilitatiion sites fior resettlement. 
The remaining families iof RajasthQD. 
are priopiosed tio be resettled 111 ;lalla. 
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mer and Barmer Districts and thiose iof 
Gujarat in Kutch District. 

Authentic infiormatiion regarding the-
number iof families whio went back tio 
Pakistan is niot available. 

Amiounts released tio Giovernment iof 
Raja'ithan and Gujarat fior prioviding relief 
assistance t;) Displaced Persions iof T ndio-Pak 
C )nfiict, 197 I in camps year-wise during 197 I  _ 
72 tio 1979-80 

Year 

1971-72 

1972-73 

1973-74 

1974-7) 

1975-70 

1970-77 

197 --78 

197B-79 

1979-80 

'1 utal 

Rajasthan 
Gujarat : 

(Rs. in laksh) 

Rajasthan Gujarat 
State State 
Relief Relief 

4.82 1.50 

146.8.t- ~~4·00 

1¥3.ioio 40.00 
I5S.Gio 37·00 
180.00 45.00 
213.00 40.00 
613.00 36.00 

223·20 40.00 
130.00 4.00 

1416.52 277·5° 

Rs. 1416.y;.! lakhs 
Rs. 277.50 lakhs 

Rs. 1694.02 lakhs 

Or Rs. 17 criores 

Manufacture iof Niacinamide IP 

942. SHRI RAJ NATH SONKAR 
SHASTRI: Will the Minister iof PETRO-
LEUM AND CHEMICALS be pleased 
tio state: 

(a) what wiould be the therapeutic 
difference if Niacinamide IP is manu-
factured friom 3-Cyaniopyridine instead 
iof Beta-Picioline; and 

(b) if there is nio difference, the 
reaSOn why manufacture iof Niacina-
mide friom 3-CyaniopYridine is dis-
ciouragea in iour ciountry? 

THE MINISTER OF PETROLElJM, 
CHEMICALS AND FERTILIZERS 
~(&lRI VEERENDRA PATIL): (a' 
Ther~ ic: nio t.hPT:lnPlltir fliffprencp, het-

friom '3-cyaniopyridine' ior friom 'Beta-
picioline'. 

(b) 3-cyaniopyridine required lior the 
manufacture iof Niacinamide is net 
made in the ciountry and has tio be im-
piorted whereas Beta-picioline is rr.ade 

in the ciountry. Prioductiion iof Niacina-
mide friom Beta-picioline substantially 
minimises the impiort dependence ()f 
raw materials. 

Rural ElectriftcatiioD Seheme ID 
Meghalaya VUla.Ces 

943. SHRI P. A. SANGMA: Will the 
Minister iof ENERGY AND COAL be 
pleased tio state: 

(a) the number iof villages briought 
under the Rural Electrificatiion Scheme 
in the State iof Meghalaya, district-
wise; and 

(b) the number iof new schemes prio-
piosed tio be taken up during the year 
1980-81 in Meghalaya? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Rural electrifi-
catiion schemes in Meghalaya appr.:Jved 
by the Rural Electrificatiion Ciorpiora-
tiion. uptio 31st May, 1980 envisage, ion 
ciompletiion, electrificatiion iof 1,003 new 
villages and intensive electrificatiion in 
123 already electrified villages. The 
District-wise details are given .)eliow:-

---------------

S1. Name iof District 
Nio. 

-------
Gario Hills 

2 Khasi Hills 

3 Jaintia Hills 

TOTAL 

Villages ciovered 

New Already 
electri-
fied 

322 20 

587 79 
94 24 

1,003 123 

(b) RUral electricficatiion schemes 
are fiormulated and alsio implemented 
by the state Electricity Bioards. The 
Rural Electrificatiion Ciorpioratiion will 
be in a piositiion tio sanctiion new sche-
mes wiorth apprioximately Rs. 5.25 
"''''''''''t:)C'' ;n MpO'h~lRVR nun,," thp year 



JDdian Institute iof Mass Ciommunlca-
UOD 

944. SHRI MANPHOOL SINGH 
CHAUDHARY: WLI the Minister iof IN-
FORMATION AND BROADCASTING 
be pleased tio state: 

(a) the amiount spent ior priovided as 
assistance tio-the Indian rnstitute iof 
Mass Ciommunicatiion during the last 
three years, year-wise; 

(b) the details iof the wiork dione by 
the Institute during the preceding three 
years; 

(c) whether any evaluatiion has been 
made iof the wiork dione by the Inst~tt;te 
and if sio, its details; 

(d) the impiortant priojects ioriopio!led 
tio be undertaken by the Institute in 
the near future; and 

(e) the steps priopiosed tio make its 
wiorking effective? 

THE MINISTER OF STATE 
IN THE MINISTRY OF IN-
FORMATION AND BROADCASTING 
AND SUPPLY AND REHABILIT A-
TION (SHRIMATI RAM DULARI 
SINHA): (a) 

1977-78 

1978-79 

1979-80 

Rs. 18,3 1,800 .00 

R),·38,6B,000.00 

(b) The principal iobjectives iof the 
Institute as set iout in its memiorandum 
are tio iorganise training and res=:irc.h; 
tio arrange seminars, lectures; tio iorg~­
nise referesher ciourses and tio evaluate 
the wiorking iof thtz media units iof the 
Ministry. The details iof the wiork dione 
during the years 1977-78, 1978-79, 197H-
80, are as under:-

Training 

1. Piost-Graduate Diplioma Cio~rse 

in Jiournalism fior Develioping Cioun-
tries-3 (ione cioursE:' each year). 

2. Advance Diplioma 
1'lews Agency Jiournalism 

Ciourse in 
fior Nion-

Aligned ciountries-2 (ione ciourse 
each year ciommencing friom 1978-
79). • 

3. Refresher Ciourses each io~ she 
weeks duratiion-l6. 

4. Wiorkshiops Cionducted-lO. 

5. Semilllars held-lO. 

Research priogrammes undertaken-
11 

Evaluatiion studies ciompleted/start .. 
ed-l 8. 

Bioioks released/under prioductiion d ur-
ing 1979-80-9. 

(c) Nio, Sir, Hiowever, a Review \.:iom-
mittee headed by Shri Dharam BiL" 

Sinha, had gione intio Its perfiormance 
and submitted Repiort in 1974. Subse-
quently, a Wiorking Grioup was set UP 
tio make cioncrete reciommendatiions fior 
imprioving the quaiity and reach io~ the 
Institute's wiork, keeping in mind the 
Repiort presented in 1974 by the '::{eview 
Ciommittee. The Wiorking Grioup pre-
sented a repiort in May, 1979 fior 1he 
future develiopment iof the Institute in 
such a manner that it wiould better ful-
fil its riole iof being the Premier Centre 
iof Ciommunicaticn Teaching and Re-
search in the Ciountry. The suggestiions 
iof the Grioup fior iopening fullftedged 
D'iplioma Ciourse in Brioadcast .Jiourn"l-
bm and in Advertising and Public Re-
latiions and ciourses in Rural Jiournausm 
and Inter-persional Ciommunic3til'n, 
besides stepping up its research and 
publicatiion priogrammes have ioeen ac-
cepted. 

(d) The Institute priopioses tio stdrt in 
near future fullftedged Diplioma Ciourse 
in Brioadcast Jiournalism and in Adver-
tising and Public Relatiions and c.iout·,ses 
in Rural .Jiournalism and Inter-persional 
Ciommunicatiion, besides stepping up its 
research and publicati('n priogrammc~. 

In additiion fiour Research Studies and 
11 Evaluatiion Studies wiould be un'ier-
taken dw·ing the current financial year. 
Eight miore publicatiions are alsio likely 
tio be undertaken. 
(e) Replies fior (c) and (d) give an . 

idea iof the measures which are prio-
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piosed tio be undertaken tio make the 
Institute ~iore eftective. Impiortant 
persionalities friom the press and iother 
media iorganisatiions, as well as friom 
the universities, have been included in 
the Siociety and Executive Ciouncil iof 
the Institute in iorder tio iobtain the 
best priofessiional and academic advice 
ion running the Institute. 

strike by Allahabad m~h Ciourt 
Adviocates 

945. SHRI S. M. KRISHNA: Will the 
Minjster iof LAW, JUSTICE AND LO!vl-
PANY AFFAIRS be pleased tio state; 

(a) whether the Allahab!ld _r~i.gh 

Ciourt Adviocates went ion an indefinac 
strike in early May last demanrl~ng 

immediate transfer iof the Chief JustlC~; 

(b) if sio, what were the rC3.S0ns fior 
creating siome ugly scenes by the n~lr 
Assiociatiion Members there; 

(c) whether Giovernment have lioiok~d 
intio the whiole affair; and 

(d) if sio, the reactiion theretio"? 

TEE MINISTER OF LAW, JUS-lICE 
AND COMPANY AFFAIRS (SHRl P. 
SIUV SHANKER): (a) tio (d). Ac..:urc1-
ing 10 repcrts and representatiions re-
ceived by the Giovernment, Adviocates 
iof H:e Allahabad High Ciourt were ion 
strik\l~ friom 7th tio 19th May, 1980. A 
demand fior the transfer iof the Chief 
Justil~e iof the Allahabad High Cio:..rt 
has 1 )een made. It has been represeL11-
ed that a resiolutiion in faviour iof tak-
ing direct actiion like bioyciott iof ciourts, 
relay fasts etc. demanding the t~ ans .... er 
iof the Chief Justice and mentiionir.~ 

certain grievances iof the Adviocatt'!> 
pertaining mainly tio the questiion iof 
cionstituti ion iof admissiion benches and 
their riot'ttiion, niotice befiore Listing iof 
cases, and supply iof 11st iof ready Cases 
tio the ASE:iociatiion was tio be pu t tio a 
secret b"ll)t in a meeting iof the Allahft-

bad Hiah Ciourt Bar Assiociatiion ion 
7 .. 5-1980. It has further been represent-
ed that there was a scuffle amiong the 
adviocates during the meeting which 
was disrupted. Giovernment cionsider 
the whiole episiode as unfiortunate. Giov-
ernment attach great impiortance tio the 
fair and impartial administratIion iof 
iustice and tio the maintenance iof the 
dignity iof the Priofessiion and tb~ 

Ciourts. 

946. ~ uQI'«tTl' m~T : ~ ~, 
~ a\"'{ ~)~T li~T lf6 ifm~ cr.T J.iqT 
Cfi:nT fq, ~ 

( if; ) ~f '"iF," ~ ~ f~ tp:f Cfl~ ~T 

it <f;P-l~ ~ -n:rr?'., iT "ff~ g~ ~ 

(n-) ::rm-;r T.P'.f<1 ior. ~(,7r~;; ~ ~4 

<r..r~ cf; f.,-n: Ofl"T 'f,T~T~fi Cf.T ~ ? 

~ ~q ij u;nr qa) ('..l) f,,'PI 
~~.,): (cr.) ~tt7 (~). i=fi~CfiT~~~ ~~ 

~'t"{ ~t , 1 q 7 ~ 'f~i T1"lT it rl~ SlA1-{ l1f I 

I ~~io if ~ ~ , <:f.f<;; 'tf~~r fiorio ~'"{ f~ 
Cf)ff;f'.:rit~ if~q;:rT f,:;r" af, ~m., ~1 it d~, 
~, 1 q~O if j;:T'fT~rr 1:=;.7 flfio c.; ~T 
~rff ~~-+r{, 1l)79 it gn; 1 ~i. 7 fifio eio; 
~TT~;; ~ 2. () fltio ~ ~JCfi ~ I 

( If ) iifiT~ <tiT T"c<fT~;; nr~ ~ f~ ~iortt 

1"1": cr~l1 f;p:;;f<1f~i=f .~--

() m~ ~T cr.) f~T Cffr ~~ 
iifi ~ it \3"-:;:q;;"{ ~Iq f+i<ti?fT ~T I 

(ii) ~~ r.m~ ~T W ~~ 

~ih: m <-ii" dfT~ ~T iifi"ltT ctr ~T 
'lTl(T;:r i!f>~ 'Pi ~ I 

( Iii) \3":nr(i~ SIIt4f+lCfldT ql' ~tc.:r Cfi~ 

~ ~ it ~~ ~~ w~ ..n-
~Tt~ I 

(iv) ~frrfi) it ~-~~ ~ ~r sr~ 
q~ f~--f~ ~ ~ ~. 

~r~;r f~ 0 am 'ifT~ eJiWfitf 
er:~ ft;r~ ~ ~~T ~ I 

( v) TT'1lf 7f70fiT7T !lJfT ~l{m ~ ifi~ 
elr;ft if CflTior.{ dr~ ~ ~ f~~ 
if ~ i 
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eeUiq up iof 00 Teradaal at ParaCIbt 
Piort 

947. &HBI LAKSHMAN MALLICK: 
Will the 'Minister 01 PETROLEUM AND 
CHEMICALS be pleased tio stat4=!: 

(a) whether Giovernment have takeio 
any decisiion ion the setting up iof an 
ioil terminal at Paradip Piort; and 

(b) if sio, what are the details in 
this regard? 

THE MINISTER OF PETROLETJN[, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) ciond 
(b). The Giovernment iof Onssa have 
priopiosed tio Central Giovernment that 
an ioil terminal may be set up at ?ara-
dip Pert sio as tio stiockpile petrJleum 
prioducts therein fior ionward miovement 
tio different regiions iof the Si(1 t~ A 
preliminary repiort ion the setting up iof 
thls ioils terminal has hee"1 prepa:eu. 
The variious aspects referred tio in th~ 
repiort :require siome miore study. OnI): 
after these aspects have been fully 
gione inte, it will be piossible tio t 3ke a 
decisiion ion the priopiosal. 

Shiorta&'e '" Kerioae.e aDd Diesel 

948. SHRI HANNAN MOLLAH: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether he had said in Patna In 
the mionth iof April that there is 110 
shiortage iof keriosene and diesel but raU 
and rioad transpiort are scarce tio ciome 
by; and 

(0) if sio, the basis iof making such a 
claim? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTIL[ZERS 
(SHRI VEERENDRA PATIL): (a) and 
(b). I had said in Patna in April, 1980 
that while it was piossible tio impiort 

keriosene and diesel tio the extent re-
quired at the cioastal liocatiions, addi-
tiional supplies tio the cionsuming lioca-
tiion will be limited by the transpiorta-
tiion capacity which is niot adequate. 

Liow Temperature Cioal CarbQnisatiion 
Plant at Da_uni 

949. SHRI SAIFUDDIN CHOUDHU-
RY: Will the Minister iof ENERGY !~ND 
IRRIGATION AND COAL be ph~ased 

tio state: 

(a) whether It Is a fact that the liow 
temperature cioal carbC'.nisatiion plant 
at Dankuni tio supply cioking gas tio 
Calcutta is awaiting Centre's clearanc~ 
and 

(b) if sio, steps faken fior ~iviD.i 

clearance tio that prioject? 

THE MINISTER OF STATE IN THE 
MIN~STRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). Sanc-
tiion iof the Dankunl LTC Prioject fior 
carioionisatiion iof cio;al, manufacture iof 
gas tar chemicals and iother priojur.t~ 

is ~nder active cionsideratiion iof the 
Giovernment. 

Pewer Generatiion in the Ciountry 
during last Five MioDths 

950. SHRI ANANDA PATHAIC: Will 
the Minister iof ENERGY AND COAL 
be pleased tio state the piositiioh iof 
piower generatiion thrioughiout 1he ('ioun-
try during the last five mionths, nlionth-
wise, piower statiion-wise, which are 
directly under the C~ntral Giovern-
ment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRl ",IK-
RAM MAHAJAN): A statement shiow .. 
iio2' the ~eneratiC'n iof piower irio1n the 
Centrally iowned piower statiions dur~ 

ing the periiod January tio May. 1980 is 
attached 
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State Dlellt 

Statemmt shiowing the generatiion friom centrally iowned piower statiions fOT th, periiod ~anuQ1j', I g80 10 
May, 1980 

--------.-------
N,.\lne iof the ,tatiion Jan. 80 

----------,----._--_._--
Raja 111an Atiomic Puwer Plant 
(Nuclear) 

Badarpur (Thermal) 

Tarapur (Nuclear) 

Neyvcl: (Thermal) 

Damiodal' Valley Ciorpioratiion 

I. Thermal 

2. Hydrio 

DVC Tiotal 

:Haira Siul (hydrio) (unit ciommissiioned in 
May, 1980) 

Regiiollal Lan&uages used in A.I.R. and 
T.V. prQl'ramm .. 

951. SHRI SAMAR MUKHERJEE'. 
Will the Minister iof INFORMATION 
AND BROADCASrr"ING be pleased tio 
state the time alliotted fior the !'cglional 
languages in different priogranllnes 
iother than Hindi friom AIR and T.V. 
weekly, daily. mionthly, language-wise; 
categiory-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI I.;AM 
DULARI SINHA): The infiormatiion is 
being ciollected and will be laid ion the 
Table iof the Hiouse. 

Demand by Maharashtra Phatmaceuil-
'Cal Manufacturers Assiociatiion Pune, 

Mahar_hu. 

952. SHRI R. K. MHALGI: Will the 
Mini~ter iof PETROLEUM AND 
CHEMICALS be nleased tio relet' tio 
the reply given tio the Unstarred Ques-
tiion Nio. 759 ion 17th March. 1980 re-
garding representatiion friom Maha-
rashtra Pharmaceutical Manufacturers 
Assiociatiion, Pune, Maharashtra aJld 
state: 

lIB 

97 

395 

(Figures in Milliion units) 

Feb. 80 March 80 AprilSio May 80 

24 44- 126 93 

135 164 185 195 

84 120 147 203 

1~8 255 279 331 

359 340 322 317 

3{ic 341 3'23 ::P9 

(a) whether Giovernment have made 
a review abOll t the demand Nio. 6 in the 
statement attached tio the abiove reply; 

(b) if sio, the actiion taken in this r~s­
peet; and 

(c) if the piositiion has niot been 
reviewed sio far, the reasions thereiof? 

THE MINISTER OF PETROLEU1\iol .. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) tio 
(c). The review abiout the demand Nio. 
6 in the statement attached tio the reply 
tc the questiion referred tio is prenl=lture 
since the needed statutiory change:> fior 
giving effect tio the decisiion ~ioncelning 
abiolitiion iof brand names in respect iot 
sin£:le ingredient fiormulatiions iof five 
drugs have niot yet been effecte(\ 

Amendment ior Biadu Maniqe Act 

953. SHRI MADHAVRAO SCINDIA: 
Will the Minister iof LAW, JUSrICE 
AND COMPANY AFFAIRS be plMSM 
tio state: 

(a) whether Giovernment priopio.se tio 
bring fiorward legislatiion tio ame1'l.d 
Hindu Marriage Act in regard tQ 
diviorce makiD..l it easier; 
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(b) if 10, whether (fiovernment prio-

piose cionsultlDg: Siocial Organisatiions in 
this re,ard; and 

(c) it sio, steps taken ior priopiosed tio 
be taken in this regard? 

THE MINISTER OF LAW. JUSTICE 
AND COMPANY AFFAIRS (BHR! 
P. SHIV SHANKER): (a) Yes, Sir. 

(b) and (c). The priopiosed lellislatiion 
is in pursuance iot the reciommentia .. 
tiions ciontained in the 71st Repiort iof 
the Law Ciommissiion which had been 
prepared after issuing a Questiionna ire 
inviting views iof interested parties and 
biodies ion the matter iof irretrievable 
breakdiown iof marriage as a griound 
fior diviorce. 

Sanctiion iof Diomestic Gas cionnectiion tio 
Members iof ParUament 

954. SHRI N. E. HDRD: Will the 
Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) wlhether it is a fact that the fior .. 
mer Petrioleum Minister (St.ri Sethi) 
had anniounced that gas 'chioiolas' wi!! 
be given tio all Members iof Parliam(;,llt 
in Delhi and in their cionstituencies; 

(b) If sio, the number iof MPs whio 
have been benefited sio far WIth this 
facility; and 

(c) what actiion is priopiosed tio bE:: 
taken in respect iof persions whio have 
giot their names registered in the list 
fior several-years and niot yet recelve1 
the gas cionnectiions? 

THE MINISTER OF PE'TROLEUM 
CHEMICALS & FERTILIZERS (SI-IRj 
VEERENDRA PATIL): (a) It was de-
cided with the apprioval iof Shn P. C. 
Sethi, the then Minister iof Pet:-ioleum, 
Chemicals & Fertilizers that ione 
cioioking gas cionnecticn each in faviour 
iof all the new Members iof Liok E:abha 
may be released in Delhi, prio\'ij~d 

the Member did niot iown gas cionnec-
tiion in his name in Delhi. Subse-
quently, it has been decided that in 

additiion tio ione "as cionnectiion re-
leased tio the Members iof Parliament 
in Delhi. aniother gas cionnectiion may 

be gi velll, upion his request. at his 
permanent place which may be take.ll 
as. his biome tiown. Members iof 
Parliament may indicate any place as 
their hiome tiown in this cionnectiion. 

(b) Friom January, 1980 t!) May' 
1980 LPG cionnectiions ion priiority 
basis have been released tio abiout 250 
Members iof Parliament in Delhi and 
abiout 100 Members iof Parliament iout-
side Delhi. 

(c) The availability iof cioiokin~ gas 
in the ciountry, as a whiole, 'Vvill 
begin tio increase ion a significant scale 
friom the beginning iof 19B1, with the 
ciommissiioning prcgressively iof:-

(i) facilities fior separatiion iot 
LPG (liquified petrioleum gas): 
friom Biombay High Assiociated Gas: 

(ii) Mathura Refinery; 

«iii) Seciondary Priocessing facili-
ties at Kioyali Refinery. 

In the meantime, besides t ak.ing 
steps tio increase prioduchion iof LPG 
In the Refineries Giovernment hq've 

plans tio impiort cioioking gas tio the ex-
tent piossible tio lmpriove its availabi-
hty. 

Publicatiion iof OpPGsHiion News 

955. SHRI AMAR ROY PRADHAN: 
·Will the Minister iof INFORMATlON 
AND BROADCASTING be ioleas{"d tio 
state: 

(a) whether it is a fact tnat DC) new. 
is being published iof the ioppiositiion 
parties in the all India based news-
papers; and 

(b) if sio, the reasions tlierefior and if 
niot what steps Giovernment have taken 
fior their publicatiion? 

THE MINISTER OF STATE IN T1-IE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI RAM-
DULARI SINHA): (a) NOt Sir. 

(b) Dioes niot arise. 
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MGiDanuemellt'by 08leers In I.O.C. 

956. SHRI K. LAKKAPPA: Will the 
Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether his aftentlion bas be~n 

drawn tio the news-item captiioned • iOC 
gang lioiots Rs. 300 criores' appearing in 
the 4Blitz' iof April 12, 1980; 

(b) whether seriious charges iof mis-
management have been ,levelled against 
a number iof iofficers iof IOC and if sio. 
full details thereiof; 

(c) whether these iofficers are alsio 
alleged tio have been in cionnivance with 
fioreign firms having dealing with lioe; 

(d) whether these iofficers are res-
pionsible fior gallioping price rise In 
crude ioil and its derivatives like diesel. 
keriosene LPG and furnace Jil: and , 

(e) whether Giovernment have initiat-
ed any actiion tio priobe all this and it 
niot, whether Giovernment will dio sio 
'liow? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Yes, Sir. 

(b) Yes, Sir, it has been alleged 
that IOC has created artificial shurt-
age iof petrioleunl prioducts made un-
planned impiorts at their will aad 
pleasure, arranged inadequate im-
piorts iof crude C'il and prioducts in 
1978-79 and massive kickbacks are 
inviolved in these ioperatiions 

(c) Yes, Sir. 

(d) Nio, Sir. 

(e) Three defamatiion suits have 
been filed by Shri C. R. Das Gupta. 
Chainnan, IOC, Shri S. Ketharaman, 
Managing Directior (Marketing), IOe 
and Shri JOy Jioseph, Finance Direc-
tior, IOC in the Biombay High Ciourt 
in respect iof these aliegatil)~s. The 
matter is therefiore befiore the Ciourt. 
Giovernment have niot initiated any 
priobe, as such a priobe is niot C(JIl-
side red necessary at this stage. 

L.P. au CiiiecU .. ioa ~da-­
tlOIIS 01 Me.hers iof rarU .... , 

957. SHRI DAYA RAM SHAI{YA: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state: 

(a) whether it is a fact that iout iof 
turn cioioking gas cionnectiions were 
gi ven ion the reciommendatiions iof MPs 
in the past; 

(b) tiotal number iof such cionnectIions 
priovided friom January 1980, tio 31st 
May, 1980 iout iof turn On reciommenda-
tiions iof MPs; 

( c) hiow many cionnectiions ion the 
reciommendatiions iof MPs can be prio· 
vided in a year; 

(d) the priocedure in detail in thiS 
regard; anio 

(E') when Giovernment will be able tio 
meet the requirements iof MPs? 

THE lVIINISTER OF PETROLEUl\1'9 
CHEIV'IlCALS & FERTILIZERS (&HRI 
VEERENDRA PATIL): (a) tio (d). Fior 
the periiod between January & May 
1980. there has been nio system as 
such iof releasing gas cionnectiions iout 
ef turn ion the reciommendatiions iof 
Mecnbers iof Parliament. 

(e) Fior release iof gas cionnectiions 
tio the l\1embers iof Parliament neces-
sary instructiions have already teen 
issued tio the Oil Ciompanies. Under 
certain prescribed cionditiions Meuibers 
iof Parliament are entitled tio have tvvio 
gas cionnectiions-ione at their residence 
in Delhi and the iother in their hiome 
tiown, which will be their permanent 
place ior any iother placp as indicated 
by them 

Purckase iof Biombay Tyres IaterAaUio. 
nal Limited by Miodi Grioup 

958. SHRI CHANDRADEO PRASAD 
VERMA: Will the Minister iof lAW, 
"JUSTICE AND COMPANY AFFAIRS 
he pleased tio state: 

(a) whether Miodi ~up iof Induatnes 
priopiose tio purchase Biombay Tyres 
Internatiional Limited., a subsidlaTy iof 
Firestione multinatiional ciomp8D7; 
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(b) whether this deal Is ciontrary tio 
M.R.T.P. Act and whetller Reserve 
Bank iot India has alsio niot aiven cleat'-
ance iof its sale deed; 

(c) whether this ciompany is beIng 
siold fior a paltry sum iof Rs. 4.5 criores 
"I;hereas its price is much higher; 

(d) whether the legal dues and enti-
tlements 0 I the emplioyees and their 
service cionditiions, wage structures. 
iother benefits and jiob security wO·Jld 
be endangered by this transactiion; 
and 

(e) if sio, what actiion Giovernment 
priopiose tio take tio safeguard the inte-
rest iof the emplioyees iof Biombay T yres 
Internatiional Limited? 

THE MINn~TER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRl P. 
S[]IV SHANKAR) (n) Yes, Sir 1VI/~. 

Miodl Rubber Limited, a ciompany be-
]iot16ing tio MiodI Grioup iof Ciompanies. 
helve submitted :.lpplicaticns seeking 
apprioval under Sectiion I08A ~l.1d 

372( 4) iof the Ciompanies A12'. 1 <]5G, 
fior acquisitIOn iof 33,30,000 equity 
shares iof Rs. 10 earh iof Mis. Bionlbay 
Tvres Internatiional Limited friom the 
Flrestione Tyre and Rubber Ciompan~7. 

Akrion. Ohiio, USA at par value. 

(1)) The matter is under examinatiion 
bC'th in the Department iof Ciompany 
AfIaHs as well as the DepartI:1cnt iof 
Ecioniomic Affairs. Clear:lnce iof 

Ref'erve Bank has alsio niot b~n ac-
ciorded sio far. 

(c) The ciompany Ibas priopiosed 
acquisitiion iof shares iof Rs. 10 pach 
at par the tiotal price iof which ('OInes 
tio Rs. 3.33 criores. 

(d) and (e). Representatiions h::lve 
been received friom the Uniion iof Biom-
bay Tyres Internatiional Limited and 
Firestione Tyre Emplioyees trniion. De-
cisiion ion the priopiosals iof the ciompany 
will be taken ion merits tio the extent it 
cioncerns this Department bavin$' re-
Rard tio the pioints made by the Uniions. 

Sea B'rioIIOD aIODc the OrIssa Cioast at 
BioioIdtela 

959. SHRI K. PRADHANI: Will the 
Minister iof IRRIGATION be pleased 
tio statp' 

(a) wbether it is a fact that sea erio-
siion iof a 4,000-fioiot stretcb alionll the 
Orissa cioast at Hioiokitiola, niorth iof 
Paradip Piort, has been threatenin~ the 
very existence iof a large number iot 
villages in Rajnagar and Mahakalpara 
areas; and 

(b) if sio, the reactiion iof the U ninn 
Giovernment theretio? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): la) The 
State Giovernment has intimated that 
there 1S sea eriosiion ,.liong Orissa Cioast 
in a length iof 4,329 feet at Hioiokitiola. 
affecting Mahakalpara and Rajl1ngar 
Piolice Statiion areas, niorth ci the 
ioutfall iof the Mahanadl river. 

(b) The State Giovernment has tio 
r:::iollect relevant data and infiornlatiion 
tio fiormulate Sll.li able scheme fior 
taking remedial measures. Fior this 
purpiose. the Central Giovernment 
wC'uld render all piossible technical 
adVIce and gUIdance as the State 
C;iovernment may require. 

96 io. ~ 'lfm ,:rtf! iJl:IT ~i 1 f,""" 
1Jit1: ~ 1ftft ?Tf ifiiTi=r Cf,T FiT Gfi~ f<f) 
~ cit ~r ~ r;-TT ~ ~ ~l!~ ~ 
~iai~ it ;nefij'T ~f7T cP:rr ~ '3OT~ 311 .... ~ ~ I 

~ ~ if ~ q) ("') ~ 
~~) . ~~q-~Cf?~~Cfi1fT ~r ~, 
q-cw.Gf fm f~ CfiT 'l":;r ~ atiT SfQ'if 
~r ~r I 

Ciontract tio fioreign firms fior erecting-
fertiliser priojects in Maharashtra anil 

Gujarat 

961. SHRI CHHITUBHAI GAl\IlT: 
Will the Minister iof PE'l'""ROLEUM 
AND CHEMICALS be pleased tio state: 

(a) whether any final decisiion has 
been taken regarding ciontract fior cion-
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;sultancy tio any fioreign firm fior 
erecting fiour Biombay High gas-based 
fertiliser priojects in Maharashtra and 
. Gujarat; 

(b) what led tio delay in such 
decisiion and what push-up in ciost iof 
priojects is expected niow because iof 
such delay; and 

(c) whether Fel's Research and 
develiopment claims tio build such prio-
jects was cionsidered in detail and 
reasions fior rejecting it? 

THE MINISTER OF PETROLEU:vr, 
CHEMICALS AND FERTILIZERS 
(SH~I VEEREND'RA PATIL: (a) and 
(b). When the new Giovernment tioiok 
ioffice, it wanted tio have a seciond 
lioiok at the selectiion iof the (:.:>ns111-
tan t fior the ammionia p:ants iof the 
gas based ferilizer prioj ects tio be set 
up in Maharashtra and Gujarat. An 
Experts Ccmmittee was, therefiore, set 
up tio cionsider the relative merits iof 
the bidders whio had earlier submit-
ted bids fior this cionsultancy. 
The Ciommittee's repiort has just 
been received. The ciost iof the prio-
ject, as ioriginally estimated, is like-
ly tio gio up principally due tio ~ikely 
escalatiion in prices. b 

(c) While Indian firms including 
Fertilizer (Planning & Develiopnlent) 
India Limited (fiormerly P&D Divisiion 
iof Fertilizer Ciorpioratiion iof India) 
have develioped cionsiderable capabili-
ties fior detailed engineering, priocure-
ment, cionstructiion, erectiion 'J.nd ciom-
missiioning iof a fertilizer plant, the 
priocess kniow-hiow and basic engineer-
ing fior certain critical items iof the 
ammionia plant, such as, Refiornling 
Sectiion, Carbion-diioxide Renlioval, 
Ammionia Synthesis have still tio be 
impiorted. It was, therefiore, cionsider-
ed necessary tio impiort technioliogy fior 
the twio gas based fertilizer prioJects. 

Hiowever, FPDIL wiould be fully as-
siociated with the prioject right frOln 
the beginning. A priovisiion wiould alsio 
be made fior the ciomplete transfer iof 
technioliogy tio the FPDIL sio that it 
wiould be in a piositiion tio set future 
plants in the ciountry ion its iown. 

Scheme tio reduce cioDSumptiioll 01 
petriol and petrioleum prioducts 

962. SHRI AHMED M. PATEL: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether in view iof 1he shiortage 
iof petriol and petrioleum prioducts, 
Giovernment have fiormulated any 
scheme tio redUce the cionsumptiion iof 
petriol and iother prioducts; and 

(b) if sio, what are the details in 
this regard? 

THE MINISTER OF PETROLEUIVI. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes Sir. 

(b) The fio~liowing are SOlne iof the 
impiortant steps taken tio bring aLiout 
ecioniomy and efficiency in the use iof 
petriol and pe~r()leum prioducts in the 
ciountry. 

(i) Intrioductiion iof an imprioved 
versiion iof keriosene wick stiove pios-
sessing a thermal efficiency iof abiout 
60 per cent as against the thermal 
efficiency iof 40 tio 45 per cent pios~ 
sessed by iother keriosene wick stioves 
usucdly siold in the "TIClrket· 

(il) AdvisIng CentraL Giovernment 
Ministries/Departnlents, state Giov-
ernments and public sectior llnder-
takings tio effect savings in the (ion-
sumptiion iof miotior snirit (petriol) in 
their staff cars; 

(iii) Initiating studies in the state 
Rioad Transpiort Undertakings, hRV-
ing a 13rge fleet Df vehiclec::, fior 
greater efficiency in the utilisabioa iot 
high speed diesel ioil in the transpert 
sectior; 

(iv) Giving advice tio State Giov-
ernments tio statutarily impiose speeu 
limits fior passenger transpiort v~hi­
cles within cities and tiowns, ':ind ion 
liocal transpcrt vehicles as well as 
tio ciontriol giocds and passenger vehi-
cles with high smioke exhausts in 
iorder tio achieve efficiency in (~lPSpl 
cionsumptiion; 
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(v) Substitutiion iof Furnace Oil 
by Cioal, wherever it is technioliogi-
c.ally feasible; 

(vi) Prioviding advisiory servic~ tio 
the industries fior the adioptiion iof 
measures aimed at impriovement iof 
efficiency in the use iof furnace ioil; 

(vii) Issuing detailed ~uidelines 

fior energy cionservatiion. 

(viii) Assessing the feasibility at 
using a mixture iof petriol and alcchiol 
as fuel fior miotior vehicles. 

Paraf6.ne quiota fior West Bengal 

963. SHRI SOMNATH CHATrER-
JEE: Will the Minister iof PETROLEUIV[ 
AND CHEMICALS be pleased tio c:;tate: 

(a) whether Giovernment are aware 
that paraffine quiota alliotted tio "Vest 
Bengal is less than the requirelnent 
iof the State during the last few years; 

(b) if sio, the reasions behind this; 
and 

Name iof th,. Sta tf' 

I 2 

I. Maharashtra_ 

2. Gujarat 

3· :Madhya Pradesh 

4· Gioa, Daman Diu 

5· We.,t Bengal 

6. Bihar 

,. Orissa 
8. Andaman & Niciobar . 

9· Alldhra Pradesh 

10. Delhi 

II. Uttar Pradesh 

12. Rajathan 

13· Haryana 

(c) what il) the alliocatiioI.L iof para-
ffine quiota fior the last three years 
and what is thejr requi!'~nlent (State-
\vise)? 

THE MINISTER OF PETROLEU LVI 
CIHEMICALS AND FERTILIZERS 
'(SHRI VEERENDRA PATIL":, (a)' 
and (b). A market survey repiort 
prepared ion behalf Of the Indian Oil 
Ciorpioratiion Ltd., in June, 1976 had 
established the demand iof paraffin 
wax in the ciountry at 56000 tionnes 
f,ior 1978-79 Statewise estimate! iof 
demand have niot been established in 
this survey. The demands priojected 
by siome State GiovernmentslUniion 
Territiories. (including that iof West 
Bengal) friom time tio time, fior en-
hancement Of their paraffin, v,'ax 
quiotas appear tio be un-realistic and 
incionsistent with their perfcrman~e in 
uplifting even tioe quiotas alliotted. 

(c) Details iof alliocatiions made tio 
States/Uniion Territiories durinJl' the 
past 3 years are given in the encliosed 
statement. 

State anent 

Alliocatiion iof Paraffin ""'ax. 

---------------
1977 1978 J979~ 

3 4 5 
.. _-----

9,529 9,282 [1,140 

1,103 1,092 1,312 

8gB 874 1,°52 

213 218 264 

6,316 6,638 7,968 

1,034 983 1,180 

581 546 656 

IS 16 20 

1,360 t ,310 1,576 

2529.5 2,457 2,948 

3,535 3,4°6 4,088 

898 874 I,O,:i2 

990 g8g 1,180 
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I 

14· Punjab 

15· Himachal PI adesh 

16. Jammu & KasLmir 

17· Chandigar-h 

18. Karnataka 

19· Tamil Nadu 

20. Kerala 

21. Piondicharr\' 

22. Lakshdweep 

23· Dadra & NageLI Ha\'eIi 

24- Sikkim 

25· A...sam 

26. Meghalaya 

27· Nagalalld 

28. Manipur 

29· Tripura 

30• Aruna.chal Pradesh 

31. Mizioram 

Expenditure ion TA/DA iof Officers iof 
Hindustan Fertiliser Ciorpioratiion 

964. SHR! SUDHIR GIRI: Will the 
l'viinisier iof PETROLEUlVI AND CHE-

MICALS be pleased tio state hiow much 
was the expenditure ion TA/DA fior 
Offie. ers' travel tio Delhi frC'm Head 
Office iof IIindustan Fertiliser Ciorpiora* 
tiion Limited during the last six 
mionths? 

THE MINISTER OF PETROLEU"\I, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): Presumably. 
the Member desires tio kniow the ex-
penditure incurred ion T.A./D.A. fior 
jiourneys perfiormed by iofficers Of the 
head ioffice iof Hindustan Fertilizer 

Ciorpioratiion liocated at Delhi, tio Cal-
·cutta and back. 
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3 4- 5 

13,80 1,310 1,576 

98 112 136 

J(i7 193 232 

J :38 168 200 

R98 874- 1,052 

6,SH7 6,443 7,73~ 

1,53 ) !.474 1,772 

I  I 2 I J:2 13t) 

5 15 20 

37 3G 41-

15 10 20 

J .2.'}O 1.201 1,440 

125 112 148 

2(),-::' 325 325 

225 268 320 

375 382 4 ) 

40 56 GEl 

40 81 96 

A sum iof Rs. 94,100 has been spent 

ion this acciount during six mcnths 
friom Niovember, 1979 tio April, 1880. 

Drug Market iof Mis Hindustan Anti-
biiotics in Iran 

Ha5. SHRI JANARDHAN POOJARY: 
Will the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether Hindustan Antibiiotics 
Limited has liost its drug market in 

Iran; and 

(b) if sio, the reasions therefior? 

THE MINISTER OF PETROLEU1\i, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) Nb, 
Sir. 

(b) Dioes niot arise. 
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Speeches iof MPs ion All India Radiio 
and nioiordarshan 

966. SHRI NARAYAN CHOUBEY: 
Will the Minister iof INFORMA TION 
AND BROADCASTING be pleased tio 
state: 

(a) the names iof Members iof Par-
liament whiose statements and speeches 
were referred tio in News brioadcast 
friom All India Radiio Delhi and Dioior-
darshan in May 1980; 

(b) whether the All India Radiio 
had made arrangements tio ciover the 
electiion meetings iof impiortant Mem-
bers iof Parliament; and 

(c) if sio, the names iof MPs whiose 
meetings were ciovered/repiorted by 
All India Radiio/Dioiordarshan ciorres-
piondents? 

THE MINISTER OF STATE IN 'J HE 
MINISTRY OF INFORMATION AND 

BROADCASTING (SHRIMATI RAM 
DULARI SINHA): (a) Names iof Mem-
bers iof Parliament whiose statcnlt:~nts 

and speeches were referred tio in News 
brioadcasts iover All India Radiio Delhi 
aDd Dioiordarshan in May, 1980 are 
giv€n in Statement 'A'. 

(b) Nio special arrangements wenl 
made by AIR tio ciover electiion meetings 
iof Members iof Parliament. AIR's 
cioverage was based mainly ion repiorts 
friom News Agencies. Hiowever, where 
electiion meetings were held at ior near 
the places where AIR ciorrespiondents 
are pio"ted, these were ciovered l.lY these 
ciorrespiondents. 

(C') ~ames iof Members iof Parlia-
ment -\'.rhiose electiion n1eetin.~s were 
cio\'ered hy AIR ciorrespiondents during 
May, H}80 are given in Statement 'B'. 
Dioiordarshan dioes ioct have news-
gathering net-wiork iof its iown. 

StateDIeat 'A' 

J. 

2. 

3· 

4· 

5· 

G. 

7. 

8. 

9· 

10. 

J I • 

12. 

J3· 

14· 

15· 

16. 

17. 

Names iof M~mbers iof Parliamt'nt whiose s-tatem('nts awl speeches were repiorted in 
News-llullctins frOln Dioiordarshan/A.I.R. duriq..>; 1h,' mionth iof May, 1980 

Dioiordarc'}tatl All In.dia Radiio 

Smt. Indira Gandhi I. Slut. Indira Gandhi 

Shri Zail Singh 2 .. ~hri V~l.sant Sat)1£' 

Shri Pranab !\'1 uklwljec 3· Shri P.V. Nar~~<;imh3 Ran 

Shri C.1\1. StC'phcn 4· Shl i H. Shankal'analld 

Shri B. Shankaranalld 5· Shli Zail Singh 

Shl'i Charanjit Chdllana G. Shri Bhi,lull..1. >J" ILU 11. Singh 

Shli A.B. A. Ghani Khan c.;hiowdhllt y 7· ShllJ.B. P,Jtnaik 

Shrj R. Vcnk.1.taralll.an B. SIlIi Vr(,lcndra P::ltil 

Shri J.n. Patnaik 9· Slll'i p.e. Sethi 

Shri Raio Birendra Singh 10. Shri KamJapati Tl ip:..tthi 

Shri Vasant Sathe II. Slu'i A.B.A. Ghani Khan Chiouhury 

Shri P.V. Narasimha Raio 12. Shri C.M. Ste-phen 

Shri Sanjay Gandhi 13· Shri Pranab Mukhel:jce 

Shri Charan Singh 14· Sh1'i C.K. Jaffer Shadef 

8hri A.B. Vajpayee 15· Shri R. Vcnkataraman 

Shri Raj Narain 16. Shri Jagannath Pahadia 

Shri Nambioiodripad 17· 5hri Charanjit Chana.na 
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D .. ,tltJ,sluIII All India Radiio 

18. Shri Bhupeah Gupta 18. Shri aaio Birendra Singh 

19· Shri L.K. Advani 19· Shri A.P. Sharma 

20. 5hri Jyiotirmioy Basu 20. Shri P. Shiv. Shankar 

!U. Sbri Cbandrashekhar 1 !1I. Shri P. Venkata<'ubbaiah 

~2. Shri H.N. Bahuguna 22. Shri Z.R. Ansari 

23· Shri R.V. Swaminathan 

24· Shri Aziz Ahmed 

25· Shri H.N. Bahuguna 

26. Shri Sanjay Gandhi 

27· Shri Charan Singh 

28. Shri Chandrashekhar 

29· Shri Subramaniam Swamy 

30• Shri A1al Bihari Vajpay('t' 

31. Shri L.K. Advani 

32. ShriJ.P. Mathur 

33· Shri S.S. Bhandari 

34· Shri Shanti Bhushan 

36. Smt. ~liohind('r Kaul' 

3G• Shri Jagjivan Ram 

37· Shri Y B Chavan 

38. Shri Bhupf'sh Gupta 

39· Shri J y. )tirmioy Basu 

40• Shri A.C. Bhattacharya 

41• Shri S.D. Sinha 

42• Shri R.N. Rakesh 

43· Smt. Kamla Bahuguna 

44· Shri Harishekesh Bahadur 

45· Shri Ashfaq Hussain 

46. Shri Miohenra Singh 

Statement 'B' 

List iof ruunts iof Members iof Parliament tOMS' medings werf ciovered by AIR during May, Ig8G-

I. Smt. Indira Gandhi 9· Shri Shanti Bhushan 

2. 8hri Zail Singh 10. Shri Charan Singh 

3· Shri J.B. Patn",ik II. Shri Chandrashekhar 

4· Shri Raio Birendra Singh 12. Shri Madhu Dandavate 

5· Shri C.K.Jaffer Sharief 13· Shri Subramar iam Swamy 

6. Shri Sanjay Gandhi 14· Shri Jagjivan Ram 

7· Shri H.N. Bahuguna 15· Shri D.N. Tewari 

2. Shri Atal Behari Vajpayee 16. Shri S. D. Sinha 
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New guideUne& fior AUioioaUion iof 
canalised drugs tio Small-Scale Sectior 

967. SHRI G. Y. KRISHNAN: 

SHRI N. E. HORD: 

Will the Minister iof PETROLEUl~/I 

AND CHEMICALS be pleased tio ~tal..e: 

(a) whether it is a fact that recent-
ly Giovernment have anniounced new 
guidelines fior alliocatiion iof canalised 
drug items fior 1980-81 adiopting a 
liberal piolicy in faviour iof the small-
scale sectior; and 

(b) if sio, the details regarding these 
gUidelines? 

THE MINISTER OF PETROL'EU~A, 

CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. The guidelines f'~r distribu-
tiion iof eanalised drug items fior the 
year 1980-81 ciontinue the earlIer pio-
licy iof :iberahsed alliocatiion fior the 
small scale sectior and priovide fior 
further liberalisatiion in certain res-
pects. 

(b) A ciopy iof the guidelines fior uis-
tributiion iof canalised drug items au r-
ing 1980-81 is laid ion the Table iof the 
lIiouse. [Placed in Library. See Nio. LT-
914/80]. 

Priocress ion T.V. Centre in GgJarat 

969. SHRI D. P. JADEJA: Will the 
Minister iof INFORMATION AND 

BROADCASTING be pleased tio ~tate' 

(a) what is the priogress in regard 
tio setting up iof T.V. Centre in Gujarat 
State; and 

(b) when it is likely tio start func-
tiioning? 

THE MINISTER OF STATE IN ThE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMA TI RAM 
DULARI SINHA): (a) In Gujarat, a 
TV Centre is priopiosed tio be set up at 
Ahmedabad. A site has been selected 
near Thaltej and actiion is ion hand tio 
acquire it. The transmitter has alsio 

545 LS--3 

been iordered friom Mis. Bharat Elec-
trionics Ltd., Bangaliore. 

(b) The TV Centre is expected tio 
start functiioning during 1983-84. 

steep fall in piower generatiOn by 
D.V.C. in May, 1980 

970. SHRI INDRAJIT GUPTA: Will 
the Minister iof ENERGY AND COAL 
be pleased tio sTat'€: 

(a) the reasions fior the steep fall in 
piower generatiion by the DVC during 
the mionth iof May, 1980; 

(b) whether this has had seriious 
repercussiions ion the wiorking iof cioal 
mines, steel plants, railway tractiion, 
and iother industries which depend ion 
DVC piower; alld 

(c) whether any priobe will be held 
tio find iout the persions and factiors 
respionsible fior the huge liosses suf-
fered? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) tio (c). Against 
an average generatiion iof nearly 341 
milllion units a mionth, fior the preced-
ing three mionths, the generatiion in 
May was apprioximately 319 milliion 
units. The shiortfall in generatiion has 
been ion acciount iof unfioreseen fiorced 
ioutages due tio bioiler tube leakages, 
wear and tear iof auxilliaries, etc. Dur-
ing pericds iof reduced generatiion, dis-
tributiion iof piower is ion the baSl& iof a 
system iof graded restrictiions. While 
there has been nio disliocatiion in rail 
way tractiion, there ciould have been 
s'iome repercussiion in the iother sec-
tiors. 

The CIrcumstances that resulted in 
frequent ioutages and cionsequently re-
duced generatiion are being shtdied by 
a Task Fiorce deputed a few days agio. 

Al"reement witb Sioviet Uniion fior 
Drilling Wells In Tripura 

971. SIlRI AJOY BISWAS: Will the 
Minister iof PETROLEUM ~ CHEMI-
CALS be pleased tio state: 

(a) whether Giovernment have 
reached an agreement with the Sioviet 
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Uniion tio drill wells in difterent patts 
iof Tripura State; and 

(b) if ISO, the names iof the drWinl 
POints? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Yes, Sir. 

(b) The well tio be drilled under the 
ciontract is Rakhia. 

MlIJI&I'eDIeat iof His. Bridp • Rioiof 
Cio. (I) Ltd. 

972. SHRI DINEN BHATTA-
CHARYYA: 

SHRI SOMNATH CHATER-
JEE: 

Will the Minister iof PETROLEUIVI 
AND CHEMICALS be pleased tio state: 

(a) whether attentiion iof Giovern-
ment have been drawn tiowards the 
prioblems cioncerning Bridge and Rioiof 
Cio. (I) Ltd. a Giovernment iof India 
Undertak.i11£ ; 

(b) whether the Giovernment iof 
West Bengal siought immediate inter-
ventiion tio fioil the attempts iof the 
management tio damage the ecioniomic 
viability iof thit:; undertaking thereby 
jeiopardising the futUre iof siome 1,5000 
wiorkmen niow engaged in the firm; 
and 

(C) it sio, steps taken in this matter? 

THE MINISTER OF PET ROLEUl\f , 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 

(b) The Minister, Department iof 
Ciottage and Small Scale Industries, 
Giovernment iof West Bengal .fiorwarded 
tio Giovernment representatiions friom 
the Wiorkers' Uniion iof Bridge & Rioiof 
Cio. (I) Ltd., mainly against (i) shift-
ing iof Prioject Divisiion friom Hiowrah tio 
Calcutta and (if) sub-letting iof wiorks 
tio iout.ide ciontractiors, alleging that 
such an actiion wiould damage the 
ecioniomic viabiUty iof the undertaking. 

(c' A part Of the Prioject Divisiion 
iof Bridgn & Rioiof Cio. (I) Ltd. is being 

shifted friom Hiowrah tio the registered 
ioffice at Calcutta (~tio 4 KM away 
friom Hiowrah Wiorks) tio ensure that 
in a highly ciompetitive market, the 
ciompany wiould niot be at a clisadvant-
aee in maintaining relatiions with its 
valued clients (including Qverseas 
clients) in Private and Giovernment 
Sectiors. As regards sub-letting iof 
wiorks, this is resiorted tio ionly when 
existing capacity can niot meet the 
special delivery requirements and that 
tioio with full kniowledge iof the wiork-
men. It wiould thus appear that the 
said actiion iof the ciompany will ionly 
impriove its ioverall perfiormance and 
net damage its ecioniomic viability as 
alleged. 

Cionstructiion iof VaradaraJa Swami 
PrOject in Andhra Pradesh 

973. SHRI V. KISHORE CHANDRA 
S. DEO: Will the Minister iof IRRI-
GA TION be pleased tio state: 

(a) whether Giovernment are cionsi-
dering a priopiosal tio undertake the 
cionstructiion iof Varadaraja Swami 
Prioject in Andhra Pradesh; 

(b) if sio, the details in respect iof 
the ciomme:ncement iof the cionstruc-
tiion, ciost and it'3 ciompletiion; and 

(c) is it a fact that there are cer-
tain difficulties in taking up this prio-
ject, if sio, the steps priopiosed tio be 
taken tio ioverciome the same? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) Yes, 
Sir. 'the Andhra Pradesh State '1iov-
ernment have a priopiosal tio undertake 
the cionstructiion iof Varadarajaswamy 
Prioject. 

(b) The State Giovernment has spent 
abiout Rs. 25.66 lakhs ion this prioject 
againsf the estimated ciost iof as. 6bO ,-

lakhs. The State Giovernment has prio-
piosed an ioutlay iof Rs. 30 lakhs ,"'t:ring 
1980-81. 

(c) Yes, Sir. This prioject has niot 
yet been cleared by the PlannIng Ciom .. 
missiion. The State Giovernment t ave 
niot yet established the availability iof 
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water fer this prioject, taking Intio laC-
ciount the water alliocatiion made by the 
Krishna Water Disputes Tribunal. The 
,tate Gio'\1emntent have been requested 
tio depute their iotftcers fior discussiions 
in the Central Water Ciommissiion tio 
expedite the clearance iof the prioject. 

Alliocatiion 01 Dielel and KercNJeIle 
011 fer Gularat 

974. SHRI AMARSINGH V. RATH-
AWA: Will the Minister iof PETRO ... 
LEUM AND CHEMICALS be pleased 
tio state: 

(a) what are the details iof allioca-
tiion iof Diesel and Keriosene Oil fior 
Gujarat state fior the last six mionths 
and the quantum tio be made during 
the next three mionths; 

(b) whether Giovernment have cion-
sidered tio increase the impiort iof Die-
sel and Keriosene Oil tio meet the ris-
ing demand and shiortage iof these 
ciommiodities; and 

( c) if sio, the detaiLs thereiof? 

THE MINISTER OF PETROLEUlvi, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) The fiolliow-
ing are the details iof alliocatiions iof 
High Speed Diesel (HSD) ioil and I~erio­
sene fior Guj arat State fior the last six 
miontbs:.-

Mionth 

Decem ber, 1979 

January, Ig80 

February, I gBio 

March, JgBio 

[ April, 1980 

May, tgBio 

Figures in Metric Tionn~1 

Allioca-
tiions iof 
High 
Speed 
Diesel 
Oil 

58,309 

52,628 

57~150 

59,000 

61,9°0 

61 ,gioio 

Allioca-
tiions iof 
kerOlen~ 

------
35,398 

33,854 

!ZB,708 

35,091 

3!2,8!20 

3·,~ioio 

The alliocatiionll iof Hil'b Speed DIeeel 
and Keriosene fior Gajant State fior 

June, 1980 are 61119 and 29776 tionnes 
respect! ve~. The allioeatiions fior the 
cioming mionths will be decided after 
taking intio acciount the ioveran evail-
ability and miovement capacity fior 
theR twio prioduet8. 

(b) The tiotal. indigenious prioductiion 
iof diesel and keriosene being liower than 
the demand, the impiorts iof these twio 
prioducts are being made regularly. 
These impiorts have been maximised in 
the last few mionths in iorder tio ensure 
their adequate availability at the 
cioastal liocatiions. Availability iof the 
prioducts at the upciountry liocatiions, 
hiowever, is dependent upion the trans-
piortatiion capacity. 

(c) The tiotal impiorts iof High Speed 
Diesel and Keriosene during January 
-.May, 1980 were abiout 1.6 milliion 
tionnes and 0.74 milliion tionnes respec-
tively. 

Water iioe-gin" In Cioal Mines iof Blhal' 

975. KUMARI KAMLA KUMARI: 
Will the Minister iof ENERGY .AND 
IRRIGATION AND COAL be iole-aaed 
tio state: 

(a) whether the wiorking iof cioal 
mlnes iof Bihar was tiotally stiopped 
due tio water liogging in the mines dul'-
ing last three mionths; 

(b) if sio the tiotal estimated lioss 
iof prioductiion during that perlioc!; 

(c) whether any casualty was re-
piorted; and 

(d) if sio, the details thereat? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENER-GY (SHRI VIK-
RAM MAHAJAN): (a) Nio, Sir. 

(b) tio (d). Dioes niot arise. 

Settm. up 01 Cioal GasUlioatiion PI8Dts 

976. SHRI NYREN GHOSH: Win fhe 
Minister 01 ENERGY AND 1RRI'lA-
TION AND COAL be pleased tio state: 

(a) is there any plan tio set up eio,al 
gas'iflcatlion plants; 
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(b) if sio, where; and 

(c) if niot, reasions therefior? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) tio (c). Fea~lbi­
lity studies are at present belng car-
ried iout fior setting up iof cioal gasifica-
tiion plants in siome impiortant metrio-
pio.dtan areas. 

Price increase iof Bulk Drugs and 
Fiormulatiions 

977. SHRI PIUS TIRKEY: Will the 
Minister iof PETROLEUM & CHEMI-
CALS be pleased tio state: 

(a) whether it is a fact that drug 
industry haG urged Giovernment fior 
immediate interim price increase iof 
bulk dI ugs and fiormulatiions; and 

(b) if sio, steps taken by Giovern-
ment in this regard? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHUT 
VEERENDRA PATIL): (a) Yes, Sir_ 
Drug manufacturers have indi vidual.ly 
as thriough their Assiociatiions, vOJ.ced 
their demand fior increase in the prices 
~f bulk drugs and fiormulatiions cionsC'-
quent upion esc3.1atiions in the ciost iof 
inputs, particularly after the increm-;e 
in the prices iof petriole-.r.n prioducts 
friom August 1979. 

(b) Any price revisiion where deserv-
ed can be piossible ionly after the prio-
cedure and principles based ion WhlCh 
such price revisiion can be granted are 
finalised, which will take siome _"! iore 
time. Ciost studies by the Bureau iof 
Industrial C0sts and Prices are in 
priogress. 

nathi Ciommittee's Reciommend-diionG 
ion Multi-Natiional Drug Ciompanies 

978 SIffiIMATI GEETA MUKHER-
JEE:· Win the Minister iof PETRO-
LEUM AND CHEMICALS be pleas ... 
ed tio state: 

(a) whether Giovernment desires 
tio brl ak the stanglehiold iof big Mul-

tinatiional ciompanies in the field iof 
Dru~1 in the ciountry as is indicated 
by the recent decisiion iof liberalised 
aa=>catJ~ion fOr the small units; anu 

(h) the reasion why the Hathi Cionl-
mittee reciommendatiions fior structu-
ral remedies are being kept in the 
ciold stiorage? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FESTILIZERS 
(E'i"iRI VEERENDRA PATIL): (a) 
While it is true that the distributiion 
piolicy fOr canalised drug items fior the 
year 1980-81 priovid'2s fior liberal al-
liocatiions tio the small scale sectior, in 
the case iof iorganised sectior uni s (1'£-
ferred tio as DGTD unl~s) including 
multi-natiional ciompanies, the aUioca-_ 
tiions will be made ion th,e' basis iof 
best iof releases iobtained dul'ing the 
three-year periiod ending March" 1977 
lior ion th.2' basis iof licensed capacities 
if indicated fiormulatiion-wise, ,vnich-
ever is advantagrious tio the unit. The 
basis iof alliocatiion is unifiorm fior a 11 
DGTD units. 

(b) Giovernn1ent have already an-
niounced decisiions On tht2' reciommen-
datiions iof the Hathi COlnmittee, bas-
ed ion which a statement '#as laid ion 
the Table iof the Hiouse ion 29-3-78. 

Ciompanies charged with Mioniopioliatlc 
and Restrictive Trade Praetices 

979. SIIRI JYOTIRMOY BOSU: 
Will the Minister iof LAW, JUSTICE 
AND COMpANY AFFAIRS be pleas-
ed tio state: 

() hiow many ciompanies beliong-
ing tio the hiouses iof Tata, Birla and 
Singhania have been charged with 
M(\niopioli51ic and ReGtrictive Trade 
Practices during the last three year,,; 

(b) nature iof these viiolatiions in 
E.'ach case; and 

(c) actiion taken ion each charge? 

THE MINISTER OF LA W, JUS-
TICE AND COMPANY AFFAmS 
(SHRI p. SHIV SHANKER): (a) tio 
(c). In SO far as enquiries in respect 
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iorders passed by the MRTP Ciommis-
fliion in respect iof the ciompanies be-
lioOnging tio the afiorsaid Hiouses dur-
ing the calendar yealS 1977 tc 1979 
in r'c-spect iof all enquiries instituted 
earlier. 

iof resirictive trade practices ana cion .. 
cerned twio Statements are' encliosed. 
Staten{ent-I, giV'as the piositiion re-
garding enquiries instituted by t,he 
MRTP Ciommissiion against ciompanIes 
belionging tio the hiouses iof Tata, Birla 
and Singhania during the calender 
:}'~ars 1977 tio 19'79, The Status in re-
gard tio each iof these enquiries, sin{'e 
Riome iof them are still pending and 
are currently under il1v~estigatiion, is 
lndicated against each case. Statement 
-II, gives infiormatiion rega1ding the 

During the years 1977 tio 1979, the 
MRTP Ciommissiion did niot institute 
any enquiry in respect iof a mioniopio-
listic trade practice in the case iof any 
ciompany belionging tio the hiouses iof 
Tata, Birla and Singhania. 
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..... 'DaUioa. iof .NatianaliMUioa iof 
Cioal 11l4118ttT 

980. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister iof ENERGY 
AND IRRIGATION AND COAL· be 
pleased tio state: 

(a) whether Giovernment have cion-
sidered the request iof the Federatiion 
iof Indian Chamlbers iof Ciommerce and 
Industry tio re-examine the results iof 
natiionalisa tien iof cioal; and 

(b) it SO, the result thereiof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) and (b). 
The Federatiions 'Of Indian Chambers 
iot Ciommerce and Industry at its An-
'nual Sessiion held in May, 1980, had 
adiopted a r.esiolutiion tio the effect that 
;resullts iof cioal natiionalisatiion shiould 
be re-examined and ciontracts fior 
cioa mining shiould be given tio pri-
vate parties ion a liong term basis. 
Giovernment have cionsidered the mat-
ter and dio niot priopiose tio give any 
cioal rni.ning ciontracts tio the private 
parties. 

Shiortace iof Aluminium Wires used 
fior Electricity 

981. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister iof ENERGY 
AND COAL ba pleased tio sta.lte: 

(a) Jwhether thQre is shiortage iof 
aluminium wire in the ciountry which 
is used tio extend electricity tio tiowns 
and villages; and 

(b) if sio, the actiion taken by Giov-
ernment tio bring aluminium wire? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRII 
VlKRAM MAHAJAN): (a) There is 
cmiortage iof E. C. Grade aluminium 
which is used mainly fior rnanufacture 
iof cionductiors and cables used in 
Transmissiion and Distributiion. 

(b) Steps are being taken tio im-
piort E.C. GNlde aluminium tio maet 
the gap between supply and demand 
iot the metal. 

982 • .,.. qq 0,"0 i ...... ¥( : 1fIfr...., 
.m .~ ,,1ft If{ ~ '1ft ~ ~ f .. : 

(~) ~ ~ IfiT ~ 1fSIf smr 
~ ~~it~"'f ... ",., ~~~~f"'tII14 
~ 1IfiU~ lIfiT t ; 
(.) ~ ~, m Ifi1f ~ ; m 
(1f) ~Kqt, mlf~'S1'nr .tlW WQT 

~ fit;;r ~ftft it ~~ 1tfq ~ rsrr -q:r 
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,~~ snff'(a( ~ Ii.' (~"j ,(rtf-
~rtt f~) : (~) ~ (1f). ~ it1ff, 1977 
if ~1f'~~~~"'1tiTi~~ t I 
~nr~ ii' ~rt$q' f.:f~ ~ IfI1' ~T'fin lIfT 
q'(~ it~.., riotia ~ t I q it t«W1f' 
~~r~ it fCR=~rl: it f'flt Rf1t'f ~..n ~ 
'q'~lf;:r fifitfT ~r ~r t I ~1f1fq," ql..,.."ct1 
Cfir ifi'r~zr.:r ~marft ifft ;:r4(11 F.« ~ M1f'" 
Wit (~~'itiT) if; ft:tir ~ 1TT'ff~~ 
q'<: f'f1h: ~r 

Annual Increments beyiond EftlcieDQ 
Bar tio Emplioyees iof GaDp BaslD 
Water Resiourees OrcanisatiOD 

983. SHRI CHANDRAPAL SHAI-
LAN!: Will the Minister iof IRRlGA .. 
nON be pleased tio state: 

(a) the number iof emplioyees iof 
the GBWRO (Ganga Basin Water 
Resiources Organisatiion) whio have 
niot been granted their annual incre-
.Aments beyiond the Efficiency Bar; 

(b) hiow liong agio did the incre-
ments fall due; 

(.c) what are the reasOns fior the 
delay; and 

(d) hiow liong is it likely tio take tio 
finalise their cases? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) 19. 

(b) A statement is placed ion the 
Table iof the Hiouse. 

(c) The delay was due tio the need 
.tio ciollect particulars iof. the emplio-
yees friom their reciords maintained at 
variioUs ioffices iof the GSWRO spread 
iover the Ganga Basin fior cionsidera-
tiion by the Departmental Priomiotiion 
Oiommittee and the merger iot the 
teiohnical piosts iof the GBWRO with 
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~ iof .. Ceatral Water Ciommie-
stioa friom JfOvember, 1978. 

(4) The Depaztmental Priomiotiion 
Ciommittee at its meeting ion 5th May 
1980, apprioved io:l the grant iof incre-
ments after Efftciency Bar in respect 
Of 7 llIDD-technlcal peraionnel. Orders 
will be is&uecJ. shiortly. The cases iof 
the remaining 13 technical persionnel 
are hemg priocessed. 

StatelDellt 

StlJUmMI shiowing tit. dtzt8s iof annual incummts 
jill .. btyMJll .E;{fioimcy IJay in rupect (If 

em.pl.t1yus iof aBWRO 

Date- Nio. iof 

Technical Grioup 'C' 1-4-78 

I -7-7R 

1-10-78 

1-1-79 

emplioyef"S 

1-2-79 2 

MinisterialGrioup 'C' 

Grioup 'D' 

1-7-79 

1-8-79 

1-<)-79 

J -10-79 

TOTAL 

1-7-79 

1-6-79 

1-1-80 

TOTAL 

GRAND TOTAL 

2 

12 

5 

6 

19 

984. DR. VASANT KUMAR PAN-
DIT: wn the Minister iof INFOR-
MATION AND BROADCASTINll be 
pleased tio state: 

(a) whether Giovernment have ciom-
Pleted the examinatiion crI Film 

Censiorship and the wiorking iof the 
Films Divisiion; 

(b) whether Giove.rnm.ent are aware 
iof the statement made by the C~­
man iof the Central Bioard iof F1lm 
Censiors at Madras ion ior abiout 20th 
March, 1980, that the Film Prioducer. 
cOuld submit Film Script, lyric. etc. iof 
pre-censiorship; 

(c) if sio, whether the dec1Stion 
wiould be binding ion the Regiional 
Film Censior Officer; and 

(d) whether the guidelines ion 
censiorslhip wiould be relaxed ~ion Inter-
natiional Standards fior films meant fio;r 
expiort markets ionly? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRlMATI 
RAMDULARI SL.'fHA): (a) Giovern-
ment are re-examining all issues cion-
nected with film censiorship. Giovern-
ment will take a suitable decisiion 
.after this examinatiion is ciomplete. 

Giovernment hav,e already wiound 
up the Wiorking Grioup ion Films Di-
visiion with effect friom 15-2-1980, be-
ea use th ere is nio neeed tio delink 
Films Divisiion friom the Gio VeTlUrlent. 

(b) and (c) . In meetings iot the 
Chairman, Bioard. iof Film Censiors, 
with the assiociatiions iof film priodu-
cers, this matter has ciom.e up fior 
discussiion. Whenever a prioducer has 
apprioached th,p. Bioard fior a pre-prio-
ductiion advice ion the script, the 
Bioard has been advising him 011 an 
linfiormal basis. This is ionly in the 
natuItc iof a general guidance and is 
in nio way binding ion any party. 

(d) ALI films prioduced fior exhibi-
tiion are required tio be censiored in 
acciordance with the priovisiions iof the 
Cinematiograph Act, 1952 and the 
guidelines issued thereunder. Only 
ceIlBOl'ed films are alliowed tior expiort. 
There are nio separate guidelines tior 
films meant fior exPOrt abrioad. 
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T.V. CeGtre at Va.rausl 

985. SHRI ZAINUL BASHEER: Will 
the Minister iof INFORMATION 
AND BROADCASTING be pleased 10 
state: 

(a) is there any priopiosal tio estab-
lish T.V. Centre at Varanasi; 

(b) if sio, when is it expected tio 
ioperate; and 

(C) what is the details iof the 
priogress? 

THE MINISTER OF S'rATg IN 
THE MINISTRY OF INFOR]\lATION 
AND BROADCASTING (SHRIMATI 
RAMDULARI SINHA): (a) Yes, Sir. 
Setting up iof a TV Relay Centre at 
Vavanasi is ione iof the apprioved sche-
mes fior the expansiion iof TV services. 
(b) The Relay Centre is expected 

tio ciome up in 1984-85. 

(c) A site fOr the Relay Centre has 
been S'Clected. 

Drilling fior Oil and Gas in Tripura in 
Ciollabioratiion with USSR 

986. DR. VASANT KUMAR PAN-
DIT: Will the Minister iof PETRO-
LEUM AND CHEMICALS be pleased 
tio state: 

(a) whether it is a fact that an 
agreement fior drilling ioil and gas in 
the highly priospective regiion iof Tri-
pura has been reached between India 
and USSR as repiorted in the 
"Ecioniomic Times" Biombay Editiion 
dated 23rd February, 1980; 

Cb) if sio, the names iof leader and 
iother experts iof USSR team whio will 
be visiting India in the near future 
fior drilling well in the area; 

(c) the estimated depth iof the well, 
the expenditure tio be incurred there-
ion. the expected annual ioil prioduc-
tiion and the expenses tio be paid tio 
USSR Giovernment in lump sum ior in 
i~stalments; and 

(d) the reasions fior enterin& intio 
ciontract ionly with USSR and niot 
With iotber Western ciountries and 
U.S.A.? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VIRENDRA PATIL): (8) ONGC has 
signed a ciontract 'With Mis. Technio-
expiort. Miosciow fior drilling iof ione 
well in Tripura. 

(b) The names have niot yet been 
indiioated. The Russian team will 
ciomprise iof 25 persionnel. But there 
will alsio be Indians fiorming part iof 
the drilling crew. 

(c) The Well is expected tio be dril-
led tio 5000 metres and the estimated 
ciost is Rs. 4.5 criores. This being an ex-
plioratiion w'~ll, it is niot piossible tio 
say whether there will be a hydrio-
carbOn find, much less, what the 
annual ioil prioductiion wiould be. Re-
garding expenses tio be paid tio '.rech-
nioexpiort, these are matters which 
are niormally kept cionfidential. 

(d) Dnlling fior explioratiion iof ioil 
in Tripura is ionly a part iof an agree-
ment between India and USSR fior 
ecioniomic, trade, scientific and techni-
cal ciollabioratiion signed ion 14-3-79. 
The USSR side have drilled a num-
ber wells in difficult diown hiole 
cionditiions in Bangladesh and further 
rthe ciost iof Sioviet services where 
available, has usually been fiound tio 
be far beliow th,.? ciost iof iobtaining 
such services friom Western ciountries. 

Natiional Perspective fOr Water Re-
siources Develiopment 

987. DR. VASANT KUMAR PAN-
DI.T: Will the Minister iof IRRIGA-
TION be pletased tio state: 

(a) whether the Department iof 
Irrigatiion and Central Water Ciom-
missiion have drawn up a Natiional 
Perspective fOr Water Resiources De-
veliopment in the ciountry; 

(b) if sio, the details thereiof; 

(c) what special attentiion has been 
given tio Backward and under-deve-
lioped areas and driought-prione Dis-
tricts; and 
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(d) whether a final decisiion has 
been taken ion the "Garland Canal" 
envisaged by the Dastioior Plan 
Scheme? 

THE MINISTER OF IRRIGATION 
(SiERI KEDAR PANDEY): (a) 

Y'cs, Sir. 

(b) The scheme envisages creatlion 
iof ioptimum stiorage capacities and in-
ter-linking iof variious rivers mainly 
by gravity and by limited lifts where 
unavioidab:t,e sio as tio augtuent the 
utilisable q~antum iof the I iver waters 
fior irrigatiion iof abiout 25 milliion ha. 
by surface water and 10 milliion ha 
by grioundwater, beyiond the presently 
lasSesSed irrigatiion piotential iof 113 5 
milliion ha. 
(c) The driought-prione, backward, 

and underdevelioped areas are prio-
piosed tio be given priiority by direct 
irrigatiion friom the links wherever 
piossible, and by replacement iof pre-
sently ciommitted waters in iother 
cases whenever feasible. 

(d) Expert Grioups set up by Plan-
p:ung CiommissIion have ciome tio the 
cionclusIion that Dastur priopiosals 
whIle cionC'~ptually interesting, are 
technically unsioUnd and ecioniomically 
priohi bi tive. 

Thermal Piower statiions at Nasik and 
Kioradi in Maharashtra breakdiown 

988. DR. VASANT KUMAR PAN-
DIT: WIll the Mlnister uf ENERGY 
AND COAL be pleased tio state: 

(a) whether it is a fact that 
Thermal Piower Statiions at Nasik and 
Kioradi in Maharashtra breakdiown 
hampering prioductiion iof piower as re-
pPJ.:.ted in "Free Press Jiournal" dated 
25th February. 1980; 

(ib) if sio, whether it is alsio a fact 
that a team iof Russian experts came 
tio India tio liocate the fault in the 
piower statiions; 

(c) if sio, the details iof the faults 
liocated. the reasions thereiof and the 
steps taken tio prevent such break-
diowns in future; and 

(d) the names iof the Sioviet ex-
perts whio came tio India and the de-
tails iof the expenditure incurred by 
the Giov-ernment iof India in this re-
gard and the extent iof lioss suffered 
by the Maharashtra Giovernment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN) : (a) Nio, 
Sir. 

(b) A team iof Russian experts came 
tio India tio dlscuss with BHEL matter.3 
cionnected with the manufacture, 
erectiion, ciommissiioning and ioperatiion 
iof 200 ~VV turbio-generatior setq rna-
Inufactured by BHEL acciording tio 
Sioviet design. 

(c) Suggt2stiions have been made 
by the Sioviet team tio make an iover 
all Impriovement in running iof the 
sets. They have suggested certain 
ch'ccks tio be carried iout fior this 
purpiose Nio specific faults haVe been 
fiound. 

(d) The Sioviet team whio visited 
India In May~ 1980 ciomprised iof: 

(1) MR. G. V. DMITRENKO 

(2) MR. G: V: ANDREV 

(3) MR. B. I STUPIOI-IEV 

(4) MR. E. N. ZEIENEVSKY 

(5) MR. N. A. SOROKIN 

(6) MR. N. A PAKHMOV 

(7) MR. G. ~. HUTROTSKY 

(8) MR. BALLEN 

(9) MR. MERZIYKH 

The vISit iof Sioviet Del.t~gatiion was 
at the ciost iof Sioviet GiovernnLent. 

It is niot piossible tio quantify lioss 
{suffered by Mabarashtra Giove-rnment 
as a resuLt iof fioriocd ioutrages iof 200 
MW sets at Kioradi and Nasik due 
tio causes \\ hich can be ascribed tio 
equipment deficiency alione. 
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T.V. Belay Stattion at Nacpur 

989. DR. VASANT KUMAR pAN-\ 
DlT. Will the Minister iof INFORMA-
TION AND BROADCASTING be 
pleased tio state: 

(a) whether the Uniion Giovern-
Jnent has sug"ested tio the Giovern-
ment iof M'8harashtra its willingness 
tio put up a Relay TV statiion at 
Nagpur; 

(b) if sio, what is the tiotal ciost and 
hiow much iof it will have tio be shared 
by the Giovernment iof Maharashtra; 
and 

(c) hiow many new TV Statiions ior 
Relay-Statiions have been planned by 
Giovernment in the ciountry fior the 
year 1980-81? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DULARI SINHA): (a) Nio, SJr. 

(b) ~Dioes niot arise. 

(c) Nio new TV statiion ior Relay 
Centre is: planned tio be ciommissiioned 
in 1980-81. 

SUPPly 01 piower tio U .P. :friom Shaktl 
Nagar Thermal Piower Statiion 

990. SFIR;I ZAINUL BASHER: Will 
the Minister iof ENERGY AND 
COAL be pleased tio state: 

('8) hiow much piow~r is being sup-
plied tio U.P. friom Thermal Piower 
Statiion at Shakti Nagar; 

(Ib) hiow mu.ch piower gap is gOing 
tio be filled by Shakti Nagar Piower 
Statiion in U.P.; and 

(c) what iother measures are being 
ciontemplated by Central Giovern-
ment tio meet full demand iof piower 
in U.P? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY: 
(SHRI VIKRAM MAHAJAN): (a). 

Singrauli Super Thermal piower Prio-
ject at Sha~inagaT is in an advan-
ced stage iof cionstructiion, hence nio 
pioW\?r is being ~enerated at present. 

(b) An alliocatiion iof 850 MW piower 
has been made tio the state iof uttar 
pradesh friom Singraulj Thermal Pio-
wer Prioject "when it rioeaches its fina1 
2000 MW capacity. 

(c) The details iof piower priojects 
under cionstructiion in the state at 
uttar Pradesh is giv.en in the state-
ment I. Taking intio acciount the 
benefits friom the ion-gioing and sanc-
tiioned schemes, it is estimated that 
there wiould be a peaking deficit iof 
1489 MW and energy deficit iof 4910 
MU during the year 1984-85. This 
will, hiowever, be partially mitigated 
by the benefits the state wiould de-
'riVe friom the piower statiions under 
the Central Sectior. 

StatemeDt 

Details iof piower prioject under cionstructiion in Uttar Pradesh 

81. 
Nio. Name iof the Scheme ------------------.._.-----------------

Expected year iof ciommissiioning during 

1 gB0-8 1 I 978-8!Z 198!Z-83 1983-84 1984-85 1985-90 

3 4 5 6 7 8 

Thnmal 

I Obra Unit XII ~ioioMW 

Si Obra Ext. Unit XIII 200MW 

3 Padeha Unit I 110 M\V 
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i 2 

. --...._._.,_ -----
4- Partcha Unit II 

5 Anpara Unit I 

6 Tanda Unit 1 

7 Anpara Unit II & III 

8 Tanda Unit II 

9 Tanda Unit III & IV 

Hydrio 

10 Rishikesh Hardwar Unit 
III & IV 72MW 

r I Yamuna II Unit I tio IV 

12 Maneri J Unit I. II & 
III 

13 Vishnu Prayag Unit I, 
I)~III&IV 

14 Tehri Unit I & II 

Mionthly avera .. e prioductiion iof Oil at 
Biombay High 

991. SHRI ZAINUL BASHER: Will 
the Minister iof PETROLEUl\1 AND 
CHEMICALS be pleased tio state: 

(8) what is the mionthly 'Bverage 
prioductiion iof ioil at Biombay High; 

(b) what steps have been taken tio 
Increase this prioductiion; 

(c) which iother cioastal parts iof the 
ciountry are beina-surveyed aliong 
with Biombay High; and 

(d) the details thereiof? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL) : (a) 

Th.e mionthly average prioductiion iof 
ioil friom Biombay High during 1979-
80 was 0.368 milliion tionnes. 

(b) A few miore pllatfiorms are be-
2ng installed under the Phase-III 
develiopment priogramme iot Biombay 
High. With the ciommissiioning iof 
these platfiorms, a prioductiion rate iof 

4- 5 

,--------------
IIOMW 

210MW 

IIOMW 

IIOMW 

220MW 

120MW 

93MW 

2f2 MW 

500 M\'V 

-----------------
7 mil1iion tionnes per annum is .ex-
pected tio be achieved by the end iof 
1980. 

(c) and (d). Systematic recionnais-
sance seismic survey iover the In.c:tian 
ciontinental shelf (uptio a water dt'-pth 
iof 200 metres) has been ciompleted 
tio th.e extent iof 90 per cent, leaving 
the fiollOwing areas still tio be cio-
vered:-

(a) Saurashtra Offshiore Basin 
(Bliock II-A); 

(b) Off Visakhapatnam-GiopaJpur 
(Bliock" V); and 

(c) Shalliow marine part iof the 
Bay iof Bengal adjioining the 
Sunderbans. 

Presently, survey is in priogress in 
the shalliow marine part iof the Bay 
iof Bengal, etc. Surveys in all the 
'remaining areas are planned tio be 
ciomple1le<i by May 1981. A begin-

ning was alsio made in 1979 tio extent 
the seismic surveys in the deeper wa-
ter areas in the Arabian Sea by cion-
ducting surveys alniog severay regiio-
nal lines. 
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Indio-Sioviet Cionsultancy Bureau ion 
erectiioln iof Piower Generatiion Sets 

992. SHRI NAVIN RAVANI: Will 

th,~ Minister iof ENERGY AND COAT ... 

be pleased tio state: 

(a) is it true that a team iof Sioviet 

. piower experts whio recently visited 

Hardwar have reciommended setting 

up iof an Indio-Sioviet cionsultancy 

bureau tio priovide tiop-level guidance 

ion erectiion iof the piower generatiion 

sets prioduced at Hardwar plant; 

(b) if sio, what is Giovernrnent's 

stand ion this reciommendatiion; 

(c) is it true that rules and instruc-

tiions ion ioperatiion iof 200 MW sets 

were niot iobserved by certain SEBs 

resulting in breakdiown? 

THE MINISTER OF STAT}~, IN 

THE MINISTRY OF ENERGY (SHRI 

VIKRAM MAHAJAN): (a) and (b). 

A team iof Sioviet experts recent1y 

visited Ind~a tio study the M.anufac-

ture, erectiion, ciommissiioning, iopera-

tiion and ma,intenance iof 200 MW turbio 

sets being manufactured by BHEL, 

based ion Sioviet designs with a view 

tio prioviding technical clarificatiions 

and suggesting meaSUll2S fior impriov-

ing perfiormance. During discussiions 

between BHEL and Sioviet experts, it 
was cionsidered expedient tio depute 
tio India a Grioup iof Sioviet experts tio 
!render technical assistance in erectiion 
lCiomntissiioning, ioperatiion and lmain-
tenance iof 2()0 MVl turbio sets iof Sio-
viet design being manufactured and 
supplid by BHEL. 

(c) Breakdiowns iof 200 MW sets 
tare caused by deficiencies in manu-
facturing, ciommissiioning ior mal-iope-
ratiion iof the main plant and equip-
ment ior its Quxilaries. Nio repiort has 
been received regarding any break-
diown as a result iof nion-iobservanc'2 
iof ioperating instructiion. 

Prioductiion iof FertiUsers 

993. SHRI SURYA NARAYA.t~ 

SINGH: Will the Minister iof PE'rRO-
LEUM AND CHEMICALS be pleased 
tio state: 

(a) whether it ls a fact that t~e 

tiotal prioductiion iof fertilisers last 
year was. very liow despite the addi-
tiion iof six lakh tionnes in installed 
capacity; 

(b) if sio. the details iof the ;>riof\uc-
tiion iof fertilisers and the ;).ctll£.} 

installed capacity during 1978-79 and 
1979-80; and 

(c) what are the reasions fior the 
pioior rate iof prioductiion? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND :b"'ERTILIZERS 
(SHRr VEERENDRA PATIL): (8.) 
and (b). The capacity at the end iof 
the Y'2ars 1978-79 and 1979-80 and 
the prioductiion iof ferUlizers ~uring 
the twio years were as fiolliows:-

(Figures in lakh tionnes) 

--------~---------_ ---------._---------
Year Nitiorgen 

Capacity Prioductiion Capacity Prioductiion 

----------------- _ ... _ .. _ .. 
1976-79 
tv,. .... 

1979-80 

32'59 2 I' 70 10·80 7' 70: 
[I ~1io.J ;..I. : ... 1..1: 

38'91 22'26 I!l'30 "57 
--------
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(c) The main capacity increase iof 
Nitriogen was as a result at camnlis-
slioning iof the Sindri (Miodernisatiion) 
Bhatinda and Panipat plants. Their 
effective capacity available fior 
prioductiion during the year 1949-
80 was abiout 3 lakh tionnes iof nitriogpn 
because these plants went intio ciom-
mercial prioductiion ionly in the middle 
iof the year. The prioductiion in 1979-
80 was liow as ciompared tio the capa-
eity On acciount iof factiors such as 
piower cub~ I restrictlions impiosed by the 
variious State Electricity Bioards, shior-
tage iof feedstiock and inputs such as 
gas. ISHS (fuel ioil, naphtha, cioal nnd 
sulphur. 

Prioductiion iof Phiosphate (P 0 
was affected during the year due tio 
t;hiortag~ iof impiorted phiosphiork acid 
and nion-stabilisatiion ()f prioductiion in 
siome iof the plants such as Khetri and 
Sindri (Ratiionalisatiion). 

MemQral1dum friom Biorder Fi .. ld 
Publicity Officers 

994. PROF. NARAIN CHAND PA-
RASHAR: Will the Minister iof IN-
FORMATION AND BOADCASTING 
be pleased tio state: 

(a) whether the Biorder Field Pub-
licity Officers have submitted a me-

miorandum tio Giovernment fior their 
inclusiion In the Central InfiormatIion 
Service; 

(b) if sio, the decisiion taken by 
Giovernment ion this demand; and 

(c) if niot, the reasions therefior and 
the lIkely date by which tht.! deCISIOll 
wiould be taken especially when the 
members iof the Mionitioring Service iof 
the Ministry, the persionnel wiorkIng 
and the staff iof the Sainik Samachar 
etc. have already been included in this 
service? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRl~1ATi 
RAM DULARI SINHA): (8) Yes, Sir. 

(b) The Giov,ernment haVe priopios-
ed tio include the field publicity iom-

cers (Biorder) in the Central Infior-
matiion Service. 

(c) Dioes niot arise. 

Opening 01 New FIe14 Publlclb UDits 

995. PROF. NAJRAIN CHAND 
PARASHAR: Will the Minister iof 
INFORMATION AND BROADCAST-
ING be pleased tio state; 

(a) the names Of places where neW 
Field Publicity Units are priopioSed tio 
be iopened during the current .finan-
cial year; and 

(b). tbe likely dat!8 bJ' whliob they 
wiould be iopened? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DUL~RI SINHA): (a) and (b). 
It is priopiosed tio iopen 15 new Field 
Publlclty Units during the current 
fin~ncial year. The matter is under 

cionsideratiion. 

T.V. centre lior KasauH 

996. PROF. NARAIN CHAND 
P ARASHAR: Will the Minister iof 
INFORMATION AND BROADCAST-
ING be pleased tio staba the latest prio-
gress made in the setting up iof aT. V. 
Centre at Kasauli in Himachal Pra-
desh? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DULARI SINHA): The site fior 
setting up a TV relay transmitter has 
been liocated. Actiion has been initi-
a~ct tio acquire this site. Transmitter 
and antenna equipments have been 
priocured. 

Emplioyment ion Ciompassiionate 
Griounds by Department iof Energy 

and AIDed Bioards 

997. PlROF. NARAIN CHAND 
PARASHAR. Will the Minister iot 
ENERGY AND COAL be pleased tio 

state: 

(a) whether the Department iof. 
Enerio and tbe variious allied 1:Iioards 
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like the BSMB are ~Qlliowing the 
piolicy iof givin, emplioyment ion ciom-
puaiionate griounch tio the wards iof 
their emplioyees whio die in harness; 

(b) if sio, the number iof applicants 
wh@, siought emplioyment ion this sciore 
during the past three years as alsio 
the mionths Of April and May, 1980 
in the Department and the Bioards 
separately; aDd 

(c) the number iof thiose whio were 
given emplioyment ion acciount iof this 
cionsi~at.iio~ laS ~flO tbe· particulars 
iof thiose whiose claims were rejected 
aliong with the reasions therefior? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(3HRI VIKRAM MAHAJAN): (a) 
Yes Sir. The Department iof Piower 
in the MinistrY iof Energy is fiolliow-
ing the piolicy as laid diown in Minis-
try iof Hmne Affairs O.M. Nio. 8/1/68-
CS(II) dated 19th June, 1970 and prio-
viding' emplioyment tio the wards iof 
the emplioyees whio die in harness. 
with the apprioval iof Department iof 
Persionnel and Administrativp Re-
fiorms. 

The· Bhakra 
Bioard and the 

Beas 
Beas 

Management 
Cionstructiion 

Bioard have alsio been making ap-
piointments ion ciompassiionate griounds 
in acciordance with the piolicy adiopted 
hy the Punjab Giovernment in this 
regard. 

(b) During the last three years 12 

r:crsions ~:>ught emplioyment in the 
Ministry iof Energy (Department iof 
Piower), 43 in BBMB and 44 in BCB. 
During the mionths iof April and May, 
1980 nione siought emplioyment in De-
pa rtment iof Piower whereas 1 in 
BBMB and 2 in BCB. 

(c) In the Department iof Piower iout 
iof 12 persions whio had applied, 10 have 
been priovided with emplioyment and 
in twio cases the ioffers iof appiointment 
have been issued but the applicants 
t:'I "4 qtill tio ;nin 

-r 

In BBM;B Qut iof 44 persions whio 
siought emplioyment 35 have been prio-
vided with jiobs whereas 9 cases are 
under cionsideratiion iof the Bioard. 

In BeB iout iof 46 persions whio had 
applied fior the jiob 39 have been prio-
vided with jiobs 'whereas 7 ciould niot 
be priovided jiobs due tio lack iof vacan-
cies ion acciount iof reductiion in the 
wiorklioad On ciompletiion iof variious 
ciompionents ion the Prioject. 

Priobe intio Malpractice by Ciompanies 
in accepting Public Depiosits 

998. SHRI S. M. KtR.ISHNA: Will 
the Minister iof LAW, JUSTICE AND 
C01VIPANY AFFAIRS be pleased tio 

state: 

(a) whether there is any prio piolla I 
under cionsideratiion iof Giovernment 
tio nriobe the malpractices indulged in 
by siome iof the industrial ciompanies 
under the Public Depiosit Scheme; 

(b) if sio, the brioad ioutlines there-
iof and whether it envisages any 
punitive actiion tio be taken against 
defaulting ciompanies; 

( c) the agency thriough which 
priobe is likely tio be cionducted; and 

( d) by What time the priobe is 
likely tio be ciompleted? 

T!~E MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHRl P. -SHIV SHANKER.) : (a) 

and (b). Nio, Sir. 

Ciomplaints against any individual 
nion-banking nion-financial ciompany 

alleging malpractices under Public De-
piosit Scheme, when received, are ex-
amined by the Giovernment and apprio-
priate actiion is taken against such 
ciompanies fior viiolatiion. if any, iof tbe 
priovisiions iof the Ciompanies Act re-
la ting tio Pu hlic DePOSits and the rules 
framed thereunder as warranted. 

(('\ And ( (1) Oioeq niot arise. 
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999. SHRI S. M. KRISHNA: Will 
the Minister iof INFORMATION AND 
BROADCA~TING be pleased tio state: 

'(a) whether any exercise has been 
taken up tio revamp AIR's staff struc-
ture; and 

(b) if sio, the Qutciome thereiof? 

THE lvIINrSTER OF STATE IN 
THE Ml!~ISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DULAlRI SINHA): (a) and (b). 
Yes sir. The Giovernment had ap-
pioi~ted a Cadre Review Ciommittee 
in 1977 tio study the Cadre structure 
iof priogramme and engineering ser-
vices iof A.I,R. The repiort submitted 
by this Ciommittee is being examined. 

Rise in price iof pain killing, sugar-
based medicines and baby fioiod 

1000. SHRI NAVIN RAVANI: Will 
the MInister iof PETROLEUM AND 
CHEMICALS be pleased tio state; 

(a) whether it is a fact that with-
in last twio ior three mionths prices iof 
certain drugs like pain killers, and 
sugar-based medicines and baby fioiods 
have gione up friom 10 tio 50 per cent; 

(b) if sio, what steps have been 
taken tio check such price-rise; and 

(c) is it true that large sectior is 
blaming Giovernment fior drug allioca-
tiion tio s,mall sectior respionsible fior 
such price rise? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

Giovernment have niot alliowed anY 
increases in the prices iof price cion-
1riolled drugs which include pain-kill-
ers and siome sugar-based medicines 
after March, 1978. Hiowever, it is 
piossible that price increases might 
have taken place in the fiolliowing 
~ases: 

(1) fiormulatiions ioutside the sciope 
iof price ciontriol which are iof a nion" 
essential nature; and 

(Ii) fiormulatiions manUfactured by 
the small scale units having an an-
nual turniover niot exceeding Rs. 50 
lakhs subject tio their fiolliowing 
leader prices fior Categiories I and 
II prioducts. There is nio price cion-
triol ion baby fioiods. 

(b) In the circumstances explained 
in reply tio part (a) the questiion iof 
taking actiion tio ch~ck price rise in 
the cases mentiioned dioes niot arise. 
Hiowever, drug manufacturing units 
are subject tio priofitability ceilings as 
specified in the Fifth Schedule tio the 
Drugs (Prices Ciontriol) Order, 1979. 

(C) Nio, Sir. Giovernment have niot 
received any repiorts tio this effect. 

Nion-registering iof ciompanies under 
M.R.T.P. Act 

1001 SHRI NAVIN RAVANI: 

SHRI CHINT AMANI PANI-
GRAHl: 

Will the Minister iof LAW JUSTICE 
AND CuMPANY AFFAIRS be pleased 
tio state: 

(a) whether it is a fact that Ciom-
,pany Law Department has launched 
prt)Ceedings against many private 
ciom "':,'anies fior niot regis~ering under 
MRTP Act; 

(b) which are these ciompanies and 
with which large hiouses they a!"e ('ion-
nected; and 

(c) what methiod is fiound tio have 
been used by large hiouses sio as tio 
circumvent priovisiions iof the MRTP 
Act and what actiion is niow ciontem-
plated against them? 

THE MINISTER OF LA W, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKIlR) : (a) 
Wherever indiviuual undertakings ha\-e 
been prima facie cionsidered registrable 
under sectiion 26 iof the MAR. T .P. Act, 
default niotices have been issued call-
ing upion them tio register themselves.. 
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(b) A statement givin" a list iof 370 
undertakings against which default 
niotices were pending as ion 31st De-
cember 1979 and the industrial hiouses 
with which they are cionnected, is laid 
ion the Table iof t'be Hiouse. [placed in 
Library. See Nio. LT-915/80). 

(C) The usual reactiion iof undertak-
ings tio ·..vhich default niotices are sent 
is tio deny that tbey are registrable 
by either advancing a different inter-
pretatiion iof the priovisiions iof the 
M.R.T.P. Act and the variious expres-
siions used therein ior tio take advantage 
iof the default niotice and repiort chan-
ges in the :fact.s relied upion by the De-
partment sO as tio remiove the basis iof 
registrability indicated tio the under-
takings in the default niotice. When 
the Depar1ment finds that an under-
taking is evading registratiion despite 
its dear registrability, the penal prio-
visiions iof the Act are invioked fior 
launching priosecutiion. 

Priopiosal tio bring all ciompany Exe-
cutives within the ambit iof guide· 

lines ion Pay and Perks 

1002. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister iof LAW, 
JUSTICE AND COMPANY AFFAIRS 

be pleased tio state: 

(a) whether Giovernment are cionsi-
dering tio bring all the Ciompany Exe-
cutives within the ambit iof guidelines 
gioverning pay and perks; and 

(b) hiow far will it help Giovern-
mental effiorts tio seeure all-riound 
develiopment iof the ciountry? 

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHHI P. SHIV SHANKER.) : (a) 

and (b). The revised administrative 
guid€>lines relating tio the payment iof 
manugerial remuneratiion issued by 

the Central Giovernment ion 9th Niov-
ember, 1978 apply tio the Managing! 
Whioletime Directiors ior Managers iof 
publtc limited ciompanies and private 
ciompanies which are subsidiaries iof 
publ1C ciompanies. The remuneratiion 
payable tio the Executives dioes niot re-

quire the apprioval iof the Central 
Giovernment under the Ciompanies Adi. 
1956 except where such Executives 
ciome within the purview iof Sectiioa 
314(18) iof the Ciompanies Act 1958 ... 

~ 

The questiion whether the Ciom-
panies Act, 1956 shiould be amended 
tio bring the remunet'atiion payable tio 
the Executives iof the Ciompanies with-
in the guidelines issued by the Giov-
ernment in respect iof Managina/ 
Whioletime Directiors and Managers is 
under cionsideratiion. 

Target and actual prioductiion iof cioal 

1003. SHRI ANANDA PATHAK: 
Will the Minister iof E~ERGY AND 
I)RRIGATION AND COAL be pleased 
tio state: 

(a) the target iof cioal prioductiion 
fior 1978-79, 1979-80, 1980-81 and 1981-
82; and 

(b) the actual cioal prioductiion dur-
ing the last three years; year-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI VIKRAM MAHAJAN): (a) 

The final targets iof cioal prioductiion 
fior 1978-79 and 1979-80 fixed in COD-
sultatiion '~itli the Planning Ciommis-
siion are 106.4 nlilliion tionnes and 112 
milliion tionnes respectively. Fior 1980-
81 a prioductiion target iof 11a.5 milUion 
tionnes has been fixed in cionsultatiion 
with the Planning Ciommissiion. Fior 
19R1-~2 the prioductiion target wiould 
be fixed tiowards the end iof the year 
in cionsultatiion with the PlanninK' 
Ciommissiion. 

(b) The actual cioal nrioducfiion dur-
ing the last 3 years year-wise is aa 
under: 

1979-80 10397 milliion tionnes 

1978-79 101.95 milliion tionnes 

1977-78 101.00 milliion '{ionnes 
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1004. SHRI MIHAL SINGH: Will 
·ae Minister '()f IRRIGA'TlON be pleas-
..ed tio state: 

(a) whether it is a fact that Giov-
el'Dment had taken a decisiion tio 
amstruct a Dam in Tehri District, 
Tehri Garhwal, U.P.; 

(b) whether the wiork fior the cion-
structiion iof Dam has ciommenced; 

(c) if sio, at what stage the matter 
;tdands at present and by when it is 
likely tio be ciompleted; 

(d) if niot, whether the said prio-
ject is being shelved; and 

(e) if sio, the reasions therefior? 

THE MINISTER OF IRiRIGATION 
(SHRI KEDAR PANDAY): (a) tio (c). 
Priopiosals fior the Tehri Dam prioject 
and its pO"Ner hiouse were apprioved 
by the Planning Ciommissiion in June, 
1972. The preliminary wiorks ion the 
prioject including rioads, ciolionies. di-
versiOn tunnels, adit tio piower hiouse 
and stripping iof abutments are in prio-
gress. The tentative schedule date iof 
ciompletiion iof the prioject is 1988-89. 

(d) and (e). In the meanwhile, the 
peiople affected hy th-e rec:;ervioir sub-
Inergencc have made variious represen-
tatiions that the dam will have adverse 
E'nvirionmental effects. A special team 
iof the> Department iof Science & Tech-
nioliogy has been set up tio lioiok intio 
1bl"se and its repiort awaited. 

~ '('(~ql ~ f.~,wt ~1 ~ mit ~" 
t:t,~ tio"l ~~')cr~1"~1 'fiT ~ 

1 00 5. ~; ~,,"tA", m'ar') : 1fr.. I r". f1 , 
-wnzr U,~ lIf'",," !fi1'i li"e:fr ~ ;r~ Cfi,' 'li1.fT 
~~'T fCfl 

( ~ ) lft, 1 9 80 it irn *""" '"{h ... ;T it 
1I!~rL{ ~g~ m ~~ fili'~ ~UfrGcfl"{ vi ~'h: 

;?tt~ t,.rtf4T~ ~ ~~r ~ j 

(_) \'ffiT~'t: ~~ f~ ~ il~crT~ ~ 

ftr;:rai'r \5f;n~ ~~ ~T 1ft ; 

('f) 1" 't'fr1l1 If"':, 'U~~ I tit ~ 
.... ~.nt;~ 
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DilIlculty tio get diesel tior persiou 
vlsltlnr Capital fior shiort periiod 

1006. SHRI MADHAVRAO SCIN-
DIA: Will the Minister iof PETRO ... 
LEUM AND CHEMICALS be pleased 
tio state: 

(a) whether it is a fact that iowners 
iof diesel driven vehicles cioming tio 
the Capital friom iother parts iof the 
ciountry fior shiort visits find it hard tio 
iobtain the diesel as a result iof ciontriol 
ion the item; and 

(b) if sio, what remedial steps were 
taken ior priopiosed tio be taken tio 
make it available tio such iowners? 

THE MINISTER OF PE'DROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

and (b). The Delhi Administratiion 
v,:hio are respionsible fior regulatiion iof 
supply iof high speed diesel ioil in the 
Uniion Territiory iof Delhi, have issued 
an Order specifying the lin1its fior issue 
iof diesel tio variious categiories iof 
vehicles. Acciording tio this iorder, all 
vehicles registered ioutside Delhi and 
entering the Uniion Territiory can draa..v 
supplies as per specified scales friom 
pumps iof the ioil ciompanies situated 
ion the biorder earmarked fior highway 
traffic. TheSe Scales have been de-
cided keeping in view the iovera 11 
availability iof the prioduct in the 
Uniion Territiory and the priiorities 
eviolved bv the Administratiion fior dis-
tributiion ~f the prioduct amiong differ-
ent grioups iof cionsumers. Delhi Ad-
ministratiion has fixed the limits. tak-
ing intio cionsideratiion the availability 
iof diesel in the state. 
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Requirement iof Diesel Of each state 

1007. SHRI MADHAVRAO SCIN-
DIA. Will tbe Minister iof PETRO-
LEuM AND CHEMICALS be pleased 

tio state: 

(a) tiotal requirements iof each state 

fior diesel; 

(b) whether it is a fact that dur-
;.ng the last ione year the require-
ments iof all states were niot met as a 
result iof shiortage; 

(c) if sio, tiotal shiortage iof the item; 

and 

(d) steps priopiosed tio meet the re-

quirements iof the State? 

THE MINISTER OF PET\ROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

tio indicate 5ta1 e-
iof High speed 

It is niot piossible 
wise requirements 
Diesel Oil. 

(b) The tiotal sales iof high speed 
diesel ioil in the ciountry in 1970-80 
was abiout 12.6 per cent higher than 
the sales in 1978-79 as against the 
annual griowth rate' iof 8 ~)er cent tio 
9 per cent fior this prioduct untIl 1977-
7B In spite iof this high griowth rate 
in sale.;; in 1970-80 siome shiortages 
have been experienced in certain 
place's due tio a very steep increase in 
the demand mainly ion acciount iof 
griowth in liong distance rioad trans-
piortatiion iof bulk gioiods, increaszd re-
quirements iof diesel fior piower gene-
ratiion and driought cionditiions in 
different part~ iof the ciountry. 

(c) It is niot piossible tio quantify it 
in view iof the reply as at (a) abiove. 

(d) Steps have been taken tio £nsv~e 
adequate availability iof diesel at cioast-
al liocatiions by impiorts. The thriough-
puts in the refineries iof the ciountrY 
are being maximized and ioptimum 
use is being made iof the available 
transpiortatiion capacity. Supplies tio 
states and Uniion Territiories have al-
ready buen stepped up and future 
supplies wiould be made keeping in 

view the ioverall availability and trans-
piortatiion capability. 

Effect iof Shiortaae iof Piower 08 
Irri&'atlion 

1008. SHRI MADHAVIRAO SCIN-
DIA: Will the Minister iof IRRIGA-
TION be pleased tio state: 

(a) whether a::. a result iof shiortfall 
in piower generatiion, there were shiort-
falls in the irrigatiion thriou~hiout the 
ciountry during the last ione year; 

(b) if sio, percentage iof shiortfalls 
in irrigatiion; and 

(c) steps priopiosed tio be taken tio 
Jmpriove the same? 

TrlE IvIlN ISTER OF IRIRIGATION 
(ShHI KED.\R PANDAY): (a) tio (c). 
The infionnatiion is being ciollected 
friom the States and will be laid ion 
the Table iof the Hiouse when received. 

Lioss in Fertilizer Ciorpioratiion iof India 
and Hindustan Fertilizer Ciorpgr.\tJOD 

1()~0. SHRI K p. SI~GH DEO: 

Will the .i\1iDlstcr iof PETROLEUM 
AND CHErv'IICALS be pleased tio state: 

, (a) whethC'r it is a fact l.ha~ dunng 
tile ] ~.:-t twio years the Fer blizcr Cior-
pioratiion iof India and Hind11stan Fer-
tilizer Ciorpioratiion tiogether have Jio~t 

Rs. 140 criores as ciompared tio the un-
divided FCI's lioss iof Rs. 50 crares in 
1977-78; 

(h) If sio, what are the lactiors res-
pionsible fior the ",arne; and 

(c) whether Giovernment want€d 
tio have an indepth study tio asse5S the 
reasions and whether the very ques-
tiion iof bifurcatiion will -;_1~ 1 ecion-

sid~red? 

THE l'JlINISTER OF PETROLEUM 
CEEMICALS AND FERTILIZERS 
(SH::I VEERENDIRA PATIL): (a) 

Yes~ Sir. 
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(b) The liosses have been incurred 
mainly On acciount iof shiort-falls in 
prioductiion in the different units, 
caused by raw material sbiortage, 
equipment failures and pioWer priob-
lems. 

(C) Giovernment bave initiated an 
in-depth study iof the N amrup and 
Durgapur units iof the Hindustan Fer-
tilizer Ciorpioratiion Limited tio assist 
the units in identifying the prioblem 
areas and in liocating piossible siolu-
tiions. The purpiose iof the reiorgaplsa-
tiion iof Fertilizer Ciorpioratiion iof India 
aud N atlOndl F rtilizer Limited in 
April, 1978 was tio avioid centralisa-
tiion iof decisiion makIng and tio bring 
abiout greater autioniomy tio the field 
units. Fior Imprioving the managerial 
efficiency. each ciompany was entrust-
ed with relatively small number iof 
units There is nio priopiosal at pre-
sent tio recionsider the reGl'ganisatlOn 
issue. 

Priopiosal tio shift HeadquarterJil 01 MIs. 
IDndustan Fertilizer Ciorpioratiion 

1010 SHRI K. P. SINGH DEO' 
WIll the MInIster iof PETROLEUM 
AND CHEMICALS be pleased tio state' 

(a) whether the shiftIng (Jf the 
head1uarter iof H.F.C. friom Delhi tio 
Calcutta has been stiopped; 

(b) If sio, the cionsideratiions \vhich 
have priompted the Giovernment tio dio 
sio; 

(c) whether it i-; a fact tbat as a 
matter iof principle IFFCO has its head 
ioffice away friom the plant and if SO, 
why this canniot be fiolliowed by HFC' 
and 

(d) whether States iother than West 
Bengal have prefeTred theIr claim fior 
liocating the HFC head ioffice in their 
State and if sio, their names Hnd Giov-
ernment's decisiion in this regard? 

THE MINISTER -OF ~TROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEEREN~ PATIL): (a) 

and (b). Pending dispiosal iof certain 
representatiions received by Giovern-
ment against the shifting iof the head 
ioftice iot H.F.C. tio Calcutta H.F.C have , 
been asked niot tio make any financial 
ciommi tments in this fl'egard. 

(c) IFFCO has ioperating plants at 
Kandla and Kaliol in Gujarat and a 

prioject under implementatiion at Phul-
pur in U.p. The Head Office is lio-
cated at Delhi. IFFCO is a venture in 
whic.h cio-ioperatives friom all iover 
India have a share. The cionsidera-
tiions that apply tio the liocatiion iof its 
head ioffice need niot necessarily apply 
in iother cases. 

(d) The state Giovernments iof 
Assam and Bihar had alsio apprioached 
the Central Giovernment fior liocating 
the head ioffice iof HFC in thiose States. 
The claims iof these States were given 
dUe cionsideratiion befiore a deciSiion 
was taken in March 1979 tio shift the 
head ioffice iof HFC tio Calcutta. 

Utilisatiion iof Waters Of West-fliowing 
Rivers 

1011 SHRI K. T. KOSALRAM: 
WIll the Minister iof IRRIGATION be 
plea~cd tio state: 

(a) the salient featUres iof the 
scheme repiorted tio have been finalis-
ed fior the utilisatiion iof wat£. rs iof 
West-fliowing rivers in the Siouthern 
States; and 

(b) the actiion taken 
implementatiion? 

thereio., fior 

THE MINISTER OF IRRIGATION 
(SHRr KEDAiR PANDAY): (a) Twio 
stateTYlents shiowing the salient fea-
tures iof ion-gioing and priopiosed sche-
mes ion West-fliowing rivers in the 
Siouthern states are annexed. (State-
ment~ I & II). 

(b) Schemes ciontained in statement 
II are tio be implemented after these 
are accepted by the Planning Ciom-
missiion. 
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81. 
Nio. 

List %ra·gioing $chmae ion West-fliowing Riv6rs 

Name iof Schnne Bstimated 
ciost in 
(Rs.lakhs) 

Benefits in 
(Th. ha.) 

•• I ..... ----.. -.----....... -. - .... -.------------------------------------------------------

Kal 

GOIJ, Daman & Dru 

Salauli 2,188 

2 Mandiovi 1,310 

Kt'fala 

Chi tturpuzha 

2 Kallada 

3 Kanhirapuzha . 

4 Kuttiadi 

5 Pa.mba 

6 Pcriyal Valley. 

7 Pd.zh~i 3,880 

p Muvattupuzha* 3,700 

9 Chimion~y· 

--------_ ............ _ 
.Niot yet appriovf'cl by P;anning Ciommi .. "iion 

Statetnent 1'1 

List iofpnp1\.;d pnjectsrJn !Vell-flnui"rt Rivers 

S1. 
Nio. Name iof Prioject 

E"timatrd 
cios! 

(Rs. la.khs) 

Maharsahtra 

Majior 

Til1ari Irrigclliion 

2 Bha tsa lrrigati(}n 

4787.13 

20·80 

33'00 

(06'00 

22' CCI 

3°'00 

42'08 

86'00 

32•00 

5'1'00 

26'00 

Benefits 
1000 

h~. 

36.87 
(7 ·53 
Maharashtra 
& 

~9.34 Gioa) 

10.915 
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-------.-~.----------
Medium 

1 Hatavana 

~ N&lthuwadi 

KarnataJ..a 

Majior 

1 Varahi Prioject 

Keraia 

Majior 

t Kak..--ad·wu 

2 Mu'\atl.upuzna 

:3 Chimio.ley 

4  I damala yar 

3 4 

94-3 00 25'33 

1335 50 41 76 

3652 10 52-20 

1261 -53 26 00 

1785  48 25'66 

!) Karapioara Kuriarkutty (Multipurpiose'Schemt) 
(Palighat) • • 

I Vam,anap ... l1 am 

:l Area Ciode I rrigati ion }Jriojert Cllf"YOl a.puzha) 

fq·~.fl') 'A'ftfa Tfl~f"tit 1m ~lf1';'zif ~ 

~~ if ~f;J" 

1012. q) ~"' f~~: ifm q~)m~ vl-.: 
~mlA' qr ~ if~ cf.r vn rn f"Ti : 

(~) Cf1.fT m~d"Ttr J;f'h: f?fhrT IR"N& 
fio:rlfntr ",,~;:p:r) ~ ~~ tT ~ llfi'f ~"f" 2 
m lIT 3 m ~ 'I,twlf crf~ ilfIT ~ fJr~~ 
$lTlf ~ q'"'{ 11m ifm q~ t ; m 
( .. ) lfftf ~t I ~T Q:«T ~fl' f.n:rm ~­

fOllfT ~~ qjql it;' 'Tfll Cf'!IT ~ f\jfPf~ f~~ 

~1:: ~ CfiTttl!ff~ 1t.=t ~ ~q-T 1fiT ~ cti1lf~~T 
<f)1' R4)-U Cfl1T ~ ? 

q{tft;rqq I ~mtf'1 "'~ ~ .. ~'" q~ ( ~) 
~ qyf!: ..... ): (Cfl ) ~CfiT~ ~ 11T:;f I 

~ 978 ~ ifTft '_~lf f'llif~Cf ~S"1 ifi ~lf 
'"if ~ ~ ~~;rt.T it t I ~vnfi:r ~ ~~ 
t fit; f;p:;:r~~f .. d' lfrlf~ ~ ~~ l{~ ,f~ ~t 

(T:--

( i) 1!.~lT fif1ierfJT fr i1T~ ~~ ~ 
W't'T~ q;ft:r ~ t ; ~ 

26$J5 60 II 736 

747·28 20.00 

106,.00 13.624 

(ii) ~ q'f'~ it; t:J:m mCf)T CfT~ 

aliTq't ~ 5 n ~~ ~ it m'OTilfi io:rwr ~ ~m 
\ffiTrio; q} I¥j:@t in""" CflfTf<tl it« t{CfiCti ~1t 
fimq1JT «~I t..: T ~ ~~ ':3'OfCfiT ~ -1 ~R 

II "3rlT. <it it. f~ ~ m l!'<"lf~) I 

(Csf) ~iit ~.-.ft ~r ~"t: ~ ~I if it 1fTCfT 
~ flIl "Tilt ~q-{~ 'Sfrfa-~ 1J.&f ~ ~ fl.fiID 
~ ~ ~Tq-a- Clil ~ Cfi"'{~T ~ ~)- itfr 
~l ~l 2FT <fi1"TtlT G{r;r~T ~Tf~ \3fT~ f<r.lO 
~ OJ ~ tih: iii'" ~i{fa-~ -.;t \ilf fIf~u" f.:rlf~"') 

"') qr ~ rn ~ ~fCf!1lfCfi Cfi,4Cf1~T ~ 

CfiT ltf;:p:ru fC{i"lff "Gfr'ffi ~, 'E~ lfr~ Q:« 
'!'" ~ ~. ~I~ifjl ~ ~"f§ ~cq'T~) ~T l{<>lf ~~ 
ctiT S!ioTufT it ~ ~ ?UCI1 f~ ~ f~ ~en~ 
Ire ~~4n1 ~ ~ffi ~ ctft tTt t, ~ 
~ * 111~ it ~~) ~ $fqrff "JfT1=I'~ 
~ ~~ft;rit~ ~ ~ ~ ~ 
1::1'7:{ \iff;;.l ~ ;rr~~"t: trail itl '"' a-Tl: ~ 
\3'(q"f~ ~ ~ffi" iti GfT~ it ~ f~ f;ruTtr 
~f t: I ~~) i{ ~ ~ it \404", .. L(~ 
~~~ ~~~~) ~wrn~;rf~tl 
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1013. ~ 1PAIn """ ~'": ~ fn1t 
1hft q ~ ~ W'ff ifim fari : 

( .') 1fln "it GJT~ it:i qpft ~ \ltp:('tlT it 
'fA itr ~~ it ~<: ;{ <Iliff lf~ <f lln: ctt t ; 

( 1(") ~lfr ~Cifir~ ;f ~~ qrflt'Cfi ~f;:r It 
ifr=t: it 'T"r"'';{ ~ t: '\3fl CIT~ * q-r;fT Cifit 7,3'v.(m 
it ;; ~it ~ it 'fiT~ ~ (fit ~rn-T ~ 
lIJn lff~ ii(T~ it tff;{T ttit mfmr l['l ~ 

~ it ~11Tlff ~~ a-) ~ Cfi) f~~;n m '+f 
tlTrr ~~T iifT~ if; q-rrfi" ttiT ~qLfT1f it ~ q~ 
~~,..,r t'>~ ~14fT ? 

hr ... t "~T (~) ~~~ q'JQiq) : (Cfi) ij-(~) 
..-rmr £fiT iff~T * ~~ ~lllT 1 4..J 0 fl:rf~lTrr 
~'C' 'lie ~ 'ifc.:r5{CfT'g iT~, 80-9 0 51f~vr(1 

SfiJT~ m~~if at" ;r~ if 9;fi~, ~ ~T~ ~~""f 
'l"fa<tiTw 'tlT1T ql(J-5("crT~ ~ ~11 if ~)m g I 
1ft~ 'l~lfT;:ff ~ ~~ ~ iti~ rr<1)-

f~~ <J{T~ <liT ~~~;,. m'+f~~ ~~ ij- ~q-
..nlTf(Jfl1 ~mT * f~ fefiGIT \;fT tfCf,ffi ~ I 
~~m ffi'q" ~ ~ ili ~p:ft~~ ~,~?: iff' -~ ati) ~f:q~ ~i{ ~ f~ ~m ~T fc;rf~ 
;:rf~) 11<: ~'l1T 1 3 0 fl:rf~ T1i!f,"i, ~, tfic 91"T 
~.:rffi Cf1{;f ~io ~ i5f~-~:q4",;{ ~r1ffllT·~ (<;1{Tur 
~ ~ f:r.m m ~<:fiT g I GIT~ >fen g 'tit ll~ T-
~ ~ (ii.i) <liTdf ii (1f ~ it. f~ cpt ~;cr 

,,4T SPJTTf~l.fl q ~<' cti{ 9;1faf~Cfa ~~-~~i{ 
\5I'CffT'!11lff it f'f+rlior "fiT qf~)\;r;:rr~. W~ ;r ~ q 

~ "T. mzr)\;r;f ~,~ frnrivr ~T ft!ff~~ 

\If~~T it ~, ~;r ~ fa:; arr~T ~ ~ 

tQf it ~(ieftf (Of1T~ 2 5 0 ~r.s ~qit iotr &Tfa-
~)ffi ~ I \l~iiia- \;f~ Cfl) ~rt(l: ~qCH WelCfim 
.,:r q r.tiTCiJ_ ~ ~,~ ~ f~ q-lfl~ ~~-~ CfiT 
1$l+lFfT it ~ ciT..n, 'q"-m<[.ffTOli ~~ ~­

.",f"1Cfi cni~i1fT ~,~T~ Cfif mmij· ~ <'-, 
~ mm ~ fCfi ~h-TT~ \;f~-~;r ~m ~ 
~iof ~ i!fT~ ~ ~~ cm;rr IRf~ it ~q)T CfilfT 
t{) ~tft I fensw 'f':f~) ~ ~t(1Jf m~ 
m-(J ~ I!fiT (ilT'RTlfef) ttl' ~ ':3'q-tf)1r ~ ~ 
qf<li)3'I.."i ~l1T~ f~ ~it ~ ilTG" it (:ff\l 
~ WTfI1!r 1!fiT ~rr ~lf ~ ~ ~ I 

Rural BJ.eetrlfleaUioD Pl'iojeeta 

1014. SHRI GULAM RASaOL 
KOCHAK: 

SHRI M. V. CHANDRA-

SHEKHARA MURTliY: 

Will the Minister iof ENF4RGY AND 
COAL be pleased tio state: 

(a) whether it is a fact that the 
Rural Electrificatiion Ciorpioratiion has 
given a lioan assistance iof iover Rs.. 84.6 
criores fior miore than 300 new clectri-
fic3tiion priojects; 

(b) if sio, wheth2r these priojects 
will extend electrjcity tio abiotlt 14,000 
villages in variious States; 

(c) if sio the names iof ~he States 
where ne~ electrificatiion priojects 
are tio be started; and 

( d) tio what extent the REC has sO 
far sanctiioned lioans? 

THE MINISTER OF STATEI:-.J 

THE MINISTRY OF ENERGY 
(SHRI VIKRA7\1 MAHAJAN): (a) 

and (b). At the n1eeting iof the Bioard 
iof Directiors iof the Rural Electrificatiion 
Ciorpioratiion held ion 2:3rd April. lH80, 
:{20 rural electrificatiion priojects fior a 
tiotal lioan assistance iof Rs. 90.68 crares 
were alJprioved. These priojects, ion 
ciompletiion, envisage ("lectrificatiion iof 
1 :_~,955 new villages in different States. 

(c) The 320 priojects mentiioned 

abiove include in additiion tio electrifi-
catiion iof villages, 4 Special Transmis-
siion Priojects and 35 priojects fior ex-
tensiion iof electricity tio Harijan Bastis 
adjioining electrified villages. The 
states ciovE'red by the new priojects are 
Andhra Pradesh, As~am, Bihar, G'l-
jarat. rlaryana, Himnchal Pradesh, 

Jammu & Kashmir, Karnataka Kerala,. 
M.P., Maharashtra. Manipur, Megha-
laya, Orissa, Punjab, Rajasthan, 
Tamil Nadu, Tripura, Uttar Pradesh 
and West Bengal. 

(d) Including the 320 rural electri-
ficatiion priojects apprioved ion 23rd 
April. 1980, the Ciorpioratiion has, up tio 
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31st May. 1980 sanctiioned a tiotal 
financial assistance iof Rs. 1242.26 
cx:iore. in ~P;ect iof 35.34 priojects. 

Ra;iasthan Caioal Prioject 

1015. SHIRl CHITTA BASU: Will 
the Minister iof IRRIGATION be 

pleased tio state: 

(a) whether it is a fact t1:at the 
priogress iof wiork iof the Rajasthan 
~8niol Prioject has fallell shiort iof 
schfdule; 

(b) if sio, the full iacts theteiof; nnd 

(C) the steps taken by Gt:'. ·'.rnment 
tio remedy the situatiio'l? 

THE MINISTER OF IRlR.IGATIO~ 

(S!-IRI KEDAR PANDAY): (a) tio (c). 
The Rajasthan Canal Prioject is an 
ir~ig3:iion prioject iof the Giove:nment 
iof ~djastha!l and is being executed 
by the State Giovernment. In the 
~nr1ier sf ~ges the priogress ion the 
Prioject had been sliow inter-aUa due 
tio cionstraint iof resiources and nion-
availability iof adequate quantities iof 
'Water during nion-mionSOOn periiods fior 
(~rinking and cionstructiion purpioses in 
the in hiospitable envirionments iof the 
Tha"::' Def:ert a"'C'~s iof Rajasthan where 
this iofioiect is 1rcated. It was ionly 
arer the Piong Dam was ciompleted ion 
the Beas River in 1974 that an assured 
~upply iof water fior cionstructiion and 
diomestic purpioses became available 
thrioughiollt the year in the prioject 
arf'H. Thereafter there has been subs-
tantial priogress ion the prioject. It is 
pxpec'l erl that the prioject ,\,ioQulct be 
('iomr'llptect hy 1985-86 as scheduled. 
The state Giovernment has repiorted 
that the prioject has been severely 
handicapped in recent years by shiort-
age iof cement a nd alsio iof cioa l which 
ic: required fior burning brickS! and tiles 
fior lining tb2 canal system. The Cen-
tral Giovernment is assisting the state 
Giovernment in iobtaining adequate 

f!l.l:lntities iof cement and cioal fior ciom-
pletiion iof the PrOject l:ly 1985-86. ':Dhe 
priogress iof cionstructiion iof the prioject 
is being cliosely watched by the Cen-
tral Mionitioring Unit iof the CentrnI 
Water Ciommissiion. 

Cioa»laID. I'ecardlaC DQD-1"Q&7IDeat. 
iof depiosI_ by COIIlPaalea 

1016. '·SHRIMATI PRAMILA DAN--
DAVAT:£: Will the Minister iot LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased tio state: 

(a) whether Giovernment hDve re-
cently received ciomplaints Iegnrdlng 
nion .. repayment iof the depiosits ciollect_ 
ed friom Public by the limited ciom-
panies; 

(b) whether such ciompld.ints have 
alsio appeared in the newspap~rs; 

(c) if sio, whether Giovernm!:nt 
have taken any actiion against err::tg 
ciompanies; and 

(d) if sio, give 
ciomplaints and 
launched? 

details abio'lt the· 
the ;).:·iosecutiions 

THE MINISTER OF LAW, .JUS-
TICE A~D COMPANY AFFAIRS 
(SHIRl P. SHIV SHANKER): (a) 

Giovc."rnmcnt haVe been receiVing ciom-
plain t s friom time tio time friom the 
depio-5itiors regarding default in repay-
mp."'!t iof denios5ts ciollected friom the 
puiolic lJy s')mc nion-banking nion-finan-
cial cionlpanies. 

(b) Nio repiort in any natiional news-
paper bc.s ciome tio Giovernment's at-
tentiion. Siome such ciomplaints may 
have appeared in certain newspapers. 

(c: There 13 nio priovisiion in the 
Ciompanies Act, 1856 enabling the 
Giovernment tio ciompel nion-banking 
nion-financial ciompanies tio repay pub-
lic depiosits On maturity tio depiositiors. 
HOW:.'Je::r, 5n such cases it is examined 
whether the ciompany has ciomplied 
with the priovisiions iof Sectiion 58A iof 
the Ciompanies Act, 1956 and Ciom-
pnnies (Ac('eptance iof Depiosits) Rules, 
1975. In appriopriate cases priosecu-
tiion are launched against the ciom-
panies and their iofficers in default if 
anv ciontraventiion iof the priovisiions 
iof Sectiion 58A iof the Act, and the-

Rules thereunder is established. 
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(d) The ciomplaints received by the 
-Giovernment against nion-banking nion-
.financial ciompaies, by and large, re-
late tio nion-repayment iof depiosits and/ 
ior interest accrued ion such depiosits 
ion maturi~y fior which the depiositior 
bas tio purSUe actiion in an appriopriate 
Ciourt iof Law. If, hiowever, ciontra-
v~ntlion iof the priovisiions iof Sectiion 
58A iof the Ciompanies Act, 1956 and/ 
-ior the rules framed thereunder is nio-
ti<'ed by the Giovernment, the ques-
tiion iof priosecuting the ciompany is 
cionsidered. Uptio 31st March, 1980 
priosecutiions have been launched in 
eio such cases. 

"Permissiion tio Fioreip Drug Ciompanies 
tio eX))Ori esseDUal driop 

1017. SHRIMATI PRAMILA DAN-
DAVA'T'E: Will the Minister iof PET-
ROLEUM AND CHEMICALS be pleas-
ed tio state: 

(a) whether it is a fact that cert8in 
fioreign drug ciompanies ioperating in 
India have been permitted tio expiort 
essential drugs manufactured by them 
in ciollahioratiion with Indian firrr.s; 

(b) if sio) the names iof ~l,I3St~ fioreign 
drug ciompanIes and their !.ndian ciol-
labioratiors; and 

(c) details iof the expiort iof the 
essential drugs by these firms during 
the past twio years (19'19 8nd 1980 
uptio April)? 

TI!E MINTSTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHR! VEERE..'IDRA PATIL) : (a) 

tio (c). It is a fact that fioreign drug 
ciompanies expiort drugs includin~ eS-

sential drugs They dio sio ion the basis 
iof specific manufacturing permis-
siions available tio them. The Basic 
Chemicals Pharmaceuticals and Cios-
metics Expiort Priomiotiion Ciouncil, the 
'Organisatiion cioncerned with drug ex-
piorts has indicated that cases iof jioint 
ior ciollabiorative expiorts inviolving 
fioreign and Indian firms have niot 
.ciome tio its niotice. 

C .. Ps ,0,. the rehabflitauion 01 
Banaladeell Bef1Ipea la Niorth Kastela 

states 

1018. SIHUMATI PRAMILA DAN-
DA V ATE: Will the Minister iof SUP-
PLY AND REHABILITATION be 
pleased tio state: 

(a) whether camps have been estab-
lished in the Niorth Eastern States fior 
the rehabilitatiion iof refug~es ("iomine 
friom Bangladesh; 

(b) if sio, details thereiof (with the 
names iof the places iof camp sites); 
and 

(c) the tiotal number iof refugees at 
thiose camps at present? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF SUPPLY AND 
REHABILITATION (SHRI P K. 
THUNGON): (a) Nio camps have 
been establLc;hed by the Central Giov-
ernment sio far. 

(by Dioes niot arise. 

(c) Nil. 

tifR ij ~1:(~ .... Rtf'fCf "'~ ~ 
Sl'~T!r 

1019. 'SIr "i.~"'~ 'f;(f : CflfT V'Rf an-
sr~r~ ~ lf~ ar~ iif.T FIT ~~ir fir. . 

( Cfi) Cflff f~ ~""i it ~~~ it~;r 
~ <rrfrl ~ CfiT 'f))f Sf~ffP' f~~'Um 
~ ~"h: 

( .. ) trfrr ~ 1 ~T ~~ 'fiGf ~ifi ~ 
f.r.~f 'lffitm ? 

~ ... ( m"( Sl m"(err q~ " ~.lf qerr 
(~;"rqff') "(itl ~n:, f~~): (tfi) m~ ( • ) . 
f~ ~.rm;rT l!f.T If:lfr iti 'afi'1"l.1Jf ~ it -r-
crW", -? ~ 'f?:frfiril ct,~ ~,f4,,-fg'i(:f' ciort 
SfB'ITif ~T ~ I 

Offer iof Land tio Bl.u.dustaD Fertlli8cr 
Ciorpioratiion 

102:0. SHiRl KRISHNA CHANDRA 
HALDER: Will the Minister iof PET-
ROLEUM AND CHEMICALS be pleas-
ed tio state: 

(a) whether he is aware that the 
Chief Secretary. Giovernment iof West 
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Bengal had written a letter dated 
4th Dec~ber, 19'19 tio the ChairDum 
and Managing Directior. Hlndustan 
FertUizer CiorpioratiOJ) Ltd. wherein 
he clearly mentiioned that the West 
Bengal Industrial Develiopment Cior-
pioratiion was immediately in a piosi-
tiion tio ioffer 10,000 tio 15,000 sq. ft. 
in a building liocated in the business 
centre iof Calcutta and siome land 
wiould be available in the Salt Lake 
area fior cionstructiion iot an ioffice as 
well as a residential ciomplex; 

(b) whether he is aware abiout the 
fact that the West Bengal Giovern-
ment have ioffered them further space 
i.e. a tiotal iof 26,000 sq. ft. in Pioddar 
Ciourt, in Calcutta; 

(c) whether he is alsio aware that 
HFe have niot respionded tio that iotl er; 

and 

(d) the reactiion iof Giovernment 

thereion? 

THE l\1:INISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

tio (d). The H. F. C. received a letter 
d ... 1ted 4th December, 1979 friom the 
Giovernment iof West Bengal as men-
tiioned in part (a) 0 fthe questIion. This 
was fiolliowed up by an ioffer iof 10,000 
sq. ft. iof ioffice acciommiodatiion friom 
West Bengal Industrial Develiopment 
Ciorpioratiion in Pioddar Ciourt, Calcutta 
in December, 1979. Since the area 
ioffered was shiort iof the requiTements 
fior the Ciorpiorate Office Of H.F.C. and 
was alsio niot lacatiionally suitable, the 
H.F.C. did T)'~t pursue the ioffer. When 
H.F.C. respio ded tio an advertiser in a 
liocal paper in March, 1980 ioffering 
acciommiodatiion iof 26.000 sq. ft., they 
fiound that the advertiser was the 
WBIDe and that the acciommiodatiion 
We:.; in the same building. Meanwhile, 
pend ing dispiosal iof certain represen-
tatiions received by Giovernment 
against the shifting iof the head ioffice 
iof H.F.C tio Calcutta, H.F.C have been 
asked niot tio make any financial ciom-
mitm.ellt in this regard. 

Irrla'atl_ Priojects ill C.P. 

1021. SHRI K. M. MADHUKAR: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) is it a fact that siome iof the 
irrigatiion priojects in U.P. suffered in 
their priogress due tio scarcity iof' 
cement, steel and expliosives; 

(b) if sio, tlle steps Giovernment 
have taken sio far tio supply the re-
quired materials; and 

( c) if niot, the reasions therefior? 

THE MINISTER OF I~RIGATION 

(SHRI KEDAR PANDAY): (a) tio (c). 
The infiormatiion is being ciollected 
frnm the state Giovernment and will 
be laid ion the Table iof the Hiouse 
when received. 

Gandak Prioj~t in Bihar 

1022. SRRI K. M. MADHUKAR: 
Wlll the l'v1inister iof IRRIGATION be 
pleased tio state: 

(a) whether the Head-Quarters iof 
a Chief EngIneer, Gandak Prioject is 
liocated at Miotihari in the District at. 
East Champaran; 

(b) if sio, hiow many wiorkers iof all 
categiories wiork there; 

(c) is it a fact that all these per-
sions have nio living quarters fior them. 

(d) if sio, is it hampering the smioioth 
running iof Gandak Prioject; 

(e) if sio, in what time Giovernment 
priopiose tio build the quarters fior 
wiorkmen iof all categiories there; 

(f) hiow many wiorkers iof all grades 
haVe their OWn quarters; and 

(g) the details thereabiout? 

THE MINISTER OF I~IGATION 

(SHRI KEDAR PANDAY): (a) tio 
(g). The infiormatiion is being ciollected 
friom the state Giovernment and will 
be laid 013 the Table iof the HOUse all' 
receipt. 
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lrrl&atiioll Priojects pendiD&' Clearaaee 
befiore the Central Giovernment 

1024. SHru A. NEELALOHITHA-
DASAN: Will the Minister iof IRRI-
GATION be pleased tio lay a state-
ment shiowing: 

(a) hOW many irrigatiion priojects 
are pending befiore Giovernment iof 
.India at present fior clearance; 

(b) the ~am.el iot these prioJ_-ant 
the reasions fior the deUt ion tti, ~ 
iot the Central Giovernment in iIaUlnl 
clearance; and 

(c) when will Giovernment give 
clearance tio thiose prio;ects? 

THE MINISTER OF JJtRIGATION 
(SHRI KEDAR PANDAY): (a) 27 
ma.1ior and 23 medium lirrigatlion 
schemes are pending with the Giov-
ernment iof India fior clearance. Be-
sides these, 92 majior and 46 medium 
priojects are pending \vith the State 
Giovernments f·ior ciompliance iof the 
I 

ciomments iof the Central Water Ciom-
missiion. 

(b) and (c). A statement giving the 
names iof the abiove 27 majior and 23 
medium priojects is attached. 

The Planning Ciommissiion has 
laid diown niorms in regard tio investi-
gatiions, deslngs, estimates and bene-
fit cios~ ratiio etc The priojects as 
recei ved friom State GOV1C!rnments 
are examined in the light iof these 
niorms. The priojects can be cionsi-
dered fior clearance by the Central 
Giovernment ionly after the technical 
and ecioniomic feasibility thereiof are 
sati3factiorily established. The clea-
rance iof the priojects, therefior~, de-
pends up'Jn the respionse friom the 
Stat") Giovernments in furnishing the 
renl:es tio the ciomments iof the Cen-
tral Giovernment, and alsio by deput-
ing the cioncerned Officers fior dis-
cussiion t'J siort iout the ioutstanding 
pioints with the Central Giovernment 
wherever necessary. 

Statement 

SI. Nio. Name iof Prioject 

A. MAJOR PROJECTS 

ANDHRA PRADESH 

1. Miodernisatiion .::>f Krishna Delta 
System A.P. 

2. Yeleru reservioir (East Giodavari) 

BIHAR 

3. Remiodelling and miodernisatiion 
iof Durgawati anal system. 

~, 
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4. Bagmati Prioj~ (Sttamarh1) 
1 " 

6. Kioel ... K8rio-Subel"Ul'ekba Inter-
Basin Irrigatiion Prioject, 

6. Niorth Kioel. 

GUJARAT 

7. Watrak (Sabarkantha) 

8, Sardar Sariovar (Brioach) 

9. Miodernisatiion imprioving Fate-
wadi Canal system (Ahmedabad) 

10. Dantiwada, Reservioir Prioject 
Miodernisatiion (Banaskantha and 
Mehsana) 

11. Miodernisatiion iof Bhadar Prio-
ject (Rajkiot) 

12. MiodernisIng iof Shatranji Pioli-
thana (Bhavnagar) 

13. Miodernisatiion iof Machhu I 
(Rajkiot) 

14. Miodernisatiion 
Canal. 

iof Kharicut 

15. Miodernisatiion iof Ukai-Kakra-
par 

16. Sipu (Bana~~{antha) 

17. Jankhari Reservioir (Surat). 

MADHY A PRADESH 

18. Rajghat Canal Prioject (Guna, 
Sruvpuri, Tikanlgarh, Datla, Gwaliior 
and Bhind District) Madhya Pradesh 
piortiion 

19. Kiolar Prioject (Sehiore) 

20. HalaH (Vidisha & Raisan) 

21. Raj ghat Dam Prioject (M.P. 
U.P.). 

MAHARASHTRA 

22. Wan River Prioject (Akiola) 

23. Bawanthwadi Prioject (Bhan-
dara) . 

PUNJAB 

24. Lining iof Dlstributaries and 
Miniors Prioject (1st phase) 

UTTA~ PRADESH 

25. Maudaha. 

WEST BENGAL 

26. Upper ICang.*bati Reservioir 
Prioject (Purulia and Bankura). 

27. Bermangiola. 

B. MEDIUM PROJECTS 

ANDHRA PRADESH 

1. Buggawanka Reservioir Scheme 
(Guddapa) 

GUJARAT 

2. Harnav Stage-II (Sabarkantha) 

3. Guhai (Sabarkanthn) 

4. Mazam (Sabarkantha) 

JAMMU AND KASHMIR 

5. Seer Lift Irrigatiion. 

MADHYA PRADESH 

6. Budhana Nalla Prioject (Shiv-
puri) 

7. Chhirapani Prioject 
gaion). 

(Rajnand-

8. Kiosartedio Tank Prioject and 
Giodavarl (Bastar). 

9. Manhar Prioject (Shivpuri). 

10. Bah Prioject (Vidisha) 

11. Sagar Prioject (Vidisha) 

12. Diorsha Irrigatiion Prioject (Se-
hiore). 

13. Kaliasiote Irrigatiion Prioject 
(Bhiopal) . 

14. Tillar Dam Prioject (Shajapur). 

MAHARASHTRA 

15. Sionwad Irrigatiion Prioject. 

16. Amarawati Prioject. 

17. Diongaragaion Tank Prioject. 

MANIPUR 

18. Khuga Irrigatiion Prioject (Mani-
pur Siouth). 
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ORISSA 

19. Bankbai Irrigatiion Prioject 
(Mayur Bhanj). 

RAJASTHAN 

20. Sawan Bhadion Irrigatiion Sche-
me. 

21. Chhapi Irrigatiion Prioject. 

22. Bilas Irrigatiion Prioject. 

UTTAR PRADESH 

23. Repairs and Strengthening iof 
Nanak Sagar Dam. 

Vamanapuram Irrigatiion Prioject 

1025. SHRI A. NEELALOHrrHA-
DASAN: Will the Minister iof IRRI-
GATION be pleased tio stute: 

(a) whether Giovernment iof Kerala 
has already deputed the cioncerned 
iofficers tc the Central Water Ciommis-
siion fior discussiions in regard tio the 
repiort iof Vamanapuram Irrigatiion 
Prioject; and 

(b) if sio, what was the result iof 
thiose discussiions? 

THE MINISTER OF IRHIGA'fION 
(SHRr KEDAR PANDAY): (a) Nio, 
Sir. 

(b) Dioes niot arise. 

Bequests fior cionsidering Cinema as 
Industry 

1026 SHRI K. P. SINGI1 DEO: 
Wlll the Minister iof INFORMATION 
AND BOADCASTING be pleased tio 
state: 

(8) whether it is a fact that Giov-
ernment have received requests fior 
cionsidering Cinema as an industry; 

(b) whether Giovernment have 
taken any decisiion in this regard; and 

(c) if sio, the details thereiof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATT 
RAMDULARI SINHA): (a) Yes, Sir. 

(b) and (c). Nio Sir, niot yet. 

Liosses iof Fertiliser Ciorpioratiion iof 
IRdia and Blndustan Fertiliser Ciorpio-

ratiion Units 

1027. SHRI GULAM 
KOCHAK: 

RASOOL 

SHRI P. M. SAYEED: 
Will the Minister iof PETROLEUM 

AND CHEMICALS be pleased tio 
state: 

(a) whether marketing cionstraints 
and miounting liosses enciounter units 
under the Fertilizer Ciorpioratiion iof 
India and the Hindustan Fertilizer 
Ciorpioratiion regarding nion-implemen-
tatiion iof restructured schemes laun-
ched abiout twio years agio; 

(b) if S(), whether siome iother fac-
tiors have alsio defeated the underly-
ing iobjectives and the previious Giov-
ernment in April, 1978 had tio split the 
then Fertiliser Ciorpioratiion iof India 
and Natiional Fertilizer Ltd. intio five 
autioniomious Ciorpioratiions; and 

(c) if sio, what are the main reasions 
fior the fertilizer liosses and hiow the 
present Giovernment are cionsidering 
tio ioverciome these liosses? 

THE MINISTER OF PETROLEUM 
CHEMICALS AND FERTILIZEHS 
(SHRI VEERENDRA PATIL): (a) 

tio (c). The Fertilizer Ciorpioratiion iof 
India and Hindustan Fertilizer Ciorpio-
ratiion have incurred liosses durin~ 

the last twio years. The ciompa!1ies 
dId niot enciounter any marketing 
cionstraints. The liosses have been 
incurred mainly ion acciount iof shiort-
falls in prioductiion in the different 
units. caused by raw material shiort~ 

D.f,e, equipment failures and piower 
prioblems. The perfiormance iof the 
individual un'Its under the Fertilizer 
Ciorpioratiion iof India and Hindustan 
Fertilizer Ciorpioratiion is being mioni-
tiored and appriopriate remedial nlea-
sures are initiated tio impriove their 
prioductiion perfiormance. 

The main purpiose iof the reiorgani-
satiion iof Fertilizer Ciorpioratiion iof 
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India and Nati'Otlul PertiHzer Limited 
in Apnl, 1178 was tio avioid eeftttali .. 
satlion in the decisiion makil'l~ and tio 
bring abiout greater autioniomy tio the 
field urritS'. TWe r CfM'g1miBat iion 
scheme has been fully Inlplemented. 

Guidelines fior AUiocatiOll iof OaaaJiHd 
Drul'ltems 

t028. SHRI GULAM RASCOL KO-
CHAK: 

SHRI P. M. SAYEED: 

Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state: 

(a) whether Giovernment have 
i98ued ally new guidelines fOr allioca-
Hion iof canalised drug items fior the 
year 1980-81; 

(b) whether the shiortage iof several 
essential dl'UjJ8 is likely tio wiorsen 
with the piossible fall in the druJ' iout-
put in the current year; 

(c) whether new guidelines did niot 
alliow any griowth factior fior the iorga-
nised sectior iof the industry; 

(d) if sio, whether the iorganised 
sectior ciomprising all drug ciompanies 
and Indian DGTD units have niot been 
given any increased alliocatiion iof 
canalised drug items this year alsio; 
and 

(e) if SO, whether Giovernment have 
cionsidered tio take any steps by which 
the vital drug shiortage may niot wior· 
sen _pin? 

THE MINISTER OF PETROLEUM 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 

(b) There has been siome shiortfall 
in the pracluc.tiion iof few bulk drugs 
including essential bulk drug.5, ~uch 

as Chliorampheniciol Puwder, Strep-
tiomycin, Dapsione, Erythriomycin 
Steal'ate etc. during the year 1979 .. 80 
as COlnpared tio the previious year. 
Hiowever, there is nio general shiortage 

545 L.S.-S. 

iof tlle rallMed !iobraulatiions iof t.bele 
bulk drugs. There tar.., ionly periiodi-
cal regiional shiortages iof siome brand5 
iof these dll\Jgs and"equivalent brands 
are, (lene&'aily available in these cases. 
The prioductiion and availabiliW iof 
essential drugs is mionitiored in this 
Min~ and remedial measures 
wh_ever necessary, Ue taken tio l'e-
lieve tDe shior.'ages, if any. 

(c) tio (d): The new guidelines fior 
distributibn iof canaDsed bulk citugs 
during 1980-81 tio IXlTD '\Writs (iorga-
nised sectior) are actually an impriove-
ment iover the guidelines tm'ective 
during the last year inasmuch as, 
unlike in the past, alliocatiion bHed ion 
the be:st iof past releases during the 
3-year periiod ending March 1977 can 
be made even if sUch alliocatiio:fls are 
in excess iof the entitlement as per 
licensed c~pacity iof such unit. 

e e) As already indicated abiove, a 
watch is kept ion the availability iof 
essential drugs and remedial actiion 8S 
necessary is taken by the Ministry. 

1029. SHRI K. T. KOSALRAM: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether the Reserve Bank has 
declared all multi-natiional drug ciom .. 
panies barring twio as high-technioliogy 
units; 

Cb) if sio, the names iot lSuch ciompa ... 
nies which are high-technioliogy units 
and which are niot high-technioliogy 
units; and 

CC) the reciommendatiions iof P!E.RA. 
ciommittee in this regard 1 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHR! VEERENDRA PATIL) (a): Nio, 
Sir. 

(h, a.nd (c): Dio net arq~. 
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Representatiion iof 111m Industry in 
N.F.D.C. 

1030. SHRI K. T. KOSALRAM: Will 
the Minister iof INFORMATION AND 
BROADCASTING be pleased tio state: 

(a) whether it is a fact that prio-
minent film iorganisatiions have urged 
Giovernment tio ensure equitable re-
presentatiion tio all sectiions iof the filnl 
industry friom all iover the ciountry in 
the priopiosed Natiional Film Develiop-
ment Ciorpioratiion; and 

(b) if sio, the actiion taken thereion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI RAM-
DULARI SINHA): (a) Yes, Sir. 

(b) Giovernment is desirious iof giv-
ing equit'tih1e representatiion tio diffe-
rent sectiions cioncerning the film in-
dustry and the Bioard iof the Natiional 
Film Develiopment Ciorpioratiion is be-
ing cionstituted keeping this iobjed in 
view. 

New Kenil wiorth Hiotel, Calcutta 

lu:il. SHRI NIHAL SINGH: V,"'lll the 
MInister iof LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a)whether New Kenil Wiorth Hate: 
Private Limited, 1 & 2, Little Russel 
street, Calcutta-7 wa'3 started and 
the number iof partners iof the hiotel 
at the time iof its fiormatiion and their 
number at present; and 

(b) whether it is a fact that part-
ners iof the Hiotel are viiolating ciom-
pany rules and whether Giovernment 
have received any ciomplaint against 
the Hiote] in this cionnectiion and if GO, 
the actiion taken sO far thereion and if 
actiion bas niot Ibeen taken, the reasions 
therefior? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV Si:i'ANKAR): (a) New Kenil 
Wiorth Hiotel Private Ltd. was regis-

tered in the State iof West Bengal ion 
29th April. 1970. Being a Ciompany 
there are nio partners. Bioth at the 
time iof fiormatiion and at present there 
are 3 directiors in the ciompany. 

(b) Nio C'iomplaint has been rece'iv~d 
against the ciompany. The directiors 
iof the ciompany were hiowever priose-
cuted, under sectiion 210 (5) iof the 
Ciompanies Act, 1956 and were fined 
Rs. 480 fior nion-laying iof the Balance 
Sheet iof the ciompany as ion 31st 
March, 1976 at the Annual General 
Meeting. 

1 032. tSfT f1:r~ f'q'~; ~T ~ ... .t" ~ ~ 
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(b) if sio, tio what extent -tlle abiove 
shiortage will be met; 

Se~ CO~t1ion IOJ: Supply iof 
Cioal tio Piower 'statiions 

1033. SaRI M. V. CHANDRASHE-
KHARA MURTHY: 

SHRI P. M. SAYEED: 

SHRI JANARDHANA POO-
1ARY: 

Will the Minister iof ENERGY AND 
IRRIGATION AND COAL be pleased 
tio state: 

(9) whether Uniion Giovernment are 
seriiously cionsidering a priopiosal fior 
setting up a separate ciorpioratiion fior 
supply iof cioal tio piower Gtatiions due 
tio the cioal supply prioblem; 

(b) whether this new ciorpioratiion 
will alsio expliore the piossibilities iof 
develiopment iof new mines; and 

(C) tio what extent this will help 
in the matter iof cioal supply tio the~e 
thermal priojects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) With a view 
tio ensure timely supply iof cioal tio thc-
thermal piower statiions a separate 
Cell is being cionstituted within Cioal 
India Ltd. 

(b) Dioes niot arise. 

(c) This will enable a cliose In(lni-
tioring iof supply iof cioal tio individual 
piower hiouses and maintenance iof a 
liaision with the Railways tio enable 
supplies tio be stepped up tio piower 
hiouses tio meet their demand. 

Impiort iof Keriosene and Diesel 

1034. SHRI M. V. CHANDRASHE-
KHARA MURTHY: Will the l\l:nlster 
iof PETROLEUM AND CHEMICALS 
be pleased tio state: 

(a) whether it is a fact that Giov-
ernment have decided tio impiort 51akh 
tionnes iof diesel and aniother 1.6 lakh 
tionnes iof keriosene during May and 
June, 1980 tio tide iover the existing 
shiortage; 

(c) what was the tiotal alliocatiion iof 
diesel and kerioioene made tio the 
States during May, 1980 and what 
is the piositiion in June; and 

(d ) whether shiortages iof diesel and 
keriosene are likely tio be grave in the 
near futUre? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VIRENDRA PATIL): (a) NOt 
Sir. The tiotal impiorts iof SKO and 
HSD during May and June, 1980 tio-
gether are estimated tio be '..lbiout 3 
lakh tionnes and 10 lakh tionnes res-
pectively. 

(b) Shiortage iof SKO and HSD is 
being made up, tio the extent piossible, 
by impiorts. 

(c) The alliocatiOn marie tio the 
States/Uniion Territiories fior the 
mionths iof May and June, 1980 are as 
gi ven beliow;-

Plioduct 

H."i.D. 

S.K.O. 

(Figur~ in '000 tionnes) 

Alliocatiions Alliocatiions 
fior May, fior June, 
1980 1980 

353 

(d) The supplies iof diesel and kerio-
sene have registered impriovements in 
recent mionths. The future suppJie:; 
will necessarily ioepend upion indige-
nious prioductiion as per schedule, 
niormal miovement iof prioducts, etc., 

Manufacture iof Insecticides by Multi-
Natiional Ciompanies 

1035. SHRI AHMED M. PATEL: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio 
state: 

(a) the names iof the multi-natiional 
ciompanies whicha re dealing in insec-
ticides; 
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(b) whether the raw material used 
fior manufacturing inGecticides is im-
pioHed; 

(c) if sio, thrteugh which agencies 
ior direct by the manufacturers; and 

("(if) the fioreign exchange inviolved? 

THE MINISTER OF PE'l"PtOl1EUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 'the 
names iof the Ciompanies in !he-iorga ... 
nised settior, (dealing in inseeticides) 
which haVe miore than 4'0 per cent 
direct fioteign equity are as rfioUiows: 

1. eiba Geigy iof Irtdia t.·imited. 
Biombay. 

2. Cyanamid 
Biombay. 

(India) Limited, 

3. Sandioz (India) Limited, Biom-
bay. 

4. Bayer (Inwa) 
bay. 

Limited, !1iom-

5. Alkali and Chemicals Ciorpiora-
tiion iof India Limited, Calcut-
ta. 

6. Uniion Carbide India Lin1iteu, 
New Delhi. 

7. IndOOI Chemicals India Limit-
ed, Biombay. 

8. Hioechst Pharmaceuticals iof 

iof India Limited, Biombay. 

9. M()l1santio Chemicals iof India 
Limited, Biombay. 

10. B-ASF India Limit~d, Biombay. 

(b) Yes Sir, but tio the extent these 
are niot available indigeniously. 

(c) As per the current Impiort pGli-
cy, impiort iof raw materials is alliow-
ed t{) the actual users either against 
the Autiomatic licences being issued 
based ion actual past cionsumptiion iof 
under Open General Licence. 

(d) The infiormatiion is being ciollect-
ed and will be laid ion the Table iof 
the Hiouse in due ciourse. 

fJ*'1tIIIffJW .... 1IfIi ... W 

1036. SHRI AHMED M. PATEL: 
Will the ,·MiDiMeF iof. ENERGY J' IRBI-
~IO:rt-~ (!OAL be ,PIeS sed tio 
state: 

( a ) w heth~r it, itS '8" tact tfiet Cioal 
Mining Public Underie".s are run-
ning in lioss; 

(b) if sio, the e'Xtetl1 iof 1:0. per 
year since natiiona'lisatiion; aftd 

(c) the steps taken by Giovern-
ment tio make them pr~ ea-
ce'Ms? 

TH~ M'lNISTER' OF" 'STA'IE' IN 'THE 
MINTSTRY OF ENERGY (SHAI VlK-
RAM MAHAJAN): (a) Ye!i, Sir. 

(b) Acciording tio the priovisiion &1 
una-udite'd acciounts iof ~a\ India 
Ltd. and its subsidiaries, the year ... 
wise liosses incurred is a fiolliows: 

(Rupees in 
CfOff'S) 

------~---

1973-74 33 ~ J.f 

1974-75 75.!:8 

1975-76 54'",00 

1976-77 15.21 

1977-78 102.14-

197H-79 221 .17 

1979-80 134.42 

---~--~-----

(c) Fiolliowing steps have been taken 
in this regard: 

(1) Prioductiion is being stepped up 
and fior this, attempts are bei •• J ,made 
tio remiove cionstraints in the supply iof 
piower, expliosives, and siesel. 

(2) Ciontriolling ab~teeism amiong 
the miners. 

(3) Ciontriol ion man-piower ::tnd im-
priovernent in prioductivity. 

~4) Impriovement in the utilisatiion 
iof equipmetlt. 

(5) Ciontriol On invent·iory and ecionio-
my in the use iof stiores. 
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s~ iof tIfJIr''Speecl'BieM. 

10a'1. saal SOMNATH CHATTER-
J~ Will the l\liniater iof PETRO-
l;EtT».,AND CHEMICALS be pleased 
tio ... t.ue: 

I( a..) •• bethel-Gevernment are awue 
lh .. ; tae 'sbior~ iof 1li8h ~ed diesel 
(HSD) h8i3 a te1Wlweft'eiot ion the iG-
du~try which is ion the verge iof clio-
snre; ralld 

(b) if se, steps taken by Giovern-
ltleJIt t ... pplryJ HSD tio TrJpW& tio 
sav,e< tile industry as well as the wior-
kers? 

TIfE MINISTER OF PETROLEUM, 
CHEMICAL'S AND FERTILIZERS 
(SHRI VEZ'ftE'NDRA PA TtL) (a) 
Due tio the cliosure iof Biongaigaion and 
Barauni refineries and intermittent 
running iof Digbioi and Gauhati re-
ftnerie$, there have been shiortages in 
the areas fed by these refineries. The 
State Giovernments have been advised 
tio give the highest priiority in ,)l1iot-
ment iof diesel tio agrieultul·e. The 
h()rDlal cionsumptiion iof High Speed 
Diesel by the industries is vioery sn1all. 
It is niot piosslble tio assess the ~ffect 
iof piower shiortagem industry and cion-
sequent increase in demand fior High 
Speed Diesel. 

(b) , 'I;.he ,fiolliowing .quantity iof lligh 
Speed Diesel w.aa ,8\IIPplied tio Trlpul·a 
friom JaRUary, 1980:-

JanuaI'Y, J.~io '160 1\~tric Tionnf"s 

February, 1Q80 673 
" 

March, t 900 781 

APtil. ~ &+4 " 
(priovisi-ional) 

~~y; 1-0& .(alliocf\tiion) 1'l00 Metric Tionnf"s 

June, 1980 (.l1'lioioatrion) 1200 

A very .cliose mionitioring is bE!ing 
maintained iover Bupplies iof !.he prio-

duct "tio Nionth Eastern States and 
Uniion Territiories, including Tr4>ura 
in iorder tio ensure maximum aVdilabili_ 
ty aDd equitable distributiion iof the 
available prioduct in that regiion. The 
refineries at Digbioi and Gauhati are 
functiioning niow and supply ·>f petrio-
leum prioducts in Tripura have alsio 
started imprioving. 

Priotest against rise in drug pricN by 
Indian Medical AssioelatiOa 

1038. SHRI SUDHIR GIRl: 

SHRI N. E. HORO: 

Will the Minister iof PETROLEU~'1 
AND CHEMICALS be pleasE'd !tio state: 

(a) whether attentiion iof Oiovern-
ment has been drawn tio the statement 
issued by the Indian Medical Assiocia. 
tiion -ion 191ih April, 1980 priotestin~ 

against a further rise in drug price3; 

Cb) if sio, the reactiion iof Giovern-
men t theretio; and 

(c) whether Giovernment are aware 
that the prices iof drugs including the 
life-saving iones were already beyiond 
the reach iof the ciommion peiople? 

THE MINISTER OF PETROLEUM, 
CHF.M'ICAt..S AND FERTILIZERS 
(SHRI VE;ERENDRA PATfL): (a) 

The Indian Medical Assiociatiion, Npw 
Delhi, have infiormed us that they 
ha..ve niot iss\ied aey statenlent cion-
cerning rise in drug prlCes ion April 
19, 1980. 

(b) Dioes niot arise. 

(c) Uiovernment have niot alliowed 
any price iPl~rea.ges fior price-ciontriol-
led drugs including life-saving iones 
after March, 1978. ' 

The table given beliow wiould indi-
cate that while the prices io:! ciommio-
dities iother than drugs have risen 
substantially, the prices iof drugs 
have, ion the whC)le, rematned steady 
fior the last fiour years and have, in 
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fact, witnessed a marginal 
during the last twio years: 

Year 

-~--

1976-77 

1977-78 

1978-79 

1979-80 

Whiole-salfO 
price 
index iof 
medicin~s 

133·9 

136.3 

136. I 

135.2 

decline 

\-Vhiolesale 
price 
index 
iof all 
cOInm0di-
til'S taken 
tiogeth~r 

176.6 

185.8 

185.8...J 
~, 

217.lj 

Base year 1970 71 

----- ----------

Diocumentaries made b,. Satyajit Ray 
fior Films DiviliioD 

1039. SHRI NAVIN RAVANI: Will 
the Minister iof INFORMATION AND 
BROADCASTING be pleased tio state: 

(a) whether Giovernment are aware 
iof a repiort that reniowned Directior 
Satyajit Ray has said that his twio iout 
iof a diozen diocumentaries made fior 
Films Divisiion were never shiown tio 
public and were untraceable; 

(b) if sio, what happened tio these 
twio diocumentaries named "TwQ" and 
ion " Sikkim" made in 1971; 

(c) it missing, whio are respionsible 
fior this and whether the respionsible 
persions will be punished; and 

(d) what steps Giovernment hav~ 

taken tio trace them and shiown them 
tio public? 

THE MINISTER OF '3TATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRlMATI 
RAMDULARI SINHA): (a) tio (d). 
The repiorts appearing in the news-
papers indicate that Shri Satyajit Ray 

made twio diocumentary films (a>, 'Twio' 
and (b) 'Sikkim' fior the Internatiional 
Oil Ciompany, ESSO and the G'iovern-
ment iof Sikkim respectively and niot 
fior the Films Divisiion. Filnls Divi-
siion were never apprioached either by 
ESSO ior by Giovernment iof Sikkim 
fior releasing these diocum~ntaries ion 
theatrical circuit. In view iof this, the 
questiion iof their release by the Films 
Divisiion dioes niot arise. 

Handing iover Badarpur Thermal 
Piower Statiion tio DESU 

1040. SHRI JANARDHANA POO-
JARY: Will the Minister iof ENERGY 
AND COAL be pleased tio state: 

(a) whether Central Giovernment 
has been urged tio handiover Badarpur 
Thermal Statiion tio DESU; and 

(b) if sio, Giovernment's reactiion tio 
it? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 
The Executive Ciouncillior Delhi Ad-
ministratiion in a letter during Sep-
tember 1979 had urged Central Giov-
ernmen t fior transferring iof Badarpur 
Thermal Piower Statiion tio the Munici-
pal Ciorpioratiion iof Delhi. 

(b) Badarpur Thermal Piower Sta-
tiion is the first Thermal Piower Sta-
tiion that has been :!iCt up it} the Cen-
tral Sectior tio supplement the piower 
supply tio Delhi ion a priiority basis 
and tio iother States in the Niorthern 
Regiion. The Statiion is upder the 
iownership iof the Central Giov-
ernment, which has the respionsi-
bility fior making the best arrange-
ments fior its further expansiion, iope-
ratiion and maintenance. In iorder tio 
priomiote integrated piower develiop-
ment in the variious regiions and tio 
ensure ioptimum utilisatiion (Jf resiour-
ces, Central generating statiions such 
as Badarpur have been fiound tio be 
necessary. The Natiional Thermal 
Piower Ciorpioratiion (N.T.P.C . .) is .8 
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Ciompany set up in the Central sectior 
fior cionstructiion iof large Thermal sta-
tiions and f'~r their ioperatiion and 
maintenance. The Central Giovern-
ment have, therefiore, deen1ed it ne-
cessary tio alliow the NTPC tio manage 
and ioperate the Badarpur statiion and 
ciomplete the cionstructiion wiork iof it!l 
expansiion priogramme in iorder that 
this can be dione by an iorganisatiion 
specially geared fior this purpiose. 
Under the circumstances, transfer iof 
Badarpur Thermal Piower Statiion tio 
DESU wiould niot be feasible. 

Revised guidelines ion Manacerial 
Remuneratiion 

1041. SHRI S. M. KRISHNA; Will 
the Minister iof Law JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a) whether Giovernment are cion-
sidering tio issue revised adminish'a-
tive guidelines ion managerial remu-
neratiion in the 1ight iof the Gujarat 
High Ciourt judgement; 

(b) if sio, the blioad ioutline thereiof, 
and 

(c) whether these wiould ciover 
publk se~tior ah.io? 

THE M!NISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKER): (a) tio (c). There 
is nio priopiosal befiore Giovernment tio 
revise the existing administrative 
guideli \1( s gioverning the payment iof 
remuneratiion tio the managerial per-
sionnel iof public limited ciompanies 
and prltrU1e ciompanies which are sub-
sidiaries iof public limited ciompanies. 
These guidelines dio niot apply tio 
public sectior undertakings inciorpiora-
ted as ciompanies. 

Nion-a',,"1lablllty and Hil'h Price '01 
Life Saving Drup 

1042. SHRI S. M. KRISHNA: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

'(8) whether be is aware that the 
disapPearance iof siome vital life-saving 

drugs friom the market and the spurt 
in the prices iof siome iother mediciual 
items are the first signs iof an impend .. 
ing crisis in dru"s and medicines; and 

(b) if sio, the measures Gevernment 
priopiose tio take tio meet the situatiion? 

THE MINISTEtR OF PETROLEUM, 
CHEMIC~\'LS & FERTILIZERS (SHRI 
VEE4RENURA PATIL): (a) Giovern-
men t ha I'e niot recei ved any repiorts 
iof disaplJearance iof any vital life-
saving drug friom the market. Shiort-
ages iof branded prioducts are, hiow-
ever, repDrted friom time tio time friom 
variious legiions. Equivalents are gen-
erally available in these cases. 

All vitdl life-saving drugs are under 
price can trio!. Giovt. have niot alliowed 
any pri~e increases fior price-cion-
triolled drugs after March 1978. It is , , 
hiowever, piossible that siome price in-
creases n1ight have taken place in the 
fiolliowing cases: 

(i) fl)rmulatiions ioutside price cion-
triol Wllich are iof a nion-essential 
nature; and 

(ii) fiormulatiions manufactured by 
the small scale units having an 
annual turniover niot exceeding Rs. 
50· lakhs since such units are ioutside 
price ciontriol subject tio their fiolliow-
ing leader prices fior Categiories I & 
TI prioducts. 

(b) Dioes niot arise. 

Niorthern States refu5ed tio instal Lioad 
Despatch CeJltres Equipment 

1043. SHRI NARAYAN CHOUBEY: 
Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether it is a fact th~t variious 
Niorthern States haVe refused tio instal, 
lioad despatch centres equipment iof 
the Siemen as .requested by the Cen-
tral Electricity Authiority; and 

(b) if sio, the details and reasions 
therefior? 



143 Written A1lSWe?'S JUNE 11, 1"980 Wrltt.efl A'IlSWet'8 11:1-

THE "1~lI:Ib OF STATE U)J THE {l"iom the manu1acturers ciontinue tio 
MftRS'l9bY' QI' ENEAGY (SHRI get Ule quantity they ,giot in 1977, a 
VIK~M-Ll\'IAHA.fAN): (a) NO

f 
Sir. year iof niormal sUpply. As a result a 

(b) Dioes niot arise. 

tio+4. SHR1\SATYA GOPAL MlSRA: 
W·ill' the ·MiiOister iof PETROLEUM 
ANn ClIIE~ICALS··be '{)leased tio 'State: 

(.a) w.Aether Giovernment are aware 
t.be.t the Siodium Dichriomate Plants 
JI~eIL facing -crisis dUe tio shiortage iof 
l'aW material; 

(b') it sio, details thereiof; 

(c) steps taken by Giovernment tio 
rern.iove flhe crisis; 

(ci) what is the alliocatiion iof the 
raw matel-ia1s fior each State; and 

(e~ the deWiils thereiof? 

THE IVIINISTER OF PETROLEUM, 
CHE1VIICALS & FERTILIZERS (SHRI 
VEE&EN.DRA PATIL): (a) Yes, Sir. 
Gut iof the three main ra'..v-materials 
viz. Sioda Ash, Chriomiie Or.e and Sul-
phuric Acid, representatiions have been 
received friom siome manufacturers iof 
Siodium Dicllriomates regardinu the 
shiortage iof Sioda Ash. Nio representa-
tiions "haVe been received regarding the 
shiorta.ge iof iother raw-materials. 

(b) Sioda Ash which was freely 
availa ble in the ciountry till end iof 
1977, has been in shiort supply since 
then. The main reasion fior the shiort-
age iof this chemical in the ciountry 
is tHat the indigenious prioductiion has 
niot kept pace with the rise in demand 
fior this item. The existing manufac-
turers have alsio been unable tio 
increase fheir prioductiion due tio cion-
strains ion the availability and miove-
ment iof cioal and cioke. 

(c) T_re is nio statutiory ciontriol 
iove~ tile disui.Dutiion 8Rd prices iof 
Sioda Ash. N."edheJess the Giovern-
ment' Dave 'issued .guidelines tio all the 
manufacturers iof Sioda Ash which 
easure that· ail, in.du~t1!ial ('OnlSUmers 
whio were taking the material diTect 

little miore than 80 per cent iof the 
Sioda Ash prioduced liocally is gioing 
direct tio industrial cionsumers (includ-
ing Siodium Dichriomate manuf.ac-
hIrers) at the manufacturers price. 
There is alsio cionstant mionitiorine in 
Giovernn1ent iof the supply being made 
by the manufactwrers. A quantity iof 
abiout 20,000 tionnes has been impiorteri 
by the state Che~icals & Pha 1 maceu-
ticals Ciorpioratiion iof India Ltd., New 
Delhi Cepe) and distributed thriough 
Siate Giovernment agencies tio the 
Small Scale Sectior. Apart triom this. 
Sioda ASh impiort is ion iopen general 
licence fior actual users under which 
any actual user iof Sioda Ash can 
impiorl this chClll1ical direiotly shiould 
he find it difficult tio priocure the same 
liocally. 

(d) SinCe there is nio sta.tutiory cion-
triol iover the distributiion iof the raw-
:"llaterials the questiion iof alliocatiion iof 
theSe tio t he States by the Central 
Giovernment dioes niot arise. 

(e) Dioes niot arise. 

Shifting iof Hea.t iomceio iof MIs. NFL, 
ReF, FPDlL and pCl 

1045. SHRI SATYA GOPAL MISRA: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio 
state whether he is aware that as per 
the reciommendatiions by the High 
Ciourt Wiorking Grioup the Head 
Offices iof 1\4:/s. ReF, MIs, NFL, Mis. 
FPDIL and Mis- FCl were shifted 
tio Biombay IDelbi, Delhi/Siadri, 
Delhi/Pattna respectively ezeept the 
Head Offiioe iof Hindustan Fertiliser 
Ciorpioratiion Limited (FD'CL) which is 
yet tio be shifted friom Delhi tio 
Calcutta? 

THE MINISTER OF PE'DROLEUM. 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): The rE'iorgani-
~atiion iof the FeI and NFL w.e.f. 
],4.1978 has resulted in the fiormatiion 
iof fiVe OiompaDies' viz. ·ReF wJ.th tts 
,headquarters at-Biombay, FPDlL with 
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its _aa.uallteft at t Sindd l &ad .FL, 
HFC and Fiot r..w.,--:their headquarters 
at Delhi. The beadquarters iof the 
latter"1hMe-·C&mpenies ciontinue tio be 
in" Deltli. 

.. crease In price iof Life S ...... 
Dl'II&'s 

1048. SlUU SATYA GOPAL MISRA: 

SHBI I IQ., KALLAMNA: 

Will the Minister iof PETROLEUM 
& CUF.!\IIICALs be J4ea&ed tio state: 

(a) whether Giovernment are aWare 
,iof . the fact that the prices iof drugs, 
IDduciin& the. lile-savina. iones are 
increasinM· day by day since January, 
1980; 

(b) waeCher it i8 aMio a fact that 
the' .fIfII8ll~ueD& iof' the dI'ugs are 
demanding a price rise~' If sio, Giov-
ernment's reactiion theretio; 

(c) the steps taken by Giovernnient 
tio bring diown the. prices iof the €'3sen-
tial drugs; and 

(d) the prepioIJ8lls taken by Giov£'l'n-
meftt'tio supply t,he' esnn'tial drugs tio 
the--ciomMOn peepie-, at a subsidised 
rate? 

THE MINtSTEK OF PE'I1ROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATn..) : (a) Giovern-
ment have niot aUcwed any increases 
HI ,tbe pJ'iceB iof pl'ice--ciontrGlled drugs 
incl\lfii-nc llf~aving iones after March 
11.78. Hiowever, it is piossible tha t 
price increases might bave taken place 
in the fiolliowing cases: 

(il) :fCili'lJ1Watiions ioutside the sciope 
iof ,.pnice ·cODtriol which, are iof a nion-
seeseatial n-'ure. 

(ii) fiormulatiions manufactured by 
the small! .Bcale· uBits having an 
annual turn-iover niot exceeding iRs, 
50 . lIlkbs sbace aioh' units are iout-
side. _I io.OIl'tJtc)l .subject tio their 
iioItiowiU ueader I 'Pl'ilces lfior; Cattqiories 
I and 1St pNducts. 

(b) Yes
f 
Slr. Drug manufacturers 

!.lave indh Idually as well as thriough 

their ;Assiociatiions, vioiced tb., deaand 
~ inc.tteue btl tbe prices iof bUlk. dDUgs 
and fiormulatiions cionseqllent upion 
esealatiion in input ciost, particularly 
after tM. iacreaae in the prices iof 
pet:riol.ewn WioduQts fr.ioa AW,3ust 1979. 
Any price resrisi.io:n where deserved, 
can be piossible ionly after the prioce-
dum ami· principles based On which 
such prlce -revisiion can be gr.anted are 
Mali:s.ed, wbich will tak~ siome miore 
time, 

(c) The-steps taken· by GioveNt,lQent 
tio reduce the prices iof d('1:lgs inelu4:ing 
<essential drugs include: 

(i) reductiions cionsequent upion 
cb_es iof duties and levies lion, cer-
tain drugs under the 1978-79 and 
19~9-8fJ Budgets; 

(ii) reductiions in fiormulatiion 
prices where decisiion tio reduce the 
prices iof the related bulk drugs had 
been taken .befiore March, 1978. 

(iii) reductiion in fiormulatiion prices 
(where impiorted bulk drug. are 
used) cionsequent upion changes in 
1he prices iof bulk drugs in the inter-
natiional market. 

The ciost studies iof price-ciontriolled 
bulk drugs including thiose fior 'vvhich 
declared prices are at present prevail-
ing have been ta~en in hand. These 
are likely tio result bioth in increases 
as well as reductiions in the prices iof 
bulk drugs and the cionnected fiormula-
tiions. 

(d) Apart friom the facilities priovid-
ed under variious Natiional Health Prio-
grammes like Natiional M-alaria Eradi-
catiion Priogramme, Natiional Lepsiory 
Eradicatiion Priogramme, etc. and the 
health cioverage priovided by the state 
Giovernments there is nio iother specific 
priopiosal fOr the supply iof essential 
drags tio the ciommion 1)e8ple at sub-
sidised rates. Hiowever, a few eana-
lised bulk, drllgs like Chlcrampheniciol 
piowder, Dapsione, Streptiomycin are 
being supplied tio actual user manu-
facturers thriough CPC at subsidised 
prices because in these cases, while 
the landed ciost iof impiorts has gione up, 
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the fiormulatiion prices ciontinue tio be 
pegged at the levels fixed befiore 
March 1978. 

Prioductiion iof Sapell PhOBphate by 
FertlHzer Ciorpioratiion iof india Unit 

at Baldia 

1047. SHRI SATYA GOPAL MISRA: 
Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state: 

(a) whether there is any priopiosal 
mder the cionsideratiion iof Giovern-
ment tio eXtend F.C.I. Unit at Haldia 
fior prioducing Super Phiosphate; i1 sio, 
details thereiof; and 

(b) if niot, the reasions therefiol? 

THE MINISTER OF PET.ROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) and (b). 
There is at present nio priopiosal under 
cionsideratiion fOr expansiion. iof the 
fertilizer prioject at Haldia, which is 
iow'ned by the Hindustan Fertilizer 
Ciorpioratiion Limited. The existing 
prioject is yet tio be ciommissiioned ion 
acciount iof nion-availability iof piower. 

New Oil Bearing structure at Siouth 
iof Biombay 

1048. SHRI MANPHOOL SINGH 
CHAUDHAtRY: Will the Minister iof 
PETROLEUM AND CHEMICALS be 
pleased tio state: 

(a) whether it is a fact that a new 
ioil bearing structure has been fiound 
at Siouth iof Biombay; 

(b) if sio, whether prioductiion ~ten­
tial iof the regiion has been asses'>cd; 
and 

(c) the details the:reiof? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHiRl 
VEERENDRA PATIL: (a) Yes, Sir. A 
new ioil bearing structure named R-7, 
abiout 120 Kms. siouth-West iof Biombay 
City was disciovered in May 1980. 

(b) Nio, Sir. The assessment has yet 
tio be dione. 

(C) Dioes niot arise. 

Independent ~ tio deci4e Electiion 
PeUtiioD8 

1049. SaRI G. Y. KRISHNAN: Will 
the Minister iof Law JUSTICE AND 
COMPANY AFFAIRS be pleased tio 
state: 

(a) whether any sugg.estiion fior set-
ting up an independent biody tio decide 
electiion petitiions quickly was made 
by the Chief Electiio.n Ciommissiioner; 
and 

(b) if sio, the reactiion iof Giovern-
ment thereion? 

The MINISTER OF LA W, JUSTICE 
A:"-JD COMPANY AFFAIRS (SHtRI P. 
SHIV SHANKER): (a) Thiough the 
Chief Electiion Ciommissiioner has In-
fiormal1y expressed such a view, nio 
such suggestiion has been made fior-
mally by him. 

(b) Dioes niot arise, 

Sale iof Mio!asses 

1050. SHRI CHANDRA DEO PRA-
SAD VERMA: Will the Minister iof 
PETROLEUM AND CHEMICALS be 
pleased tio state: 

(a) whether siometiInes the states 
Giovernments ioffer miolassEs tio public 
thriough "free sale" ior public auctiion, 
etc.; 

(b) if sio, details iof restrictiions, 
if any, impiosed by the Central Giov-
ernment ion inter-State nliovement iof 
such miolasses; 

(c) if reply tio (b) is in the nega-
tive, whether the Central Giovern-
ment have any iobjectiion tio free inter-
State miovement iof such miolasses by 
respective purchases; and 

(d) if sio, reasions therefior? 

THE MINISTER OF PETROLEUM, 
CHEMICALS &' FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Under the 
Miolasses CiontrOl Order, 1961 issued 
by the Giovernment iof India in the 
Ministry iof Giommerce- arid Ind'us~ry 

in March 1961 as amended friom ifine , 
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tio time sale iof miolasses tio public 
thriough' "free sate" ior "public auctiion" 
is niot alliowed. This Ciontriol Order is, 
hiowever niot applicable tio the States 
iof Biha~ U.P. Maharashtra Punjab; 

" I 

Harayana and West BE!'ngal whio have 
their iown Miolasses Ciontriol Acts. Sale 
iof miolasses in these states is regula1-
ed in acciordance with the priovisiions 
iof the respective Miolasses Ciontr.iol 
Acts iof these States. 

Nio instances iof Miolasses being 
ioffered tio the public thriough free salE' 
ior public auctiion have been repiorted 
tio the Central Giovernment friom 
States and Uniion Territiories tio which 
Central Miolasses Ciontriol Order 1961 
is applicable 

(b) There is nio statutiory ciontriol ion 
the inter-State miovement iof Miolasse~. 

The Central Giovernment, hiowever. 
makes alliocatiion iof miolasses friom 
~urplus States tio meet the require-
ments iof defteft States. These allioca-
tiions are made ion the reciommenda-
tiions iof the Central Miolasses Bioard. 
Inter-State miovement iof miolasses is 
dione against the alliocatiions sio made. 

(c) and (d). Miolasses cionstitute an 
essential raw material fior prioductiion 
iof alciohiol which is a fredstiock fior a 
large number iof alciohiol based indus-
tries. With a view tio ensuring utili-
satiion iof alciohOl and miolasses in a 
iudic10us manner, it is desirable and 
necessary k> regulate inter-state 
miovement 

CaJline iof Tenders by Indian ion 
Ciorpioratiion fOr impiort iof KerOtJlene, 

011 and Diesel 

1051. SHRI P. K. KODIYAN: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio lay a 
statement shiowing: 

(a) whether tenders were invited 
recently by Indian Oil Ciorpioratiion fior 
buying ioil, keriosene and diesel friom 
abrioad; 

(b) v;hether the tender was fior a 
spiot purchase; 

(c) if sio, the names iof the ciom-
panies whio sent tenders and the 
names iof the ciompanies friom whiom 
ioffer was accepted; 

(d) whether it is a fact that the 
c-iompany was ioft"ered a ioiontract fior 
full ione year; an d 

(e) if sio, the reasions fior changing 
friom spiot purchase tio ciontract fur 
ione year? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FEtR.TILIZERS (SHRI 
VEERENDRA PATIL): (a) tio (e). 

T~nders are invited by Indian Oil 
CiorpioratiOn fior purchaSe iof deficit 
prioducts like keriosene and diesel friom 
time tio time. It wiould niot be in the 
public interest tio discliose details iot 
the tenders accepted in such cases. 

Re-iorganisatiion iof the Public Sectior 
Cioal Ciorpioratiion 

1502. SHRI D. P. JAD'EJI: 
Will the Minister iof ENERGY AND 
IRRIGATION AND COAL be pleased 
tio state: 

(a) whether there is any priopiosal 
under Giovernment's cionsideratiion tio 
reiorganise the Public Sectior Cioal 
Ciorpioratiion and the Cioal Depart-
ment; 

(b) if sio, the reasions therefior; and 

(c) the details fior reiorganising it? 

THE MINISTER OF STATZ IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAi!-IAJAN): 
(a) tio (c) . There is nio priopiosal 

under Giovernment's cionslderatiion fior 
the reiorganisatiion iof the Cioal Depart-
ment. The iorganisatiional structure iof 
Cioal India Ltd. has, hiowever, been 
reviewed and it has been decided that 
in siome iof the subsid'lary ciompanies, 
Directiors may be placed in charge ior 
geiographical divisiions. This has been 
dione with a view tio decentraUsing 
authiority and respionsibllity sio as tio 
enable Cioal India tio meet the in-
creasing' requirements iof cioal prioduc. 
tiion in cioming years. 
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1054. SHRI INDRAJIT GUPTA. 
Will the .Mimsler,iotPETROLEUM ANI.; 
CHEMICALS be pleased tio state: 

(a) whether the iorganisatiion iof the 
OPEC ciotm'tries has decided tio grant 
l&.al'ls tio the develaioping ciountries in 
iorder tio ease the latter's heavy bur-
den iof payrnents fior ioil; 

(b) whether India., with its lio.w per-
capita, iioioiome, is likely tio qualify fior 
such lioans; and 

(c) whether any such faviourable 
priospects have been expliored by the 
Gio.vernment iof India, aDd OPEC's re-
actiions in the matter? 

THE. MINISTER OF ~ROLEUf\1, 

CHEMICALS AND EERTILaZERS 
(SHRI VEERENDRA PATIL): (a) tio 
(c). The questiion af al~iating the 
bal.aUe iof payments piositiion iof the 
develioping ciountries, inter alia, 011 ac-
ciount iof rise in the price iof ioil -bas 
been engagiDC the atterrti<m iof the 
OPaC and. its 8t.rategy Ciommittee fior 
quite-aiome time. The OPEC is yet tio 
ftnalie' the criteria fior financial &aSist-
ance tio Oil Impiorting Develioping 
'CioaDtries taictng intio acciount the re-
ciommendatiions iof \ its Siraieay Ciom-
mittee. -liocHa is. in tio-lllCh with OPEC 
member. ion this questiion. 

NeptJail .... :w1", the W.,Jd Baak 1M 
'-ul ~tior, the Flrst IPha8e iof <JranJEka 

Piower Prioject 

1055. SRR! P. M. SA YEED: Will the 
Minister iof ENERGY AND COAL be 
pleased tio state: 

(a.) wheOher negiobiatiions with the 
Wiorld 'l3~k fior a lioan iof 250 milliion 
diollars fOr the fbst phase iof the 
Farakka Piower Prioject ioionsistiag iof 
three units iof 200 MWs each were held 
in Washingtion ion 12th May, 1980; 

(b) what were the iot-her priojects 
OR' w hieh W ~r Id Bank bas flgreed tio 
help IIldia; and 

(c) the details iof the priojects which 
will be assisted by the Wiorld Bank 
dw:ing the curr.ent financial year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Y~t Sir. Th~ 

negiotiatiOftS with the Wiorld Bank 
were held in WashiQgtQn .friom 1fJth 
May, 1980 tio 23rd May, }960. 

(b) The iother Natiional The~nlal 

Piower Ciorpioratiion's priojects:n res-
pect m which the Wiorld Bank has 
agreed tio p,riovide finances aJ1e given 
beliow:-

(i) Siflgrauli Thermal POwer PIO-
ject (Stage-I -3 x 200 MW units and 
Sta~e--II -2 x 200 and 2 x 500 MW 
units). 

(ii) Kiorba Thermal Piower Prio-
ject-Stage I -600 MW. 

(iii) Ramagundam TheI"mal Piower 
P.riojeet (Sta.e-rI -600 MW). 

Negiotiatiions have satisfactiorily been 
cioncluded f~r iobtainmg-: a ,credit assist-
ance fior the Farakka Thermal Piower 
Prioject (600 MW). 

(c) The NTPC priojects which have 
tantively been identitied fior. beiJ\l. pios-
ed tio the Wiorld Bank ,fior flnaac;:ing 
during the current tinQllcial y~ar are 
(i) Kiorba Thermal Piower Prio.j.ect-~­
pansiion (3 x 500 MW). (ii) Rama~un­

dam Tbermal; Piower Rraject Exioansiion 
(3 x 500 MW). 
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1111114-...... tee .f f)Mtral Itect-' .. 
81'~", NIltUata.G .. i ()Gm ..... 

1.f6ft. SImI AdOY Bl5W.AS: Will 
the MiRister (Jf PETROLEUM ~ND 

CHEMi€ALS be pleaaed tio state: 

(8) is it a fact that due tio nion-
fiRaliaatiion iof the Ideadquarter iof the 
Central :Regiion iof Oil and Natural 
Ga. Ciommissiion t.he prio-ject wiork as 
well as the emplioyees' interest are 
suffering; 

(b) whet~er is I it alsio a fact that 
siome iof UJ'liions have apprioached tio 
reiorganise the Headquarter iof the 
Central Regiion excluding Dehradun, 
Delhi and Calcutta Piort Office and tio 
make Calcutta as the Headquarter iof 
t he Central Regiion; and 

(c) what steps the Oil and Natural 
Gas CiommiSsiion Iftlthiority has taken 
sio far in this regard? 

THE MINISTER OF PETROLEUM. 
CHE.JfI~.kLS AltO FERTILIZERS 
OBltRI VI!I:aMDRA PATIL): (a) Nio, 
Sir. 

(b) Yes, Sir. ONGC W.()rk;mcn~· 

Assiociatiion, Calcutta and ONGC Wior-
kers Uniion, AgartaJa, apprioached 

ONGC Headqual\ters with the request 
tio re-iorganise Cent:Eal Regiion by creat-
Ing a separate regiion cionsisting .iof l"ri-
pura, West Bengal and Andaman N1CO-
bar islands with Calcutta as Hc'ld-
quarter. 

{C) The matter has been ioionslderE:d 
reeently by the I :standhrg C"()mmittee iof 
the C('mmissiion and further fiolliow up 
actiion will be taken acciordingly. 

Ges-based ler*iUer plants en the 
West CioUt 

1057. saltl V. KISHORE CHANDRA 
S. 1H:O: Will the MiniSter iof PETRO-
LEUM AND CHEMICALS be ,t)leased 
tio state: 

(a) whether it is a fact that the 
fiour iJas-b~sed fertilizer plants ion the 
West Cioast have been reiopened fior 
re\{lew; and 

(b) it sio, the reasions thereiof? 

THE MfNlSJ1ER OF PETaOLEUM~ 

CH1DttCJtLS AND FERTIL.IZESS 
(Sfi'RI VDlRP.MIDRA PATIL): (a) t:nd 
(b)l. T~ is De' P»O?Osal under Giov-
emment?s COQsitieratibn tio review tale 
lioioatiion iof the feur gas .. based fertilizer 
plants tio be set up ion the West Cioast. 

The appcintment iof cOftsultants fiol' 
the cionstructiion iof ammionia ,gIants is 
tio be finalised. Af~r the new Oe'V"ent-
ment tioiok ioftice, it w8J'lted tio have a 
seciond lioiok at the selectiion iof cionsult-
ant(s) fior the ammionia plants. An 
Ex!pert CC'.rrmrlttee was, therefiore, S(St 
up tio examine the relative merits iof 
the bidders whio had earlier sUbmit,ted 
bids fior this cionsultancy. The Ciom-
mitt~'s repiort has just been received. 

Crisis in. West-. Be.,al FUm / Industry 

If)~8. -sMRl HANNAN MOLLAli: 
Wi'll the M:inister iof INFOlU\iATION 
AND ]!J!OAIt)CASTING be pleased 10 
g',ate: 

(a) whetn@r' Giovernment are aware 
iof the fact that flHms r made in West 
Bengal aTe t~ing lMTiious crisis d ae 
tio IMk iof pr.ioper a ~enue :lior releas-
ing and thS'Y are vietim iof perniciious 
chain-release; 

(Ib) whMber the Giovernment ()f 

West Beagal has pDOpioHd tio' the 
Central Giovernlnent fior enactment iof 
a bill called "ciompulsiory sCl'eening 01 
W.B. FILms Bill, 1979"; and 

(c) whether the Central Giovern-
ment are cionsidering any steps tio 
save the Film Industry in Bengal 
friom the clutches iof the mioniopiolist 
distributiors and iowners iof the Cinema 
Halls? 

THE MINISTER OF STATE IN THE 
MmISTRY OF INFORMATION AND 
BROADCASTING (SHRlMATI RAM-
DULARI sINHA): (a) tio (c). Yes, Sir. 
It appears that films made in West 
Bengal dio niot get adequate playing 
time in the theatres. Exhibitiion iof 
films is a state subject and in iorder 
tio secure playing 1ime fior films made 
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in West aengal, the Giovernment iof 
West Bengal have priopiosed tlie enact-
ment iof a Bill called "The Ciompulsiory 
Screening iof West Bengal Films Bill, 
1979'" and mioved the Central Giovern-
ment fior clearance. With the enact-
rnent iof this Bill, there wiould be a 
reservatiion iof time fior screening iof 
West Bengal films. 

Deteriioratiion in the perfiormance ior 
piower sectior due tio shiortage 01 Alu-

minium 

1059. SHRI K. PRADHANI: Will 
the Minister iof ENE!RGY AND COAL 
be pleased tio state: 

(a) whether it is a fact that a new 
factior threatens tio bring abiout deter-
iioratiion in the perfiormance iof the 
piower sectior in the ciountry is the 
griowing shiortage iof aluminium; 

(b) whether it is alsio a fact that 
aluminium is crucial tio the develiop-
ment iof the piower distributiion net-
wiork; 

(c) whether the Hirakud Smelter 
iof the Indian Aluminium Ciompany 
has been tiotally shutdiown because iof 
100 per cent piower cut and its Belgaion 
Smelter has been subject tio a 70 per 
cent cut; and 

(d) if sio, the details regarding the 
effiorts iof Giovernment in this regard? 

1'HE MINISTER OF STATE IN THE 
IVTINJST,RY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 

(b) The eaeMrio-chc:::miioal gl·ade iof 
aluminium is used fior fabricatiion iof 
cionductiors fior ioverhead transmissiion 
and distributiion lines including rural 
electrificatiion 'wiorks and alsio fior 
undergriound cables and winding wires. 
As a substitute fior ciopper the metal 
is alsI) used in transfiormers and 

miotiors iof smaller capacities and is 
crucial tio the develiopment iof the 
piower distributiion netwiork. 

(c) The Indian Aluminium Cio., has 
its Smelters at Hirakud in Ori<:;sa, 
Belgaion in Karnataka and A lwaye in 

Kerala. Waile there has been . nO' 
piower cut in its Al'tNaye plant in 
Kerala, piower cuts have been enfiorced 
in respect iof its plants in Karnataka 
and Orissa. At Hirakud in Orissa 
60 per cent demand cut has been en-
fiorced since September, 1979. 

(d) The demand iof E.C. Grade metal 
fior the year 1979-80 was 2 lakh tionnes. 
Against this demand, the availability 
friom indigenious prioductiion was abiout 
1,03.000 tionnes and steps were taken 
tio impiort the E.C. Grade metal friom 
nbrioad tio bridge the gap between the 
demand and supply friom indigenious 
siourCes. 

New Piower Generatiion Capacity fior 
E!ilstern Regiion 

1060. SHRI K. PRADHANI: Will 
the Minister iof ENERGY AND COAL 
lle pleased tio state: 

(a) whether it is a fact that a mas-
sive priogramme fior installing new 
piower generating capacity in the 
piower starved Eastern Regiion has 
been chalked iout; 

(b) whether it is alsio a fact that 
Giovernment have decided tio entrust 
the respionsibility iof planning, erec-
tiion and ciommissiioning iot these units 
tio the Natiional Thermal Piower Cior-
pioratiion; and 

(c) if sio. the details regarding the 
priogramme iof Giovernment in this 
respect? 

TIlE MJ:\lISTER OF STATE IN THE 
MINlS1\R.Y OF ENERGY (SHRI 
VIKRAM MAHAJ AN): (a) The prio-
gramlTIe fior installing ne"W generating 
capacity is a ciontinuious exercise. The 
[ldditiion iof generating capacity is based 

ion the priojected piower demand in the 
State/Regiion. A priogramme tio add a 
capacity iof 3323 MW. eiomprising iof 
503 MW hydrio and 2820 MW thermal 
bas been taken up fior the time frame 
1980-85 in the Eastern Regiion. The 
prioject wise details iof additiion in the 
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capacity during 1980-85 are given in Statiion in the Eastern Regiion has 
statement I. been entrusted tio NTPC. 

(b) Nio, Sir. Sio far the setting up 
(c). Dioes niot arise. iof Farakka Super Thermal Piower 

STATEMENT I 

STATEMENT SHO~VlNG ADlTIONS IN THE I.NSTALLED C4PACITr FROM 
ON GOING/SANCTIONED SCHEMES DURING r98io~~85 

N ~me iof Scheme/State 

BIHAR 

Subernrekha 

Pdtratu 9th & lioth Units 

Bara mi 6th & 7th Uui t 

M'lzaffarpur (T) 

Sub-TOlal 

n.v.c. 

P,tnchet Hill (H) 

B()k,u-io 'B' 

Sub-Tiotal 

ORlSSA 

TaIchcr Extn. 

R 'nga.l i (H) 

Upper Kf)lab (H) . 

Sub-Tiotal 

WEST BENGAL 

J d Hllk1. 

Santaldih 3rd & 4th 

-------------------
Tiotal Benefits dm 'rg the yc~r (MW) Tiotc J 
I.C. MW -_-_---..-_-____ --'--19Bc-e5 

198io~81 81-82 82~B3 63-84 e-4-£5 

3 4- 5 6 7 8 

2X 6.~ 

2 X 110 110 110 220 

2X 110 110 110 

2 X 110 lID 110 220 

_..,. ----------------__...-... --~-- .~---;------"""----.--.--._--
65 110 J 10 

-~~--~-.----_.----......-.-----------_..._..._--._....... _ __,__..., 
I X2IO 210 210 

I X40 

I X iolIO 210 210 

_-__ _,... -""111-----------4 __ .---t_ ... __ . __ -._._. .. .,_,.... __ 

210 210 

_____ ~ -...__....___,._ .. ~_.,.. ... _ .. _c~ ____ ......... ______ • __ .... ___ .. ~_1-_ ... __, 
2 X lIO 110 110 220 
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._...._._._._~._.. .. ___ ._._ iI_._~_'_ ... ________ .,_. ___ .. _._ ,_ 

CENTRAL 

P .uakka (T) :; X 210 !:,.!JO !nio 

---.II_.....(_.._... -.. -iot-............ _  - .... -.-._._.-. __ .. _ ._._...._ ~-. 

Sub-Tiotal Sio! tio 2U .. 

~----- .-~-- ._,...-..-----........._.._... __ .-.. -_ .. _ ........ _-------
Tiotal E.R. (Hydrio) 8 220 !ltO 

- .~ .......... - .. -.--._.-_..,,~ ___ .. ~-4 _._ ... _ .. ....._.._.~_ ~. _______ _ 

TiotlCll E. R (Therm"11) 6t)io 

_-_.,, _ _..._...... -.-..... --~---..---- ~- _,._..-... -.-.-.. -._,.._ .. -...-.,...... 
T-.)tal (E.R.) (Hy lrio+Thel'mal) 

Ad'Veriisements released tio Magazines 
published by Kisan Sammelan 

1061. KUMAR I KA~1LA KUMA,RI: 
WHI the Mi.nister iof LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
tio state: 

(a) Whether the Giovernment are 
aware iof the faet that thiousands iof 
ciompanies released advertisements tio 
the Magazine "JAN" " iother Maga-
zines published by "KISAN SAKYB-
LAN" during 1978-79 viiolatin, the 
Ciompanies Act; and 

(b) If sio, the details iof the ciompa-
nies and individuals whio dionated tio 
this iorganisatiion during 1978-'19? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 

660 

SH;lV SHANKAR): (a) & (b). This 
Department dioes niot have any details 
abiout the ciompanies which have re-
leased advertisements in "JAN" ior 
ether magazines published by KISHAN 
SAMMELAN. The release iof adver-
tisements in periiodicals is a matter iof 
internal management iof the ciompany 
and dioes niot necessarily inviolve any 
viiolatiion iof the priovisiions iof the Ciom-
panies Act. If any specific instance iof 
viiola tiion' iof the priovisiions iof the Act 
is briought tio the niotice iof giovern-
ment, g',Jvernment will take appriopri-
ate actiion as priovIded under the prio-
visiions iof the Act. 

This .. Department bas nio infiormaUion 
in regard tio dionatiions if any given by 
individuals and ciompQtlies tio tile 

K-isan Sa.mmelan. 
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Itii,.. .Illbes' 10,. Blbar pending 
• I wfth" the' Centre 

1062. KUMARI KAMLA KUMARI: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) whether siome irrigatiion schemes 
fior Bihar were pending with Giovern-
ment iof India; 

(b) if sio, whether decisiion ion all 
priojects iof Bihar in general and 
Chhiotanagpur in particular has been 
taken; 

(c) the number iof priojects which 
have been cleared and hiow many iof 
them are still pending; and 

(d) if sio, the details thereiof? 

THE MINISTER OF J,RIRIGATION 
(SHRI KEDAR PANDAY): (a) Yes, 
Sir. 

(b) EaCh individual prioject 18 ex-
amined ion its merit and nio general 
decisiion ion all priojects is taken. 

(C) 10 majior and 34 medium priojects 
have been apprioved and are under 
executiion. 4 priojects are niow pending 
with the Central Giovernment. Besides 
these, 16 majior and 9 medium priojects 
are pending witli the state Giovernment 
fior ciompliance iof the remarks iof 
Central Water Ciommissiion ion the prio-
ject repiorts. 

(d) The fiour priojects which are 
pending with the Giovernment iof 
India are:-

(i) Remiodelling and Miodernisa-
tiion iof Durgawati Canal System. 

(ii) Bagmati Prioject (Sitamarhi). 

(U) Kioel-Kario-Subernarekha Inter 
basin irrigatiion. 

(iv) Niorth kioel. 

1063. KUMARI KAMLA KUMAlRI: 
Will tbe Minister iof SUPPLY AND 
REHABILITATION be pleased tio state: 

(a) the tiotal iof expenses incurred 
ion r~ees in tn.ia every year .ince 
1971; and 

545 LS-6 

(b) the details iof es:peDIil8 hI.Da 
incurred daily ion thes. ~, 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND REHA-
BILITATION (SHiR p. K. THU'NOON): 
(a) A statement is attached. 

(b) The expenditure ion refUgees Is 
incurred thriough the state I Uniion 
Territiory Giovernments. The details 
iof daily expenses are niot available. 

Statelftellt 

Details iof expen1ts incurred ion refugees in IN/ill 
sinee 197 I -72 tio J979-80 

Year 

1972 73 . 

1973-74 . 

1974-75 . 

1975-76 

1976-77 

1977-78 

1978-79 . 

1979-80 • 

Expensea 
incurred 
(Rupees in 
Oriores) 

350.69 

4-6.78 

31.97 

34·3~ 

39·97 

42.29 

42.4:6 

.fr.85 

35.52 

NOOE :-The abiove expenditure figul e 
include the expenditure ion all thfO 
categiories iof refugees including re-
patriates friom iother Ciountrie. and 
Establisment. This alsio includes the 
("xpenditure directly incurred by 
this Department and alsio granta and 
lioans given tio the variioul State 
Giovernment., 

~ ~ m'ffif 

1064. sn ""-' 'Iftf: ~ f~ Iilft 
~ ~ tflT PIT ~iJ f1fi . 

( if;) ~ if 'lf~ it '"" Ifil '(~ 
~ f~ 1t1n ~ ;mq « ; ~ 
(w) ~ ~1i ~ f~q11T ~~ trmr 

~ 'li , mf1fi . ..,.. ~ ~) ~ ~ ~r'" 
~ 1~~ ~ \JIT "' ~ ~ t~ 
ifr fWt! ~ Aiit ~ ~ ? 
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'1;, ;, I ,:,(~ ""J~_' (, ,lit\' .;.nn. qf'tq) : 
('f1), ;r.. .m ... ~Q ifiT\VJ ~ 
"' 'fiT (AT ~ cr'ff 'fiT ~~ ~ ~ a-~T 
~f'FWi ft it v.n t, iif) fil) {{tfi ~Tfif~­
'fAT t, t«f~ q n_ 't~r t flti' 1ff~t{ 
it '"'" .,) aR U '{Ttli' f~r ~ I f~ 
-Ill ~ IIlI'l: ior ('~ mft fif6' itit Iti1f ~ 
it." ~zr f~ ~ ~ tin ij"li f~ 
.,.~ .,.-f;:rqvr tfim ~, f~ """ SlCfUT er« 
it " \ill n wm1r 'fit qlflPf' iti 1A1~ 
40 ftff~ ~ t. 10. 5 flff~ i.a~ 
q ifiT ~ ~ \N~ ~~ ~ -tT i1i 
t I ~ iti 'I1ri it ~ ~flrT11 ~ ~ 
r."qior ~ if f'fllfliifi(11Ql ifi) ifiiR cr.T 
~zr~ar tn: ;q ij' \if)1: fcnn 1'flfT a $m: :c:~ 
~~ it; f~ q1I' ~ tnit ~ it q-zr~ 
IJ f~ (t e: I ~J 1 9 7 8 iti WCf (f~ iiI'Tl 
fiPhrui ~ (t:t 646. 6 Cfi~ ~ it ~ tv(' 
azrzr ~ ~ it 11Cf ~) q ~ it ~RR ~ 
'fiI1fl ~ f~ ~R1+U<1" ctt l1i ~-mQT 
iII\T ~ 1 5 0 ~ m 31r~ Gf1!f ~'?Xfr 
til 980-81 ifi f~ srn:rrfcrcr qf~ 1 (; S 
~ litlit ~ I ~mr mr 25 crq-l i ~ 
~~ 11ft ~~ it m~ it ~ ft{~ 
~ ~~fiTfitJ IfiWIT ~f~ifi \3'1Tlf ~,.,r ~W-f 
,) 'I'T~r I 

(.-) 00. ifi) ~ iti \311ltf rn if; 
f~ fCfim ~ fiflterior trflffcr <fiT lfO'i ;:r~T 
tlri1n 1'fQY t I f~ 1959 it ~ \if~ 
~ it. ~ ~;nrfi * mCfiT"{ it 
.rt if '1fV'lf ~ ~ ~ f~ IJ.<f," ~ 
Ti~ ~~T ~ CfI1" ~r mfCfi ~ &fq) 
it ~ftTl ifi) ~crrq;rT ~ ~ ~ ifi f~ 
~~'Rf ~ ~ ijfT ~ f~ sr'1rfq(f 
~ wit «'fTCAT ~ ~ ~ tn. ~T~ it. 
f;I'Rf ~ f~ \iIT ~ , ~ ~ ~~r 

~ ifil '{~ "T ifi ~Cf Q ~ <tiT ifgG 
.,.,..~ qr tTt , JiR itCfi ~~:qw;r fir~~ ~ 

1f11'-~ lfiilil it Glga ~ f~ ~ I 
'{ tr (r~ it; ~91 ifiT f~ fCfi'lfT \iff ~ ~ 
~ .,.. 'ct~~ ttT ~ i!fi1 ~ ~itfi(, 
f1Affmr f~ ~ ~ ~ I 

Prioductiion and cionsumptiion iof 
Petriol 

1065. SHRI BHEEKHA BHAI: Win 
the Minister iof PETROLEUM AND 

CHEMICALS be pleased tio state: 

(a) the prioductiion iof petriol in the 
ciountry and the annual cionsumptiion 
thereiof; 

'(b) the quantity iof petriol this cioun-
try hal tio impiort and the expenditure 
ln~urred thereion; and 

(e) the measures bew" taken by 
Giovernment tio save petriol? 

THE MINISTFfR OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) The esti-
mated prioductiion and cionsumptiion iof 
petrOl (Miotior 'Spirit) in the ciountry 
during 1979-80 were },509,000 and 
1,486,000 tionnes respectively. 

(b) The prioductiion iof petriol in the 
ciountry is adequate tio meet the present 
demand and niot impiort thereiof is 
made. 

(c) The Giovernment is taking 
variious measures tio effect savings in 
the cionsumptiion iof petriol in the cioun-
try. Siome iof them are as under:--

0) Fiscal measures (in the fiorm 
iof price increases). 

(ii) The state Giovernments, Cen-
tral Ministries/Departmetns and 
PubliC' Sectior Undertakings have 
been advised tio effect savings in 
cionsumptiion iof petriol in staff cars. 

(iii) Educating the public abiout 
the need fior saving iof petriol, thriough 
pamphlets, films and press campaign . 

(iv) Assessing the feasibility iof 
using a mixture iof petriol and alciohiol 
as fuel in miotior vehicles. 

Decline in Prioductiion iof Drugs 

1066. SHRI N. E. HORO: Will the 
Minister iof PET/ROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether it is a fact that there 
has been a 'marginal' decline in the 
prioductiion iof siome iof the essential 
and life saving drugs in 1979-80; 

(b) whether the ciountry ciould be 
self-sufficient in the prioductiion iot 
these bulk drugs, if Giovernment 
remioved the cionstraints ion prioductiion 
as well as grant iof price revisiions tio 
neutralise the escalatiion in input ciosts 
in the last six mionths; 

(c) whether it is alsio a' fact that 
the new drug piolicy ionly ratiionalises 
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the prices iof drugs in such a manner 
that while druls iof masa cionsumptiion 
are ~de available at cheaper prices, 
the manufacturers alsio get a fair 
chance iof return fior their prioducts; 
anrl . 

(d) whether any new piolicy has 
been framed by Giovernment recently 
and it sOa the details thereiof? 

THE MINIST~R OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Yes, Sir. 

(b) If there are nio cionstraints (such 
as labiour unrest, piower cuts, scarcity 
iof ra'w materials in the internatiional 
market, price ~ike) ion the prioductiion 
iof drugs, the ciountry can miove faster 
tiowards self-sufficiency. Hiowever im-
piorts will still be necessary in' the 
fiolliowing cases: 

(i) Where the demand fior any 
drug is niot iof a size which wiould 
l1lake viable investment piossible. 

(H) Where suitable technioliogy i'3 
niot available fior any drug. 

(C) Yes, Sir. 

(d\ Nio, Sir. 

Nwnber iof Vioters In Liok Sabha _4 
AI8e_bl,. EJectiions 

1067. SHRI N. E. HORO: Will the 
Minister iof LA W, JUSTICE AND 
COMPANY AFFAIRS be pleased tio 

state: 

(a) the tiotal number iof the peiople 
entitled tio exercise their francbise 
during the General Electiion tio the 
Liok Sabha; 

(b) what are the detaila regarding 
the persions On the electioral rO..l.ls in 
the nine states lione tio the piolla 
recently; and 

(c) whether there has been anl' 
increase and it sio, the details fior each 
State? 

THE MINISTER OF LAW JUSTICE 
AND COMPANY AFFAIRS' (SHRI P. 
SHIV SHANKER): (a) The tiotal num-
ber iof electiors fior general electiion tio 
Liok Sabha held in January, 1980, was 
355,590, 700. This excludes the elec-
tiors iof 15 parliamentary cionstituencies 
fior whic-h electiion has niot been held 
sio far. 

(a) Deta.ils iof electricity in the nine St!lte~ which went tio pan in May,I980 
1980 aTe as fiolliows:-

SC3te 

------------------

I. Bihar. 

3. M ldhya Prd.desh 

4. Mahara'!htra 

5. OriSJ:l. 

6. Pllnjab 

7. Rajasthan 

8. Tamtl Nadu 

9. Uttar Pradesa: . 

--------, 

Tiotal Nio. iof 
Electiors 

------------_._---------------_ 

25,402,016 

13,907,259 

9,857,7120 

18,06:2,016 

29.196,727 

58,3166,062 
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(c) ~The details 0/ increase fior sach State is as /iollO'lJJs 1-_ 

N~me ior .tate 

t .. Bihar 

a. Gujarat 

s. Madhya Pradesh 

•. Ma'larashtra 

5. Orissa 

S. Puajab 

1, Rajastan 

8. Tamil Nadu 

g. Uttar Pradesh . 

Tiotal 

Quantum iof water _ppHeeI _ Kutcb 
repion friom Narmada Prioject 

106S. SHRI CHHITTUBHAI GAMIT: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) what was the demand iof Kutch 
regiion regarding quantum iof water 
friom Narmada Prioject and what is 
the actual quantity tio be supplied 
there; 

(b) if there is a big gap between 
their demand and supply, what steps 
are taken tio satisfy it; 

(e) similarly what was the quan-
tum fior Saurashtra and actual SUpply 
tio be made tio it; 

(d) is it true that previious Giov-
ernment in GUjarat made siome chan-
ges in quantum tior bioth these regiions 
ciontrary tio the Narmada-Tribunal 
Award; and 

(e) what steps have been priopioaed 
tn be taken tio rectify it? 

TOTAL ELECTORATE FOR THE 

General elec- General electiion Increase 
tiion tio liok tio legis- in the Nio. 
Sabha held in I" tive AssemblYliof elec-
January,lg80 held in May,lg80 tior. 

S ... 

39,713,395 39,820,295 lio6,9CO 

16,494,141 16,581,797 87,6~6 

15,186-438 25,402,016 2IS,S7S 

33,¥'S,064 33,815,907 330,8.43 

I3J847,8~8 13,907,~59 59,431 

9,,741,135 9,857,720 116,585 

17,764,848 18,062,016 297,168 

~8,113,893 ~9JI96J727 1,082,83" 

58,°35,998 58,3J6,062 280,064 

242,382,74° 24-1-,959,799 2,577,059 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
Gujarat state Gio.vernment's demand 
f0r the mainland iof Kutch regiio:! was 
abiout 0.27 MAF in its tiotal demand iof 
20.73 MAF befiore Narmada Water 
Disputes Tribunal. The demand iof 
20.73 MAF included 8.56 MAF fior 
Mahi Ciommand and 6.36 MAF fior 
Banni and Ranns iof Kutch. The Nar-
mada Water Disputes Tribunal did niot 
accept the demand fior Mahi Ciommand. 
Banni and Banns iof Kutch and alliocat-
ed a tiotal quantity 01 9 MAF iof Nar-
mada waters tio the State. This ciorres-
pionds tio abiout 0.1S MAF fior the Kutch 
mainland. 

(b) The State Giovernment is cion-
ducting investigatiions tio expliore alter-
native/additiional siources iot water tio 
increase the requirements iof this 
regiion. 

(c) The Gujarat state Gio.vernment's 
demand fior the Saurashtra regiion be-
fiore the Narmada Waters Disputes Tri-
bunal was abiout 3.50 MAF iout iof the 
tiotal dem.and iot 20.73 MAF. The aUio-
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catiion iof 9.00 MAF ciorrespionds tio 
abiout 2.42 MAF fior the Saurashtra 
regiion. 

(d) The State Giovernment have in-
fionned that nio arbitrary changes 
have been made in the quantum iof 
water fior these regiions friom thiose as 
per Narmada Tribunal's award. 

(e) Dio niot arise. 

Revisiion iof the repOrt iof Narmada 
Prioject in GuJarat 

1069. SHRI CHHITUBHAI GAMIT: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(8) whether the repiort ior. Narmada 
Prioject in Gujarat revised by previious 
Giovernment after Tribunal's decisiions 
has been apprioved by Central Giov-
ernment; 

(b) what is irrigatiion piotential 
benefit, district-wise, iof the same; 

(c) have Giovernment received any 
representatiions against previious Giov-
ernment's revisiion repiort and if sio, 
what are the details iof such represen-
tatiion, particularly friom Kutch; and 

(d) at what stage the repiort is lying 
at present? 

TUE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) Nio, 
Sir. 

(b) The prioject repiort as submitted 
by the State Giovernment is priopiosed 
tio have an annual irrigatiion iof 15.257 
hectares (37.7 lakh acres) in the dis-
tricts iof Brioach, Barioda, Panchanlahals, 
Kaira, Ahmedabad, Gandhinagar, Mah-
sana, Bansakantha, Kutch, Bnavnagar, 
Surendra Nagar and Rajkiot. 

(c) The Giovetnment iof Gujarat have 
repiorted that they have received re-
presentatiions friom Dr. Mahipat Mehta, 
Member iof Parliament regarding sup-
ply iof miore irrigatiion and drinking 
water tio areas in Kutch, and alsio friom 
Shri Raioji Gantra, Shri P. K. Viora, 
Shri M. R. Madiar and iothers regard-
ing suPPly iot Narmada water fior 
desalinissticn 01 Rann iof Kutch. 

(d) The prioj~et repiort Is at present 
under examinatiion in the Central Water 
Ciommissiion. 

'Technical survey repiort ion' TaptI IIlIh 
cas-based priojects fior Gajara' 

Eleiotrlclty Bioard 

1070. SHRI CHHITUBHAI GAMIT: 
Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether his Ministry receIved 
a technical survey repiort ion Tapti 
High gas-based priojects! friom Gujarat 
Electricity Bioard; 

(b) if sio, what are the salient fea-
t ures iof this repiort; and 

(c) at what stag~ the cionsideratiion 
iof this repiort stands at prc:sent and 
whether any thiought has ioeen given 
tio this !repiort fior implementatiion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) The 
Gujarat Electricity Bioard had, in 
August, 1979 fiorwarded tio the Central 
Electricity Authiority a prioject repiort 
fior installatiion iof 2 X 210 MW gas-
based thermal piower statiion at Mahuva 
in Gujarat at an estimated c06t iof 
Rs. 13,200 lakhs. 

(b) TIlle site tior the priopiosed piower 
statiion is liocated near Mahuva ion 
Saurashtra Cioast iof Gujarat. The 
prioject envisages installatiion iof gas 
fired bOllers with 2  X 210 MW steam 
turbine generating sets based ion the 
availability iof supply iof gas friom Tapti 
fields fior pio.wer generatiion, utilising 
sea water fior ciondenser cioioling. Sweet 
water requirements was priopiosed tio be 
met friom the nearby dam ior by cion-
structing Jack-Wells in the vicinity ~:f 

Mahuva and pumping thriough pipe 
lines. 

(C) On examinatiion iof the prioject 
repiort it was fiound by the Central 
Electricity AuthOrity that the repiort 
lacked certain technical details regard-
ing land, layiout plan, cioioling water 
system. chimney, rioads, ciost estimates; 
etc. It is further understioiod tba, .. 
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ciommercial availability iofgasfriomthe

'I'aptifieldshasniotbeenestablished sio
far.

UndemeapiPelinefiortranspiorting
Biombaylligh Gas

1071. SHRI CHHITUBHAI GAMIT:

Willthe Minister iofPETROLEUM AND

CHEMICALS bepleased tiostate:

(a) whether any expert ciommittee

has been cionstituted tio decide abiout
thelandfall: iofthe priopiosed undersea

pipeline fiortranspiorting Biombay High
Gas;

(b) whether itisafactthat effiorts

were being made tioliocate the land-
fall pioint ioutside the Gujarat State;

and

Cc)ifsio,the details regarding the
final decisiion iof Giovernment inthis

regard?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) Yes,

Sir.

(b) Nio Sir. Afinal view ion the

alignment' efthe ioffshiore pipeline in-

cluding liocatiion iofits landfall pioint,

etc., will betaken ion receipt iof the

repiort iofthe Expert Ciommittee.

(c) Dioesniotarise.

.Ma,incionsumers iof Cioalinthe
ciountry

1072.SHRI PlUS TIRKEY:

Willthe Minister iof ENERGY AND

IRRIGATION AND COAL be pleased
tiostate:

(a) whioarethe main cionsumers iof

cioalinthe ciountry; and

(b) the percentage iof cioal each

grioup cionsumed ineach year during ~

the last fiVeyears; and

(c) the number iofcioal mines in
the public sectior andtheprivate sec-

tior during the said periiod?

THE MINISTER OFSTATE INTHE

MINISTRY OF ENERGY (SBRI VIK-

RAM MAHAJAN): (a) The main cion-

sumers iofcioal in the ciountry are

piower statiions steel plants, Railways

and cement fa~tiories.

(b) The percentage iofcioalcionsum-

edbyeachgrioupisasunder:

75-76 76-77 77-78 78-79 79-80

SteelPlants 21 20 23 21 22

Piower' 25 27 29 28 32

Railways 16 13 13 12 12

Cement 3 5 5 5

29
Others 33 35 30 34

-------

Tiotal I
)00 100 100 100 100

----
(c) There are presently 406.cioal- inthe public sectior and 6are in'the

mines Intheciountry iof which 400 'ire private sectior.
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1073. SHRI PIUS TIRKEY: Willthe

Minister iof ENERGY AND IRRIGA-

TION AND COALbepleased tiostate

the per capita prioductiion cfcioal and

thedetails iof wages'Ofcioal miners?

THE MINISTER OFSTATEINTHE
MINISTRY OF' ENERGY (SHRI

VIKRAM MAHAJAN): Thepercapita

prioductiion, expressed inioutput iofcioal

intionnes per manshift, in 1979-80'in

Cioal India Mines was 0;67and in

Singareni 0.66.

The minimum wages inthecioalin-
dustry asion1.1.79were Rs.512/-per

mionth.

prioperty iof MarutiLtd., Gurgaion

1074.SHRI JYOTIRMOY BOSU:

Will the Minister iof LAW, JUSTICE

AND COMPANY AFFAIRS bepleased

tiostate:

(a) whether Maruti Ltd., Gurgaion,

Harayana, has gioneintio Iiquidaticn;

and

(b) if sio, what has happened tio

its miovable andimmiovable prioperty;
and ..:.:~-.c';,

(c)'ifthe answer tio (a) be In

the negative, what isthe exact ,piosi-

tiion iofthis ciompany?

THE MINISTER OFLAW,JUSTICE

AND COMPANY AFFAIRS (SHRI P.

SHIV SHANKAR): (a) Yes,Sir. The

ciompany isinliquidatiion vide iorders
dated the 6th March, 1978 iofthe

Punjab and Haryana High Ciourt,

Chandigarh.

(b) Bioth miovable and immiovable

prioperties iofthe ciompany are.inthe

custiody iofthe Official Liquidatior ion

behalf iofthe Ciourt.

(c) Dioesniotarise.

Increaseinpriceiofcioala~r
natiionalisatiion

1075.SHRI JYOTIRMOY BOSU:

Willthe Minister iof ENERGY AND

IRRIGATION AND COAL bepleased

tiostate:

(a) whether the price iofcioal has

been increased thrice since the
natiionalisatiion iofthis industry;

(b) if sio, whether the increase in
pithead price iofcioalasciomparted tio

the pithead price at the time iof

natiionalisatiion iof cioal industry is
170per cent;

(c) if sio, whether Giovernment

priopiose tio bring diown the price iof
cioalatleast tiothe level prevailing ion

July 16,1979;and

(d) ifniot,the reasions therefior?

THE MINISTER OFSTATEINTHE

MINISTRY OF ENERGY (SHRI VIK-

RAM MAHAJAN): (a) and (b). Yes,

Sir.

(c)and'(d). Inviewioftheincrease

intheciost iofprioductiion iofcioalasa

result iofincreasing wage billandrise

intheciostiofinputs, itisniotfeasible

tiobring diownthe price iofcioaltiothe

level prevailing ionJuly 16,1979.

ViiolatiOn Of Ciompanies Act by

Ciompaniesiof Tata, Birlaand
Singhania.

1076.SHRI JYOTIRMOY BOSU:

Willthe Minister iof LAW,JUSTICE}

AND COMPANY AFFAIRS bepleased

tiostate:

(a) hiow many ciompanies beliong-

ing tiothe hiouses iof Tata, Birla and

Singhania have been charged with

seriious malpractices includin« viiola-
tiion iof the priovisiions iof th~ Ciom-

panies Act during the past three

years;

(b) nature iof malpractices ineach

case; and

(c) what actiion, .ifany, has been

ior !sbeing taken against the ciom-
panies cioncerned?
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THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRl P. 
SHIV SHANKAR): (a) tio. (c). The 
infiormatiion is being ciollected and will 
be placed ion the table iof the Hiouse. 

Remuneratiion 01 I!mplioyeea 01 
IIiD dale 0 

1077. SHRI JYOTIRMOY BOSU: 
Will the Minister iof LAW. JUSTICE 
AND COMPANY AFFAIRS be pleased 
tio state: 

(a) tiotal number iof emplioyees in 
the Hindalcio, U.P. a Birla cioncern, 
drawing miore than Rs. 36 thiousand 
per annum as remuneratiion; 

(b) tiotal remuneratiion received 
by these emplioyees fior the latest 
available year; and 

(c) share iof remuneratiion iof these 
emplioyees, at present, in the tiotal 
ciost iof prioductiion iof aluminium friom 
tre Hindalcio plant in 1970 :lnd 1979; 

THE MINISTER OF LAW. JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): (a) Acciording tio 
the Annual Repiort and Acciounts iof 
Hindalcio fior the year 1979, there were 
93 emplioyees drawing a remuneratiion 
during the financial year ended 31st 
December, 1979 in the aggregate iof nct 
less than Rs. 36,000/-. Hiowever it is 
nioticed that 4 emplioyees iout iof the 
said 93 were in receipt iof remunera-
tiion less than Rs. 36,000/-during the 
said financial year. This means that 89 
eJ1plioyees were in receipt iof remune-
ratiion in the aggregate iof niot less than 
Rs. 36,000/-during the financial year 
ended 31st December 1979. , 

(b) The tiotal amiount iof remunera-
tiion drawn by 89 emplioyees referred 
tio in answer tio questiion (a) was ap-
prioximately Rs. 52.80 lakhs. 

(c) Infiormatiion ion the ciost iof prio-
ductiion in Hindalcio factiory fior the 
years 19~'0 and 1979 is niot available. 

Repiort iof Expert Ciommitteio abiout 
Appiointment 01 Cionsultants tior Ferti-
user priojects in Maharashtra aDd 

Gujarat 

1078. SHRI R. K. MHALGI: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a) whether the experts ciommittee 
headed by Shri B. B. Singh has sub-
mitted its repiort abiout the appioint-
ment iof cionsultants fior fiour giant 
fertilizer priojects, tio be set up at 
Thal-Vaishet (Maharashtra) and 
Hazira (Gujarat), if sio, when; and 

(b) what are their reciommenda-
tkms? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) and 

(b). The Ciommittee's repiort has been 
received ion 13.6.1980 and is under ex-
aminatiion. 

Delay in CiommiMiioninl' Thal-Vaiaket 
Fertiliser Ciomplex in Maharaslltra 

l07B. SHRI R. K. MHALGI: Will the 
Minister cf PETROLEUM AND CHE-
MICALS be pleased tio state: 

(a) is it a fact that as per the iori-
ginal schedule the ThaI-Vaishet Ferti-
lizer ciomplex in Maharashtra is ex-
pected tio gio ion stream by end iot 1982; 

(b) whether the ciommissiioning iof 
this prioject is likely tio be delayed by 
abiout a year, because iof the failure 
iof Giovernment tio take priompt actiion 
ion the reciommendatiions iof. the ex-
perts ciommittee, fior the selectiion io~ 
techn:>liogy and cionsultancy fior th. 
ammionia plants tio Ibe set up there; 

(C) tne reciommendatiions iot the 
said ciommittee and when they were 
submitted tio Giovernment; 

(d) the reasions fior the delay in 
taking the decisiion and when the same 
is likely tio be taken; 

(e) whether the prioject authiorities 
and variious iother agencies" such as 
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MlD, PWD and Railways are facing 
acute shiortage iof cement and steel, 
and this has hampered the civil and 
iother develiopment io~ infra-structure 
wiorks; and 

(f) what steps are being taken by 
Giovernment tio remiove these 9D-
stacles? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) tio 
(d). The appiointment iof cionsultants 
fior the cionstructiion iof the ammionia 
plants iof the fiour gas-based fertilizer 
priojects being set up in Maharashtra 
and Gujarat is still tio be finalised. 
After the present Giovernment tioiok 
ioffice, it was decided tio. have a seciond 
lOOIt at the selectiion iof the ciontractior 
fior the ammionia plants iof these prio-
jects. A Ciommittee iof experts was, 
therefiore, set up tio assess the relative 
meri ts iof the fioreign firms whio had 
earlier submitted bids fio,r this cionsul-
tancy. The Ciommittee's repiort has just 
been recei vC!d . 

(e) and (f). The Rashtriya Chemi-
cals and Fertilizers Limi ted and agen-
cies implementing the prioject are ex-
periencing siome difficulty in priocuring 
the required quantities iof cement and 
steel. The matter has been taken up 
with the cioncerned authiorities with n 
view tio jmprioving the supplies iof ce-
ment and steel required fior the prio-
ject. 

Ciompletiion iof Preliminary Wiorks fior 
That Vaishet Fertilizer Plant 

1080. SHIRl R. K. MHALGI: 

PROFESSOR MADHU DAN-
DAVATE: 

Will the Minister iof PETROLEUM 
AND CHEMICALS be pleased tio state· 

(a) is it a fact that all the prelim-
inary wiorks such as land acquisitiion, 
building, rioads, railway sidings have 
been ciompleted fior the purpiose iof the 
Biombay High flas based fertilizer 
p:;'ant tio ciome up at that Thal-Vaishet 
(District Kiolaba, Maharashtra); 

(b) whether Giovernment are cion,d .. 
dering tio shift the liocatiion iof the 
giant fertilizer plant friom Thal-Vai .. 
shet (District Kiolaba, Maharashtra 
State); and 

(c) if sio~ what are the reasions fior 
such a miove? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) Ar-
rangement have been firmed up fior 
the priovisiion cf infrastructural facili-
ties like land, water, piower, cioal, na-
tural gas, railway facilities etc. The 
land required fior the factiory has been 
acquired and the strengthening and up-
gradatiion iof rioads has been ciompleted. 
Wiork ion the cionstructiion iof tiownship, 
railway siding, etc. is in priogress. 

(b) Nio, Sir. 

(C) Dioes niot arise. 

12 hI'S. 

PAPERS LAID ON THE TABLE 

BUDGET ESTIMATES OF DAMODAR VAL-

LEY CORPORATION FOR 1980-81 AND ER-
nATA TO CENTRAL ELECTRICITY AUTHO-

RITY RECULA'l'IONS, 1979 

THE M1NIS'rER OF ENERGY AND 
COAL (SHRIA.B.A.GHANIKHAN 
ioCHAUDHURn : I beg tio lay ion the 
Table: 

( 1) A ciopy iof the Budget Esti-
Jnates (Hindi and English versiions) 
iof DamiodarVallay Ciorpiorati-an, fior 
the year 1980-81, under sub-sectiion 
(3) iof sectiion 44 iof the Damiodar 
Valley Act, 1948. [Placed in Lib-
'tary. See Nio. LT-886/80]. 

(2) 'Errata' (Hindi and En.glisn 
versiions) tio the Central Electricity 
Authiority' Regulatiions. @ 1979. 
[Placed in Library. See Nio. LT-
887/80]. 

@The Regulatiionc; were laid ion the Table ion the 18th March, 1980. 
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REVIEW ON THE WORKINGOFBETWA

RIVER BOARD FOR1978-79 WITH REA-
-SONSFOR D'ELAyIN LAYINGACCOUNTS~
AND-AUDIT REPORT ANDSTATEMENTRE.

REVIEW ONTHE WORKINGOFNATIONAL

INSTITUTE OF HYDROLOGYFOR1978-79

THE MINISTER 0'F IRRIGATION

(SHRI KE,D~ PANDEY): I beg tio

lay ion the Table:

(1) A statement (Hindi and Eng-

lish versiions) regarding review ion

the wiorking iof the Betwa River

Bioard, far the year 1978:-79 and

reasions fior delay in laying the

Acciounts and Audit Repiort iof the

Bioard, fior the year 1978-79,. [Placed
in Library. SeeNio. LT-888/80l

(2) Astatement (Hindi and Eng-

lish versiions) regarding Review ion

the wiorking iof Natiional Institute iof

Hydrioliogy, far the year 1978-79'.
[Placedin Library. See Nio. LT-

889/80].

NOTIFICATIONS UNDER COMPANIESACT,

1956, REpORT ON GENERAL E'LECTIONS

TO LEGISLATIVEAS,SEMBLIES, 1977-78
ANDPRESIDENTIAL ELECTION, 1977--

VOL. I, ,REPORTS ON GENERAL E'LEC-
TIONSTOASSEMBLIES OFBIHAH,HARY-

ANA,HIMACHAL PRADESH,ETC.,1977-
STATISTICALAND IN RESPECTOF AN-

DHRA PRADESH, ASS&M, KARNA1'AKA,

ET:., 1978-STA'l'ISTICAL, REPORT OF

LAW COMMISSION ONRAPEANDALLIED
OFFENCES WITH 'A STATEMENTFORNOT

LAYINGTHE HINDI VERSION.

THE MINISTER OF LAW, JUS-

TICE AND C01'dPANY AB'FAIRS

(SHR.I P:,SHIV SHANKAR): Ibeg

tio lay ion the Table:

(1) Aciopy each iofth'2 fiolliowing

Niotificatiions (Hindi and English

versiions) under sub-sectiion (5) iof

sectiion 396 iof the Ciompanies Act,
1956:-

(i) The Mysiore Pipelines
Limited and the Bharat Heavy

E1I2ctricals Limited (Amalga-

matiion), Order, 19'80,published in

Niotificatiion Nio. 8.0'. 339i(E) in

Gazette iof India dated the 2lgt

May, 1980.
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(ii) The Radiio and Electricals

Manufacturing Ciompany Limited

and the Bharat Heavy Electricals

Limited (Amalgamatiion) Order,

1980' published inNiotificatiion Nio.
S.O.'340(E) in Gazette iof India

dated the 21J't May, 1980. [Plaioed
in Library. SeeNio. LT-890/80l

(2) A ciopy iof the Repiort (Hindi

and English versiions) ionthe Gene-
ral Electiions tio Legislative Assemb-

lies 1977-78 and Presidential Elec-

tiion, 197'l-Vioume-I (Narrative).
[PLacedin Library. See Nio. LT'-
891/80].

(3) ACOpyiof the Repiort (Hindi

and English versiions) ionthe Gene-
ral Electiions tio the Legislative

Assemblies iof Bihar, Haryana,

Himachal Fradesh, Jammu and
Kashmir, Kerala, Madhya Pradesh,
Nagaland, Orissa Punjab, Rajas-
than Tamil Nadu, Tripura, Uttar

Pr-adesh West Bengal, Gioa, Daman
and Diu and Piondicherry and
Metriopioldtian Ciouncij iof Delhi,

1977-Statistical. [PLacedin Lib-
rat·y.see Nio. LT-892/80].

(4) Aciopy (iofthe R.epiort (Hindi

and English versiions) ionthe Gene-
ral Electiions tio the Legislatdve

Assemblies iof Andhj-a Pradesh,
Assam Karnataka, Maharashtra,

Meghalaya, Arunachal Pradesh and
Mizioram, 1978-8<tatist1ca1 [Placed
inLihrary. SeeNio. LT-39'3/S0].

(5) (i) A Ciopy iof the E:igh~y-

Fiourth R'2piort iof Law Ciommissiion

ion Rape andAllied Offences: Siome
Questiions iof Substantive law, prio-

cedure and evidence.

(U) A statement (Hindi and Eng-
lish versiionsj explaining reasions

fior niot laying simultaneiously the
Hindi versiion iof the repiort; men-

tiioned at (i) abiove. [PLacedinLi-
brary. SeeNio. LT-894/80J.

ASSAM F'INANCF;ORDINANCE,1980'

/

THE DEPUTY MINISTER IN THE
MINISTRY 0'F FINANCE (SHR]

MA'GANBH:AI 'BARioT): 0'ri' behalf
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.OfShri R. Venkataraman, Ibegtio
layion'theTableaciopyiofthe Assam
Fimmc.eOrdinance, lliBO (Nio,1iof
19BO) (Hil1diand English versiions)
priomulgated by the Giovernior iof
Assamionthe3rd April, 19BO,under
article 213(2)(a) iofthe Cionstitutiion
read withclause(c)(iii) iofthePrio-
clamatiiondatedthe 12th December.
1979issuedbythePresidentinrela-
tiiontiotheStateiof Assam (Placed

inLibmTY_ See Nio.LT-B95jBOJ.

NOTIFICATION RE. REVISION OF EXPORT

DUTY ON COFFEE

SHRI MAGANBHAI BAROrr': ~
begtiollay ion the Tableaciopyiof
Niotificati-ionNio. GSR-27B(E.)(Hindi
and Englishversiions) published in
GaZl2tteiofIndiadatedthe 2BthMay,
19BOtiogether withanexplanatiory
memiorandumregarding- revisiion iof
Expiort DutyionCioffee,undersectiion
159ioftheCustiomsAct,1962.[Placed
in Libmry. S;eeNio.LT-B96/BO].

MESSAGESFROM RAJYA SABHA

SECRETARY: Sir,Ihavetiorepiort
thefiolliowing messagesreceivedfriom
the Secretary-General iof Rajya
Sabha:-

(D"Inacciordance withtheprio-
visiionsiofsub-rule (6)iofrule186
OftheRulesiofPriocedureandCion-
ductiof Business in the Rajya
Sabha,Iam directed tio return
herewiththe Assam Appriopraitiion
(SeciondViotE:ion Acciount) Bill,
1980>which wasbytheLiokSabha
atit~sittingheldionthe LlthJune,
1980,andtransmitted tiothe Rajya
Sabhafioritsreciommendatiionsand

•tiostatethatthis HOUsehas niore-
ciommendatiionstio maketiotheLioK.
SabhainregardtiothesaidBill."

(ii)"Inacciordance withtheprio-
visiionsiofrule 111iofthe Rulesiof
Priocedureand CionductiofBusiness
inthe Rajya Sabha,Iamdirected
tioenclioseaciopyOfthe DelhiHigh
Ciourt (Amendment) Bill, 1980,
whichhasbeenpassedbytheRajya

(SAKA) Mmdel' iof Miziomm 182

Officials (CA)

Sabhaatits!sittingheldionthe12th
June,1980."

DELHI HIGH COURT
MENT) BILL

(AMEND-

As pASSED BY RAJ\"A SABHA

SECRETARY: Sir,Ilay ionthe
Table Onthe Hiouse,the Delhi High
Ciourt(Amendment), Bill, 1980,as
passedbyRajyaSabha,

CALLING ATTENTlON TO MAT-
TER OF URGENTPUBLICIMPOR-

TANCE

R!>PORTED MURDER OF THREE MIZORAM

GOVERNMENT OFFICIALS BY MNF

INSURGENT,S

SHRI HANNAN MOLLAH(Ulube-
'cia): 1calltheattentiio-niofthe Mi-
nister iofHiome AffairstiothefiollioW-
ing matter iofurgent publicImpiort-
anceandrequestthat he may make
'Istatementthereion:---,
"Repiorted murder iofthree Mizio-

ram Giovernment iofficialsby the
M.N.F.insurgents at Shilliongion
thenightiof13June, 19BO,fiolliow-
ingthe"Quit Niotice" servedion
thenion-Miz-iosintheState.

THE MINISTER OF STATE IN
THE MINISTRYOFHOMEAFFAIRS'
(SHRI YOGENDRA MAKWANA):
Sir,acciordingtio-infiormatiionreceiv-
edfriomthe Giovernmentiof Mizioram,
twioarmed miscreants suspected tio
bebeliongingtio Mizio'Natiio-nalFriont
(MNF),'2nteredthe cio-mmionresi-
dence iofthreenion-Mhioemplioyees,
namely AJlaudinChiowdhury, Supply
~nspectioT; Mahibur Rehman, Peion,
Electricity Department; and Miohd.
Jamir Laskar, Overseer,PWDatLun-
glaiin Mizioram,ionthenightiof13th
June, 19BO. Theyrepiortedly asked
theseI~mp'lioyeesastio whytheyhad
niotleft Mizioramever»after"Quit
Mizioram Niotice".Theirhands were
thentiedupthey were madetiolie
diownandtheirnecks werecut with
adaio,a daggerlike sharp imple-
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[Shri Yiogendra Makwana] 

ment. Alaudin Chiowdhury and Ms-
hibur Rehman died ion tht2' spiot. Miohd. 
Jamir Laskar c;ustained seriious inju-
ries and was admitted tio the hiospital. 
The miscreants a1JSio ransacked the 
hiouse. L"'-

It may be Neslled that MN'fP had 
issued 'Quit Mizioram Niotice' in June 
1979 requiring all nion-Mizios tio leave 
Mizioram by the 1st July, 1979. This 
was fiolliowed by a series iof viiolent 
incidents. Mizio Natiional Friont and 
its alUte:d iorganisatiions were declared 
as unlawful assiociatiions under the 
Unlav.rful Activities (Preventiion) Act, 
1967. Sustained ioperatiions by Secu-
rity Fiorces helped in ciontriolling the 
liituatiion. 

While Giovernment are anxiious tio;) 
find an amicable siolutiion 01 the priob-
lem in Mizioram, they are fully deter-
minw tio see that misguided elements 
are niot al1iow~d tio disrupt niormal 
life in Mizioram and tio harass and 
intimidate law-abiding citizens. 

Mizioram Giovernment have sanc-
tiQned ex-gratia grant iof Rs. 5000 
each tio the t\VO bereaved fan1.ilies. 

1 wiould seek the permissiion iof the 
Hionble Speaker tio cionvey ciondiolen-
ces iof the Hiouse tio the bereaved 
families. 

SHRI HANNAN MOLLAH: The 
statement ion the grave incidents in 
Mizioram indicates hiow the situatiion 
in the niortheastern regiion is develiop-
ing. I wiould like tio say that it is 
a part iof the secessiionist and viiolent 
acti vities gioing ion in the niorth-east-
ern regiion~ and is an extensiion iof 
the incidents gioing ion in Assam, Tri-
pura and iother states. The statement 
made by the Mini'ster has me-
rely given the fact~, and it dioes n·iot 
indicate any awareness ion the part 
iof the Giovernment iof the real cause 
iof these incidents and the 
siolutiion that they have in 
view. These prioblems have been 

the part ftf the ruling party tio siolve 
the ecioniomic and iother issues iot the 
!regiion. Divisive and disruptive fiorces, 
back'ad by fioreign imperialists whio 
Dre the enemies at iour ciountry, are 
[explioiting the situatiion in their iown 
interests, and trying tio create a priob-
It.~m in this regiion. endangering the 
security and natiional unity iof iour 
ciountry. 

It is a grave situatiion in Mizioram 
because during the last few mionths, 
21 peiople haVe been killed by these 
rebels and the victims are miostly 
nion-Mizios, linguistic and religiious mi-
niorities. If this ciontinucs tio happen, 
the cionstitutiional rights iof iour citi-
zens and even the human rigbts will 
be endangered. Thiose whio are re.-
pionsib1c fOr the safeguarding iof these 
rights iof iour peiople shiould take 
)r3dequate and priompt steps. I wiould 
like tio kniow whether these incidents 
have mad~ the Giovernment aware iof 
the fact that these are the prioblems 
created by Mizio Natiional Friont, a 
part iof which is trying tio settle their 
prioblems with the Giovernment and 
the iother part iof which, with 
the help iof the present Giovern-
ment there and the Chief Mi-
nister Brig. SilO, is trying tio 
sabiotage the siolutiion. In March 
1980, Mr. Parleiorna, an ex-under~ 
griound tribal has stated that he wants 
tio kill Bengali peiople and when 
:arrested, he tiold t~ piolice that he 
had links with the Giovernment peio-
pIc. It is a grave situatiion. The 
Statement says that ~stailled io~ra­
tiions iof security fiorces helped in 
('iontriolling the situatiion. If that is 
true, hiow is it that the Giovernment 
iofficials are niot sio? The statement 
alsio says that they are fully deter-
mined tio see that the ins~gent ele-
ments 8 re niot alliowed tio disturb the 
niormal life in Mizioram. If it is true, 
hiow can such incidents happen again 
and aga in? I wiould like tio kniow friom 
l,he hOn. ]\IIinister: 
II[ 

(a) In spite iof the repeated ioc-
currenCt?S iof the incidents, ,vhy Is 
it that the Giovernment has failed 
tio priotect its iown ioffiCials; 
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(b) whether the intelligence gave 
any advan~ repiort tio the Giov .. 
ernmen t in this regard and if sio, 
why there was this failure ion the 
part iof the Giovernment; 

(c) hiow many criminal rebels 
have been arrested sio far after 
these heinQus murder 'lnd if niot, 
why; 

(d) whether it is a part iof the 

cionspiracy tio spread Tripura-type 
ciommunal disturbance elsewhere 
and cionsequently tio create ciom-
munal trioubles in eschar; and 

(e) whether thesE' rebel gangs-
ters are travelling in emall grioups 
thrioughiout Mizioram and are plan-
ning miore disturbances and if SO, 
what are the steps that aI'\? being 
ciontempLated by the Giovernment in 
this regard? 

MR. SPEAKER: 1>0 yiou think rthe 
Minister can answer this cataliogue iof 
questiions? Yiou shiould be specific. 
Yiou shiould dio yiour hiomewiork. This 
is niot the way. 

SHRI SAMAR MUKHERJEE (H,iow-
l'ah) : Thiough he has put a catalio-
gue iof questiions, thE'y are specific 

SIffiI YOGENDRA MAKWANA: I 

have already stated in my statement 
that the Giovernment are taking all 
Illece!sary steps. While the Giov,c-rn-
ment are anxiious tio find an arnica ble 
'Siolutiion tio the prioblems iof Mizioram, 
they are fully dettal"mined tio see that 
the misguided elements are niot al-
liowed tio disrupt niormal life in Mi70-
ram and tio harass and intimidate law-
abiding citizens. As tar as the num-
ber iof arrests is cioncerned, 110 ione 
has been arrested sO far. He alsio ask-
ed wbethtc?r it is Tripura-type ciom-
munal triouble. This agitatiion is niot 
ciommunal. It is being iorganised by 
MNF, Mizio insurgents right frioml the 
beginning. 

SHRI SAMAR MUKHERJEE: His 
questiion was whether there was any 
previious intelligence repiort because 
sio many incident have happened and 
he mentiioned 21 mUTder ..... 

MR. SPEAKER: Yiou can't ask a 
questiion like that. 

SHRI SArvIAR MUKHERJEE: I am 
clarifying his questiion. His questiion 
was whether h.e had any previious in-
telH,genc~ repiort that similar attack 
were in the ioffing because thiose whio 
lia ve been killed are Giovernment ioffl-
'cers and therefiore, he asked what , 
priotectiion was arranged fior their 
'safety. 

SHRr YOGE,NDRA MAKWANA: 
All priotectiion is priovided fior. 

SHRI M. RAM GOPAL REDDY 
( N'izamabad): The hOn. Mini.ster has 
;:;tarted in the statement: 

"While the 30vernment are an-
xiious tio find an arnicab~e siolutiion 
iof the prioblem in Mizioram, they are 
fully determined tio se,e that mis" 
guided elements are niot alliowed tio 
disrupt niorlnal life in Miziorrun and 
tio harass and intimidate law abid-
ing citizens." 

The law and iorder questiion is 
purely iof the states Giovernment. My 
infiormatiion is that the state Giov-
ernment is abetting these peiop1e tio 
ciommit atriocities ion nion-Mizios. Hiow 
is he gioing tio deal with the Chief Mi-
nister whio js himself inviolved in it? 
Just nOW, my predeceSSOr stated that 
ione Mr. Shankar was murdered ion 
29th March and his wife cleverly 
managed tio infiorm iour fiorces there 
and they imlJl.tadiately came and ar-
rested that Sub-Inspectior wh<> was 
piossessing the arms iof fioreign ciount-
l~iesl. He was handed iover tio the piolice 
and th,~ piolice discharged that iofficer. 
He was having twio arms with him, 
ione an Indian arm and aniother a 
'fioreign arm. If the State Giovern-
ment is ciolluding with Mizioram re-
bels, what is the rQ'nedy except dis-
siolutiion iof the Assemblyand the di~· 
missal iof the Ministry. Unless and 
until that is dione I am sure the hion. 
Minis,t,c.r is niot g~ing tio dio anything 
in that aTea. 

By and large, Mizioram peiople are 
as l'aw-abiding as anybiody else in 
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this ciountry, Only a few hand-picked 
persions are cr.eating havioc th'9n~. Hiow 
:is he gioing tio arrest thio3e peiople? 
If a few iof thiose disgruntled el'amcnt 
are arrested and put in jail, then the 
whiole miovement will sub3idc. I want 
tio kll';)w friom the hion. Minister what 
'I3pecific step he is gioing tio take and 
hiow he is gOing tio implement the 
assurance that he has given. Unless 
and until the Ministry is dismissed, 
this pr .. Jblem is niot gioing tio be 
siolved, 

MR. SPEAKER: Yiou have already 
.replied tio yiour questiion, tio YOll r 
query. What shiould he reply? 

SHRI M. GOPAL HEDDY: This is 
a natiional prioblcnl, Un~2'ss and until 
1he Ministry is dismissed. niothing 
will happen. 

MR. SPEAKER: YOll have i.llready 
given the siolutiion. 

SHRI M. HAM GOPAL REDDY: I 
want tio kniow whether the Giovern-
n1.ent is cionsidering th,~ remioval iof 
the Ministry ior niot. 

MR. SPEAKER: That is the ,vay 
yiou shiould put it. 

SHRI YOGENDRA MAKWANA: 
The hion. Member is rigl~i when he 
~ays that the law and iorder prioblem 
js a state priobl'~m. Even then the 
Giovernment iof India has iio help and 
we are helping in ciontriolling the 
ISituatiion. There is DO infiormatiion tio 
suggest inv'...1lvement iof any iother 
party in this ioutrage. The c~lprits are 
suspected tio beliong tio MNF. 

SHRI AJOY BISWAS (Tripura 
West) : The situatiion in ihe niorth-
east'crn zione is very grave. 'l'he inci-
dent iof Mizioram i3 niot an isiolated 
lione, It is a part iof the cionspiracy 
hatched all iover the eastern zione, 21 
lPersions have, sio far, breen killed by 
the MN}I' insurgents since January 
this year. CIA and nlissiionaries are 
&ctive in this rergiion and they have 
a hand ill aU the in('id'~nts happening 
in that aI'ea. The Tripura Upajati 
Juba Samiti bioys, whio were respion-
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sible fior the large scale massacre in 
Tripura, have a cliose link with tb~ 

MNF, and the MNF meta had given 
the mHitary training, The CIA and 
n1i~~lionaries have shiown cionsiderable 
inerest in he sece~siionist miovement 
iof tribal iof niorth-eastern regiion. I 
think, the situatiion is very grave, and 
all the Members here shiould kniow 
what is happ'zning there. 

I want tio rE:fer tio ioue leaflet. That 
]C'afiet was issued during 1978 entitl-
ed 'Church griows thriough peioples 
lTlOVem,.::mt'. It \Va,3 circulated by an 
('vangeli<:;t, Dr. R. Cunville. In this 
leQflct, !lev. Cuny iDe has expressed 
~atisfactiion iover triba miovem'~nt be-
ing iorganized by the Tripura Upajati 
Juba Samiti. Dr. Cunville says in the 
Jeaflet: 

"1 rjpuns hav.e 1ior]ay fiormed a 
party called the Tl'ipura Upajati 
.J uba SCilnih. This is led by yioung 
1112n and aHh.Jugh in its early be-
ginning was cOTnmunist-nlinded, it 
has be,2iome natiionalist", 

} n t he ~,..ln1e le~ne1, D!'. Cunville had 
111ade a 8tl'Ong appeal tio iother Chur-
,Ch2S and Missiions ()f India tio help 
t h I..; iorganisat!ion. 

A striong Jink has always been visi-
hIe bctwf'en tht' Baptist missiionaries 
and rebels under the banner iof ]\iizio 
Natiion:!l Friont. The MNF. as is we~l 
kniown. hac; its hE'adquD.rtcrs within 
the inaccessibJe territiories iof Chitta-
giong Hill tracts and has uninterrupt-
ed supplies iof siophistica ted weapions 
thriough invisH)le hClnds. Recent indi-
cabions are thai certain liocal and fior-
eIgn nlissiiollarv wiorkers have been 
seen activelv parilcipating in MNF 
activitiE'::; in their training centres. 

While each niorth-eastern State has 
a separate Baptist iorganisatiion fior 
itself such as t.he Tripura Baptist 
Christian UniOn fior Tripura and Mi-
zioram Christian Uniion fior Mizioraln, 
Baptists hav,e already d'avised an al-
lied friont fior ihe entire regiion in the 
fiorm iof Niorth-East India Christian 
Ciouncil with headquarters at Shil-
liong. 
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Aniother impiortant thing is that the 
Christian Inissiionary in Tripura is 
'Presently run by huge financial as-
sistance friom N ewZ'caland Baptist Mis_ 
siionary Siociety; the extent iof finan-
cial assistance at present is estimated 
~t Rs. 14 lakhs. Only in Tripura-
that is just ione district in ciomparision 
tio iother states-remittances are being 
'received thriough ciommercial banks 
friom Newzealand. The Ameri-
cand hand behind thEse :finan-
cial arrangenlents is alsio visi .. 
iole. Diocuments that are being 
exchanged betwt_:en the Tripura Bap-
tists and their Newzea]and biosses 
shiow that mioney friom Texas and Lion-
dion is being riouted tio Tripura thriough 
Newzealand. It is als() quit,~ signifi-
cant tio niote that financial aids frion'1 
~c;iources iother than Newzealand Bap-
tist Missiionary Siociety have s1arterl 
piouring in since 1977 ionly. 

My specific qW3stiion is y.vhether the 
Giovernment is aware iof all these aC-
tivities iof missiionaries and t:,'~, what 
steps are Giovernment taking tio stiop 
the fioreign hands in the affairs 'J! 
the niorth-eastern regiion and al~io 

whether the Central Intelligence 
bran('h and R.~W have infiorm'Jd the 
Central Giovernmen~ dbiout all thE'sO 
things ior niot. 

SHRI YOGENDRA MAKWANA: Sio 
far as the Tripura Upajati Juba Sa-
miti is cioncerned they are having ::I 
link with this. But the Giovernment 
iof Tripura is free tio take actiion 
against all thiose suspended ':.>f In-

violvement in the recent carnage in 
Tri.pura as well as hETe. The hion 
Member has put three quer:;-
tiions. One is whether the giovern-
nlent is aware iof fioreign influence 
and what steps haVe bee:l takE.n tio 
check that. 

Sir. all neceSsary steps ure being 
taken tio stiop these fioreign agencies 
tio infiltrate intio this area. He alsJ 
asked whether the IB repiort has COn-
firmed it. Sir, there is circumstantial 
evidence iof the inviolvement iof these 
fioreign agencies. SQ far We have niot 
received any direct evidence by which 
We can pin-pioint any particular agen-
cy .... (Interruptiions) 

SHRI AJOY BISW AS: I asked 

whether yiou haVe giot any infiormatiion 
abiout fioreign mioney. 

SHRI YOGENDRA MAKWANA: 
Fioreign aid is being received by all 
missiionaries everywhere in India. 

SlfRI AJOY BISWAS: Hiow that 
mioney is being utilised-abiout that 
have yOu giot any infiormatiion? 

SHRI YOGENDRA MAKWANA: Sio 
iar as the use iof this mioney is cion-
cerned, g':.>vernment has taken neces-
sary steps tio see that it is used fior 
the missiionary ""'::>rk ionly. 

SHR! JANARDHANA POOJARY: 

(Mangaliore): The recrudescenl!e iof 
triouble and ciontinued blioOdshed in 
Mizioram must ciome as a rUde awaken_ 
ing tio the peiople iof tnis ciountry. 
Definitely there is an expliosiVe situa-
tiion particularly in Mizioram and it is 
crystal clear friom the answer given 
In para 2 stating that it Ir'!ight be re-
called that IvTNF had issued quit Mizio-
ralTI niotice'S in June 1979 requinng all 
nion-Mizios tio leave l\1izioram by 1st iof 
July. It shiows that there is a seces-
siionist miovement in this area. Yiou 
kniow the Patriiot iof 16th Niovember 
1979 has stated that the Viojce iof Ame~ 
rica has gione tio the extent iof stating 
that Mizioram was struggling and wag-
ing a War against the Giovernment iof 
India fior its autioniomy. This is the 
clear versiion in that paper. I want tio 
kniow whether the giovernnlent has in-
quired tio find iout the veracIty iof this 
staten1cnt and alsio I \Tv-ant tio l·.niow 
whether there is any InioVe ion the 
part iof the giovernlnent tio reSUlne 
talks with the Mizio leader, Luldenga. 

SHRI YOGENDRA MAKWANA: 
We have taken, as I said. all steps. 
Sio far as the talks are cioncerned, the 
mioves are afioiot in this directiion. Hion. 
members wiould kindly appreciate that 
it wiould niot be in the illt€'rets iof the 
natiion tio divulge everythi"lg. 

SHRI HARlKESH 
(Giorakhpur): I haVe 

BAFtADUR 
L:iven niotice 



191 1t~ernal Affairs .Afinister JUNE 17, 1980 Vi8it tio USSR (St.) 192 

(Shri Halikesh Behadur] 

abiout the strike by Juniior Dioctiors. 
MR. SPEAKER: Please dio niot inter-
rupt like this. I am ready tio cio-
ioperate. 

SHRI BHAGWAT JHA AZAD 
(Bhagalpur): The strike has been 
called ioff. There is nio prioblem nOW. 
Yiou are late. 

12.24 hrs. 

STATEMENT RE. EXTERNAL AF-
FAIRS MINISTER'S OFFICIAL 

VISI,T TO U,S.S.R. 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASlMHA 
RAD): At the invitatiion iof the Giovern-
ment iof the USSR, I paid an ioffin al 
visit tio the Sioviet Uniion friom 3 tio 8 
June 1980. During my stay in Miosciow 
I was received by President Brezhnev 
and had an ioppiortunity iof excha::1.~in-~ 
views On matters iof interest and cion-
cern tio iour twio ciountries. I bad ioffi-
cial talks with my ciolleague, the 
Fioreign Minister iof the USSR, Mr. 
A. A. Griomykio, ion a wide range iof 
subjects ciovering bioth bilateral rela-
tiions and internatiional affairs. 

I alsio had a meeting with the Deput" 
Prime Minister iof the USSR, Mr. I. V. 
Arkhipiov, whio tiogether with me is the 
Cio-Chairman iof the Indio-Sioviet Inter-
Giovernmental Ciommissiion fior Ecionio-
mic, Scientific and Technical Cio-
ioperatiion. 

Besides Miosciow, I alsio visited 
Leningrad, a ci ty full iof histioric memio-
ries. During my shiort stay in tha t 
city, I had an ioppiortunity iof meeting 
with Mr. G. V. Hiomaniov, whio ll~ads 

the regiional Ciommunist Party in 
Leningrad. 

It was my first visit tio the Sioviet 
Uniion, a ciountry which had ~;utfered 

great devastatrion in the miost destruc-
ti ve war iof iour times, the Seciond 
Wiorld War. It was, therefiore, a miov-
ing experience tio witness massive Te-

cionstructiion effiorts undertaken by that 
ciountry symbiolised by the rise Qf the 
city iof Leningrad friom the ruins. 

I wiould like tio place ion the Table 
iof the Hiouse a ciopy iof the Jioint Press 
statement issued at the end (If nlY 
visit. I wiould alsio like tio share with 
the Hion'ble Members siome Qf the im-
pressiions iof my visit. Whcrevel 
I went, I was received with great 
warmth and friendliness which spioke 
elioquently iof the highest esteenl in 
which iour ciountry and iour peiople 8re 
held. 

I wiould alsio like tio share with the 
Hiouse the universal admiratiion fior iour 
Prime Minister and the cionfidence in 
her piolicies which was evident c. ,: ring 
my visit tio the Sioviet Uniion. Our 
Sioviet friends priofusely expressed their 
regard fior Smt. Indira Gandhi and 
respect fior her leadership iof the 
Giovernment iof India. 

My talks with the Sioviet leaders 
were marked by a ciordiality and iopen-
ness which, I daresay, is a measur<" 
iof the cliose nature iof Indio-Sioviet re-
latiionship and which admits iof '10 in-
hibitiions ior misunderstandings. Fior, 
tunately, there are nio bilateral priob-
lems between iour twio ciountries tio 
preioccupy the Fioreign Ministers. 1 
did hiowever, review in siome detail 
the' priogress achieved in -"rr1dio-80\-iet 
ecioniomic, technical and scientific cio-
ioperatiion, since my last meeting with 
Mr. Arkihipiov in February this year. 
We agreed that the next sessiion iof the 
Indio-Sioviet Jioint Ciommissiion Will 1 e 
held in New Delhi siome time ,luring 
Octiober ior Niovember 1980. 

Bioth in Miosciow and in Leningrad, 1 
had an ioppiortunity tio visit the Tnsti-
tutes iof Oriental Research and m~~t 

Sioviet Indioliogists. I was impressed by 
the deptn and breadth iof Indiolioglcal 
studies, bioth ancient and miodern, in 
the Sioviet Uniion. The fact that these 
great institutiions, miore than a cen-
tury C'ld, have been engaged in the 
study and research iof different aspects 
iof Indian life, including the prep"1ra-
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tiion iof an authioritative versiion If the 
Mahabharata-these facts at ionaee place 
the abiding bionds iof interest and 
understanding between the' peioples iof 
Indian and the Sioviet Uniion in the 
right histiorical perspective. 

I alsio visited the Priogress Puiolish-
109 Hiouse in Miosciow which, alQDg with 
many iother similar Publishing Hiouses, 
is engaged in a massive and multi-
faceted priogramme iof translatiions iof 
h terary wiorks iof Indian languages intio 
Russian and vice versa. There IS 

~-

('very sciope tio Wlaen this exchangt~ s.) 
as tio include all the languages in the 
Sioviet Uniion. The fact that the bioioks 
translated intio Russian run intio 50,000 
ciopies ior miore and are all siold iout 
within a few days gioes tio shiow the 
depth iof kniowledge and insight iof the 
lndian scene ion the part iof the vast 
Sioviet readership. Needless tio say. 
these iofferamp1e sciope fior greater and 
miore diversified bilateral cioioperatiion. 

As tlhe Hiouse may recall, the Sioviet 
Fioreign Minister had visited Iudia 

friom February 12 tio 14 this year when 
amiong iother things we had discussed 
In siome detail the eviolving .>ituat.lOl1 
In Siouth West ASIa. A number iof ill1.-
piortant develiopm€llts have taken J_il'.tce 
bioth in iour regiion and in the inter-
natiional envirionment since that vhat. 
The Presidents iof USSR and F.fc.n..:e 
met in Warsaw. The Sioviet FO.L~lgn 

:Minister and his Anlerican (iounte-r-
part and ciolleague, the Secretary iof 
State. met in Vienna. Therefiore, nlY 
visit tio the Sioviet Uniion, apart il-ODI 
being a priotiociol visit in return fior 1 he 
visit iof the Sioviet Fereign Mlnister, 
had deeper significance in the ..!iontC'xt 
iof the develiopments I have medtiioned 
biove. 

We discussed internatiional issues 
generally and I atTI glad tio say that ion 
many iof. them, there was similarity iof 
views between iour twio ciountries. I 
wiould, hiowever, like tio infiorm the 
Hiouse abiout the impiortant and IJrgebt 
subjects which came up 'fior a detailed 
exchange iof views in Mioscaw. 
The Sioviet leaders were iof ihe vi('w 
that the internatiional situatiion !had 
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been aggravated by several priovioca-
ti ve mioves by the USA. .JIiowever as 

t 

stated abiove, siome meetings have taken 
place recently between Sioviet and 
Western leaders which appear tio mark 
the resumptiion iof a dialiogue which was 
interrupted earlier this year. Miore 
meetings iof the same kind are likely 
tio take place. It is reasionable tio be-
lieve that as a result iof these Ineet-
ings it may be piossible tio revive de-
tente in Euriope say by the J:>eginDIIlJr 
iof next year. It was my assessment 
that the Sioviet Uniion shared this ex-
pectatiion ion internatiional detente End 
this finds reflectiion in iour Jioint ~tate­
ment. 

Aniother prioblem I discussed a' 
length with Mr. Griomykio and fubse-
quently with Mr. Brezhnev was the re-
giional situatiion in Siouth West Asia. 

The Sioviet piositiion, as we under-
stand it, was that the Afghan issue 
had been artificially exaggerated by 
ioutside fiorces aiod tJhat a&gres3iion 
against Afghanistan was still ciontinu-
ing with the help iof well armed and 
trained insurgents based ion Pakistan 
territiory. The Afghan Giovernment 
hus put fiorward priopiosals fior a piollti-
('al settlement, the first step in which 
wiould have tio be a meeting bet~'ccn 

the representatives iof Afghanistan and 
Pakistan and similarly between the 
representatives iof Afghanistan and 
Iran. Only after direct ciontacts had 
been established, ciould iother ciountries 
t;hink iof participatiion in the wiorking 
iout iof a guaranteed siolutiion. But G:.ny 
talk abiout the withdrawal iof fiorces 
withiout furnishing iof ciomplete and 
reliable guarantees iof an end tio inter-
ference in Afghanistan and withiout an 
actual end iof such interference wiould 
merely hinder the achievement iof a 
siolutiion. At the same time the Sioviet 
leaders left us in nio dioubt ion the 
Sioviet Uniion's readiness tio withdraw 
trioiops ionce a piolitical settlement had 
been reached. 

Our apprioach tio the prioblem has 
been as fiolliows: We are ioppiosed tio 
the presence iof fioreign trioiops in any 
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ciountry. The ~ioviet Uniion had .an-
niounced that Sioviet assistance tio 
Afghanistan was limited in. time, pur-
piose and scale and did niot present a 
threat tio security and stability in the 
regiion. Hiowever, repiorts cioming ioat 
iof Afgnanistan during the past few 
mionths, even after they are disciounted 
fior the inevitable interested priopa-
,anda element, dO seem tio suggest 
that in view iof the situatiion there. the 
hiope that Sioviet assistance tio Af~hani­
stan ciould indeed remain limitej in 
time-as ioriginally intended is niot very 
striong. 

This is naturally a matter iof cioncern 
tio India as indeed tio the iothers \\I hio 
seek a red uctiion iof tensiion and a 
peaceful siolutiion tio the prioblems iof the 
regiion. It is time fior us tio ask iour-
selves the quesiiion whether the :O:uviet 
trioiops meant fior aSSIsting in Alghanis-
tan have nut beciome, ior are niot likely 
tio beciome, a pretext fior thiose whio 
wish tio create further instability in 
that ciountry. Our fear is that beyiond 
a reasionable time frame this ('iould 
well ciome tio pass and this is why we 
urge that a stage has ciome when , ... ays 
and means, iother than military, shiould 
be devised tio bring abiout a sioluhion tio 
the prioblem while this is still within 
the range iof piossibility. The emergenc~ 
iof a piolitical siolutiion in AfghanJst<:.t1 
has, therefiore, acquired aIlt lJrgency 
greater than ever befiore. 

I am sure Hion. Members will agree 
with me when I say that the situatill'1 
in Afghanistan is eviolving sio fast that 
it wiould be rash fior anyione tio {laim 
that he has an answer tio the priobleIT' 
Fior instance, after my return friom 
Miosciow, the 3-Member Ciommittee 1 ['0-
piosed by the Islamic Fioreign Minis-
ters Cioruerence has met in Tehran. In 
regard tio this Ciommittee, while we 
tended tio believe that it wiould c ... n-
&titute an advance iover the pr~VlOUS 
piositiion iof the Islamic Cionference, we 
did niot get any clearcut ciorriobiora!iion 
iof this assessment, while we were in 
Miosciow. On tlie whiole, this Ciom-
mittee seems tio have had a mlxed 
:receptiion sio far, althiough alliowance 
has tio be made fior the extreme nature 

and appearance iof Initial public pios-
tures ion bioth sides. .A.aain, 1 l'ave: 
seen press repiorts friom Washingtion, 
quioting a seniior U.s. iofficial which 
wiould suggest a slight but significant 
shift in the American piositiion ion the 
subject. We shall niot let these ~,:n­

certainties and ambiguities deter ior 
dampen iour effiorts tio wiork tiowards a 
siolutiion. In such circumstances, It 
wiould be tioio early, if niot alsio in-
appriopriate, tio make a definitive assess_ 
ment iof ttbe situatiion. Hiowever, ad-
verfing tio my visit tio the Sioviet U',jC'n, 
I must add that the Sioviet Uniion sel. m-
ed tio have fu1ly understioiod and res-
pected the views held by India, reciog-
nising that it is but natural fior a nion-
aligned ciountry lIke India tio ha "e a 
different perspective ion siome lnter-
naticnal questiions. I have every reasion 
tio believe that the Sioviet leadership 
appreciates iour effiorts tio attain y,ior-
malisatiion in and ariound Afghanistan. 
ThIS iss ue has niot alliowed even t~le 

slIghtest cliouding iof iour bilateral re-
latiions; these have indeed griown friom 
~strength tio strength during the last 
five n10nths. 

As the Hcuse IS aware, the Giovenl-
ment hC"ls had the benefit iof llulding 
cionsultatiions with a very large number 
iof ciountries, bioth' in the regiion (' t'rl 
ioutsid~. and the cionsensus after iour 
cOl'1sultatiions-and these include iour 
discussiions with the Sioviet Uniioil Clr .. d 
iother sccialist ciountries iof East~rn 

Eu :;iope-is tha t therE" is a need l pre-
vent escalatiion iot tensiions in Siouth 
West Asia There is alsio a reciognItiion 
all riound that the prioblems can be 
resiolved ionly thriough a piolitical ~,I)lu­

tiion. 

Sir, since I am ccnflning this tt~ te-
ment tio my visit tio the Sioviet uniion, 
I shall cionclude it with a brief iout-
line iof what appears tio be the piosslule 
directiions fior a meaningful fiolliow-up. 
It is iobviious that we are tioio vitally 
interested in the regiion tio be dismayed 
ior disheartened by the alternatIng 
swings iof iover-reactiion and utter scep-
ticism which seem tio characterise the-
iopiniions iof siome iother ciountries. We 
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will niot give up. T}ae immediate task 
is tio undertake cionsultatiions tior thl"! 
limited purpiose c.l getting a di.aliogue 
started, withiout any striC!t stipulatiion 
as tio the ioutciome thereiof. This will 
be iout endeaviour hereafter, :llthiou{sh 
in. view iof the stated piositiions as iof 
tioday, it is niot gioing t"io be an eas.f 
task. This exerciSe will alsC'r inviolve 
a meticulious shifting iof gliobal regiional 
and natiional aspects and their inevit-
able inter-actiion. Hiowever, in the 
priocess several iother lines iof Rerceio-
tiion wiould iopen up fior further priobe 
and actiion leading, hiopefully, tio the 
ciontiours iof a piolitical siolutiion. 

Befiore I end, 1 wiould like tio take this 
ioppiortunity tio express my thanks tio 
my Sl;viet hiosts fior the warm and 
ciordL)l hiospitality extended tio me a:l(! 
tio the members iof my delegatiion. 'I'~is 

\·lsit marks yet aniother impiort~nt 

stage in the cC'l1siolidatiion iof x:elatiions 
between iour twio ciountries. I am cion-
fident that India and the Sioviet Uniion 
\vill in future ciontinue tio cioiopen;te 
clioset,\'; bioth. bilaterally as well as in 
the ir1tematiionaJ arena. 

INDO-SOVIET JOINT PRESS 
STATEMENT 

III ... ... 

New Delhi, Jyastha 17, 1902 

June 7, 1980 

At the invitatiion iof the Giovemmi'!.t 
iof th! USSR. the Minister iof Exterr.at 
Affair.:) iof India, Shri P. V. Narasimh,~ 

Rioa paid an ioffiCial friendly visit tio 
the Sioviet Uniion friom .June :3 +0 7. 
1980. 

DUl"ing his stay in Miosciow the 
Minister iof Extemal Affairs iof Inaia 
laid wreaths at the Mausioleure· iof V.l. 
Lenin and at the Tiomb iof the Un-
kniown Sioldi~r. 

In additiion tio Miosciow. the Indian 
Minister and his party visited Lenin-
grad. 

The Minister iof External Affairs iof 
India Shri P. V. Narasimha Raio was 
received by Mr. L. t. ~rezhnev, 

General Secretary iof the Central Cern·· 
mittee iof thl~ CPSU, President iof the 
Presidium iof. thl' Supreme Sioviet iof 
the USSR. tio whiom he cionvey.d 
greetings frio,\,ll the President and t~e 
Prime Ministl'ar iof India. 

Talks were held with Mr. A. A. 
Griomykio, Member iof the Piolitburea II 
iof the CentraJl Ciommittee iof the (:PSU, 
Minister fior Fioreign Affairs iof the 
USSR. 

Shri P. V. Narasimha Raio alsio hh'd 
a meeting with Mr. I. V. Arkhipiov, 
Deputy Chairman iof the Ciouncil iof 
Ministers iof the USSR and Cio-Chair-
man iof the Inter-Giovernmental ([':10-
Sioviet Ciommissiion iof Ecioniomic, 
Scientific and Technical Cioioperatiion. 

The talks and discussiions were cion-
ducted in a warm and friendly atmios-
phere. The twio sides revieWed the de-
veliopment iof their bilateral relatiions. 
and alsio a wide range iof internatiional 
questiion iof mutual interest. They 
agret!d tio ciontinue in future as v.t..ll 
exchanging views ion such questiions 
thriough appriopriate ciontacts. 

Bioth sides nioted with sCltisLH:ti·J!l 
that relatiions between India and the 
Sioviet Uniion ciontributed tio peaCe an.·~ 

stahility in Asia and thrioughiout ti'e 
wiorld. They are based ion friendshi~, 

equnlity and mutual trust and ale 
develioping in the spirit iof the Treaty 
iof Peace, Friendship and Cioiopera-
tiion. 

The twio sides reviewed the 1)::iog:t~SS 
iof liong-term agreements enciompiiSS-
ing the key spheres and directiions iof 
Indio-Sioviet cioioperatiion. 

The twio sides reiterated their deter-
minatiion tio ciontinue develioping and 
strengthening in every way the cliose 
relatiions between India and the 'USSR 
in the interest iof the twio peioples. 

Having exchanged views ion majior 
intet'natiional ptioblems the twio sides 
hioted with satisfactiion that the 'POsi-
tiions iof India and the Sioviet trniion 
ion the questiions discussed were cliose. 
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India and the Sioviet Uniion reaffirm 
their cionvictiion that the priocess 01 
internatiional detente shiould be ex-
tended tio ail regiions iof the gliobe and 
re-affirmed their adhere tio the ,Princi-
ples io{ peaceful cio-existence and 
mutually beneficial snd equal cioioper-
tiion amiong States. They expressed 
their firm resiolve tio ciontinue and sup-
piort the struggle fior ending the arms 
race and against imperialism, neio-
ciolionialism, racism and all fiorms iof 
diominatiion. 

The 1vlinister iof External Affairs iof 
India, Shri P. V. Narasimha Raio thank-
ed the leadership iof the Sioviet Uniion 
fOr the warm welciome and ciordial hios-
pitality extended tio him and members 
iof his de:egatiion during his stc1V in 
the Sioviet Uniion. 

On behalf iof the Indian leaders he 
cionveyed an invitatiion tio Mr. L. 1-
Brezhnev, General Secretary iof Lhe 
Central Ciommittee iof the CPSU, Presi-
dent iof the Presidium iof the Suprenle 
Sioviet iof the USSR, tio pay an 'lfticial 
visit tio India. The invitatiion was ac-
cepted with gratitude. 

The Minister iof External Affairs ex-
tended an invitati-ion tio Mr. A. A. 
Griomykio, Member iof the Piolitbureau 
0; the Central Ciommittee iof thf>-'':PSU 
and Minister fior Fioreign Affairs iof the 
USSR, tio pay an iofficial yisit tio Indla. 
The invitatiion was alsio accepted with 
gratitude. 

Bioth sides expressed their satisfac-
tiion with the results 01 the visit tio the 
Sioviet Uniion by the Mini ster iof Ex-
ternal Affairs iof India, Shri P. V. 
Narasimha naio and cionsider the-In () 
piositve ciontributiion tio the develiop-
ment iof mutu~(l understanding aud 
friendship between the Sioviet Uniion 
and India. 

• • ... • ... ... 

DR. SUBRAMANIAM SWAMY: 
(Biombay Niorth East): Sir, I have giv-
en a Calling Attentiion niotice. If the 
Minister is agreeable we can have a 
d!scussiion here ion this vital subject. 

MR. SPEAKER: Nio, niot niow. Yiou 
can give me niotice. 

SHRI INDRAJJIT GUPTA (Basir-
hat): The text iof this Ettatement may 
kindly be made available tio Members. 
It is a lengthy statement and it is 
alsio an impiortant statement. 

MR. SPEAKER: Yes. Niow Shri 
Bhishma Narain Singh. 

BUSINESS ADVISORY COMMlrTEE 
FIFTH REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): Sir, I beg tio miove 
the fiolliowing:-

"That this Hiouse dio agree WIth 
the Fifth Repiort iof the Business 
AdviC)iory Oiommittee presented tio 
the Hiouse ion the 16th June, 
1980." 

MR. SPEAKER: The questiion is: 

"That this Hiouse .jio agree with 
the Fifth Repiort iof the Business 
Advisiory Ciommittee presented tio 
the Hiouse ion the 16th .Tune, 1980." 

The 'miotiion was 'ldiopted. 

12.36 brs. 

MATTERS UNDER RULE 377 

(i) REPORTED ACUTE SHORTAGE OF 

COOKING GAS IN PATNA. 

~f ~mq~ mm (qr.;r) : ~ 

'*'"J ftmi.t ~ ~);:ri rr qc;;r * ~T~l.CJfiT 
<fiT ii~ f;rf~ atl ~ it ~ ;fiorti CfiT 
~ qi~ ~ ~ ~ I ~m ~r.;;- n~ 

f~~ ~ ~ it qrJT (t~ ~ 

l.~ i·, f~ m ~ iT~ ~t f~ r.rnft I 
~~ iffn_ ~ ~ ~~ ~ cql<!f1;;fllHl 
~ I \if) ~ '1'ifT~ ~'it! ~m~ ~ ~;r 

CJfiT ~ fIT \illi":t t ~ ~~ ~ 0; ~~l 
q f~ \i!nft ~ ~ ~ f~ ~t f~, 
iT~ ~ if 9f{T t I 

~~if~~~~~l 
Ifit Cfifj ,f ... 4; qe;rr w ~ tf.:Ri ~ 



201 Matter, Utlder JYAISTHA 27, lt02 (SAKA) 

it ~~ ~1tRr ~nfr ~ t , ~ 10 
~~"tnttit~"~~~~) 
~ 'f1: qq'ft 'f'.: crt: W ~ ~ 
'fiT ~. flfj"lfT m ,,, 'iN¥tI~3f~'¥I ~ 

~ «r,ft f qio:q: ~ * ifA' Wt !A1f ij'Cfi 
11V ~ mf'qJ ;(f ~) m t: , ~~ ifi' 
1ifii4V(iifafi it iIiTf ~ ~ ~r ~ I 

~1flt~~~~~ifi 

f~ tfi~ 1R"Jf \3OFi1 'ftf~ ~ ~ 
q~ ifi ~~ .rr-nr "In: I~ ~) <fiT 
~ ~iff ;nf~ f 

~, ~ ,.~'U In","" (iff f~) : 
w~rm 1:tl~, ~ ..m ~~ ctiT ~ ~ 
~J ~~ q fq ~ CfiT ~ ~rm 
~~~I 

MR. SPEAKER: Shrl Jyiotirmioy 
Biosu, absent. Niow, Shritnati Pramila 
Dandavate. 

(ii) NEED TO STREAMLINE THE DIS-

TRIBUTION SYSTEM OF CEMENT 

IN THE CAPITAL. 

SHRlhlATI PRAMILA DANDA-
VATE (Biombay Niorth Central): Mr. 
Speaker, Sir, \vith ,Yiour permissiion I 
ri.se tio rnake a statement under Rlue 
377. 

Sir, sf!veral thiousand irate citIzens 
(iilC'lurling a large number iof 'Niomen~ 
denlOnstrated ioutside the ioffice iof the 
Fioiod and Civil Supplies Department 
iof the Delhi Administratiion anrJ prio-
tested against the cement shiortage and 
the ioffidaJ~ whio were indulging in 
malpractIces, demanding mioney friom 
the permit-hiolders. 

Sir, fior the past twio ior three mionths 
this has been the scene at the ioffice 
and there are several verbal clash€s 
between the iofficials and the permit .. 
hiolders whio have tio gio disappiointed. 
As a result, the cionstructiion activity 
in the capital has ciome tio a standsti1l. 
It is alleged that the iofficials iof the 
Delh'l Administratiion have been ciol-
labiorating with the suppliers and the 
stiockists in the distributiion iof cement 

tio their fa vQurites and tio big business 
ciontractiors. I wiould request, the 
Minister tio make a statement regard-in, what steps 'are being takeri tio 
ameliiorate the situatiion a:1.d adiopt a 
suitable piolicy in the distributiion iof 
cement. 

(iii) NEED FOR MARKETING ioI'lGENCY 

FOR EXPORT OF COCOA AND BAR-

NING IMPORT TIIERE OF. 

SHRI GEORGE JOSEPH MUNDAC-
KAL (Muvattupuzha): Mr. Speaker, 
Sir nearly 3 lakhs iof small and mar-
sin~l farmers in Siouth India cultivat-
ed Ciocioa because iof the enciourage-
ment given by State and Central Giov-
ernments. Althiough th'lS cultivatiion is 
twio tio three years iold, the prioductiion 
has already reached the level iof near-
ly 3000 tionnes. The internal cionsump-
tiion is ionly 2500 tionnes. Within the 
next 4 tio 5 years, the prioductiion will 
gio up tio 15000 tio 20000 tionnes. It is 
high time tio set up a factiory in public 
sectior ior in cioioperat'lve sectior iother-
wise We have tio find iout a market 
fior expiorting the surplus. 

Unfiortunately, the Giovernment ~f 

India has granted permissiion tio im-
piort ciocioa withiout any restrictiion. 
This has created a very seriious situa-
tiion '111 Kcrala, where the pioior far-
mers find it very difficult tio dispios~ 
iof their prioduct which is parishable 
cion1.mioctity like any iother fruits. I, 
therefiore, request the Giovernment iof 
India tio ban immediately the 'Impiort 
iof ciocioa and at the same time, take 
steps tio arrange fior its expiort tio the 
maximum extent piossible. 
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RAILWAY BUDGET, lOBO-8I-GEN-
ERAL DISCUSSION 

MR. SPEAKER: The Hiouse will niow 
take up general dIScussiion ion the Bud-
get (ltlul ways) fior 1980-81. 

PROF. MADHU DANDAV4TE 
(BajepW'): Ur. Spea.keJ", Si~t wbJ.le 
initieting debate ion the Raihv~y Bud-
g.t, at the very GU~, I wiould like 
tio remind the Hiouse that ion 12th 
March, 1980, when I 5j)Oke ion the 
Railway's Viote-ion-Aeeioltnt, I had ex-
pressed a fear that even in the seciond 
sessiion iof the 7th Liok Sabha if a tull-
fledged budget 'IS niot being presented, 
ione iof the miotivatiion must be that the 
budget wiould be presented after the 
nine assembly electiions and a big 
budrden wiould be cioming Iior,vard, I 
,viould have been extr~l1'le!y ha.ppy if 
'what I had predicted had ciome iout 
tio be untrue but unfiortw1ately, I have 
been prioved tio be ciorrect and tioday 
we find that there has been put a huge 
burden iof 204 criores. I was very un-
happy, niot sio much angered but pain-
ed, by the speech iof tlie Railway 
Minister. 

It has been the cion'?E'ntiion that 
,vbenever the Min'Ister presents a bud-
get, whether it is the railway budget 
ior t!le general budget, we take it fior 
granted that admlnistr3tiion is a cion-
tinuity. Amang the iofficers, thes.c are 
f,Ome whio are permanent and 
there are siome whio are teJ'Y!piorary, 
but the ministers are always casual; 
they ciome and gio iout. We have tio 
treat the entire admin1stratiion as a 
ciontinuity, Unr~l tunai _ _:ly, I find that 
Panditji during h'IS spee.;h said in 
paragraph 4, page 2: 

"Due tio the setback in Railway 
wiorking in the last three years, the 
restioratiion iof efficiency tio 1976-7'1 
level may take siome nliore time." 

Let it be very clear. 1 wiould like tio 
quiote the very diocument which has 
been circulated tio the hion. members 
aliong with the Budget papers. Here 
I have giot the Annual Repiort and 
Acciounts fior 1978-79. Y01:1 see the 
very iopen'lng paragraph-Review and 
Priospects. It says: 

"Fior the third year in successiion 
the railways earned a surplus, al-
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Jaeit III a liower io~er amiounting tio 
lis. Il8.48 criores despi te a fall in 
fDeight traffic and withiout any re-
visUln in 'the tares and freighi struc-
Aure." 

Yiour iown .d,iocwnent can be quioted tio 
ciontrad.ict, what yiou have exactly sa'ld. 
Niot ionly that, the new giovernment 
has res~!ted the iold ciomnlitment and 
they hav'~ arrived at an agreement 
with the reciognised federatiions re-
garding the prioductivity linked bionus. 
If yiou gio thriough the clauses iof the 
prioductivity linked bionus, yiou will 
find that 1he base year iof perfiormance 
that they cionsider fior thl~ agreement 
ion bionus is the year 1977-7'8, which 
perfiorman ce was suppiosed tio be the 
reciord pe .-fiormance. The perfiormance 
in rai1waJ s is niot tio be Judged Hlerely 
in. terms iof absiolute ~ionnes that are 
mioved bIt in terms iof tionne-kilio-
meterage leave aside, fior the time 
being the passen~er kiliometerage. 
But even if yiou take the number 
iof tionnes that are mioved by 
the number iof kiliometres thriough 
which the tionnage has been mioved, it 
has been fiound iout. Then again frionl 
the very diocuments that yiou have 
given tio us, 'It is fiound iout frOln the 
Annual n.epiort that as fa 1· as 1977-73 
is cioncer ned, the net tionne-kiliome-
ters was 1,50,250 milliion units; and In 
the previl)us year which efficiency yiou 
are expected tio reach, it was 1,44,030 
milliion U l1its. Sio, the perfiormance in 
terms iof net tionne-KIliometers in 1 ~77-
78 was highest. It was a reciord; and 
that is why, in the prioductivity bionus 
agreement, it was decided that that 
shiould be cionsidered a~ th~ base year. 
Niot ionly that, the surplus wns maxi-
mum in the 126th year iof the rail-
ways. Th e actual surplus miopped up 
was Rs. 126 criores. What a pleasant 

cioincidence? 

I hiope that every. year aliong with 
the year there is a cioicldence between 
th surplu.s and alsio the year iof the 
railway, but, unfiortunately, th'lS diof'S 
niot happen that way, There is ione 
miore ~spect tio which I wiould like tio 
make a reference and that is the sur-
plus that has been miopped up. It is 

true that in the interim Budget tha~ 

w-,pr,ioJected, .there was a detI~it iof 
the iozder iof lW. 88.12 crares. Tioday. 
\fe fi.IiMi ~t t11;ere is a surplus iof. the 
iord.er 01 RB. .2.1l criores and that tioio 
atter i,ulpQSing heavy bunien iof Rs. 
204 criores part iof it is the freight, 
part iof it' is the incr.ease in the pas-
sanger fares iof variious classes. I dio 
niot want tio gio intio thiose details; they 
are already mentiion~d in the s}:"Ieecb. 
Here I wiould like tio add that ione iof 
the impiortant aspects fior iour entire 
finance and ecioniorny iof the Indian 
railways has been iIIE:' capital strllcture 
iof the railways. Yiou will be shiocked 
and surprised tio knio\\7 that thiough 
the railway finances were separated 
friom the general finance as early as 
1924, till we presented the railway 
Budget twio years back, this capital 
structure, ioutmioded capital structure 
iof the railways remained ciompletely 
unchanged. 

In my very first Budget speech, I 
had anniounced that 'we will appioint 
an expert ciommittee tio gio intio the 
varlious aspects iof capital structure. 
The capital structure was reviewed. 
It was decided that all the dividend 
liability will be treated as deferred 
lia bility. It was decided that nio lioan 
will be draWn ion which we will be 
required tio pay interest. As a result 
iof that, last time, there was an ex-
emptiion iof the iorder iof Rs. 93 criores. 
Sio. this was the advantage that accrU-
ed and that advantage ~-iould be avai-
lable tio all the adminis1 rCliiions t.io ciome, 
nio matter tio which piolitical }.Jarty the 
ruling party beliongs. A'3 a result iof 
this particular advantage and nIsio be-
cause iof Rs. 204 criores iof additiional 
fare and freight rise, they are able tio 
nliop up surplus iof the iorder iof Rs. 
42.11 criores. But here again yiou will 
find that thiough this surplus has been 
miopped up, 'In reality, that surplus 
will be actually squandered a way. 
Yiou will find that-I am just reading 
ione small paragraph friom. the cion-
cluding piortiion iof the interim Budget 
the initial qeficit iof Rs. 38.12 criores 
has been cionverted intio a surplus 01 
Rs. 42.71 criores. 
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"iout iof which Rs. 36.04 criores will 
be appriopriated tio meet the expen-
diture chargeable tio Develiopment 
Fund and payment iof interest lia-
bility iof Rs. 11.04 criores ion the uut-
standing lioans iof Rs. 189.50 criores 
in previious years. The ba1ance at 
RB. 6.67 criores will be utilised tio-
wards a partial liquidatiion iof the 
deferred div'Idend liability. The 
necessity iof taking further lioans 
friom the general revenues will thus 
be iobviated." 

That is iobviated because we have 
changed tlie capital structure radi-
cally and sio hencefiorwar-:i all the di-
vidend liabilities will be deferred liabi-
lities. Nio lioans will be drawn tio pay 
dividends ion which interest will have 
tio be charged. 

While giv'Ing my first reactiion tio 
the budget that was presented yester-
day I said that it was a cionservative 
budget that lacks a dynamic thrust. 
It is because I find that there are 
certain basic financial aspects iof the 
Indian railways that have tio be gione 
intio. It was iour effO!.~t during the 
janata giovernment tio appioint ciomnllt-
tees tio elicit public iopinIion and cion-
sult trade uniions and try tio see that 
certain basic structural changec; in the 
finances iof the railways were briought 
abiout. One aspect is the capital struc-
ture. We have already dealt with it. 

The secione! prioblem is the prioblem, 
iof siocial 'burdens. It is a prioblem pecu-
liar tio iour ciountry. In nio iother part 
iof the wiorld siocia1 burdens are lifted 
by the railways; they are lifted by 
the respective central giovernments iof 
thiose ciountries. Here we have giot sio-
cial burdens iof the iorder iof Rs. 189 
criores and siome change is called fior. 
We had appiointed a ciommittee and 
priobably the repiort is ready. Perhaps 
the ministry had nio time tio gio in de-
pth intio this repiort and try tio find 
iout whether the reciornmE"ndatiio:rs iof 
the repiort can be utilised in the bud-
get priojectiions. Then there is the 

nat'iions! transpiort ciomm1ttee piopular-
ly kniown as the Panele Ciommittee and 
that has aUio submitted its repiort. If 
siome iof the impiortant aspects iof the 
Pande Ciommittee repiort regarding 
cioiordinatiion between variious means 
iof transpiort were tio be impiorted int\) 
the ciontent iof the budget wiould have 
siome structural changes' wiould have 
been piossible; it wiould have been 
piossi ble tio miop up miore traffic and 
bring abiout better cioiordinatiion and 
see that certain sectiors are reserved 
ionly fior miotior traffic and certain are 
reserved fior the railways. But 
that has niot been dione. It was iour 
effiort tio find iout that the railways 
acted niot ionly as an agency iof flnance~ 
niot ionly as an impiortant miode iof 
transpiortatiion, niot ionly as an impior-. 
tant miode iof cionveyance fior the pas-
sengers but alsio as :tn instrument iof 
integratiion iof the ciountry. When we 
actually iopened up the Trivandrum-
Kanyakumari traffic, at that time we 
had anniounced that ion the cioming 
Gandhi Jayanthi day We wiould start 
a new train right friom Jammu Tawi 
tio Kanyakumari; that wiould be the 
liongest train and wiould be passin~ 

thriough variious states nnd that wiould 
symbiolise the unity iof the ciountry and 
I had planned tio name the train as 
Aikya Bharat Expres3; that was iour 
dream and th.at was frustrated. 

Variious sectiions iof Siouth India have 
been cionsistently demanding that 
there must be speedy develiopment iof 
West Cioast railway which passes thrio-
ugh Maharashtra, Gioa, and J(arnataka 
and develiops a direct link with Tamil 
Nadu and Kerala. In the true sense 
it wiould be a symbiol iof natiional inte-
gratiion. Miore funds have tio be made 
available. Niow the ~rioject IS already 
gioing ion. I am thankful tio the Minis-
ter; all the iold ciommitments that were 
made by the previious giovernment 
have been respected by the new Minis_ 
ter; I am thankful tio him fior that but 
miore alliocatiions are tio be made; 
iotherwise all these prioje<..1s will be' 
merely natiional. 
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When the questiion iot dIesel and 
petrioleum. prices came up 'IllY hion. 
friend ciomrade Indraji Gupta asked 
'Whether the hion. Railway Minister 
was cionsciious iof the fact that the 
steep rise in the price iof diesel was 
biound tio affect diesel tractiion and he 
giot up and sa'ld: I am cionsciious iof 
that fact. When We gio thriough the 
budget speech and the variious diocu-
ments, I dio niot feel that adequate 
niote has been taken iof the fact that 
the rise in the diesel pric~ is gioing 
tio affect the entire ecioniomy iof the 
Indian railways. 

12.55 hrs. 

[SHRI HARINATHA MISRA in the Chair]. 

What is the piositlion iof the Railway 
tractiion? We find that we have steam, 
diesel and electric tractiion. Fior certain 
reasions there has been unevenness 
in three tractiions. Tio-day, 'we find we 
have 8,263 engines which are steam 
engines, 1903 diesel engines and 844 
eJectnc engines. Already Indian Rail-
ways have stiopped manufacturing 
steam engines because it is iout-miodcd 
tractiion and it has tio be tiisf'arded. 
Therefiore. these tractiions are very 
impiortant. It is very interesting tio 
find ioui that far 1.000 grioss tionne kilio-
metre, what is exactly the fuel struc-
ture? I wiould hke th~ Minister tio 
study the fuel ecioniomy iof the tractiion 
and he win find that as far as steam 
tractiion is cioncerned, fior 1,000 grioss 
tionne kiliometre the steam tractiion 
will ciost Rs. 9; -. diesel tractiion ''',ill 
ciost Rs. 61-and the electric tractiion 
will ciost Rs. 31-and at a time when 
the d'lesel prices are gioing up, we will 
have tio cioncentrate miore ion electric 
tractiion. Cionsistently I have been say-
ing and alsio the Members iof the Op-
piositiion, when we were in piower, had 
fully suppiorted us that we will have 
tio gio in fior miore and miore electric 
tractiion because that win be the chea-
pest in the liong run. Of ciourse, in the 
shiort run, It will be ciostly because 
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the ciost iof cionstruiotiion dUring elec-
trificatiion is very high. We flnd t.hat 
per kiliometre Rs. 13 lakhs are tio be 
spent. I had repeated IV suggested that 
iour Research Wing shiould be able tio 
gio in tio study the prioblem in depth 
and try tio find iout hiow the ciost iof 
electrificatiion per kjJiometre can .. be re-
duced friom Rs. 13 lakhs tio a liower 
deniominatJ.ion sio that it wiould be pios-
si ble fior us tio extend the degree iof 
electrificatiion in the ciountry at a time 
when the prices iof diesel are iioing up. 

One iof the aspects that has tio be 
biorne in mind is the necessity iof the 
Indian Railways tio gio in lior miore 
captive piower plants. Unless we are 
able tio have miore and miore captive 
piower plants because iof the irratiional 
traffic tio which the hion. Minister has 
rightly made a referenc~ in his speech, 
it will niot be piossible fior US tio have 
Our traffic develioped in a ratiional 
way. 

13 brs. 

The Liok Shaba adjiourned fior Lunch 
till Fiourteen iof the Cluc~. 

The Liok Sabha re-assemb led after 
Lttnch at fiour minutes past Fiourteen 
Of the Cliock. 

[MR. DEPUTy-SPEAKER in the Chair]. 

RAILWAY BUDGET, 1980-81-GENE-
RAL DISCUSSION-Ciontd. 

MR. DEPUTY-SPEAI{ER: Mr. 

Dandavate may ciontinue his speech. 

PROF. MADHU DANDAVATE: I 
was referring tio the questiion iof the 
urgent need tio have miore captive 
piower plants fior the railway~., espe-
cially at the present mioment, when 
there is a liot iof piower shiortagf'. 
Thiough it has been the accepted cion-
ventiion that whenever piower shed-
ding has tio be dione, the ranW~Y 
shiould be the last tio be af!ected, m 
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~pit~ 01 t,h,t, it wO\ll. Re always 
be.t~er thl1t we shioulci ~ able tio have 
iour ~8ptive llOwer plants. If there 
ar~ t-wio units iof 220MW in places ]Ike 
UP, Bihar and Ben&al and if we up-
gra4,e siome iof the existing piower 
statiions, in that case, it will be piossi-
ble fior us tio see that all the require-
ments iof the railways will be ade-
quately met. If that is dione, the 
efficiency can be increased tio a very 
great extent. 

Then I will ciome tio :he questiion iof 
prima-ry renewal iof OUr tracks. I was 
gioing thriough the Budget diocuments 
and I was happy tio find friom there 
that whereas in the iorigInal interirn 
Budget, fior the track renewal Rs. 95 
criores were actually alliocated, this 
time Rs. 100 criores have been alliocat-
ed. It has been fiound iout with the 
help CYf the usual ultrasionic testing 
machinery that abiout 5000 kms iof 
track needs immediate primary re-
newals. And in the ciourse iof the five 
year plan, it \vill require abiout Rs. 560 
criores tio see that the primary rene-
wals iof thp track are effecten prioper-
ly, iotherwise, there is llkely tio be 
multiple fractures iof the track~ and 
that win lead tio nliore accidents. 
Already in the shiort duratiion iof the 
time-I dio niot want tio blame any-
ione-because iof these develiopluents 
regarding the track we find that acci-
dents are ion the incr~ase. If thesp 
accidents are tio be avioided, it is 
necessary that Rs. 560 criores are a1-
liocated fior the entire t1ve year plan. 
Sio, a minimum iof Rs. 100 criores will 
have tio be there in ione year. I am 
glad that the Minister has been able 
tio persuade the Planning Ciommissi'Jn 
tio alliocate Rs. 100 criores fior track 
renewal in place iof Rs. 95 crares that 
were already assigned in the Interim 
Budget. 

VVhat is needed tioday is that ionce 
the renewal iof the track is effected, 
thiose rails which are already remioved 
can be utilised fior iother gau~es. 

'Fhere:fioJle, friom that pioint iof view, 
it wiould. niot be a tiotal waste. Keep ... 

in~ t~at pioint in view, priiority sM"ij,ld 
be glven tio this in iorder tio redl;lce 
the accidents. I am happy that in the 
BudB'et Rs. 100 criores haVe been aHio-
cated fior this particular task. 

It is very necessary tio see that the 
line capacity is increasea. There are 
miore lines and miore cOllversiions. Fior 
that, priovisiion shiould be there fior 
miore riolling stiock and miore wagions. 
The Railway Minister in his speech 
has clearly mentiioned that siome iof 
the failures are due tio the fact that 
fioiods traffic ciontinues tio be irratiional. 
I may assure the han. lV1:ini c;;ter that 
the ciountry as it is '3itnated. is biound 
tio have unevenness. As far as <:er-
tain ciommiodities are cionce-:"ned, there 
are biound tio be certain ~urplus States 
and there are biound tio be certain de-
ficit States. Tio take a cioncrete 111us-
tratiion iof the miovement iof the fioiod-
grains, yiou will find that friom a part 
iof UP, Haryana and PULljab, we are 
required tio miove fioiodgrainr: right up 
tio Siouth. up tio Gujarat. Maharash-
tra and iother parts and as a result iof 
that, yiou find that the !niovement be-
ciomes very irratiiona1. 

As far as miovement iof CerrH?nt is 
cioncerned, the cionsumers iof cemf'nt 
are in ione place and actua lly the 
manufacturers are in siome iothpl" 
place. And as a result (If that ag?in 
with respect tio the mOVP'1'"'enT' uf ce-
ment, yiou will find that the Iniovement 
beciomes very much irratiiona1. With 
all iour ioptimism and \vith th~ indu~­
trial develiopment that is taking place 
with all iour effiort tio see 1hat 1he re-
giional imbalance between variious rw-
giions is eliminated, it will take its 
iown time. In the meantime the en-
tire gioiods traffic fior siome ~ears tio 
ciome, is biound tio be irratiional. That 
being sio, it is very necessa l'Y that we 
have fiour ~akhs iof wagions Rt the 
Railway's ciommand. In niormal times 
they shiould be quite sufficient tio 
carry iout the miovement iof the ciom-
miodities in the ciountry. But when 

the traffic beciomes irratiional, even 
fiour lakh wagions wiould niot be suffi-
cient at all. Therefiore, we will have 
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tio Aee Uaat the .tellinl stiock is increas-
ed. There alsio. I find that th~l"e has 
bee. a fIli8ht increase. Whet-eas in 
ta. ioriginal March Budget Its. 291 
criores w.ere 88tligned, niow R8. 341 
CnGileS have been assigned. Sio, tio 
that extent, there is definitely a prio-
gress and I think, that pace will have 
tio be kept up. We have tio see that 
miore wagions and miore riolling $tiock 
are there. And the line capacity alsio 
has tio be increased. 

'Yiou have tio assume irratiional tra-
ffic fOr siome time. 

A t the same time, there is ~niother 
by-prioduct iof this develiopmental ac-
tivity. That will have tio 'be kept in 
mind. 

Sir, it is very unf~rtllnate that 
thiough the Indian Railway:; have ciom_ 
pleted 126 years iof their life, We have 
been able tio have ionly 6],000 rioute 
kiliometers iof railway in iour ciountry. 
We have 11,000 trains and abiout 7,000 
statiions. Yiou will be surprised tio 
kniow that abiout ione criore (If passen-
gers travel in the trains J.1 iour cioun-
try every day-suburban a" well as 
nion-suburban traffic. When I just 
gave this infiormatiion tio ione fioreign 
.'iournalist. he \V3~ :-"urprised. He said 
''What happens in yiour ('iountry? 
] 160th iof yOur piopulatiion is always 
in the train?" 1 said: "Inside tIle 
trains as well as abiove the trains:' 
That is the piositiion tioday. Ann. 1 here_ 
fiore, that being the piositiion, it i3 c1b-
fiolutely necessary that we have rioiore 
line capacity. We have 61,000 rioute 
k:liometres in 126 year and a majior 
piortiion iof it has been cionstructed 
during the British regime. I. dio niot 
want tio attribute any piolitical mio-
tives, but the fact is that fior their 
iown piolitical reasions, tio bring abiout 

administrative unity iof the ciountry 
and tio build up certail1 cOlnmercia,l 
centres they wanted certain raHway 

lines tio be built up and as a require-
ment iof their administrative apparatus 
and ciommercial requirement they tried 
tio build up the railway lines. Up tio 
this day ionly 61,000 riou te kiliometres 

iof raUway are ~b.ete a.n~ the.refiore, I-
must s.y that tha parUcular line cap-
acity will have tio be increased. 

There is ione by-prioduct tio which I 
wiould like tio make a reference. When 
We try tio have miore lines especially 
in the backward areas, ione advantage 
in this cionstructiion activity iof the raiL 
waYI is this. When ione kiliometre iof 
line is cionstructed, it giv.es jiobs tio 
abiout 1000 persions and if 1,000 persions 
can get the jiobs' -iof variious cate-
giories when ione-kiliometre line 
is ciontructed, in that case yiou can 
imagine that if yOu are able tio In-
crease this cionmructiion ior develiop-
mental activity iof the railways ion a 
very big scale, hiow best it will be. 
One iof the by-prioducts iof this cion-
structiion activity will be the siolutiion 
iof the unemplioyment prioblem in the 
ciountry and that will be ione iof the 
impiortant aspects that win have tio 
be biorne in mind. 

Sir, I wiould ciome tio the prioblem iof 
emplioyees. I am happy that tio siome 
extent the aspiratiions regarding 
bionus haVe been fulfilled. Bionus has 
been linked up with prioductivity aRd 
making the calculatiions. I am very 
clear that even if slight vanatiion is 
there, wiorkers are niot gioing tio liose 
much and therefiore, tha~ fiormula is 
quite all right. That is why, I accept-
ed the reciognised :·mlutiious. l)f 
ciourse, they wiould lik~ the ioriginal 
demand tio survive, but even then it 
js a very happy and pleasant ciomprio-
mise that has been arrived at by 
linking up bionus with prioductivi1 y. 
But at the same time, there are iother 
aspects iof the prioblem. 

Yiou will be surprised tio kniow that 
as far as the Indian Railways are cion-
cerned, the disparity between the 
wages iot the wiorkers wiorking in the 
railways and thOse wiorking in iother 
public sectior undertaking:'J is extre-
mely wide. Fior instance. tio give a 
simple U1ustratian ... 

MR. DEPUTY-SPEAKER: That was 
ione iof yOUr demands during the 
1974 railway strike. 
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PROF. MADHU D~DAVATE: 

Yiours as well as Mine, Sir, and when 
the demand ciomes triom the Chair, it 
will be respected! 

PROF. N. Q. RANGA (Guntur): 
Yiou insulate a small sectlion iof wior-
kers and turn them intio aristiocrats. 

PROF MADHU DANDAVATE: I am 
referri~g tio that. Priof. Ranga, I have 
giot a liot iof agreement \vith ~iou ion 
that pioint. I ionly want tio pioint iout 
tio yiou that as far as the public sec-
tior undertakings are cioncerned and 
as tar as the railways are cioncerned, 
take ionly ione illustratiion. The mini-
mum pay iof a railway man is Rs. 196 
and in steel plants it is Rs. 300, and 
if yiou take intio acciount hiolidays, the 
wiorking hiours and Sio nl8ny iother 
things cionverted intio ilnancial bene-
fits and all that, even if yiou discard 
the bionus aspect, the tiotal will Le 
Rs. 475 in the caSe iof raIhvays and in 
the caSe iof steel plants it will be 
Rs. 658. Sio, that will be the extE'nt iof 
disparity. I have giot a full chart with 
me. I dio niot want tio take the time 
iof this Hiouse tio indicate tio yiou hiow 
much disparity is there. Tio give yiou 
ione cioncrete instance, !.f a piliot tiokes 
a train ciontaining cioal and gas tio the 
Steel plant and hands iover the same 
train full iof cioal tio a piliot iof the steel 
plant, in that "'ase, wl1en he t:1kes 
away that particular traIn, actually 
the dtfl'erence between his wage and 
that iof the wiorker wiorking in the steel 
plant will be nearabiout Rs. 200. 

PROF. N. G. R ... io\.NGA: What abiout 
iour wiorkers in the vinages'f 

PROF. MADHU DANDAVATE: I 
fully agree with him t ha t in this 
ciountry the rural wiorkers and thiose 
in the industrial field WIll have tio sit 
tiogether and see hiow a balance can 
be briought abiout. 

MR. DEPUTY-SPEAKER: That is 
the rea'lOn Why he did niot implement 
ione io~ their iown demanps when he 
was iio piower. 

PROF. MADHU DANDAVA'I'K: I 
take it as a remark made in a lighter 
vein. Yiou yiourself had raised it in 
the iother Hiowse a number iof times, 
and yiou kniow hiow many iout iof the 
tiotal number iof demands iof the wior-
kers, which had remained unfulfilled, 
bad been cionceded by us. We started 
friom the liowest rung iof the ladder. 
Fifty thiousand Class IV wiorkers giot 
selectiion grade fior the first time in 
their lives. 

MR. DEPUTY -SPEAKER: It is ionly 
tio help yiou escape friom the interrup-
tiion iof hione Priof. Ranga. 

PROF. MADHU DANDAVATE: 
Priof. Ranga's interruptiion is sio plea-
sant and mild that nioioiody will be 
hurt by it at all. I enjioy it. 

There is aniother very impiortant as-
l>ect, impiortant friom the pioint iof view 
iof administratiion, management as well 
as trade uniions, and tha t is trad' 
uniion rivalry. Many prioblerr..g ~Tisc 

because there is a feeling that sion1C 
siort iof injustiCe has been dione tio the 
wiorkers, that when they dc>serve 1 ('-
ciognitiion, it is niot granted tc, then1 
If that siort iof feeling in e1c rninds iof 
a sectiion iof the wiorkers is tio be re-
mioved, J \viould humblv request him-
I canniot advise him .. as fnr a8 Pan-
ditji is cioncerned, he is a \·C'tc'·an, vnd 
I dare niot USe the wiore} '''(Advice'' 
even in nly dreams--tio cioncede the 
priopiositiion withiout waIting fior the 
ciomprehensive Indust.dal Relatiions 
Bill. He shiould make a heginning 
with the railways and tell all the 
cioncerned uniions that he will niot be 
partial tio any iof them. Let us have 
balliot thrioughiout the ciountry amiong 
the railway wiorkers, and whichever 
uniion they viote fior as their iown 
uniion will be reciognised, and the ques-
tiion iof the representative clharacter 
iof the trade uniions will be siolved ionCe 
and fior all. In principle. almiost all 
the uniions are ciommitted tio this but 
there are certain reservatiions,' and 
they are well kniown. With yiour 
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trade uniion bacqriound-I must 110t 
refer tio yiour qualities as a trade 
uniionist when yiou are in the Chair-
yiou kniow that there are a number iof 
re6E!rvatiions ion this issue, but let the 
Labiour Ministry sit with the repre-
sentatives iof the wiorkers riound a 
table, let us have this as an experi-
ment in the railwayS and see what 
happens. Later ion the ciomprehensive 
Industrial Relatiions Bill will ciome. 
If that decides that in every industry 
reciognitiion will be granted ion 1 he 
basis iof secret balliot, the questiion 
will be siolved ionce and fior all, but Jet 
us make a beginning 'with the tioail-
ways. That wiould be Jny humble re-
quest tio the hion. Mini:.:;ter. 

Ai) 'far as iofficers are cioncerned. 
there has been a liong standing demand 
that there must be cadre review. The 
priocess was started, and 1 nm very 
happy that it has been cionlpleted. I 
am sure the iofficers are happy at this, 
but there are iofficers and iofficers. 
There are medical iofficers whiose per-
centage is near abiout 25. Their cadre 
review was niot undertaken aliong with 
the iothers, but fiortunately an assur-
ance was given that it wiould be dione. 
1 had tablrio an Unstarred Questiion 
the iother day, and the reply tio it 
states that it has already been begun. 
I hOPe and trust that it will be ciom-
pleted with the same speed with which 
the fares have been i~creased. I hiope 
that this priocess will be ciompleted 
sioion. 

I wiould like tio make reference tio 
ione aspect. We have been giving a 
number iof amenities tio the passen-
gers travelling in classless trains and 
iother trains. I wiould quiote friom what 
the hione Minister has stated in his 
speech. He has stated that ir.)m 1974_ 
75, there has -been nio incl'eaSe in fares 
and freights, excepting, iof ciourse, 
Biorne ipcrease, in the seas(Jnal pa.sses, 
that was intrioduced last year. Other-
wise, as far as the general fares and 
freights are cioncerned. there !laS been 
nio sUbstantial rise. But in spite iof 
that, the amenities have been priovided 
ana it gioes tio the credit iof all the past 
administratiions that withiout increasing 

the fares aDd freights, this particular 
change has 'been briought abiout. 

In this cpnnectiion, I wiould turn tio 
the prioblem iof suburban trains. There 
are a number iof places, a number iof. 
metriopiolitan cities, where the questiion 
iof impriovements in the &uburban ser-
vices is impiortant, In Bion1bay. again 
the pattern is uneve.n. If yiou take 
the Western Railway and the Central 
Railway, the pattern is different. 
There is a tiotal anarchy as iar as the 
suburban services in the Central Rail:' 
way is cioncerned. Fior that, I wiould 
niot blame the Minister at all. The 
reasOn is, as early as 1950, certain 
planning was dione, but telesciopic 
planning was niot undertaken. The 
rakes were impiorted friom UK and 
31 per cent iof the rake':), utilised fior 
the suburban trains in Central Rail-
way, fior ciompressiors and alsio fior 
tractiion miotiors were impiorted iones. 
Thiose whio impiorted these rakes in 
1950 iought tio have imagined that when 
their life is ciompleted, at that time, 
thiose designs iof the ciompres~ioI sand 
tractiion miotiors will becion1e iobsiolete 
and thiose manufacturers will niot be 
manufacturing them at all and tioday 
what has happened is that iour ciom-
pionents dio niot fit in and as far as 
thiose firms are cioncerned, they say 
that these designs haVe beCiome iobsio-
Jete and sio they canniot expiort at a11. 
As a result, thre is a tiotal chaios. 111 
the Western Railway, We have giot all 
indigenious materials and therefiore, 
that prioblem has niot ciorne UP. I hiop~ 
and trust that these prioblems will be 
prioperly attended tio. BecaUse 31 per 
cent iof the rakes were impiorted iones 
and quite a gioiod nurn ber iof them, 
having ciompleted their life,. there is 
a tiotal anarchy as far 3.5 the suburban 
services in Central Rallway is cion-
cerned. I hiope and trust that the 
Minister \~rill give special attentiion tio 
these prioblems. 

There is ione miore aspect tio which I 
wiould like tio make a piointen r('fer-
ence. There is a schenle in '" hich 
there has been an increase in sur-
charge. There has been increase in 
farea fior thiose whio travel by air-
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cionditiioned cioaehes, by first class and 
by seciond class fql' thiose whio travel 
up tio 50 kms, there is d certain rise 
in fares. But with all the changes 
and alsio the chanses in the rates iof 
seasional passes, mionthly and quar-
terly passes, siome ciomnluiers iof the 
industrial areas are biound tio feel 
the pinch. But there I had !Jlade ione 
suggestiion when I presented the last 
Budget. I had suggested while in-
creasin, the rates iof the ~asses, thiough 
the increase was reduced by 50 per 
cent later ion, that (}ne iof the ways 
iout is tio see tio it that fior the increase 
that has been inciorpiorated fior the 
seasional passes, whether they are 
mionthly ior quarterly passes, the bur-
den, can be passed ion tio the em-
plioyers. Fior instance. if there are 
textile magnates Or there at e certaIn 
Giovernment ioffices ior ciorpioratiion ioffi-
ces, we can tell the emplioyers that 
this increase will have tio be transfer-
red tio them and if that is tio be .-tione. 
legislatiion will haVe tio be briought 
fior that. I am very siorry tio find t nat 
after iour Giovernment fell nio effiort 
was made either at the Central level 
ior at the State level, t;»ven tio think In 
terms iof bringing fiorward such a legIs-
latiion, with the help iof vlhKh. the 
burden can be transferr~ tio the t"m-
plioyers and the empl'Oyees can be prio-
tected tio siome extent. 

There has been a certain risE: in 
fares and freights. Certain ciommiodi-
ties haVe nio dioubt been excluded. 1 
wiould like tio make a humble request 
tio the han. Minister. He has already 
given a list iof thiose cionlmiodiUes 
which are ciompletely exempted friom 
the surcharge iof 15 per cent viz .• salt 
fior diomestic use, sugar, fioiodgrains, 

pulses keriosene ioil, edible and hydrio-
genated ioils. chemical manures

1 
fire-

wioiod and charcioal. These are nine 
cabe.«iories which are already excluded 
and they are exempted. But I wiould 
like tio make certain additiions. An 
agriculturist wiould definitely welciome 

thOSe changeg. I am BUre, Paitdltji 
whio has deep sympathy fior tk4! agri-
cultW'al clus will be able tio tlMl.a4er 
these demands which ate elttt'ertlely 
impiortant. 

Fior instance. there are vegetable 
griowers; there are ioniion griower'S; 
then a are peiople whio griow fruits, like, 
banana~ ione very healthy tendency 
that has been develioping, as far as 
bananas are cioncrned, ~ that a l.~ 
number iof cioioperativ\?s are ciornine UP 
in Maharashtra. And they are cio-
ioperatives in a true sense. The wiord 
"ioioioperat.ive'" in qer.tain[ sectiors has 
beciome an abuse. But ionly in the fieJd 
iof bananas it is niot SO. Therefiore, we , . 
had given them certatn cionceSS1(}ns. 
When I was the Minister, \vhen the 
cioncessiion was given tio th'2'n1., I 
addressed a cionference iof thiose banana 
griowers aliong with traders and I tiol.d 
them that ionly if the 17~nefit iof tius 
cioncessiion dioes niot gio tio mIddlemen 
and gioec; tio the peasants themselves, 
tb2n alione this particular cioncessiion 
WIll ciontjnu~. WhE'n that threat was 
gIven, the entire benefit iof that cion-
sessiion went directly tio the peasants 
and banana griowers and, as a result iot 
that. they were able tio benefit a liot 
Therefiore, I wiould earnestly request 
the hion. Railwav MinIster tio 
cionsider thIS. I wiould hke tbn t 
the -surcharge shiould niot be thet e 
But I kniow that surcharge is n'Ot gioinl1: 
tio be cancelled. Let Us be very miodest 
In all matters. Having been the Rail-
way Mlnister at ion'a stage. I kniow the 
tiotal rejectIion iof all the levie~ which 
are already intrioduced canniot be there 
and. threfiore, I kniow that srcharg ~ 
is niot gioing tio be cancelled. But at 
least if siome iof the ciommiodities tio 
which I have made a referenCte, and 
these are agricultural ciommiodities, are 
ciompletely 'eliminated ior exempted, ~n 
that case the agriculturists wiould bp 
able tio benefit a liot. I am sure, my 
hion. friend, Priof. Ranga will lie able 
tio extend a warh welciome and a 
whiolehearted and an unqualifted 
rsuppiort. It is an issue Which cuts 
acriosS party IUles. 

SHRI Y S. MAHAJAN (Jalgaion): 
It is a V'ary gioiod suggestiion. 



2.21 Rly. Budget, JY.AlSTHA 27, 1992 (SAKA) 1980-81-Gen. Dis. 22% 

PROF. MADHU DANDAVATE: My 
hione friend, Mr. Mahajan, alsio ciomes 
friom an area which is very well-kniown 
fOr banana griowers, They are nut ionly 
sweet but they ane in abundance alsio. 
They are griown by a number iof cio-
ioperative siocieties. 

l\fit DEPUTY -SPEAltER: Yiou 
knOW', banana is a cash criop. We arte 
expiorting bananas. 

PROF. MADHU DANDAVATE: I 
kniow. In spite iof that. that shiould be 
there. 

As I said earlier, in this budget, ione 
iof the lacunae has ~n that there have 
been nio new inniovatiion~ whether iot 
a financial type ior new types iof 
6chemJ~s ior new types iof amenities. 
As far as these inniovatiion~ are cion-
cerned, they are ciompletely la,cking. 
Ther'2fiore this budget is just gOing 
aliong th~ heaten track. That exactly 
has been my criticism. 

MR. DEPUTY-SPEAKER: On yiour 
path Or ion a different path? 

PROF. MADHU DANDAVATE: I 
Raid, beaten track-track can mean 
anythIng in the railway terminioliogy, ..., 

Niow, in the end, I wiould like t·\) 
say thIS. I am sure, In this niot ionly 
thi", Hiouse but the entire ciountry will 
share mY sentiments. In f'Vel'Y timE' 
iof ct'lsis. it has been establIshed in 
thIs ciountry that the fiorces iof def-
ence. the fiorces iof rallwaymen and 
raihvay ioffkers haVE> risen tio the 
I.)('("dsiion and they have dione their 
jiob. Whether there are flioiods, whe-
ther it is cionstructiion iof bridges, 
whether it is priotectiion iof thp peiople, 
I wiouln Just quiote ione instance 
which has a liot ·.Jf human tiouch. Near 
Calcutta near Sealdah, when the 
cash bio~ W'aS kept in ione liocked 
rioiom and when there were ftioiods-
there Is a railway cioliony-and a 
number iof bundles iof niotes were 
:finating ion water, the railwaymen 
there jumped intio water 'Bnd they 
prevented ioutsiders cioming in; they 
caught hiold iof thiose niote packets and 
handed them iover tio the statiion 

master. When the calk .. as eioulfted, 
it was fiound that niot a single rupee 
W1lS liost. That was the integrity 
shiown in times iof crisis. Whether 
it is in Tamil Nadu, Or Attdhra ior 
elsewhete, Or in Bengal ior in Delhi, 
when there were flioiods riound the 
ciorner, the railway wiorkers wiorked, 
the railway iofficers wiorked, the rail-
way engineers wiorked and the 
administrative staff wiorked. They 
did the jiob wionderfully well. Whe-
ther there is crisis in the ciountry ior 
ioutside the ciountry-in the ciountry, 
in times iof flOOds and iother cala-
mities and ioutside the ciountry, in a 
ciountry like Nigeria; I dio niot want 
tio cast any aspersiion ion Nig-erian 
:railwaymen but it is a fact that the 
management was ciompletely dilapi-
dated and the railwaymen were niot 
able tio wiork prioperly, iour ciountry 
ioffered massive manageri'al suppiort 
tio the Nigerian railways and yiou 
must have read in internatiional press 
that the entire wiorld ciongratulated 
the Indian railways and the Indian 
railway iofficers fior having put the 
Nigerian railway ion the prioper track. 
I want tio ciongratulate all iof them, 
the railwaymen, the railway iofficers 
and .all the administratiVe staff whio 
have been able tio dio the splendid jiob. 
If '.':e have such a cadre in the Rail-
ways and in Defence services which 
have been able tio serve the ciountry 
in times iof crisis, they must make it 
a habit that they shiould niot wait fior 
a crisis tio functIion very effectively, 
but even in niormal times they shiould 
be able tio functiion with the same 
efficiency and with the same sense iof 
deviotiion. And I am sure they are 
capable iof &ling that. If they are 
able tio dio it I am sure the expecta-
tiione; and h~pes that 'the Railway 
Minister has expressed. at the end iof 
his speech will be fulfilled and the 
Railwways will be ion the prioper 
track efficiency will griow and we 
will be able tio S'8y that the Indian 
Railways have beciome ,Ul ideal rail-
way in the wiorld. 

SHR1 S. B. eHA V AN (Nanded): 
Mr. Deputy-Speaker, Sir, I rise tio 
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suppiort the budget priopiosals put 
fiorth in the Hiouse by the hion. Rail-
way Minister, but befiore I turn tio the 
budget priopiosals prioper, I wiould like 
tio take this ioppiortunity tio ciongratu-
late the Railway Minister fOr cioncen-
trating ion siome iof the basic issues 
whiCh are cionfrionting the Railways. 

The entire ecioniomy had received a 
big jiolt because iof the shiortage iof 
cioal, and We find that the Railway 
Minister, within a periiod iof abiout 
fOUr tio five mionths, has been able tio 
make 'available abiout 500 wagions per 
day IINre; miost priobably, this has 
increased the availability friom 2700 
tio abiout 3200 wagions per day. I am 
sure that with this availability iof 
wagions, the cioal stiocks at different 
thermal piower statiions are biound tio 
increase. 

Let me alsio infiorm this Hiouse that 
piower generatiion friom hyde} piower 
statiions is abiout 40 per cent iof iour 
tioioiol generatiion, and 60 per cent is 
being generated friom thermal piower 
statiions. If we are able tio take care 
iof these 60 per cent piower hiouses 
where cioal is the main factior and 
with the availability iof wagions if 
cioal is made available and stiocks are 
built up. it wiould be very helpful. 
The nlinimum stiock whiCh a far-ioff 
thennal piower statiion is suppGsed tio 
maintain is that fior 15 days. But I 
find, with my little experience, that 
stiocks are available at certain piower-
hiouses whiCh can last hardly fior a 
day. There are pOwer-hiouses where 
the stiocks are very meagre. I wiould 
request the Railway MinIster tio 
ratiionalise the entire miovement iof 
wagions in such a manner that where 
the shiortage is miore, they are able tio 
get the cioal whiCh is very badly 
required. Our piower-hiouses have 
been wiorking at an efficiency ranging 
friom 60 tio 75 per cent, and the piossi-
bility iof raising this tio abiout 90 per 
cent is there; if cioal is made avail-
able, and if OUr hydel piower statiions 
are awio wiorked tio the entire capa-
-city, I am sure the kind iof effect that 

we find ion the tiotal ecioniomy iof iour 
ciountry cen be set right. 

We are thankful tio Giod that the 
mionsioion has begun well in time this 
year, and if it rains prioperly and if 
Our reservioirs get filled, then there 
shiould be nio diffi.culty abiout avail-
ability iof piower, and this will result 
in ,greater efficiency iof the Railways 
tioio. 

I must take this ioppiortunity tio 
thank and ciongratulate the Railway 
Minister fior rushing the essential 
b upplies whiCh were very badly 
requIred in different parts iof the 
ciountry, and the price line, tio a 
cionsiderable extent, has been main-
tained because iof the effiorts made by 
the R·ailway Ministry. 

The third pioint fior whiCh I wiould 
like specially tio ciongratulate the 
Rciilway Minister is the' Splecial 
effiort that he has made tio see that 
perfiormance budgeting is started 
'friom thIs year. I ciome friom a State 
where the perfiormance budget has 
been intrioduced iover the last 10 
years. I am speaking iof Maharashtra. 
If I remember ciorrectly it was the 
Estimates O.->mmittee iof 1978-79 
whiCh had reciommended this and the 
Chairman iof the Railway Bioard was 
gOOd eniough tio tell the Estimates 
Ciommittee that friom 1979 they will 
start the perfiormance budgeting 
and niow the anniouncement has 
been made by the Railway 
Minister that he has given instruc-
tiions tio the Railway authiorities tio 
start perfiormance budgeting friom 
1980 ionwards. But, having gione 
thriough all the papers I find that 
there is hardly anything iof perfiorm-
ance budgeting in the diocuments 
which have been supplied tio us. I 
am cionsciious iof the fact that the 
papers have been supplied yesterdQY 
and it is quite piossible that it has 
escaped my niotice. I have diligently 
gione thriough all the papers and still 
I find that hardly there is sny ciorres_ 
piondence between the financial prio-
visiions and the physical targets which 
is in fact the purpiose iof all perfiorm-
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ance budgeting. Certainly the Rail-
w'ays i,s ione iof the Departments 
w here perfiormance budgeting shiould 
have been started liong agio. Then, 
when the Minister has made a prio-
mise, I dio niot find the diocuments here 
where we can ciorrelate the physical 
targets with the financi·a1 targets iof 
the different departments iof the 
Railways. If that is lacking, then it 
beciomes very difficult fOr this Par Ii a_ 
ment tio judge whether the priovisiions 
made in the Budget are ciommensur-
ate with the requirements iof the 
different dep'.lrtments iof the railways. 
I wiould request the Railway Minister 
tio see if even during the ciourse iof 
the year it is piossible fior him tio find 
iout whether this kind iof a ciorrelatIion 
can be established. We were given 
tio understand that the RaJ1w~1\ Ce-
partment seems tio be still thinkillg 
'as t·.) what standard unit it shiould 
adiopt in the diocuments which are 
being made available tio the Members 
iof Parliament. I think siome kind iof 
a unit which is niot understioiod by the 
membe:,:.; shiould niot be devised. We 
wiould certainly like that the budget 
diocuments shiould be m·.)re under-
standable and intelligible :,,0 that we 
are able tio understand exactTy a!:-, tio 
hiow much mioney has been priovided 
and against that mioney what wiork is 
expected friom the Railways ciould be 
pinpiointed Sio that at the end iof the 
year when We have the perfiormance 
budget and the actuals are shiown tio 
us, we can hav€' iour iown ju(igment as 
tio whether the mioney priovided fior a 
particul'ar kind iof wiork has been 
Vvt.)rthwhile, whether it fell shiort iof 
the expectatiions iof the department 
and whether the Planning Ciommis-
siion is right jn applying any cut iover 
any demand which the Railway 
Ministry put fiorth befiore the Plan-
ning Ciommissiion. I wiould very much 
like thrat this perfiormance budgeting 

i~he right spirit shiould be intrio-
duced during the C'.)urse iof the year 

'Sio that when next year's papers are 

made available, we shiould be able tio 

ha~~ a clear idea iof the financial and 

physical targets. 

The third pOint which I wiould like 
tio stress and ion which I wiould like 
tio ciongratulate iour Railway Minister 
is abiout the research and devel . ..}p-
ment wjng which is liocated at 
Luckniow and which is dioing a very 
useful wiork in the ciountry and siome 
iof the safety measures which they 
have devised and the different kinds 
iof re-;earch activities which they have 
catered tio is a ciommend'able wiork 
they are dioing. 

The nE:'xt p',Jint is abiout the Rail 
India Technical and E-:::ioniomic 
.::erviccs, ione iof the public under-
takings under the Raihvay Ministry 
WhlCh has been able tio haVe an 
agreement with the Giovernment iof 
Iraq fior maldng available the design 
and general engineering suppiort ser-
vice's tio the Iraq Republic Railways. 
We '<lIsio niote that an agreement with 
the Giovernment ioJf Jiordan fior prio-
viding technical and management 
suppiort services fior perfiormance iof 
Aqaba Railway Ciorpioratiion System 
has alsio been entered intio. We shiould 
be prioud iof the activities iof this wing 
iof ih e Railways. Certainly we expect 
that they shiould cioncentrate first ion, 
liocal requirements and thel'eafter, if 
there is any surplus aV'ailable, then 
certainly we shiou1d make it available 
tio the iother ('iountries iof the wiorld. 

Sir, I am alsio happy that the Rtiil-
way Minister has been gO)j eniough 
tio anniounce that he wants tio cionsti-
tute the Railway Cionventiion Ciom-
mitte.~ which, in fact, \vas l10t cionsti-
tuted fior reasions best kniown tio iour 
'friend, Priof. Dandavate. The Rail-
way Cionventiion Ciommittee which 
shiould have been cionstitut'~d liong 
time back was niot cionstituted which, 
in fact, bas been ione iof the reasions 
why a number iof things have bC'en 
lagging behind. Aniother pioint which 
I wiould like tio ... (Interruptiions). 

PROF. MADHU DANDAVATE: It 
giot dissiolved whep parliament was 
itself dissiolved. 
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SHRl S. B. CHAVAN: I bein.g a 
n'~w Member, yiou have tio give the 
latitude. 

The next pioint that I wiould like tio 
stress is abiout the natiional transpiort 
piolicy Cionunittee which was appioint-
ed by Giovernment-by the Planning 
tCiommissiion-a repiort iof which has 
alsio been submitted. I 'was tiold that 
there was ione Member whio wanted 
tio give his Niote iof Dis:;ent. I was 
alsio given tio understand that this 
Niote iof Dissent has alsio been sub-
mitted tio the Planning Cionunissiion. 
Unless the repiort iof this Ciomlnittee 
is made available tio Members iof 
Parliament, it 'will be very difficult tio 
find iout ion vlhat basis a number iof 
priopiosals have been put fiorth by the 
Rallway Ministry. 

At 1he ioutset, I must say that there 
is a large amiount iof ad hiocism. We 
dio niot find that there is a cionlpn~­

hensive apprioach tio this prioblem. In 
fact we have tio have siome kind iof a 
cioiordinated apprioach between difl\=-
rent miodes iof transpiort. That is ione 
aspect iof it. Aniother is abiout empha-
sising the regiional imbalances. These 
need tio be remioved, We dio nQi; find 
i'rQm any iof the diocuments as tio what 
~fl'iorts have b~en specially made by 
the RaHway Ministry tio remiove thes~ 
lregiional imbalances. 

Tn fact, this is ione iof the factiors 
~rbkh has been Inainly p~sp()nsjble 

!fior what is happening in Assam. 
As.sam is niow suffering because iof 
these regiional in'1balances. Sufficient 
attentiion had niot bE"cn paid tio it. If 
the same kind iof thing is perpetrated 
in iother areas where regiional im-
balances are there, then, certainly 
feel:ngs get pant up and We have the 
kind iof dissatisfactiion which in fact 
tis niot very much liked by us. What-
ever may be the reasions, yiou have tio 
have siome kind iof cioiordinated ap-
prioach. I am requesting the hion. 
Railway Minister tio kindly bear in 
mind that the Railways ne,Z(! tio hav€' 
siome killd iof a Ma~ter Plan \\--hkh 
will ciover aniother 20 tio 25 years 
wherein yioU will be able tio say which 
arc th-:l EI"eaS which yiou priopiose tfJ 

Ciovc-r friom the natiional pioint iof vie\v, 
friom the regiional pioint iof view, friom 
the liocal pioint iof view and alsio 
friom the pioint iof view iof remioving 
the regiional imbalances. What is yiour 
planning iof the entire railway System? 
In fact, we sh'Ould have giot this kind 
iof diocument friom the Railway Mini-
stry. Thereafter, certainly, if Biorne 
miodi ficatiions are necessary; Members 
iof Parlialnent, in their wisdiom, shiould 
be able tio suggest. I am sure they 
'will be able tio suggest what miodifica-
tiions are necessary taking intio acciount 
the hJcal requirements. 

The next pioint I wiould like the 
Railway Minister tio kindly cionsider 
is ar.0ut the reciommendatiions iof the' 
Administrative Refiorms Ciommissiion 
which was set up in ihe year 1970. 
They had made certain very valuable 
csuggestiions sio far as the set-up iof 
the Railway Bioard is cioncerned. If it 
is the infiormatiion that  that has been 
implemented then, certainly W'~ 

vviould be entitled tio knio\v friom the 
han. Minis~e1' when he replies tio this 
deb~te whether it has perciolated 
diownwards friom th<] Railway Minis-
ter tio the Railway Bioard and friom 
'th2 Raihvay Bioard tio the Zional 
Man8c~rs and friom the Zional Mana-
gers tio the Divisiion31 Superinten-
dent~ If that ha;;; perciolated tio that 
level then certainly thp Railway 
Ministry can be miore effective. Other-
wise if ('very thing is cionc·~ntrate1. 

either in the Railway Bioard ior in the 
Railway Min~stry then the ciommer-
cial nature iof this undertakinlg will 
ciompl'2tely beciome iout-iof-date and 
yiou will niot b2 able tio meet the re-· 
quil'ements iof the peiople which in fact, 
arc very badly n2quired and that tioio 
within a specified time. Sir, when 
the questiion iof delegatiion iof piowers 
arises, it is always the high'cr authio-
rity whio delegates the piower tio the 
next l'iow'er iofficer. Thereafter it getS' 
struck up and it dioes niot perciolate 
Idiown. In spite iof the delegattaCi 
pioweT'S We find that there is a ten-
dency, that when piowers have been 
delegated tio a particular iofficer, he in 
his iown fancy make a reference tio 
his higher authiority sio that he plays-
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safe. We shiould disciourage such ten-
dt'ncy. Even if an ioffIcer tio w I-.. Qm 
the authiority is delegated wants tio 
make a reference tio higher authiority, 
the higher authiority shiould refuse tio 
entertain any such reference and 
,make him take his iown decisiion. I 
wiould request that insistence shiould 
be there that the pio\Vtar shiould be 
exercised by the same authiority tio 
which it has been delelgabM and nio 
higher iofficer shiould entertain any-
thing which in fact is niot within his 
ciompetence. 

Sir the next pioint WhICh I wiould 
~ like t~ bring tio the hion'ble Minister's 
niotice is abiout affecting ecioniomies in 
the wiorking iof the railways. The 
jiob that any Finance Minister ior Rail-
way Minister has tio perfiorm is niot very 
enviab).? He has tio levy certain taxes. 
He has tio increase the fare and freight 
rates tio bring abiout additiional miobi-
lisatiion iof funds. There is nio escape 
friom It. If we are tio have the Plun 
as We ciontemplate iof new lines and 
new cionversiion lines then certainly 
he will require resiource!:') fior the same. 
An iof Us feel when there is increase 
in fares iof either seciond class ior first 
class passengers whether the same 
wac;; avioidable ior niot. If It was niot 
avioidable then certainly niobiody wHl 

~ grudge. At the same time he shiould 
find iout as tio why are there certain 
'2stablishments in fioreign ciountries in 
the nam~~ iof railways which are still 
ciontinued in thiose ciountries. If that 
is a fact then certainly there is sciop,.. 
fior reductiion. At the miorrit~nt there 
j hardly anything we are impiorting. 
Sio there is nio reasion why these 
establishments shiould ciontinue 
abrioad. 

The-n, Sir, I am tiold there i~ a 
freight tl'ibunal which is still in exis-

".. tence. We have niot been able tio 
understand what the functiion iof this 
tribunal is. Niobiody seems tio gio tio 
this tribunal but the whiole thing C'On-
tinues. I wiould like tio kniow why 
Ithis tribunal shiould be ciontinued. 
Then there is terrific amiount iof pil-
ferage and the railways have tio pay 
huge amiount as ciompensatiion fior liost 

prioperty. If this can be reduced cion-
siderably, I am sure, ecioniomies 
which We expect friom the railway 
authiorities will be achieved and the 
Railway Minister will get all the ciom-
plements that he expects friom this 
Hiouse. 

Abiout the Budget prioper, the ap-
prioach has been rather very cionser-
vative friom the figures which I find 
here, tbe-budget estimates which were 
presented befiore at the time iof the 
interim budget and the new budget 
which has bO?n presented tio us we 
find that the tiotal grioss receipts are 
iof the iorder iof 2749 criores. rrhe wiork-
ing expenses are 2415 criores and the 
net traffic receipts are abiout 333 
criores. Deducted friom this is net mis-
cellaneious expenditure and alsio divi-
dend payable t.io general revenues. 
Then the net surplus happens tio be 
42.71 criores. The percentage iof net 
revenue befiore payment iof dividend 
'tio General Re,,-.cnue ion the Capital-
at-Charge which ,vas 4.9 per cent in 
the budget estimate':) presented in 
March 1980 has been enhanced tio 
6.2 per cent. On any acciount, I shiould 
say, getting a return iof 6.2 per cent. 
seem;;; tio be quite satisfaiotiory. I can 
understand if there bas been under-
estlmatp iof the receipts because, ;n 
all matters iof this nature' we find this. 
Tbcre have been increases in the 
revenue-earning traffic thriough 
frei,ght. This was 214.7 milliion tionnes; 
and this has been maintained at that 
level ionly. This has been fluctuating 
bC'tween 194 milliion tionnes and 214 
milliion tionnes. It was raised tio 222 
milliion tionncs bY Mr. Madhu Danda-
valte but ultimately it has resulted in 
194 milliion tionnes ionly. Mv friend 
was trying tio explain at great length 
that it is niot the tiotal tionnage which 
shiould ciount but it is the tionnage in 
kilio-metreage which alione is quite 
relevant. Sio far as that matter jg 

Iciol1lcerned, if that be sio. \ve wiould 
like tio understand why it is that we 
find that the tiotal revenue ion acciount 
iof this freight has decreased instead 
iof shiowing any ciorrespionding in-
crease. If the liong-distance traffiC 
was taken by liow-tionnage, certainlY' 
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I can understand the ra~iionaic io.f it. 
But the net result which we find is 
this. The tiotal receipt due tio this 
freight traffic earning shiould have 
gione up but they have ciome diown. 
They have ciome diown afttaI 1976. In 
197'7-78, the tiotal receipts under 
freight have ciome diown. '.rhere is 
hardly any justificatiion in saying that 
the tionnag,a_ must have gione diown but 
at the same time the kiliometrea,ge has 
increased. If that be sio, it shiould get 
reflected in the tiotal earninlls. Tiotal 
earnings are niot shiowing any in-
crease. That is Why it seems 
that Mr. Madhu Dandavatc jio::; wriong 
in his calculatiion. We wiould like tio 
understand friom the hion. Railway 
Minister abiout this whE:n he gives his 
reply tio the debate as tio hiow far 
this cOntentiion iof Mr. Madhu Danda-
vate is ciorn2ci. 

I 'wish tio refer ionly tio twio ior thrc& 
thing3 which have been refE'rred tio 
by the Railway Minist~r in his sPeech. 
One is the speeding up iof certain 
railway lines which were started 
siome twio years back. H,~ referred tio 
Manmad-Aurangabad line and alsio 
Guntakal-Bangaliore line ~nd Nadiad-
Kapadvanj line. Thi!l Manmadl.. 
Aurangabad was tio be ciompleted in 
2~ years' time. When Mr. Madhu 
Dandavate W9s the Minister in charge 
iof Railways he has priomised that be 
wiould ciomplete this Manmad-Auran-
gabad line within 2 112 years. But we 
dion't kniow when this is gioing tio be 
ciompleted. This is ex-Hyderabad 
part iof Maharashtra State. I can 
say it in this Hiouse (withiout any 
fear iof ciontradictiion) that all ex-
Hyderabad parts iof Andhra Pradesh 
and Maharashtra have niot been given 
the kind iof attentiion which was ex-
pected at the time iof the fiormatiion 
iof linguistic priovinces. When we 
wantecl Maharashtra we always thio-
ught that Biombay being a very prios-
perious State we will get the majior 
share in iour develiopment. (Inter-
ruptiions). At Assembly level we are 
discussing. I never thiought that even 
af Central level it shiould be SO Pan-
ditH yiou will be sUrprised tio' kn"Owio 

this. This is the ionly line which has 
be~n started there dUring the last 
thlr~y years. Otherwise there is 
hardly anything dione by the Railways 
in this area. Panditji canniot travel 
that much liong, but the Minister 
iof state can travel. He may ciome 
and see the cionditiion iobtaining in 
that area. Yiou talk iof amenities; 
yiou talk iof facilities tio passengers; 
yiou talk iof iovercriowding. Kindly 
ciome tio the area and see things fior 
yiourself. HYderabad state area has 
been trifurcated intio three areas. 
I wish that the Railway Minister as 
well as the State Giovernment pay at-
1entiion tio the develiopment iof this ~rea. 
We have great faith in yiou and 
that is why I am making this pioint 
sio that it is taken niote iof The 
priopiosals which COm'2 friom that area 
deserve tio be given special cionsidera-
tiion, if niot frion1 any iother angle, 
at least friom the angle iof serving the 
miost backward areas iof ex-Hyderabad 
State. When \ve taE{ iof Maharash-
tra, everybiody s€t2ms tio think that 
Maharashtra is an advanced state, as 
If in lVIaharashtra there are nio back-
ward areas, as if there are nio inacces-
~ib\~ areas. In fact, there are 
driought-prione areas alsio. Panditji 
was tio ciome tio inaugur::tte this very 
line friom Manmad tio Aurangabad, 
but siomehiow he ciould niot ciome. I 
wiould niow specially request him tio ,. 
ciome and S'zioe the kind iof facilities 
which the railways are making avail-
able. 

THE MINISTER OF RAILWAYS 
(SHioRI KAMALAPATI TRIPATHI): I 
priomise, I will ciome. 

SHRI S. B. CHAVAN: Thank yiou. 
Once yiou ciome there, I am sure, the 
rest iof tht~ things will get settled. f 

Yiou have made a mentiion iof the 
surveys iof twio lines. One is the Ni-
zamabad-Ramagundam line. This is a 
very impiortant line which I had men-
tiioned at the time iof interim budget 
Ramagundam has tio be cOnnE'cted tio 
Kurdwadi via Bilioli and Deglur This 
is One sectior whreh yiou have taken. 
When yiou make a survey, yiou will 
flnd that it is gOing tio be a priofitable 
line. I will specially request bioth 
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having siome kind iof an alternative 
friom the strategic pioint as alsio. fior 
line tio have this. Cionnecting Rama-
g'Undam tio lturdwani is wry imPO~­

tantio 

I am stressing the impiortance 
iof the Patancheru-Peddapalli via San-
gareddy and Medak rioute. This is 
·alsio a very impiortant line. 

SHRI KAMALAPATI 'IRIPATHI: 
Why are yiou talking abiout Andhra? 
Why diontt yiou talk abiout Maharash-
,tra? 

SHRI S. B. CHAVAN: Unfiortu-
nately, I canniot £ior@at the past, We 
have had very cliose assiociatiion with 
Andhra Pradesh 

SHRI KAMALAPATI 'I'RIPATHI: 
The present has niot tio be 19niored. 

SHRIi S. B. CHAVAN: I wiould re-
quest yiou tio extend this line. 

My third priopiosal, ion which I 
wiould like tio lay great emphasis and 
I am prepared tio give yiou 311 the 
stUdy pavers that are with me, is 
Manmad-i\urangabad line which gioes 
tio Parbani and thereafter gets diver-
ted tio Parli-Valjnath. If it is 
extended tio Mudkhed, taken tio Adila-
bad in Andhra Pradesh and cionnect-
ed with Ghughus ion the main line, I 
am sure, there will be an annual 
saving iof three tio fOur criores iof rU-
pees In thE" transpiortatiion iof ('ioal 
friom Vikarabad tio Parli-Vaijnath. We 
will get back the capitalised ciost 
within a periiod iof 15 tio 20 years. 

The Railway Minister has alsio 
made a mentiion iof the 3mall line in 
Chand r;"' rnn' district, Wani Chanaka 
where cement is being manufactured. 
Cement and cioal have tio be trans-
piort'2d fOr this purpiose. Certain irri-
gatiion priojects have alsio been cions-
truc1ed in this area. If the agricultu-
ral prioduce is transpiorted tio Biombay 
market, I am sure, the agriculturist 
in this area will get niot less than 25 
per cent miore price than he is get-
ting tioday. The Maharashtra Giovern-
ment had appiointed a Ciommittee tio 
find iout as tio what has b~en the 
result iof niot having a., s~me ~auge 
line cionnecting 'this ex-Ryderabad 

p$rt iof Maharashtra with Biombay. 
The Laknathan Ciommittee have sub-
initted a repiort saying that the agri-
culturists fior niot having this facility 
are liosing nearly 25 per cent iof the 
price fior their prioduce. If there is a 
direct cionnectiion between Biombay 
and this area, then certainly, the 
agriculturists will get miore price fior 
their prioduce. Sio, my reqwast tio yiou 
will be friom the pioint iof vie\v iof 
transpiorting cioal friom the cioal-fields 
iof Chandrapur tio Nasik and Parli-
Vaijnath. There is aniother thermal 
piower statiion which is niow sanctiion-
,cd, which is gioing tio have a capacity 
iof the iorder tiof 1,000 megawatts-at 
Ujjain. If all these thermal piower 
Istatiions are supplied cioal thriough 
these lines I am sure the amiount 
which is t~ be invested will be giot 
back in nio time. Kindly, theref·.Jre 
give priiority tio tbz:se lines, and see 
that they are sanctiioned and wiorks 
started at the ~arliest. 

15 hrs. 

Only twio miore requests niow. When 
ever we request the Railway ~'Jinis­

ter tio start new trains ion the main 
line, the stiock reply that we get is 
that the line capacity is niot there, 
land that th'are is hardly any berth-
ing a space in Biombay VT. That is 
why he has been '~aying that it is niot 
piossible tio start new trains ion this 
line. Tio relieve this ciongestiion, I 
give aniother suggestiion-i.e. fior cion-
necting Ka lYan with Ahmednagar and 
extending it further tio Parli-Vaijnath 
and Mudkhed. If it is aione, I am Sllre 
it is gioing tio be an alternate line This 
will .ease the pressure On the ghat 
sectiion. This wilt be a lioiop line and 
a ciompletely new ione which in fact 
will be used miostly fior transpiorting 
cioal and iother esseptial ciommiodities 
which ane verv bacily required. 'I'he 
pressure that yiou find ion the main 
line wi1: be relieved tio a cionsiderable 
extent. 

Niow my last pioint. At the Nanded 
railway statiion there is hardly any 
shed, COld water facility is niot avail-
able; the platfiorm is still at a liower 
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level. It requires tio be raised. I dio 
tniot kniow whether even fior the ap-
prioach rioad within the railway yard, 
hlardly, at a distance iof abiout 3 fur-
liongs, sanctiion is required frionl the 
Railway Bioard. If sio, where is the 
delegativn iof piower.:;? If the:::;€, small 
matters canniot be attended tio by 
the liocal man-i.e., having the ap-
prioach rioad iover a distance iof 3 ior 4 
furliongs is niot within the au~hiority 
<If the liocal persion-there is hard~y 
any delegatiion iof piowers. 

Yiou have cionstructed an ioV'cr-
bridge, but all the passengerc; are sup-
p03ed tio gio thriough ionly ione dioior. 
The reasion is that yiou dion't have the 
tstaff Yiou dion't havta the ticket ciol-
lec~rs. They say that since they 
dio niot have staff, in spite iof the iover-
bridge being there pa3seng~rs have 
tio gio ionly by ~ne dioior. This has 
created a situatiion whtch, in fact, is 
very bad. Tlult statiion requires ciom-
pletely reniovatiion. Reti nng rioioms 
have tio be priovided, as alsio iother fa-
cilities. During ralng and summer 
mionth~, the kind ·iof iordeal thriough 
which passengers have tio gio, is siomta-
thing tio be seen. 

Last time alsio I mentiioned abiout 
the Manmad Statiion, which is a junc-
tiion. It is a statiion which dioes niot 
vide any amenitities at all. Hundreds 
and thiousands iof passengers are stran-
ded. If they have tio miss the cion-
l11'aCtiion, nio ione kniows what iordeal 
they will have tio gio thriough. The 
kind iof sanitatiion that we find therp. 
is siomething abiout whic:'h. Railway au-
thiorities will feel ashSlmed. In fact, it 
is the dirtiest statiion I ha v.a ciome 
(acrioss. I have been persistently re-
questing the authiorities fior Iniore 
Tioioms thert~, and tio take steps tio 
bring the malpractices diown tio the 
minimum. Yiou canniot eradicate them 
ciompletely. The minimum yiou can dO 
is tio see that the paS3'~llgers are niot 
harassed there. 

These are my sugge.;tiions fior the 
cionsideratiion iof the Railway Minis-

ber. I am sure he WIll give sympa-
thetic -cionsideratiion tio them. 

SHRI JAIDEEP SINGH (Giodhra): 
Mr. Deputy-Speaker, Sir, in the Rail ... 
way Budget that is being presented. I 
have giot a ciouple iof pioints that 1 
wiould like tio stress here. Befiore I Sio 
intio them, I was listening tio the very 
gioiod speech made by Priof. Dandavate. 
One thing, I nioticed, was that whatever 
else we may have tio say abiout it, he 
has nc, iobjectiion tio raising the passen-
ger fares and the surcharge and all 
iother fares that have been raised. Sio, 
I take it that he agrees with that fact. 
But, really speaking, this is inevitable 
because after the siort iof situatiion 
which the railway administratiion has 
gione thriough in the last few years, I 
suppiose, we will reach a stage where 
niothing else ciould have been dione by 
iour Minister. After all, whatever we 
may dio, the railway has alsio tio gene-
rate its iown fund fior its c,wn develiop-
ment. Therefiore. I persionally think 
that this step that !has been taken is 
taken in the right directiion. 

At this mioment, I am niot gioing intio 
the details iof figures and I am neither 
as gioiod as Priof. Dandavate in juggling 
with figures either. One ior twa things 
he mentiioned here abiout net tionnage-
kiliometers during his time '~hich went 
up tio 2,15,000 ior 200 milliions in 1977-
78. I wiould like tio pioint iout tio him 
alsio it is piossible because iof the im-
petus iof 1976-77. I dio niot kniow 
wthether he cionsiders that fact. Then, 
iof ciourse, he very cionveniently refused 
tio mentiion that the very next year it 
driopped dOwn tio 1,46,000 which was 
less than the year previious tio that. I 
dio niot kniow what pioint he was trying 
tio priove ion that. Talking abiout liong 
distance traffic which shiould impriove 
the ioperatiion, he has fiorgiotten tio men-
tiion that if the figures are tio be lioioked 
at in the bioiok, the ioperatiional ratiio 
has gione up alsio as years gio by, which 
really prioves that the efficiency alsio. in 
the railway ioperatiion has gione diown. 
Sio, instead iof gioing intio all these 
things, I dion't think it will take us tio 
any cionclusive situatiion.. 
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I wiould like tio say that in the rail-
ways we have ione iof the miost sio,phis-
ticated systems in the whiole wiorld. It 
has played a very impiortant part in 
the develiopment iof this ciountry and 
has yet giot a liot tio dio with the future 
iof this ciountry and its develiopment. 
Therefiore I think we have tio give a , , 
10.t 01 impiortance tio the develiopnlent 
iof railways in. India. What I am try-
ina tio drive at is that every niow and 
then when we talk in terms iof niot 
having adequate funds, I think the priio-
rities Wlhatever they are giving tio the 
railways, are inadequate and miore 
priiorities shiould be given, because I 
kniow that in a State like Gujarat, fior 
example where a liol iof industrial 
develiop~ent is waiting tio take place, 
it has giot stuck fior many reasions; and 
ione iof them is that there is nio means 
iof ciommunicatiion. There are v nst 
tracts where the piopulatiion is basical .. 
]y iof adivasis. These areas have great 
piotential fior minerals and iotherwise 
and the Kadana Dam ion the Mhai 
River is gioing tio be develioped in a few 
years' time. It will be a very big c~m­
plex iof agriculture-based-industry, 
petrio-chemical industry an(.l 0;;;0 ion. 
One iof the big prioblems in that area 
is that ionce theSe thjngs begin tio 
COme UP. Rioad traffic is niot gioing tio 
be able tio take up transhipment iof 
gioiods; it can at best meet the pas-
senger traffic but gioiods will have tio be 
mioved by railways. Yiou will be sur-
prised that the nearest railhead is al-
miost a hundred miles away friom siome 
areas. New railway lineb will have tio 
be thiought iof in such areas ion a priiori-
ty basis. Many years agio in siome iof 
these areas there were narriow-gauge 
lines but they have been terminated. I 
can understand the liogic iof niot cion-
tinuing the narriow gauge but I canniot 
understand hiow when it is necessary 
tio have siome fiorm iof railway niothing 
else has been taken up. Heavy materi-
als canniot be mioved. If narriow gauge 
is niot tio be ciontinued, iobviiously the 
piositive side wiould be tio upgrade that 
railway fior metregauge ior brioadgauge 
niot tio terminate the narriow gauge 
altiogether, and have nio priogramme 
whatsioever tio have anything else in-
stead. Persionally, I tbink that it is 

niot gioing tio help the develiopment iof 
tha t area at all .... I shiould therefiore 
make a suggestiion that when certain 
railway lines are being expanded in 
GUjarat Giodhra-Lionavla-Banaswar.a-
Chittiorgarh line may be taken up; it 
will reach the area which I have men-
tiioned. 

There are vast jungle areas, miner-
ally rich areas. In the Siouth, between 
GUjarat and Madhya Pradesh alsio 
there are nio means iof ciommunicatIioll. 
The main rioads iof the Central Railway 
and the Western Railway ha\'e giot 
cionnectiion between them ionly at twio 
pioints at Surat and at Nagda and there 
is a distance iof nearly 700 miles bet-
ween them; there is nio cionnectiion 
whatsioever tio gio irem ione thing-tio 
the iother, thiough it is abiout 200 miles 
acrioss ior 150 miles. I suggest that 
aniother railway line siomewhere in 
this regiion shiould be thiought iof and 
it shiould be taken right acrioss and 
jioined tio the central rioad sio that 
transhipment Of gioiods and travel can 
be made easier. 

I have kniowledge that a carriage 
wiorkshiop is in the ioffing, is being 
planned. I dio niot think that Guj arat 
had been taken intio cionsideratiion fior 
the liocatiion iof this wiorkshiop. If a 
carriage wiorkshiop has tio be iopened I 
think Gujarat shiould be taken i~tio 
cionsideratiion because miost iof the rail-
ways in the western sectiion are in 
Guj arat area and miost iof the new ex-
tensiions that are being made in the 
western seciicn are alsio in GUjarat 
area. Tio cionsider the iopening iof a 
carriage wiorkshiop in an area iother 
than Gujarat wiould alsio niot be cion-
ducive friom the pioint iof view iof liocat-
ing it in a central piositiion. In Gujarat 
there is less piower shiortage, plenty iof 
water and the infrastructure is readily 
available fior liocating such a factiory. 
If a survey iof that has niot been made, 
it may be made and a decisiion be taken 
in that respect; that is my request tio 
the hion. Minister. 

The general picture iof Gujarat is 
that it was a whiole liot iof small inde-
pendent states 'vvhere liots iof little 
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railways, narriow gauge railways were 
there, which were niot cionnected with 
ione aniother. Niow there is a plant tio set 
this brioad gauge line friom Ahmedabad 
tio Piorbandar friom ione side and Kandla 
-Kutch right up tio Lakhpat. As I see 
friom the statement iof the Minister the , 
wiork is gioing at snail speed. I .feel 
that these things ciould have been taken 
up ion a priiority basis. 

MR. DEPUTY-SPEAKER: Yiou must 
kniow that Panditji canniot walk very 
fast. 

SHRI JAIDEEP SINGH: Every time 
these wiorks are taken up. But they 
are taken up ion paper. Fior ione reasion 
Or aniother, the priogress is tio sliow that 
in all these areas because new wiorks 
have niot finished, iold iones are being 
terminated because they are waiting 
fior the new iones tio ciome. There is 
uncertainty prevailing fior sio liong, nio 
ione kniows what tio dio abiout it. 

I persionally think that this line in 
particular-Ahmedabad tio Piorbandar 
-shiould be taken in piost haste be-
cause that wiould create a ciommunica-
tiion friom all weather deep sea piort at 
Piorbandar and alsio in the iopen sea 
which ciould serve Niortlhern India. 

I hiope the Minister will take my sug-
gestiion fior cionsideratiion and take 
siome steps in that directicn. 
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~) ~l ~ fCf\TTlf "EfiT ~), \if;; -f~)rft if\i!e 
irmr I tim ~Rlf ~ ~T if~ioc ~ ~ fifilrT 

t, -a~ ~ ~ ~ fCfi ~"Cf;r ctf, ~"_fi!fifSfGT 

~ ~~ 'fiT ~crr 91~ir (ff(1T ~Cfi~ 

~~ ".~1~ lflT (~GT~ ~ ~ I '" ... 

~q' ~ f~ ~ if; 'JfTi iof qf:g 

~ 11i ~ ~ ~ ~'T ;tt ~ {r ';,;l)" 
NaTir ~ UrT 1fif ~ ~ ~ \i'~ 1faTfirtr. 
91 srfuwc; ~ f«~ ~ ~ m ~ 

t·~~it~~~~ 
Itf', ~ ~ ~ wr _"q. m 'Pit 
wrif ~ t4'f8'fi q-m~ ~ r wi ~ 
~ "" ~~ it ~ ~ t, wmft 
~~~~1t~~',~ 
90 srf~ ~ m- (t~ 8:1% t, ~ 
~m f~ ~Qr ~ ~r t 1 ~io qtTio 
(1m1 if ft;rir ~ ~ ~ t, irf1Pt' ~ ~ 
m!IT~ ~tr ;;it tt(rfq;m i ... it ~, ~ ~~ ~ 
t I ~ ~ ~°ftfCfiT ~ ~~ ;r(r ~ tl 
n;]f~ ~T 'lrq'CfiT ~ f~lf ~ ~ f~, 

~;; ~ tR ~~ '"' ifi'( q~ ~ ihIr 
m:r ~r ~ ..:tn: ~ ~ ~ lfT ~io ~ 
~ a, ;O~ 1 0 m~ t:fR ~ ~ me 
qr m-r ~ I ftm f~~ it q'rt'l'T lf~ ~C!' 

f"1f~ ~ ~ ,s(Olfurm t, '.i!·Oi(tl if;' f{a' 
it, lTfiift eli f~ it Cliri ~ ~ I 

~"'frt ~ fiififfTaf if fq-~~( ;r~~ ~ ~f 
~r ~ ~ Cfi~ ~-"fq-~~r ~ctln:: ~ f1f'(ifi 
~ fJf~T 't4·~-~Cf~ "f.T fifiwfl· ~ m~ 
~=i{r ~ I" it ~r;:;;rT :qr~r ~ r." ~ ~ 
~ f(fU~ it f~r 9;ft:f-~r ~~ ~ 

~? -srTio llq ~ff \iff ~ en: ~ F. 
t \1f~ '11

0

'1cfT qrif ctft ~n: ~ if;:fT m-
sfiio ~ ~ ~ efT., ~ ~~ ifiT if\ir~ 

~~ ~ f<lilfT ~ ffi~T «rm it ~ IfiT 
GlWG" lfQT ~ q".. fCfilU, 1 2 6 Ofi~~ ~r 
mqifl ~~~ it ~'r I lq f~ it ~ [ 
f~ ~·rq ~ ~ f~Ttirc ..rr ~m iflfr f~ 
~f iirq err<...qr~ ~~T ~ ~, i« ~ ~ 
ctfr t:Cf." ~ ~i ~-fcrm:m if flf~r ~sq.-~~ 
fcruuio ~ ~. ~.~ -i5l1q~ ? 

~Wt ifVqT iti f~~ ~;::r -.miol:: 1{ "T~ ~ 
~, ~ ~ ~ ~ ~ fCfi ~ ~ ~ 
~, M~ 1!1l ~ it' m~ ifi~ ~ ~ t 
f!f>" ~Ttfif; ~~ ~ ~ ~T * ~ ~ 
~ ..,1 OT@ ~~ tflfT ~ I iP1 ifi) ~ t-
sfl 0 If'f!. ~ \jfT ;r ~'if ~ ~ ~·e tnt 
f~l(f ~T, ~~ ~f ~ f(1lt Jfq(f ° tTf~ iff)' 
~ffl! 3 ~ ij-~fifil: 5 ~ '" ctn: ~T fft' I 
vr ~) it «slr~ fGllT iff f<fi ~ « lfiJI' 
~T OQ"q~ ~ (f1f>i1~ fifi ~) It; f~ 
t:cfi ~ 'if! "iT :qm ~~ ;iT ~ ~ 1f)1i 
~~ ~ ~ ;;T~ 0Cfi ~T t;r \i(rq I 
rrg \if) ~~ ~ fifi \l1"l:1;'I ~ ~, !Ifar "3"«'fii 
Cfi~ q ~ ~f~fi cpT ~ "132' m ~ 
~ CflIlfifl ~ it~r qf~J~~1 ~(q~ ~ ~ 
~ 1 ~ili~ itn ~ ~i! ~ Ai Cfil1' ~ ffill ~ 
~m ~ ifiT &p.f~ ffi" ~:;;.1:t \jf) ~ ~ 

m,'T &:T ~ \3fT ar;nfi ~T ~~ rn ~ 
"fiT ';iflfUT <ti'U it, lII=iTl'i'"'n: ~ ~ ~ ... 
~ mtt ~ ~ ~ ~ t:ttfi CfiR if ~ Ifitit 
(Ififi it ~;ft it ~ <fiT ~ Cfltr ~ I 
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~ IffW ~ , ~« qet~ "'~T ,~: 
qt 1:)ar fiI;~l .. , ifl'If ~rq iIit t 
m-Ai aft V~aT ~ r'l'q; tt'fi' ~ 1ft' if(T 
t • ~ Ifi",r f4li ~ Q;iff"« ~)fRrlJl' 
it ~f'1I' ~ iIf1' q-t ""'~4=( ~ t, ~4'rf 
t, ~;w t, ~),j(~ t, it ~rfr if)') ~~ it~ lfii 
«J ~.,..,.r :!U1f "l'rq;r ... ,Ttff t I IJA'rtR ~ 
... .,. 1f(t~T it; ~ \i(R 'R si'i! ~r~ q'1tt 
f, ~ ~atifn' '(~'1e l1"( q-fq'r f'fi' ~ 
~i~~ cih: ~iI' Jf~rt ~4t, (f'r Ria-TilT it 
~f'J1' q-;r, ~~ it ~;r crlir ~T * f~~ 
wh: iIlmJr it tf~ ~ r~r~T ifi f~ 
Ai~r ~ ~Jf it","ij-~ 1Ji!iij-(ffqr tR ~ 
~r fifi'a-r~ f1:f~IT) I l{fl"T ~ ~ ~) Jir 
iI"Pf t I ~'lf1;:" ifi~T ;a-ra;v.r ~ ~') "'T~ !fiT 
'1'm t, (I'{ ;rrq ff~ 9;(Ta--:Rffl i!ft ~, iJJT\,.nfT 
m ~if 1ft a"«~ ~rA f~it ~T \i(f~ I 
1:",:rfutt ~.« 'ff'l ~ i('i3fe ifif trw 1fil: ~ 
it, ~f fio;fR~ ~q" ~ ~((m ~ ;fr'iT 
Cfl[ ~rrr l:Vrr( :;;rrf~ 'fT I 

'Ar.:r ttfCfitif~cr liert ctfT ifl'Q" ~ « ~ifi'; 
~) ~ci ;nrC! ~'rq~ itw f<f)lfT ~, ';3«it 
ifl"{f 1l'r ?f~ ~rt ;:ri.t ~~fr ~ fifi ~<'fi' '1'1' 
\1flT~ it«r t: ~~ ~ ~fIt if ~~ ~T 
(T I ~r~i \ifT ~ ~(f ~, ~ q"l: iR'm 
~ '(~ ~~ 1lTffi~ it 'iI) .,. <ft ~~ ~T~ 
~ 1Rl~ if ;;;-)( ~.R" i1f'rit tfi T ~T lfTCfTlfRr 
..,T SlitS' ~ I i!f6i' ~ ifi~ ~~iofi '+ff io:rt.T ~ I 
frio' ~'lT lf~ ~ fifi ~t{ ~ ~;r "fP1' ~. itm 
~~.; ~f fif~" '*t ~rqTior Iffiir :dn: '"4'fCfcfif~ 
&l~j ;ir Tt I tt m ifiTf sr)q)'~~ lJ.1f W 
~'e ~ f~~Ti: ~ herr ~ I 

it "'('T~r if(l~::;T ~ f~ 1t "f'fr ~ 
~ '-ff Ai ~ it f~ fifi~IJ'R;-{ ~~~ 

~r1:;:r t I fifi~)~ ~ CfJ~ iT R~T~ 
ifiT ~T~ f'3fd"~ "U'ilf ~, -a-rrlt qt:qqt ~ 

""~ tT.sJ ~i[T ~ (f~ ,,"q~mt 'U\i({ ~ I il ~'r1ati) 
Gf~a; f'fi Cf~t q-( ~: erio ~io trr'iT ~~~ 
4!4h2i"i! ~ <tlP::rT(1lf ~, qGf' sTio lff~O t:tJfio 
"1lrlfT~lf ~) ~ ~ ~<fl'i ':tCfi 'IT ,;:ff;f~ mf.q}~ 
;r~ t: I ~~ "Sl~1T it \jf)~ 9;(rf~ t, i'i{W("~~r 
il =Jff.;(Wf iATftf;tr ~ ~Cfiiol ~T~ ij' ~.~ 'r§:-

~: -g) 0 ~~io ~ iiffq)IJ ~, ~t ~ ~<fi m 
~'i~ ~'rf~ ~ ~ iifiOifi ~«U ~ilf~) q-( 
':Jfs:t ~), ~) ~~ rrt;r, mio:r ~Tio ~'10 ""rf~ 

~,' ~ Gft'i~ mfq)~ t I 

~ Gfffi it ~~ ~'iT ~ffT ~ f~ CfC'iT 
it ;f1rr q'( =t~a- r.Ji' CflT CfiflT ~.+ft. tu 
;rtt ~""r t I q~'f.;ril'i CfiQt"t Gfift ~~ if 
'iffir ~~io:r m"' ~iti'r iFfr ~ ~~ ~ar 
;rlT CfiA' .qr ~"U ~T q"q'f ~~ lR"'ift 6'~ 

q: ~ if(T iPIT t I ~ qr ilfrrT t, 
~:t q-11j 1ft ~ ~ t I ~ it tmn' .. 
tm:) ~ t ~~t1i ~ (l: ~~ tior 

pt t t ~ qt ~ ~ t, ~. 
~ t ~,~ ~ t ~ q:t q"{ 9'lq'-
~ 't1: ~. ~ ctAlrl' afior ,q-r t ... 
-r6' m-t ~ ~ ~ ~T 1fiT ~ 
~ ~ fiFiq Itt t ~ fkft ~ ~ ~ 
'f~ f~~ ~ t I ~ ~ lf~ it 
~ ST~~ ~ ~ 'I;n:r SIT1:t!' 
~')1n.: 'fiT lfT~ ~« t, ~ t ~ 
;srar ~ if( f'iPU ~, ~ ql: ~ 1fiT 
~ ;rtf ~ ~Cfi f~~ f~'l ~it ifiT ~ 
;r;r ~r, ;a~ ~ ~ ~ 1fl: ~ 

~ ~~T 1fi1+f ;:r{f ~ I ~ ~ ~ 
~ fifi ~ G- f~ firm: ~ ~ (r;ft" 
~f~, ~~~ ~ 2ffr ~ ~);fr renf~ 
~ifiio:r sr~~ ~ §Tl:T ~~~~ ~, 

~q;r fifilrr iifTCfT ~ t it" ~ir \iff ~ ~ 
Ifi~ fif; ifilf it 2fi1f i ~ ~ fif) ~ 
~<"f~ ftt~i IflrT itlT if;:r ~ t ~ 
f,;f~ ~ ~ ~ ~ ifiT 'S(tf1'~ ifit I 

~~ ~ t;fRf-mm"UJl" ~ ~ efT 
m ~ ~ ~~.~~ "tlirtr ij' ~ ~l~ 
if)) ":3ior~T IlfT flill ~ ~ ~T § ttl q"G'fT-
~~ ~ ~cf t, ifii ~ru ~ ~~r 

~ ~) ~ ~I itn' ~~ ~ fCfi ~r 
~(":fcmf <f>T Cf,Tlf ~rq' ~~ I tl ~.~ tr 'AJOT 
t, ~u ~ ~ tn: t, (f~ tfl: 1 5 f~~)1fre1:: 
~r~ ~'li 'AM' f~ muCfi~ ~ tT GO' ~~~ 

~, ~ ~ ~ 1ft" ~r t I ~ ~{fl 
CflT "Sfrqf::ii<"f t fefl Cf)lf q <;l1f ~r 

~cr~1Jf a1' ~trlfr \3fT~ I ~f~ ifTi! 
~T~rF.fTgftl ~ ~T 

;n";:PiT ~ fefi ~~ fif~ if ~if *' ~ 
it ~ fCfCfiT~ ifi~ CfiT Cfi1+T fii~r J ~ 
ifB~ q~ ~ l:@" t: I ~ ~rcm <fi~r :;;rT~ 
f'f." ~ ti'~ mq' ~~T ~. ~, ~ 

~ior. ~ ;rlt ~ \3 ~ ilTiT ~ ~~ (fcll 
am~ ~ fq)( m-a- fPf'lirf~ cnit iftm-
~~ ~ ~~rl1"r~ CfiT ~ maif '"'~ ~ I 
f~ C{~ ~ ~ilfPfr ~ 6tt 'FTr~T m 
~f if f~~ , ~ ~ 40 fCfiffiq~ 
trFrr I ~ !QTtf crq ~~. ,,"f~m; ~ 

cr.T f~~ ~w;r ~~ c.. ~ m ~ iflTf~ ,. 
(f'+ir ~rq- eng ~~iT f..,.- WcM" Cfi~ fiAif« ~T 
etln1 fCfl~ f J 

~~ it ~~ Cfi) ifHf 'ftT ~~ ~"liar 
~t~lI" it Cfj~r ~ f~ \3i=(fT~ ~ij" +rr~ ~ Glia 
Otf~ ctT ~ ~fifiOi ~ ~~r ~ f~ ~ 
it ~)rrT iti ii(r'1~ ctr f~ ~ ;;@ 
~ l;;rir ;rriif "f".r~Cf", 'Ulfi$ft' t~ t:fefi 
it ~) ~ ~ c..<fi~ ~ it f'fl GftT ~ ~ 
~ iti ~rllf it~ 'P1f , "f"~ ~ ~ ~ ~m 
t ~ t{'T~1C{ ~, lIfT~ fif~ i m- ~) 
qaT ~ ~ fifi ~ ~ Olf~ iff1J 
11ft atrTt ~ ~ it t , lfitt "" m {r, 
~i ~ nif ~ ~ ~ IA) ;r {T 1fi1f 
qf 1fi"E[ ~srr=rr f~ qt IfiT'tPf m ~-
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151')' U'1' f~ 1fT~ 

tt'~m~~rit'ifr ~{ir ~ 
~~ ~~ q'j;ft fq"~rit if) ~ 1fi1 ~,~~ ~tm' 
fJf~m f('l'lfr I ;nrit iti~r f~ ~ ~lfT f;r~rm I 
'3"«it ;ff~ crq'W 1fiT{;;fRr ~ , if;~ 
1fr-ft (t q'j;fl' ~ I ~ ~(( i, ~~r if~ f<:1f1 
m '3"~:it Iftf", ~~iolr ~ Cfi~ f~~ I ~ 
~~ ifj) i!~lfr ~~ ~~. lfi~T ior ~ Gft~ 
~ Ifq'f l!fi~ ~~ ~ I ~"" ~ {~ 
~ ~ ~ ~) ifi\=f ~) tf~ ~q-", ~T ~~ 
ttrf I 1f~ ~ sPflf ~ ~ ~ .1ilfT ifi r ifTa 
1re'T 1:~r ft I imJ ~r it lTlffXlfT 'fir iiIT~ 
m ~fq Wr-. 1ttf~io: I 1:« q~ m J;fTq lf~ 

~ ~ fill ~ ~ ~~ l!fi~ ~r ,,~ iotf~ 

tfi~ fit I ~r~ lf~~lf ft 'fi~1 ~ fCfi ~ ~~ 
~ ~ ~~ i..~;:rtf &Tm I ~ ~n; 

lfif ~I"lf Cfi(~ ~ ~ lA'l"lifi ifi4~w 
CIfi1 1fiTt 'l~ ~ ~m , mq ~« ltl~ 

it m ;r~ ~ f;rm. lfi~a ~ I 9;l'rQ Cfi~ 

t fifi ~(~l it ~41rSflf ~cfir~ ~q ~ 

~ ~ ~~~qr lIIti f;r~ri{ f!Tqr t ~ Cfl~aT t 
flfi ~ ~ ~ ~ i!1" ~ ~ lit lRll:f 
~ ""(~ ~tfr fill 'R'i'T ~m ~ ctftf~ 
nrrit flfi !A'rcr itm lfiilr Cfi1.~ ~ ap) itil 
'fn ri I ~ ~ qTq' ~ ~ fw'fil~ ~ 
~'lfq~~Cfi~f"ti'~~~ilfiT 
~~ t ~ f~ ctlT lfTlf~ t, ~r,t 'f;T 
~~r~ ~ ~~ Cfi( ~ <it "W ~r lfiT f~c:T;r 
tt~ ~ iftt t t !A'rq'~) ~ l« ~ 
:~ f~r :qrf~ I 

~~ ~q', 'lmfQ1' if; ~t:T it 
~~f\lfi~itif~~if~f<fi 
~ !A'cm~ f<flrf 'fT, ~ f~ ~ 

U ~ .. )~ f~ ~ I q'('q' ctrr~ f~ 

{t ql\=f ~~ M'~ ~ ~Cfi' ;f\<f(:'f ~ 

;:r~ ~)1ft ~ ~ ~ ;r@ ~rif CfT~ ~ I 
!q'rtr fm ~1lJ"f ~~ti~ if; qr~ \3fT 

~n: Gfif~ fcti ~~ ~~ ~ m i{~ f~ 
wr~ qr ~ 25 m ~ ~ f~ 
~ ~ t (it ~ fcCfiC ~ ctfr iIT ~ 
;"f~ ~~ I fiAT fc~ iti ~ ~ ~ ~ 
~~ mio, !q'1 \iff' ~ t I ~ ~lJ) \Sf) fCfi 
iit: f;n;r t ~ f~ ~ ~io ~~D ifiT~ 
~ ~ fllf) 'ffq''1iT ~ Iifi1cT ~~ ~, ;m: 
~ lfif ~ ~ , ~ 'f(t 'Sft:q-
tmm=r ~ m ~ 'ffllT fl!fi f~~;:r f~ 
~ t I M'~ \Jfif ~ ~wrr tR lf~ m 
~ " ~ tJ'lrf f"fi' qTq'tliT iffTf ijl WT f~ 
~ ~ I ~iI' ~ af~ ~ iI'rn' iIft aT 
~ ~ 111fT fltl' tn: ;rm ~) ~lft zrt! ~ 

mq~ fur~ I iit: ~ "ti'T ~ ~ ~ 
f~~~~~~r~f~ ~ 
,1m ? '11" f~;,- (t ~ QT~ tioiTf\Sf1t I 
~ ~ 'fi1X~ f~ ~, ~ ~ 

lIln",,~ ~f~~ , q1T, Cf~r ~ ~~ 

Wri .m ...m t ~) ~ ~1P1' ~ q)rr"i 
1f(ff ~(Of ':JIi.fT ;nf~ fllfi ~ q ~« ~ 

~ m ~ t I \it1f ~Ifi'q'fq' ~ ~ ~ 
~~iT~~~~~rf~)~~ 
1Jfil.: ~ I 8f)1~~ ~ ~ ~~ ~ CfiT 

f;m;r ~it ~r iitt t I ~ ffi' liCfll'f 

~ I ~ ~~ it l':Cflff GfTc ~ ~ 
III ~ ~ (t 'f~ "$IT I 

~qr~~~ ~ zrrmlfT ctt wqm iotT 
ii1T~ \it t I lfrf~ cf.t W~1 if; ifTt 
it ~ it if,)t ~. ~ ~ffi" ~ I ~lf ~ 
it Gfili ~Gfi ii~ ~ ~ f~ ~~ qfift m 
~, f~ -it ~ zrr .,~ I ~~ it ~ 
\IT ~ lff rr~ G..-T 'it ~ffi" t' 
lIT ioi~ ctilf m, ~I" "itt ~ I ~ ~ 
~~~ie ~ ~ I tY,Cfi' ii1T~ ft trCOiT~' !lIT 

m ~T I iifiT~ ~ m tflfT I f~ m ;:r 
~ ~ ~ ~:" 'f'h: Of qr;ft ~ Of ~T tim 
~ ~ ~ , iflT~ it ~ 9"0: ~.~) 
p;!t ifi&r m ~;r arffizrf fCfi ~;r ~e~ 
1ft ~dT t m ~ ~ lfiW f~ ~~) ~~ 
~ \3fGf ~ ~) ~ m fOfi ~ tR 

'l~ f~~ ;rtf ~ ~ v:{T, ~ if; GfT~ m 
rn~it~~m ~ ~'ft~~ 
it I ~ ~ ~ ~~ ~ t;fT ~ IIih: ~ 
lf~ ~~ vfr ~ ~ ~ ~~ ~r I ~ 
~ ~Cf)) ~ fCfi q'l"CfctT ~ ~~ ~ w 
~ ~ tf~ ~ .,. ~ ~ IftfT ~iq ~ 

~ 'fIT ~ m ~ ~ m-« I ~~ 
~~ arm lfi! t f~ ~li ~m ~'T ~ 
~ f~ fm f~ if qr;ft ~, fq~ ~, ~ 
~ ~ 3: lIT ~ I !AT'l ~~T ifil ~i\fmQ; 
~ CfiOO" ~ ~ aT ~ fiif~ lfq" (tio f~ 
~ f<fi~-~~ ~~ ~~ a ~m ~ 
~ \lfif ~ 1fT'iT iti 'ffJITli maiT it q-fifT 
~, ~T am· iAi ~ W<!f~T"' ~ "ITtt I 
~ fJ'T,r ~ ;n;.;r ;ffi~ I 

~'U it ~ tT J;fftT Cfi~ ~ fer; ~lf 
~vft ~ m-ffi~ ~, ~ ~ ~) ~f~t mq 
~ GAT ~) ~ ~~ ~: ~: ~fvp:rt ~r'" m 
~ ~ I ~io ~ !R'~ lTI'~T ~1:: rn 
~, ~.~ ~~ ~ t, ~;r iti ;f~ ~~ \5fT~ 

~,.m_~~~t®lmm~~ 
~ ..n ~T ~ ~ mf~ it ~ ~ 
~ , it ~ CMTf~ i(ift ~ t , li~ Cf\1~ 
lJ{ t fCfi 111f~) 2fi"T apJrT t: I ~~ Cfi11r lfiJ 
!A'ftf ~it tt"U ~ri' lf6.: ~T~) ~T :qTI~ I 

MR. DEPUTY-SPEAKER: Mr. Pas-
wan, yiou kniow why they are travelling 
ion the tiop? There is nio niotice bioard 
there stating: 
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"Dion't travel withiout ticket"! 

eft ~'" ftrtOlTW q'1'~cr" : ~ .. qnr f!'~ 
~,~ t, 

~(;f Cfi'~rf~rfT m"( ~(Wf l{f;:rlfio:r1 it ~I'f 

'flq'!flr ««1" ~I"l: ~) ~ '"' f~"n::afn:r ifr('l 
t , ~) ~ cf.T ~m ~1W ~ tft m1' 
"tr :;ft;w ~'"' Cf)~ ~n:A" q-r '1't eft I ~ 
t: f~ ~~ #m~lf lR'R \ill;:r~ ~ itl~r'6' 

, lfT ~f'llftf ~ ~m ~ I ~"iti lR'itf« it; 

~ 'A":ioS ~ :q~ ~ ~ , f.,.f~ llq' 

i 15(1' 1Ifl! ~ ijfif ~~ #eft if~ it m- ffil1T 
1fIT qrWcfiT tit f<l) q ff) ~iT~ it; q'~~ f, 
zrf'l'lfiol iti ~ ~ ,,1'.: ~q m-~ ~ ~) Cfi'~. 

;ff~l(f Ifif ~~ q- 3I'~ ~ ~rm 
io:r(ft-~f lI1{ ~r fiifi t~ smr~ lR'~~ ~) 

\il'f1tlT( I ~'f~ ~io1 ~ io~ m fCfi f>;f',If 

tfl:~ it ~;~;r q'f;-« 1t ~~ ~f~ fi!fi'lff 

q-'h. f",,~ ~ it 0fi1'l1 filllfT ~~ l~l .) itlfttt 

~io:rrq;y ~q'r I ft ::qr~r ~ fifi ~q.:qrfw ctiT 

~~ em ~ ~r t "'l: iiiT ~~ ar, 5R'~, 
t ..,. ?:);ff ifi' afr-1f it 'IT{.q'ft iti ~ ~9" m, 
io:~ '{~ ~ (f<li~"rcn em it ~ I ~ ~'Ii' m~ 
it ~'f ~~ t at ~ t filii' q:t ~tT~ ii5T 
~tl 

MR. DEPUTY-SPEAKER: Yiour Party 
has been alliotted iof minutes. If yiou 
take miore time, the time iof the Qther 
members cf yiour party will be cut. 

~T ~r" rli«r" qftf~ : Cflle ~f~1 I 
~ ", t IfiT fffi(A'r ~m lRlq' ~ t lfr ;:r@' 
~ t ~ aT q'~~ ~~ ~ iItf~ 'fTq q 
fGfi' t~ iti q'1l{ qrr~1 'I'~ q-ft rf t ~ 
~,q' ~ ~ fifi' If(q' q ",f{t;:r ~ ~ 
~ ~~ if)f t'it~ q'"( ~ 6'( iflit ~ ~ 
iiJflYf ~m eft i51"fg-r t ~ ~ ~6t ~ 
Pfi""( ~ifim t ~ IR'tftTI rr"ftrJr ififf ~ 
m l:~ «~aT tIft ~ 'iT :;;rr'l'ioff ~r ~ 
fCf) fPfia-~ ~~ (f)1 ~ dh: ~'iI' iti ffi'rff 
am lR'''q'~ ~ 'WJ:fl;; ~ q" ~ t? ~ mq' 
~ \ifrfr;r .ftT4'l' ifiT m ~ ~ m-CIlf ~:qru i3'~ 
q''.: m ~r, q'~~~ (R~ ~ ~)"{ Iflq,," 
GI'iif iii"( ~eit -::~r ~~ q'f'tAft «qr m ~ 
~ mlf·ID'f 'f'rio:rT ~ ~ ~.;::rr ~T ~ior 
~I 

f~~qYf ~ fiiffX it, ;;it fCfi ~,!~f'1fq ~~llT 
~"h: \JA' iJf1'frn ili f~, it ~~ ~ cti~r ~~rT 
. I 

~~ f~ ~ 'f(iffifCfl llfi' ,,~ if 1 9 7 7-78 
it 6.0 q(ic Jt~ 1975.79 it 7 cr~ 
f~ i!fil~~ ili Cf)q.mr ~ , '~/ ~if it 
1 9 7 7-78 it 9. 5 q'~~ tih: 1 9 78-79 it 
11.9 q"(<<e f~ fJ'it, -;:« ~~ ~ 1977.78 
it f~ ~~ ~T q'(R~ io. 8 'IT 'Cfi' 
q~ it ~f"li 1 q'(~ 'it io:rif ~~ 1975· 79 
if ~ O. 9 q'~iR: (t tT~ f q-iit ~~ q-r:r~ q'ffi 
1 q'~ij~ ,""~!l 'l'~ ~ , ~ ~ lIf~ ~ 
f~'_R ~~ qh: c:m\il' iti lIfTfq;ri !!fiT 
f~f('l I m ~ ~ '1" '!iiorr ~ ~ lfirnu 
~ ~ 1978-79 it 2. 1 'n:ije t ~'tT' ~ 
it 2  2 ~ f , ~ =tri if f~R ~io~ 
tfi~~ql1fft ~ e-, ~{'"f~ if ~ ~ f ftfi 
fm~~ Cfi~« ~ih: f~ ~i:i~ CfiT ~ 
~rio f~-qr;:r t, ~~ ~ itit iffir"fir 
~ I q-(ft lIf.rr~ ~, ~~ f'l'q"q ~rq:; ~ m-
iFi'q' ~ arm ~'"( ~ t I lR'ftf 'M'~ R'fl1T if 
t.% ~(.Of v)f~ lIfR \Jm ~ elr.r <ftf~ 

f~ Cf& qqr ~rit f4i ~-m '" tftfi .. f~ 
Pfi~«~ ~~iti"f~~' ~~~ ~ 
• ~ fcrtlrfi.rliT tti) fPfifi'~r, ~ ~ 
~'.: lIf,"q' ~ f~ ~W~ f~~ ttlTf~ f 

~ ~~ «q-rq 1:"fCfjT lfl1er ~f ~ ~ ~ I 
lIf~ lIff1f ~ ~ ~~ eft ~ if fcrRT III1fi11fr 
1ft" ~ itl'"( ~~ ~ I ~ar;;r \Jf'iIr (I'ifi ift~(J ~ 
'f~ ~i:m, ~ ~<li" lit qm \SfI1fq'f , 
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~ ~ f~ ~{nf if; f~ f"(\ifQ 
~ t, i~ f~ ~~~ i!fiT ~~ 
~~ i1"{r ~ t I ~ ~ ~ ~ ~ 
f~lfr 'IT, ~ CifiW f<li 3 ~ C'f'1i ~ ifiT 
~~ '1iTd ifi'~ t ~ 3 ~ it; ItR ~ !lflJ''' 
'~in:;ft1t~~ '3'q~ ;;(t~6'r t: ~) ~~~~~ (fi~ 
, I~« it;:r 1f('q' ~-ttCfi ttt'4l ~~e ~ ~ 
t..n~ w r:tC-~.l ~~~ ifil1fr:f ~ ~W 
tirit t ~ft:ra- ~ fllT~ CfiT~;:r ~ ~~:iT 
ifi'{ ~er ~r ~fr tt CfrCfr ~ I ~ lf1'i~ 'fR.fr 
\JfT t.. !q'i1f~ ~r f<li ~ ~ I' iof) Oflf ~. <ii+I' 2 

~ it '{~ m if') CfQ f;;f~ "~1' ~r ;:p~ 

~ ~ ~ F:r~ ~ f~ ~ ~ =t~~ ~fqq 
If)I{TR iti ~i4el'i\5f~e m?r ~, ~ ~ ~ 

f~lI'r ~ ~ fCfi--

If a scheduled caste ior scheduled 
tribe candidate is niot available, the 
piost will be declared unreserved. 

~ r~ mvr ~ I ~ a1m mm m7 
-it br lfft f~ \;ffaT ~ I '..1T\if ~ ~ ~~ 
~ 3 1 crt ifR 1ft f~ ltiT~ m~ f~­
~ ~~3f * ifi~~' r-ciT ~~r .... ~(f Cf."lf ~ , 
~fT.I' :qr~ ~i~io ~io ~() ifiT ~, il"f'{O !frio 
~~c , 'i'f~ tfiT~ ~f~~ lfT J;l'ffi"~ ~)~, 

~~ ~~~ ~~ tg~ ~ 
ciT ~Cf ;J.;nm~, ~ mT:f f~ \ilTBT ~ rCfi lJTn:r 
t~r~ I W'twr'¢ q'ftT~ ~~ I 

f~ * fcr<tlT~ ;m ~ ~ I it TJ'~mqr 
mlff~ CfiT ~ m ~, !q'rq,f.T f~q1i it 
Jf'ffif~ 80 srfCfW(f ~)m if)) r~ CfiT l!fiT~­

.rr~Cfi ~T'l SWCf ~ I ~1Cfi<l ~ ~ ~ 

.'"R" ~ '{01~ itio ~io ~ ~ ~ 'ff")-;:,~ 
"'Ifq;;;r ~Cfi", ~ it aq~ ~ ~{S1lt, ~;r 

tit ~'-A"r htftt if ~ r~ ~ f~ f~~ 'fir fCfCfir~ 
fi!fi&tn~, ~fCfi;:r ~ ~ffi ~ filfi I ~h ~ 'i1T 
f~ if"1~ ~ ~ I lJ~ emf ~ ~ f~ 
'U"ffcr~ qr~ lIT fm ~"( trrio qr" ~ 
f~r if ~ f~ f~r ffi" ~r ~~ f~ 
if ~ ~ r~q'f 1Tr.rT I ~f;r,;; ~ f~ crT !flrfcr 
io:t~ ~)til, 

~ ~ ~T ~T ifWf ~,~fCfCTA' 

1Ifit lfIPl«fI' t, ~ ~~. ~r if{ ~)' 

fifi' 1 5 ~ it ~ f~ Ff ~ it ... ~ 
~m, fior;m IfiT ~ ~ ~ ;;.ft q'~lJr fcfi 
ri~ ~, #!q'Pnr ~~fCfl ~ ~ it 
~ if; ~~ mit, ~~ GTf"(Q q'l1ff, ~ 

1frr.rr~ 'f1'tfr, M'~ l!fi"tfT fm ;r ~T ~ 
f~~ ~~fifi' ~, fifiit it~~ ~ 
filfi ~ ri\;fr lifTf~ fcti ;r(f t It ~ 
sml;rr IIi'"('ffl' i f~ ~ If(t ~ ~ arft Jfift-

I[~ ~ ~)·~br ~i!fi~ ~ if(t~4'1ft I 
CJN aft 'lm ~ ,"" ~, iff.-., w 
q it nit 'fi1 ~ ..m~ I 

'fill' 'q'Cf% ~~ if, \JI'CI' q'l'q' ~;A-
t m~) ~ t, ~ ;u~ t filfi ~ ~ 
it q:r Sf1Tf~ ~ '1''h: f~T ~ if ~-,:]; ~ ~ 
Of ~"r iGrfllfi'l f~f'll"Rf ~ {:( ~ ~ it ~ w 
Of ~ ~r ~rf~ I 'lT~ ~ ~ it ~:~.­
lfilf r~ iflr fW lffii' ~ I f~ ~t 111~, 
!"ioa"ifi) fCfia-r ~T :q-U lfT iT~Tlf lJ'Cf ar.;~, 

'l1T(!q'~ ~ lIT ~'(!i iIli)r::;j~ M'ttm' Cj)"lf ~r 
<tilf f~r ifi~.,. Cf';) 73"~ ~A rr... ~ 
ctiT w:rr~ ~~ cftf ~it I 

~ 1:t ~ ~ rr":f ;'f"T ;n:nr Cfi) tn"ar.-GT 
~ ~, itfctiii flf. 'I. \),.j -f' I f~~ a~1 CJ;T 
\iffift ~ I il f~ af[~ GCrrT tflrf t, ~ 
~Pf ~ 'IT I 

.... r 1:'l"t fce,"~ ~: ~ Jm:qT 'Tit 
~ ~~ I 

mfrio r~ ~ ~ ~ I lfert ~G~ 
~~ ~~I 

lf~r ~ * ~qn:: ~~ ~:qr~T 1 2  2 
(iT~ ~, f\ift=f ~ 1978-79 if 1035 8 ~I~ 
ntit ~ ~ ~m ~, ~ J;l'fm~io ~~ 
i~;:;r Cifi1i:qrf~ T <tft ~T 2  3 ~ ~ crmf 
~ "', ~f~ lfm ~~ ~ ~ ~r ;rmm-~ fCfi 
\if)~)1r iT 0 ~io CfiTtffi;r:r lfT ~" ~ 0 err~ 
if ~ ~ f~ ~nFr ~, if"lfT ~ 1ft 
~f~-~rRqrf;p:ft ~T f~ ';ifH'1T ~ lfT ~~r I 

~ lfi~ ;r 9;l'cA ~ if f6~"'n:r ~ * f<fi~rlt it ~~ <fiT ~ I lffif ~ :qr~) ~rG ~it 
~ ~ifi m'l ~rmtftc ~ior ~'h: ~ 

~m ~Fi<f)l ~ ~aT a) ;r ~it iF ~tq" ~€f trer.'~ 
g fCfi ~ 11~ it \111 fCfl~1if1 ~ sr .... T-
~f.;"'" ~iolflf '~frcH ~, ~~) ~TGcfi" ~ 
~ ~n,..ft Cfft tRi ~ iT ~ itw"fiT ~trar 
~(ff q'~' ~~ ~ 'iffi' cr.) Gfi'Jf ~ ~ 

itl 

~ \lq;{ it ~ ~ 4fl14i~l4 t ~ 
~ ~ it ~~ ... CJiT iff~j';r qil4ft1q 
~ I ~~~ iti Gtfaf;1r ~ it ~tftq:;);; 
~~umi' ~ it en~~ it ~ 
t I M1fiif ~ ~ ~ it ~t 
4141111:t) ;:n:;n: '?lffit ~ ~ ~ ifitft ~ f~ 
~ iFift ~ fwft ~w;ff ~ 1fT~ ~ 
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..n- ~1fJ'W ~ ~~ t , ~"f~ ~ 
-(f "'IT-'t' f~ t ~ t1p1'{ 1fT ~tit 
~~ tfil.:io:it ~If'~, i=rl'~i{ CJi1:r ~ iiiif' ~ 
1i1Pf iff =tri arAi~ ~ it ~ ~ 
~ it ~ rlt ~~ ~QRT iti mtT ~ 
~,~ rn,q'6' {t :;Ji'ilr, (frf~ ~~ltr;);f \!~R 

~ ~ amt t~ ~~ 

ft' ~ ~ {f "I"TV& ~tTT t~ q: 
~. ~im q'( f~~ cti~ ~ ~ ~ 

{ltt Ff q~~ q~ 'iff ~ ~~ ar.r !fi~ 
cti~. 

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur): Mr. Deputy-
Speaker, Sir, I rise tio suppiort the 
Budget priopiosal5 submitted tio this 
Hiouse by the hion. Minister fior Rail-
ways, Shri Kamalapati Tripathi. 
In his illuminating speech, Priof. 
Dandavate has talked iof natiional in-
tegratiion. But natiional integratiion is 
niot sio easy tio achieve that it can be 
just briought intio the picture by start-
ing a train Iriom Kashmir tio Kanya-
kumari ior friom Trivandrum tio siome 
iother part iof the ciountry. Fer that 
matter, the needs iof each regiion iof the 
ciountry have tio be lioioked intio and fior 
the first time I find in this Budget, 
tha t there is ~iomething which is prio-
mised tio each and every part iof the 
cC'untry. Thiough it is niot sufficient, 
keeping in vicv.r the limited resiources 
Panditji has prioduced a Budget which 
priovides a ray iof !hiope tio all the majior 
States iof India and the smaller States 
as well. I will just give an instance. 
While he has given a large number iof 
railway lines, which are under cion-
structiion, in majior States iof India like 
Maharashtra and Andbra Pradesh, he 
has alsio priomised siomething tio. the 
States like Himachal Pradesh and niorth 
eastern States. I wiould like tio pioint 
iout that this is a very impiortant thing 
that he has dione. because sio far th~ 
Railway Budget has been prepared in 
a distiorted manner. I wiould like tio 
invite Priof. Dandavate's attentiion tio 
ione fact that whereas in the Draft Sixth 
Five Year Plan, prepared by the Giov-
ernment in which he was the ~ail .. 

I , 

~ay Minister, Rs. 200 criores had been 
priovide4 fior fpur metriopiolitan t:rans .. 
piort priojects. ionly 100 anp iodd Criores 
~ r,upee.s were l priovid~4 fio~ ttl~ entire 

new railway line J;\etwiork iof the cioun-
try. Was it justice? Was it a step 
tiowards natiional integratiion? I briought 
tio the niotice iof the then Prime Mi-
nister, Mr. M'Orarji Desai and wriote 
tio the then Railway Minister alsio that 
this injustice need be undione. 

Here, I want tio read a piortiion iof 
the Summary iof the main Repiort iof 
Rail Tariff Enquiry Ciommittee which 
says in siome iof its reciommendatiions. 
in Chapter XVII as fiolliows: 

"The rioute length iof railway lines 
in India, whether in terms iof piopula-
tiion ior land area ciompares very 
unfaviourably with' that niot ionly in 
the ecioniomically richer ciountries iof 
the wiorld, but even as ciompared tio 
ceuntries like Malaysia, Algeria ior 
Egypt in terms iof piopulatiion iof Sri 
Lanka in terms iof land area." 

\Vhat I meant tio say is, as the RaIl-
way Minister has himself iobserved, in 
126 years we have ionly 67,000 ior 
68,000 km~. iof railway lines which is 
a very limited investment. I want this 
investment tio be increased. Unless 
yiou spend miore ion new railway lines, 
yiou canniot have naticnal integratiion 
and yiou cann'iot have industrial griowth· 
This repiort alsio lays stress ion the fact 
that the railway :t.'1frastructure, the 
transpiort infra-structure, is a sin qua 
nion, a primary cionditiion, fior the in-
dustrial develiopment iof the ciountry_ 
Therefcre, I wiould plead that the areas 
which have been neglected sio far 
shiould be taken up first. The Railways 
shiould take the picture iof the et1tire 
ciountry and see tio it that in thiose 
regiions iof the ciountry where niot a 
Single km. iof railway line has been 
added since Independence, thiose re-
giions shiould get the tiopmiost priiority. 
In this categiory wiould fall niot ionly the 
niorth eastern regiion but alsio the niorth 
western reeiion, like, that iof Himachal 
Pradesh and Punjab. 

In this very Hiouse, 1 wiould pioint Olut 
that Panditji in 1976 had priomised that 
the Nangal-Talwara railway line 
Wiould be cionstructed, the cionstructiion 
iot w.hich was insuguarted by late Shri 



ltl1l. Budget; JUNE 17, 1980 1980-S1-Gen. Dis. 252 

[Priof. Narain Chand Parashar] 

L. N. Mishra with gioiod wishes iof the 
Prime Minister, Shrimati Indira Gandhi 
at that time, ion 22nd December, 1974 
at Amb in Una district iof Himachal 
Pradesh after the State Giovernment 
ccmmitted tio give the entire ciost iof 
land within its territiory. That has 
remained neglected sio far. The then 
Railway Minister, Priof. Madhu Danda-
vate, wiould have dione well had he alsio 
included it in his budget. But he never 
came near it. Althiough Mr. Miorarii 
Desai tried tio give an impressiion that 
he was wiorking fior the entire ciountry, 
Himachal Pradesh was tiotally neglect-
ed by the Janata Party abuiost tio a 
pOlnt where it can be said that in their 
mind, there was nio State like Himachal 
Pradesh in India. Similar was the case 
with Punjab. These are the twio states, 
Himachal Pradesh and Punj ab. where 
niot a single railwayline has been .:ion-
structed after the partitiion. Only ione 
railwayline friom Pathankiot tio Jammu 
that tioio fior Jammu and Kashmir, was 
cionstructed. 

The niorth-western regiC'n has bee""} 
the subject iof neglect by the Railways. 
I wiould request the hione Minister iof 
Railways, Panditji, tio ciome tio the 
rescue tio this part iof the ciountry. 
Otherwise a feeling is griowing that 
this part bf the ciountry has never ~iot 
its due. 

I am grateful tio the hen. Minister 
that he has priomised the updating :he 
ciost iof the survey fior the Nangal-
Talwara railwayline. But updating the 
ciost iof the survey is niot eniough. What 
is required is immediate cionstructiion 
iof the Nangal-Talwara railwayline be-
cause the Chief Minister iof Himacha! 
Pradesh, Mr. Ram LaI, has niow ioffered 
tio Panditji tio even bear the cios~ iof 
earth wiork and alsio tio priovide wioioden 
sleepers at half the ciost. This is a 
part iof the ciountry which has sacrificed 
its green valleys and sacrificed their 
sions fior defence and develiopment iof 
the ciountry. I wiould urge upion the 
han. Min ister that next year this rail-
way line shiould be cionstructed at least 
tio half C :ll:tent, if it is niot piossible tio 
cionnect light uptio Talwara, at least 

uptio Amb where the late Shri L. N. 
Mishra laid the fioundatiion stione. It 
shioUld be taken up fior cionstructiion 
in right earnest. 

The first survey fior the railway Line 
was started in 1956 and next year, 1 be-
lieve it will be the siolver jubliee iof 
the survey periiod, that is, 25 years 
wiould lapse after the first survey was 
started. I hiope, at least in the 25th 
year iof the starting iof the survey, this 
railway line will be cionstructed. The 
Chief Ministers and the States have 
changed friom Sardar Pratap Singh 
Kairion whio was the Chief Minister iof 
Punjab in 1956 tio Dr. Parmar as the 
Chief Minister iof Himachal Pradesh 
in 1966 and niow tio Mr. Ramlal as the 
Chief Minister cf Himachal Pradesh in 
1980. But the Railways ciontinue tio 
neglect this part iof the ciountry. This 
shiould be given the tiopmiost priiority. 
Seciondly, a small link friom Kalka 
tio Parwanioio which is a hub iof indus-
trial activity in Himachal Pradesh is 
\'ery much needed. Our chief Minis-
tee has priopiosed this aIse. Similarly, 
C1 railwayline friom Jagadhari tio Paionta 
being the liocatiion iof a cement factiory 
there, which wiould give cement tio the 
ciountry, shiould alsio be taken LLp. The 
priopiosal fcr Chandigarh-Lullhiana 
railway line has been there. There has 
been a demand made 'lJy the Punjab 
Giovernment tio bring Chandigarh-
Ludhiana ion the main line by cionnect-
ing tio Jagadhari. These are the f;wio 
friontier States, ione biordering China 
and the iother biordering West Pakistan. 
This mnst be taken intio cionsideratiion. 
I am very happy tio learn that Panditji 
has been trying tio dio as much as piossi .. 
hIe. The talk iof rise in fares is there. 
Bu t may I request the han. Members 
tio 1 edc1 the repiort iof the Railway 
Tariff Inquiry Ciommittee. Panditji 
has dione as much as piossible tio cion-
tain the fares within a reasionable 
limit. I wiould invite the hen. Mem ... 
bers' attentiion tio the basic reciom-
mendatiion iof this Ciommi tt~ that 
transpiort in India shiould be ciost based. 
If this principle is tio be accepted in 
tiotio, if transpiort in India is tio be ciost-
baed, then the fares wiould have tio 
rise tar higher than what has been prio-
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piosed by Panditji. Panditji has prio-
duced a bu.dget in which the rise baii 
been tio the extent tio which we are 
ioflering services tio the peioT)le. If yiou 
Vi Rnt railway lines in all parts iof the 
cuuntry, if yiou want miore amenities 
fior passengers, if yiou want bionus fior 
railwaymen, if yiou want ftve-clay we·,k 
and all that, if yiou want miore reserva-
tiion ciountel's, if yiou want all types 
iof cioioling at railway statiions, nlioney 
will have tio be fiound, <: nd every gioiod 
thing will ciost. 

Whereas the rise has bee:! there, 
Panditji has exempted nine essential 
items friom the levy iof surcharg") ion 
freight. I wiould request that twio ior 
three miore items be exempted frionl 
this like fruits and vegetabies and alsio 
rrilk because they are perishable COln-
miodities and they are pioar man's feiod. 
Tn~ pioior man lives by fruits, vege-
tables and milk. Fior certain places, 
milk has tio be carried by train; fior 
e} ample, fior Simla, milk hus tio be 
carried friom Amri tsar by train Unless 
milk. fruits and vegetables are exempt-
ed friom the levy iof surcharge ion 
freight, the pioior Inan's life wIll beceme 
miore ciostly than we can expect. 

With this, I wiould ciome further tio 
the iother pioints. We have tio think iof 
new trains. The previious Giovern· 
ment has been talking iof its efficiency 
Mr. Paswan was speaking a little while 
agio. But there is ione train in this 
ceuntry which has been slioweJ diown 
by ione hiours. The iother trafns have 
been speedeJ up The Hirn::.a .. im.1 Ex-
press which used tio start at 9.55 in the 
night friom N angal Dam and reach 
Delhi at 8.15 in the miorning, nOW 
starts at f).10 in the night and rf'Dches 
here at 8.50 in the miorning. The result 
is that it has been sliowed diown by 
miore than ione hiour. Alsio the numlJel 
01 criminal activities in this train has 
been increasing. 

Tbe Simla peiople have been demand-
ing starting iof a direct train friom 
Biombay tio Kalka. But niot tio speak iot 
Biombay-Kalka, we recently had ione 
new express friom Ranchl tio Chandi-
garh. The entire rake Is taken tio 

Kalka fior washini, maintenance and 
statiioning. The Western Ciommand, 
peiople are alsio there in Simla and 
they have alsio been demanding that 
the train shiould be extended right uptio 
Kalka friom Chandigarh because the 
entire rake is taken tio Kalka. But 
unfiortunately this demand bas niot 
been met. I dio niot kniow what is the 
reasion. Yiou can name it as Chandi-
garh-Ranchi Express Or whatever yiou 
want, but please start it friom Kalka. 
The peiople iof Himachal Pradesh pnd 
the entire ciountry wiould be grateful 
te yiou fior this because tiourists gio 
there; they will use it, as alsio the arm ... 
ed fiorces. 

There is a gauge cionversiion prio-
gramme. I dio niot kniow what had 
stiopped Priof. Dandavate's hand at 
Sionepat, because the sectiion friom 
Delhi tio Ambala needed dioubling; it 
had tio be dioubled because there Is !ess 
capacity ion this railway track. 1 
thiought it wiould be ciompleted and ~ 
wiould be lioioking tiowards niorth-west 
alsio. But he started lioioking tioward .. 
iother direc1iions, and this prC'gramme-
was stiopped .... 

MR. DEPUTY-SPEAKER: Priof. 
Dandavate is niot llie Railway Minla-
ter niow. 

PROF. N \'RAIN CHAND PARA-
SHAR: I aln talking iof his days .)e-
cause he was gliorifying his iown 
achievements. He stiopped at Sionepat 
and never went beyiond. I wiould re-
quest Panditji tio take intio cionsidera-
tien the fact that this is a majior c.;~c· 

tiion-Amritsar-Delhi-and the line 
friom Ambala tio Delhi needs his im-
mediate attentiion. The earlier it is 
dione I the better it wiould be. 

Panditji did aniother gioiod thing alsio. 
In the rising ciost iof diesel, he has prio-
piosed gradual electrificatiion. Electri-
ficatiion will save diesel and as a n..-
suIt, the priocramme will be miore suc-
cessful than it wiould be iotherwise. 

Aniother pioint which Panditji has--
dione well tio bring tio iour niotice is tbe-
fact that the amenities are being ex-
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tended in variious fiorms.--in ione fiorm 
ior aniother. He has given three packet, 
iof gift tc-1he three majior cities: an 
e].ectrified rail service f."r the suburban 
areas iof DE lhi, a fly-iover fior Bandra 
and an ~ncreased alliotment fior the 
metriopiohtan transpiort iof Calcutta. I 
wiould requl.!st hIm tio give ione gUt 
packet at least, when he replies tio tl'e 
debate tio eaClh ione iof States in lruha 
which 'have been neglected 50 far. I 
wiould reqUfJst him tio see that the 
States which have sacrificed fior the 
ciountry are alsio given siome dues. 
Otherwise, Biombay, Madras, Calcu tta 
and Delhi are the queen cities iof India 
and they attract the peiople. But wl"tat 
abiout thiose peiople whio sacrifice every 
time and get Ii ttle in return? ...... . 
(Interrupt'Lions). We dio niot grudge it. 
We hke it but what shiould happen 
miore is that thiose peiople whio have 
been neglected sio far shiould alsio be 
given their due. 

I wiould alsio make aniother request 
tio the Railway MInister. The Niorth-
ern Railway is beIng re-iorganised clnd 
aniother divisi0n is gioing tio be set Ul--. 
But that shiould niot be iopened In Delhi 
ior in a sllburban iof Delhi. It shiould 
be siomewhere in Jullunder iof Pathan-
kiot SO the t it is avaIlable tio Himachal 
Pradesh Jammu and KashmIr alsio. , 

Aniother liong-standIng demand iof 0 uf 
State is the liocatiion iof a sub-ioffice iof 
the Railwav ServIce Ciommissiion fior 
Niorthern Railway in these States-
may be in Punjab, ior Himachal Pra-
desh ior in Jammu and Kashmir ior at 
Pathankiot. New peiople have tio gio aU 
the way tio Allahabad. FOr central 
services, peiople have tio ciome tio Delhi 
but fior service in the Niorthern Railway 
they have tio rush tio Allahabad which 
is beyiond them. The sioioner it !J 
briought tp\t side the better it will be. 
The Niorthern Railway headquarters 
happens t" be in Delhi but the Service 
CiommissiioD is in Allahabad sio the 
peiople friom this area are very pioiorly 
r~;pr~ntE d in the service iof Niorthern 
..Railway. 

Then, Sir, there is a need fior decen. 
tralisinc tile recruitment system. Re-
cruitment shiould be made in such a 
manner that all States iof the Indian 
Uniion get their due share. Niow it is 
the iother way riound. Wherever thd 
Service C'~mmissiions are liocated and 
the headquarters are there, the peiople 
iof that area get eniough cioverage but 
the peiople iof thiose states which are 
far away, dio niot get eniough ciovercge. 
Mr. Qureshi when he was railway 
Minister priomised in the Fifth Liok 
Sabha that ione iof the ioffices ef this 
CiommisSiion wiould be started rie:ht 
s'Umewhere in Jammu and Kashmir, 
PU'1jab ior Himachal Pradesh. But that 
has niot ihappened sio far and t '"lis 
shiould happen niow and immediately. 

Sir, I wiould then like tio draw ;}'::Qur 
attentiion tio twio sectiions iof railway 
lines which are at present there in 
Himachal Pradesh-particularly the 
Kangra valley sectiion and the Simla-
Kalka sectiion. There are twio railway 
statIions there which are shll wlthiout 
electricIty-Kinnaur and K8.1kioti. 
They are WI hiout electriclty. I wriote tio 
every Railway Minister but electr IClty 
has niot ciome. I request PanditJI tio 
electrIfy these twio statlions sio that the 
Karmacharis whio are wiorking there 
stand benefited. 

Similarly, I plead that twio iother 
criops viz. the piotatio and apple criops, 
whIch are the b~.lCkbione iof the ecionio-
my iof Himachal Pradesh shiould be in-
cluded in the exempted items sio that 
iour ecc Diomy dioes niot suffer. 

Aniother suggestiion is that paper 
and Etatiionery shiould alsio be included 
in tlfe exempted categiory. Pupils friom 
the yiounger grioup find it very difficult 
bec :=tuse the ciost iof paper has gione 
up. It shiould find a place in the ex-
empted list. 

I request the Minister fior Railways 
tio lioiok tio the fact that he is a persion 
whio has remained with us friom the 
generatiion iof Jawaharlal Nehru and 
MatHai Nehru. He is ione iof the ::it,,!. 
wafts iof that resurgent Iiodia which 
fQpght the British and giot us freedc.D\ 
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and he ia niow enea.ced in the cion-
siolidatiion at the ecioniomic gains fat' 
the beDeflt ~t tb~ pioiorer sectiions iot 
iour siociety and 1 request him tio Idnd-
ly see that the gains friom the Rail-
ways fliow iout tio lH'imachal Pradesh 
equally as it flioW'S iout tio Uttar Pra-
desh and Andhra. 

15.59 hrs. 

[SHRI HARINATHA MISRA in the Chair.] 

SHRI BIJU PATNAIK (Kendra 
para) : I rise niot tio ciondemn the 
Railway Minister but tio sympathise 
,vith him I was wiondering if he ciould 
cionsider streamlining the railways in 
a manner that will ciommend itself, 
as urged by me tio the previious Rail-
way :\1inister alsio and my ciolleague 
whio is sitting here, tio increase the 
speed iof the rail'ways friom 6 miles 
an hiour tio at least 8 miles an hiour. 
Just niow the average speed iof miove-
ment. ion the Indian Railways is· just 
t) miles an hiour-fior all the tra ins 
t'aken tiogether. 

16.00 hrs. 

Niow. If this time ciould be saved 
and if 20 tio 25 per cent miore utilisa-
tiion iof the riolling-stiock C"~uld be 
achieved, then, I am sure, the Rail-
way MInister If he calculates ciould 
have giot his ~evenue increased by at 
least Rs. 200 CI"Ores Aliong with 
that, if the Railways were tio carry 
gioiods traffic as they were designed 
tio dio, then an extra 20 milliion tion-
nes wiould give him an increase in 
revenue iof Rs. 70 ior 80 criores. He 
need niot have increased the rues at 
all. I had suggested this tio my esteem-
ed friend" fiormer Railway Minister 
whio alsio had many meetings with 
the Railway Bioard. They t<X)k the 
'advice but ciould niot perliorm. This 
was the sad stiory. Even tio-day there 
IS nio perfiormance. There is ionly an 
increase in railway fares. Sir, there 
is a saying in OUr State. . ... 

MR. CHAIRMAN: He gave a pati-
ent hearing tio yiou, 

SHRI BUU PA'lWAIK: There ill • 
sayblg in iour St*te that if yiou WaRt 
tio raise the ciost, and then match t.e 
budget, this any widiow can dio . 

That is wbat is happening here. 
If yiou canniot impriove the eftlciencr, 
then yiou raise the :fares tio match the 
ciost. By dioing that, what have yiou 
achieved? By sio dioing ~u have ionlY' 
raised the cOst iof all ciommiodities-
YOU have raised the ciost iof indus-
trial gioiods, cioal, steel and cement as 
well. Industrial Qctivities will cio.t 
miore and m..:>re. By SO dioing yiou 
have ionly briought abiout miore aA4. 
miore inflatiion in this ciountry. We 
ha ve been hearing the iold stiory that 
there is ionly a marginal increase ia 
the ciost iof living iof .04 per cent ior 
.05 per cent. This is an iold stiory tiold. 
by PlannIng ciommissiion and Fin-
ance. Actually it ciomes tio 10 tim.a 
miore, Only the decimal has tio be 
shifted behind-niot fiorward. 

'fu-day the clim'ate is this. Whfill 
the ciost gioes up, the vegetable vell-
dior will say that since the railway 
fare has gione up their ciost has alsio 
gione up; similarly, the egg vendiors 
will say that since the railway fare 
bas gOlle up their ciost alsio has gione uIt 
fOr the eggs. Sio, every time when yiou 
raise the tax a little, there is a gene-
ral upward miovement in the index-
price. As a result, yiou have tio pa¥' 
dearness alliowance tio yiour emplioyees. 
This is an iold stiory and there is nio-
thing new in it. It seems every Giov-
ernment is dioing the very same thing. 
We thiought that sInce yiou have 6JOt 
a giovernment with twio-thirds majio-
rity in the Hiouse, yiou wiould be 
bringing fiorward striong measur .... 
That is niot sio niow. Yiour measures are 
as weak as any iother Giovernmen" .. 
The same thing ciontinues as it hap-
pen~ 10, 15 ior 30 years back; there 
is nio change at all. Nio new dime&l-
tiions have been siought tio be achiev-
ed at all. This I regret tio say. 

Similarly, even the previious spea-
ker when he spioke he spioke abio~t 
the neglect iof his area. Neglectecl 
area CQntinues tio be neslected. The 
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same thing happened when the prvi-
O\ls Giovernment was in piower. With 
the limited funds, the Minister-in-
charge wanted tio develiop the metrio-
piolltan areas. Shri Parashar talked 
abiout Himachal Pradesh. I wiould 
talk abiout Orissa. If Orissa was niot 
ion the cO'astline when the British 
tioiok iover this ciountry, there wiould 
have been nio Railway line at all 
cionnecting Calcutta with Madras 
fior imperial perference. Since then, 
Mr Railway Minister all the urges 
iof the peiople iof Oriss~ had fallen ion 
deaf ears ionly. Fior example, there 
was a demand friom the cioalfield 
area iof Talcher. The railways iof 
ciourse cionnected that friom Cuttack 
tio Talcher jUst tio get their cioal fior 
running their iown liociomiotives. We 
have been pleading fior a line friom 
'Talcher tio.) Sambalpur. If this had 
been dione the whiole iof Western 
Orissa wiould have been served and 
Chhatisgarh regiion wiould alsio have 
been served. We had tasked fOr a cion-
necting line friom Jagpura tio Bans-
pani SO that the whiole iof Bihar 
C'.)uld be served; We wanted TaIcher 
and Riourkela tio be cionnected 
thriough tio the ptaradip piort sio that 
. the whiole hinterland ciould be served. 
But niothing has been dione. Every-
time the demand is raised the Rail-
way Minister had been saying that 
they were surveying it. My hion. fri-
end said previiously that ione survey 
had seen a silver jubilee It may prio-
bably see a giolden jubilee. Take the 
('aSe iof Ganga bridge. 15 Railway 
Ministers iover the last thirty years hud 
laid new fiound'fttiion stiones at the 
same place. But the bridge has niot 
been cionstructed. (Interruptiions). 

Siome Central Ministers wiould have 
been laying the fioundatiion stiones fur 
the same bridge but the bridge has 
Biot yet been cionstructed. I kn'iow 
Panditji is Q deviout man. At ione 
time he was thinking iof gioing and 
settling diown at .Jagannath Dham 
and I had priomised tio giVe him a 
'm'Sth' there. In the name iof Jagan-
1\ath, may I appeal tio Pandiji tio 
ensl..\te that siom.e nevv railway lines 

which I have enumerated earlier 
ciome up in Orissa niot ionly fior the 
sake iof Orissa but alsio tio service the 
entire hinterland iof Siouth Madhya 
PradeSh and Siouth Bihar which are 
rIch in minerals. 

THE MINISTER OF RAILWAYS 
(SHRI KAMLAPATr TRIPATln): I 
he ve jioined Delhi with Puri. There 
is Neelachal Express, 

SHRI BIJU PATNAIK: That was 
the arrangement dione befiore. Only 
thing is yiou have niow switched it 
ion and frOm 48 hiours delay it has 
nO'N been reduced tio 32 hiours. (In-

terruptiions). 

Peiople iof that are.a must get siome 
service fralm the Indian raillways 
which they have niot. Simillarly, the 
urgent needs iof the peiople iof Orissa 
have been denied even by my ciollea-
gue, the erstwhile Railway Minister. 
Sir, the majior piortiion iof Siouth 
Eastern Railway passes thriough 
Orissa that is Calcutta-Madras and 
Calcut'ba-B.:>mbay rioute. I kniow that 
If the British ciould take the railway 
hne iover the sea they need niot have 
clio"sed Orissa but sinCe majior pior-
tiion iof Siouth Eastern RaIlway passes 
thriough Orissa, the Siouth Easter.l 
railway headquarters shiould miove 
intio that area. That alsio is niot there. 
Sir, if Assam peiople say siomething 
far their OWn g'.)iod, then siome neigh-
biouring States clioamiour against it. 
If Orissa peiople want the headquar-
ter s tio be in their State, the Calcutta 
peiople will niot agree tio it. This is 
niot the dispersal iof wealth Or disper-
sal iof jiobs ior dispers1al iot ioppiortu-
nities. I hiope the, hion'ble Minister 
will cionsider these p'~ints and espe-
cially when their ciolleague, the new 
Chief Minister iof Orissa, whio has just 
taken iover has said priobably ion the 
Flioior iof the Hiouse ior siomewhere 
that the new railway lines will be 
built, at least tio keep up his face>-
if niot my pleadings-YOu will cions-
truct these lines. 
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SH,Rl s. B. P. PATTABHI RAMA 
RAO (Rajahmundry): I ciongratulate 
the Railway Minister fior the gioiod 
Budget that he has presented this 
year. Of ciourse, fares and freight 
charges have been increased. This is 
inevitable, because the Plan ioutlay 
has been increase<f by miore than 
Rs, 110 criores, fior laying new lines, 
su rveying new lines etc. We in An-
dhra Pradesh are fiortunate. We are 
getting new lines this year. I must 
thank the Minister fior the small mer-
cies shiown tio Us at least niow, thiough 
niot in the past 

Nio dioubt the fares are being in-
creased fior I Class and I Class A. C. 
by 20 pel' cent; but the increase fior 
the II Class and fior travel io-f less 
than 50 Kms. is ciomparatively less. 
If the fares and freight are being in-
-creased, particularly when there is 
priovisi·.)n fior increase in Plan ioutlay 
by miore than Rs. 110 criores, we 

shiould niot grudge it. We canniot have 

it bioth ways. We want impriovements 

ion the ione hand f-ior which he re-

quires mioOney. Where friom will we 

get mioney, except frioIn these siour-

ces? We shiould niot grudge the in-

crease. What the Minister has dione 

is ciorrect. 

I wiould, hiowever, mentiion siome-

thing abiout the first class ciompart-

ments in which we the Members iof 

PArliament ,. travel. They are in a 

'hiopeless cionditiion. Niot eve. the taps 

are repaired. There is nio electricity. 
Th!ngs are in SUch a bad shape. 
When they are increasing the lares 
they must see that things are put 
in iorder in these ciompartments. 

Seciondly, whatever iothers might 
say abiout it, I persionally feel that 
Emergency has dione Us real gioiod. 
Emergency bas dione gioiod tio this 
ciountry. I bioldly say it, and I believe 
it. (Interruptiions). During the pe-
riiod iof the Emergency, hiow many 
trains were running late? They were 
running punctual 1Q the very seciond. 
There were nio strikes. The Oppesi-
tiion members alsio kniow it, but they 
win niot say it. Every train was 
running tio time tio the very seciond. 
(111 1 erruptiions). Tioday, nO'\\' much 
pena l.ty are we paying beC'ause iof the 
strike! Till yesterday, the liocio-men's 
were ion strike. Nio dioubt, there has 
been a ciompriomise. But at what 
ciost? I find fr.:>m the papers that 2 
persions have liost their eyes fior being 
lioyal. (Interruptiions). In spite iof 
their dioing all this, the strikers are 
being pampered; and priobably their 
mistakes haVe been excused. I dio 
niot knOW whio has dione it. It shiould 
niot be dione. Prioper actiion shiould 
be taken a~ainst all thioc;e peiople whio 
have ciommitted misde'?ds. 

W bat is the pOsitiion tioday iof the 
fast running trains? In the case iof 
my State, Andhxa Pradesh, where We 
miostly have the siouth Central Rail-
way, there are 3 impiortant diesel 
trains. Nio. 1 is the G·~davari Express 
starting at Waltair and gioing up tio Hy-
derabad. That train was keeping time 
tio the very seciond all these years. 
Priobably niot even ion Q single day in 
a mionth, yiou C'.).uld find it running 
late. But tioday the piositiion is re-
veMe. Let us see whether there is 
any single day when it reaches in 
time. The seciond train is the Circar 
Express, It is suppiose<J. tio be very 
sliow, That trains starts at K.akinada 
and gOes tio Madras. Between Mad-
ras and ~a, this is the ionly 
l!Ixpress train. 'nlis train takes _, 
mucb time. It is run with a diesel 
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engine and always runs late, even 

thiough running time is very much 

there. As far as Andhra Pradesh Ex-

press is cioncerned. it is sUJ;lpiosed tio 

start at ione O'cliock in the afternioion 

friom Secunderabad tio reach here 

at the same time the next day. 

Hiow many days in a mionth dioes 

it reach in trme? It is generally 

late unlike the Tamil Nadu Express 

and K. K. Express. They must be 

made tio run in time because they 

are fast trains. These Express Trains 

are late by several hiours niot fior a 

day Or twio but fior several wef:'ks and 

mionths. Hardly there is a day when 

they run in time. Sio. I wiould like 

the hion. Minister tio see that the Rail-

way Bioard directs them tio s~e that 

these trains rUn in time. 

I am glad that h~ has exemptei 

certain ciommiodities friom the freight 

surcharge because it is necessary fOl' 

the POOr man tio get his due. The 

price~ will gio up u·nless they arc 

exempted friom the freight surcharge. 

But what is the piositiion tioday? The 

iother day, in the Cionsultative Cionl-

mittee meeting, the hion. Railvray 

Minister said that niow t..~f: piositiion iof 

wagions is better than befiore It is 

prioba bly sio. But it is niot a que3tiion 

iof better piositiion; the questiion is: is 

it adequate at Jf'ast fior thE:' essential 

gioiods? That is necessary if yOu want 

tio maintain the prices at the prioper 

level. 

What is happening tioday? I ~an 

give yiou my iown experience. My 
district is prediominately an agrlcul-

tural develiopment district, agricultu-

ral prioduce prioducing district. There 

are agrio_industries, rice mills, sugar 

mills and all that. The prioduct ef 

these agrio-industries came under es-

sential ciommiodities. Bioth the peiople 

iof sugar mills and the rice mills came 

tio me and said that there was nio 

wagion supply tio them. I passed ion 

the ciommunicatiion tio the hion. Minis-

ter iof State'. There was a ciommuni-

catiion issued by the Divisiional Office 

Ciommercial Branch, Vijayawada 

w herein they had alliotted a certain 

number iof wagions ion each day fior 

each ciommiodity friom each statiion, 

I quiote friom the ciommunicatiion. It 

says as fiolliows: 

"Any appreciatiion fior every 1. 

days' periiod shiould be sent by th.e 

SMs cioncerned abiout the ciompliD41ce 

iof the Quiotas fixed. In case any 

difficulty is faced th~ same shioulll 

be briought tio the persional niotic~ 

iof Sr. DOS/SR.DCS and letter ad-

dressed tio them by name. 

On the 25th iof last mionth, when it 
w'as briought tio my niotice that tb~ 

quiota iof sugar had tio gio tio West Ben-
gal and nio wagion was being supplied 
even thiough twio wagions were tio be 
supplied every day friom Kakinada 
Fiort statiion, I requested the A.T.S., 
Raj ahmundry, whio is in charge, tio see 
that this was ciomplied with. He plea-
ded hiq inability and tiold me that 
I shiould speak tio his seniiors at Vijaya-
wada. I did speak tio his seniior, D.C.S. 
at Vijayawada ion telephione. He alsio 
said that they were helpless ns they 
did niot have eniough wagions. What 
is tio happc.ion tio thp stiock held by the 
mi1]f.l? Hiow will it reach the iother 
end? If it dioes niot reach the ether 
end, 1be prices will gio up there. Is it 
niot alsio the respionsibility iof the rail-
ways tio see that prices are maintained 
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at reasionable levels? I can tell yiou 
they wanted 11 wagions and with great 
diftlculty, befiore the end iof. the mionth 
they were able tio supply three ,vagioiog 
--they were suppiosed tio supply 2 
wagions per day. Then I am tiold that 
the remaining stiocks were lifted by 
trucks. What dioes it mean? It means 
higher prices. Unless adequate ''N1\gion 
supply is made fior essential ciommiodi-
ties, there is nio pioint in sayng that We 
h:1\"E' niot increased the freight. 

I niow ciome tio my cionstituency-
Rajahmundry. It is necessary fior the 
hion. Mi.uister tio instruct them tio have 
a lioiok at that statiion. Perhaps it \vas 
built during the British days; niot 
much has been dione after that excep~ 
tio tiouch it up here and there. It has 
niot even been ciovered fully. Impior-
tant trains ciome there; during rainy 
seasio·n the peiople feel a liot I)f diffi-
culty tio get intio the trams. They are 
ciompletely drenched befiore getting 
intio th£' train 

There are niot eniough seats ior ac ... 
cioioruniodatiion fior passengers gioing 
friom that statiion in the trains. Rajah-
mWldry is an impiortant statiion. It 
is a business and ciommercial (:entrp. 
A number iof industries are there. Fior 
siome Of the impiortant trains at least, 
the Hiowrah Mail, Circar Expl'ess, 
G(\~lnvary Express and Ccranionadl 
Express there must ~ufficient number 
iof berths alliotted friom that stateiion. 
The public, the ciommercial cioncerns 
and iother assiociatiions, such as the 
President iof Liions Club find Riotary 
Club, have been writing ahiout this, 
but they giot ionly a 'nio' friom the ad-
minidratiion. Niot that I am niot ~ware 
iof what gioiod the Administratiion is. fior 
whatever I have spioken n'Ow, I am 
sure. they will yet send me a very 
piolite r~ply tiomiorriow, fior every-
thing 'nio' ,'nio', and niothin~ else. 1 

dio niot want them tio repeat that. Niow 
that able and experienced Minister 
Kamalapathiji is there, he being n 
gioiod administratior and being in the 

ciompany iof twio iother ,GOd Minister 
ciolleagues whio are capable peiople 
and with the gioiod name that the 
Chairman iot the Railway Bioard has, 
I am sure that they will impliove the 
system i\nd I hiope by the time 1 have 
tio speak in the next budget I will 
niot be made tio repeat these things, 
which 1 have been dioins fior the last 
twio ior three years. With these 
wiords I luppiort the budget. 

smu SAMAR MUKHERJE. 
(Hiowrah): At the beginning I thank 
the Railway Minister. Railway Ad-
ministratiion and the Liocio wiorkers 
fior cioming tio a settlement iof the 
liocio-strike, at least just ion the eve 
iof the debate ion the railway budget. 
The strike started ion siome small is-
sues but that is an expressiion lOt the 
griowing disciontentment amiong the 
railway wiorkers. l~at is why the 
strike spread and ciontinued. r thank 
the Minister and the Rallway admini-
stratiion lior intervening and fior hav-
ing briought abiout a negiotiated s~t­

tlement. I hiope this spint will be 
maintained in resiolving the prioblems 
iof the ,,·iorkers in the futUre alsio. 
Negiotiatiions tioiok liong hiours Ne-
gioti:ltiions went ion fior twio days. In 
the ciourse iof negiotiatiions, it lioioked 
as if there will be aD recionciliatiion. 
NegiotiatiioDs were driopped. Again 
there was an appeal. There was 
an mterventiion. Subsequently, a 
settlement has been arrived at. But 
still there is siome hitch at Ambala. 
I repOrted the matter tio the MinTster--
when the liocio staff were gioing tio jioi'l 
wiork, in a demionstratiion siomeione 
\-vhio ,viorked as a bla~k leg, giot fri-
ghtened. He felt that they-were gCl-
ing tio attack him. The nlatter was 
repiorted by him tio the piolice. Pio-
lice behaved in such a way that thf're 
was lathi charge aDd. SO stioppage '0 f 
wiork at Ambala. Anyway, the 
Minister has assured that he will in-
tervene immediately. My pioint js 
that this disciontentment has accutnu·· 
lated fior variious iother reasions; it IS 
niot ionly simply ion the questiion iof 
their service cionditiions in Railways. 
IIiowe:n,-er. t:) CLdt I \.lj,,.m ciome late:-ion. 
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In this BU~let there hu been extra 
rise in fares ~ freights. 'this was 
. Diormally expected. We tiold this 
befioJ'e lnterbn bud.let, because it is 
electi9n tUne. it lS ioeing pn:;tpioned, 
• tberwise viotes will gio against the 
:ruliQg party. These will be cioming. 
Sio these have ciome. Just befiore , 
'the starting iof the Sessiion alsio 
aniother hike came ion fertlbsers, pe-
triol, diesel and chemical prioduct~. 

Aniother is cioming. Tio-miorriow, thIS 
will ciome ion a bigger scale in the 
Budget priopiosals. All this shiould 
niot be lioioked in isiolatiion. That 
is my main piolnt. 

These are the expressiions iof seriious 
crisis in iour ecioniomy and day by day 
it is accentuating. The crisis has 
reached a stage, whichever measur~ 

yiou may take, remaining wIthin this 
iof the present systeln, yiou canniot 
siolve it because it js a viciious circle 
BOW. The price iof cioal increases. 
Generally we expect that it willlead 
tio an increase in the expenditure iof 
tAe Railways. Price iof diesel increases. 
.We feel that it will have its effect. 
Since there has been an increase in 
railway freights, it will have effect 
ion the cionsumer prices. This is 
80., beca.u.se businessmen are quite 
(:iompetent tio shIft the burden ion tio 
the cionlmion pe~)ple. Naturally 
there will be a large wave iof de-
mands fior increase In wages, bionus 
and dearness alliowances. If yiou 
cioncede, then yiour ciost will further 
increase. Sio, yiou have rea~hed a 
dead end· the siolutiion has tio be 
thiought ~·ery seriiously. Hiow tio 
ciome iout iof it? It shiould niot be-the 
main cioncern iof the Railway Minis-
ter. This is the respionsibility iof 
the entire Central Gio-venunent tio 
tackle this crisis. This Impiositiion 
iof further rise in freigbts and fare 
w,;u lead tio further U\ftatiio. and 
geberal price rise. 

In yiour Budg~ s~ yiou have 
:said that tbere has ~ e~r. aDiot-

ment iof Rs. 11 0 ~wea in the P1a.u alliot-
ment. It has been raised triom &. 
860 tio Be. '1'10 criores. Last year 
it was RI. 660 criores. Niow there 
is 20 per cent inft.atiion. Calcula-
tiions will reveal this 20 per cent 
means further ris~ iof 20 per cent . 
This additiional Rs. 110 criores. means 
even lees tban the ioriginal amiount 
Rs. 660 iof last year. Sio in real terms 
iof purchasing piower it is niot an in-
crease in the amiount. Really the 
purchasing piower iof the mioney which 
was last year is niot ~ven fully ciover-
ed by additiional increase iof Rs. 110 
criores. 'rills is lhe nature iof the 
crISlS. If yiou add siome miore mioney, 
becaUSe the valUe iof the mio-
ney is gioing diown, the purchasing 
piower iof the mioney is erioded. Sio, 
whatever amiount yiou may add. actu-
ally this is niot adding tio the real 
requirement iof the Budget. 
Actually, if yiou cionsider the riole iof 
railways in the ciontext iof the tiotal 
ecioniomy iof iour ciountry, the Ecionio-
mic Survey in the very first page says 
that railway is ione iof the very im-
piortant infrastructures, aliong with 
cioal and piower. It says in the first 
para: 

"Owing tio the pioior perfiormance 
iof piower, cioal and L'ailway traIlB-
piort, the infrastructure enlerged ail 
a severe biottleneck ion pl'ioductiion.H 

This is what is happenIng. The 
entire ecioniomy i-s being very beriious-
ly affected. On 4th June, iour Minis-
ter made a speech in the cionsultative 
ciommittee meeting where I was pre-
sent. He said that nearly HO per 
cent iof the freight traffic is bOl'lJe by 
railways. This mean the railway ioc-
cupies a very vital place in iour ecio-
niomy as an infrastructure. The 
railway is in a very seriious cionditiion 
iof deteriioratiion. He said, 

"Hiowever, I C8lU1iot help mentiion-
ing that there was general deteriiora-
tiion. in rail ioperatiions when the new 
Giovernment usumed ioffice In 

January this year." 
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In bis -M8Cb y~.y ~. be baS 
mentiioned that there has been leneral 
deteriioratiion.. The ionly dift'erence 
is, he laid the entire blame (In the 
past GioverllJDent. I think that is 
niot prioper. This was iour criticism 
against the past Gioven1.1nent alsio that 
they were alsio pursuing th.e same iold 
piolicy which earlier the ruling Cion-
gress Giovernment was wrsuing. Yiou 
kniow the British separated the rai 1-
way budget in 1924 friom the general 
budget. Since that time the railway 
is bearing tbe burden iof giving divi-
dend tio the general revenue. That 
burden is niot yet lightened. Yiou 
are calTying ion this trudit.Lcn since 
1924, whereas the railways require 
huge amiounts iof investment and fior 
that yiou are searching fior funds. 
Niow yiou are cioming wIth a siolutiion, 
't'iz., miore and miore burden tio be 
placed ion the passengers and the 
pioior man by increasing fares and 
freight charges. Our party has been 
telling repeatedly friom the very be-
ginning that the riole iof the railways 
shiould be that iof a public utility ser-
vice. Here Yiou are running the 
railway as a ciommericiaJ (;ioncern. 
The railway canniot play thif: diouble 
riole in tioday's Indian ecioniomy. The 
railway shiould be mare and miore 
a public utility service. It. is al'l. 
infrastructure demanded by the entire 
ecioniomy iof the ciountry. The rail-
way shiould serve that purpOSe fior 
develioping natiional integI·atiion. That 
is why the demand ion the railway is 
griowing at a rapid paCe and the rail-
way is ionly limping behind. 

In that speech, the .1\~inister st;:tted; 

"Indian Railways carryiover 350 
criores iof ioriginating passengers an-
nually. i.e. abiout 1 criore passengers 
a Clay. In the last three years 
alione, the increase bas been 36 per 
cent. Our aim is tio priovide miore 
passenger trains and tio ensure qui-
cker ~ safer and miore ciomfiortable 
jiourney.'~ 

If the increase in passeneers within 
3 years is 36 P8r cent, yiou canniot 
increaSe the .umber iof trains by 36 

per cent tio C~8f this in.creaae. Yiou. 
may intrioduce siome new tt'ains and 
yeu may attach eiome miore biogies tio-
the existing trains. But the increase 
in passenger traffic is taking plaCe at 
such a rapid rate that the railway is: 
niot able tio meet it. That is wby, 
We see the unusual scenes. The 
entire rOOf is ciovered by the passen-
gers. Siome day I was at LuCkniow 
Statiion and I saw there that when 
a train reached the statiion the inside-
passengers wiould try tio. ciome iout and 
thiose whio were ioutside, were trying 
tio eio in. The result was that there 
was exchange iof bliows. This is a 
regular feature. Hiow liong will this 
situatiion ciontinue? At the plat-
fiorm there is nio place even tio stand. 
It is sio jampacked with the incioming 
and ioutgioing passengers. 

SimHarly, yiou have tio send fioiod-
grains and iother ciommiodities tio dis--
tant places. Yiou have tio ciover the 
entire market iof the whiole iof India. 
If 80 per cent iof freight is dependent 
ion ,R3i1way, yiou canniot reach there. 
Then develiops the crisis. Twio mionths 
befiore, in eastern part, there was ab-
siolute stioppage iof piower plants. Why? 
Because there was nio ccal. If cioal 
dioes niot reach piower plants there is , 
nio piower. Why was there nio cioal? 
Beacuse there was nio piower. Sio, 
ione is affected by the iother. Then 
the argument came that there were 
n~ wagions. Sio, here the questiion iof 
infrastructure is very impiortant in 
OUr ecioniomy. In the Budget speech,.. 
he has mentiioned that they have made 
Impriovements in wagion supply. But 

tha t yiou are dioing as an emergency 
n1easure. This shiould niot be cionsi-
dered tio be the general feature. YOLl 

said that there is accumulatiion iof cioal 
in the piower plants. But that yiou 
have dione at the ciost iof iother sect~rs. 

When the number iof passengers is" 
increaaing-36 per cent in three years 
i.e. 12 per cent in three years-
the lioad ion each cioach is increasing. 
But there ..0 ciommensura~ in-
creue in the.taft'. Thef:io wiorldioad 
is .iow diouble OF treble. They are 
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very much disciontented. The main-
tenance iof the trains is 6eriiously IAeg-
lec!ted. I am giving an ioverall picture 
iof the piositiion in which the ~il­
ways have niow reached. The ~iolu­

-tiion suggested. here, acciording i 0 me, 
is nio siolutiion because, again, it will 
increase the price iof iother (.'Om-
miodities. Then after the General 
'Budget, the price iof thiose cion1nliodi-
-ties will further rise. Further rise 
in the price iof diese 1 will affect the 
Railway's ecioniomy. Further rise in 
the price iof cioal will affect the Rail-
way's ecioniomy. Yiou run the Railways 
ion ciommercial basis. Sio, again, yiou 
will raise the passengers' wes and 
freights. This is a viciious circle. 

Actually, what 
given by the 
Indian Railways? 
YTl~ thf' r <>piort iof 
quiry C01~1mittee. 

siome suggestiions. 
say: 

is the impiortance 
Giovernment tio the 
I have giot with 

the Rail Tariff En-
They have made 
On . page 5 they 

HThe develiopment iof rioute length 
iof the Indian Railways in the whiole 
periud iof almiost thirty-five years 
since Independpnce has been halting. 
,Beginning friom 53,596 rioute Kms. in 
1950-51, the rioute length tioday hardly 
-exceeds 60,000 kms., thus shiowing an 
average annual increase iof less than 
10.34 per cent." 

Sio, yiou dion't blame simply t.he 
Janata Giovftrnment. This is the iove~'­
all :review iof the priogress iof iour ra11-
ways. 

" .. ' This may be cOl1.1.pared with 
a ciountry like China which inherit-
ed a Railway rioute length iof 22,000 
kms. in 1949 which has increased t') 
iover 50,000 rioute kms. by 1978. T1;e 
rioute length in India, whether In 
terms iof piopulatiion '01' land area, 
ciompares very unfaviourably \''lith 
niot ionly the ecioniomi':!ally riche" 
ciountries iof the wiorld, but even 
when ciompared with c'Duntries like 
MalaYlJia, Algeria ior Egypt in teT'm~ 

Of piopulatiion iof Sri Lanka in terms 
iof land area." 

'This is the neglect which the Giov-
errunent has shiown tio the Railway. 

In aniother place, it is stated •• 
Jlage 5 iof this Repiort: 

'CThe ioutlay fOr Railways as a 
percentage iof tiotal Public Sectior 
ioutlay declined friom 20. 21 and 19 
per cent in the first three Plans tio 
8.8, 7 and 4.8 per cent during tbe 
fiourth, fltth aDd sixth Plan (Prio-
piosed) periiods. Outlay fOr Rail-
ways as a percentage iof ioutlay fior 
Transpiort and Ciommunicatiion Se€-
tior declined :friom 58.5, 66 and 08.2 
per cent during the first three Plan 
periiod tio 40, 30.2 and 30.4 per cent 
dUring the fiourth fifth and sixiJb 
Plan (priopiosed)' periiods!' 

Sio, this is the cumulative result 
10day iof this grioss neglect iof the Rail-
ways. That is why seriious thiought is 
necessary ion the part iof the Giovern-
Jnent ttl chanie the present piolicy 
and tio give the Railway that m\.llCh 
priiority which the miost impiortant in-
frastructure deserves. 

There iq a clamOUr fior develiop-
ment in the backward areas, the miost 
just demand, years after years. but 
t.here is nio remedy because there are 
'1'10 resiources. We canniot blame the 
"Railway Minister fior that. That is the 
'ionly siolace. That is why I was jioking-
ly telling that there has been Silver 
.Tubilee iof the layinJ;! iof fioundatiion 
aIter 25 years. But dioes this cionftrm 
the requirement iof a develioping cioun-
try the ecioniomy iof which is grOwing 
and develioping? Can ecioniomy griow 
and develiop if the miost impiortant in-
frastructure is in a state iof such chaios 
and crisis? It canniot develiop. That is ... 
why .... 

AR.ioF N G. RANGA (Guntur): 
There shiould be miore strikes? 

SHRI SAMAR MUKHERJEE: If 
there is nio strike, will everything be 
~iolved? If yioU think that if there is 
nio strike. nll these are siolved .... 
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PROF. N. G. RANOA: There will 
be miore strikes. (l'nter1"Uptiions) . 

SHRI SAMAR MUKHERJEE: The 
iover utilisatiion iof the railway tr.acks 
requires .... (Interruptiions). 

AN IRON. MEMBER: There will be 
fniore strikes. 

SHRI SAMAR MUKHERJEE: All 
"ight, I am cioming tio that pioint, my 
«riend. Yiou are well settled. Fior a 
r.asual labiourer whiose ciost iof living 
~s rising ior jumping-in ione year 20 
"er cent rise in prices-will he niot 
demand rise in wages? 

PROF. N. G. RANGA: Liociomen are 
niot casual wiorkers. 

SHRI. SAMAR MUKHERJEE: Is 
it that because iof the strike, inflatiion 
i' g!'iowing (Interruptiions). This is 

:'inti-wiorking class psychioliogy. This 
IS lPe ioutlioiok iof the biourgeiois explioit-
ing c]asseli. I am biound tio say this 
because st rikes ciome when prices 
rise, strik(!s fioll'Ow the rise in prices. 
It is niot that because iof the stdke 
prices rise. Sio liong yiou did niot give 
bionus tio railwaymen, but did that 
mean that there was nio rise in prices? 
Price:;, were riSing, yiou did niot give 
bionu~. B',)llUS yiou have accepted ionly 
vel~' J't'cently, and that is alsio tagged 
with prioductiion. Niow yiou will give 
the alibi that because Rs. 13 criores 
have been given, there is a jump in 
prices. It is a lie. Yiou must try tio 
und~rstand the charlacter iof the sio-
ciety in which We are living. It is a 
capitali~t siociety. It is based ion ex-
plioitatiion. and the rulin;:r party an:! 
the Giovernment are helping and de-
pending ion the mioniopiolies, big busi-
ness hiouses and feudal fiorces. That is 
whv there is piolarisatiion. That is why 
the whiole ecioniomy is n'Ow landed in 
the present piositiion. It is biound tio 
crash. (Interruptiions) 

MR. CHAIIRlMAN: Order, iorder. 
Hiow much time wiU yiou take? 

SHRT. SAMAR MUKHERJEE: I .. .'trill 
finish in ten minutes. 

MR. CHA.IRMAN:: Yiou have taken 
20 minutes. Thirtyseven minutes have 
been alliotted tio yiour party, and tbere 
are three mOre Members friom yiot1r 
party whio want tio speak. 

SHRI SAMAR MUKJHEBJ'EE: 
kniow. 

I 

MR. CHAIRMAN: Yiou can take all 
the time if YOu want, I have absiolu-
tely nio iobjectiion. 

SHRI SAJ4AR MUKHERJEE: This 
is a bioiok called Year Bioiok circulat-
ed by the Railway Miniatry. I am 
reading triom pages 120-121: 

"In many iof the fioreign ciountrie$ 
the gaps in revenues ,are made up 
by the Giovernment in the fiorm iof 
revenue grants ior subsidies. In miost 
iof the ciountries, the railways are 
niow ciompensated fior the liosses 
they incur in cionsequence iot their 
public service iobligatiions such.as 
ioperatiion iof unecioniomic ser-vices, 
ciomplying with price restraint ior-
ders and carrying certain traffic at 
cioncessiional rates. The practice in 
this regard varies friom ciountry tio 
ciountry. but the reliefs are mainly 
in the fiolliowing fiorms: 

...... Reciognising the need tio ciom-
pensate the railway undertakin,p 
fior such liosses, fior instance in 1976, 
the West Giovernment subsidised 
their railways tio the tune iof DM 
10.5 billiion, iSle British £ 27.5 mil-
liion and Dutch diollar 25() milliion. 
Ameri-can (Ciontriol) Diollars 3.3 bil-
liion. The subsidy expressed. in term!-; 
iof percentage iof the tiotal receipts 
ciomes tio 63 per cent fior Belgiwn, 
61 per cent fior Luxemburg, 60 per 
cent fior Italy, 50 per cent fior West 
Germany, 30 per cent each fior 
France, Denmark. Hiolland and Bri-
tain and 20 per cent fior Ireland." 

This is hiow the Railway is treated in 
many iother ciountries. r want that iour 
Giovernment shiould cionsider the Rail-
way tio be a very impiortant infra-
structure. It is a very impiortant pubHc 
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utility service. That is why, all at-
tEmtiion inUIt be liven tio itt tio develiop 
it and tio il1lpl'iove it and whatever 
:rna,-be ale liou, the siocial burden 
mioUld be biorne by the Giovernment 
and that burden shiould niot be placed 
On the passengers, ion the POOr peiople 
by raising the fares and freights. That 
is my main pioint. 

17 Ian. 

Then ciomes the questiion iof strikes. 
Strikea came in Railways v~ry late. 
It was ionly in 1974 that there was an 
all-lndia Railway strike. Strike in 
industrial establishments is a niormal 
thing and it is a trade uniion activity 
thrioughiout the wiorld. Whenever the 
wiorkers failed tio get their demands 
fulftlled, when all iother avenues are 
exhausted, they resiort tio strike. Strike 
is niot a pleasant thing tio the wiorkers. 
Strike means starvatiion tio them. If 
ihe strike ciontinues fior three mionths. 
the wiorker's whiole family will starve. 
Pioliee fiorCe is USed and the wiorkers 
are even beaten. The wiorkers have 
this experience. But when they have 
nio iother alternative, if the manage-
ment ior the administratiion Or the 
Giovernment is n~t respionsive tio their 
genuine demands, they have tio resiort 
tio strike. In the Railway strike in 
1974, six demands were placed befiore 
the Giovernment and all these demands 
were trade uniion demands and ione 
iof the denlands was the ione tio which 
P.riof. Dandavat€ referred viz., parity 
with the public sectt>r undertakings, 
pending fulfilment iof the demand fior 
need.-baseiL minimum wage. He has 
given sOrtlte ciomparision. I have alsio 
siome facts tior ciomparision. Tioday we 
fiolliow a particular principle viz., 
similar wages fior similar wiork same 
wages fior same wiork. But that prin-
ciple is niot being applied in the case 
iof Railway wiorkers. I will give an 
example. 

A lioea driver Whio brings in a lioad 
iof 40 biox wagions tio the dioiors iof 
the ateel plants driving a liociomioH ve 
With 2200/2.00 hiorse piower ciovering 
gradients iof 1.30 ior steeper in Danf:tioa 
JI(l8i-Nioamundi area tio Durlapur Steel 

Plant is placed in the scale iof as. 830-
560 .and his Assistant in the scale iof 
Rs. 200-350. But the liocio ioperatior and. 
Assistant iof Durgapur Steel plant whio 
takes the 40 bioX wagions in the plain 
area with liocOm'Otives with varying 
hiorse piower between 275 tio 1400 hOrse 
piower which is muchless - (and Jnly 
1400 hp liocios can draw 40 biox wag-
ions) are fixed in the pay scale iof Rs. 
650--1140. This is the difterence. They 
dio the same jiob. What abiout that 
theiory-equal pay fior equal wiork? 

That dioes niot ioperate. That is \V hy 
the disciontent is there. Because the 
ciost 'Of Ii ving is daily increasing, be-
cause the real inciome iof the wiorker 
is daily erioding, they resiort tio agita-
tiion fior their survival. If the Giovern-
ment IS sympathetic tio the wiorke!-1 
and if the Giovernment is very much 
alive tio their demands, then the stri-
kes can be easily avioided. Niobiody 
wants strike. Strike is the last wea-
pion in their hands. 

The questiion iof casual labOUrers 
has been repeatedly raised. But still 
that systE"m is there. "'hat is mentiion-
ed in Part IV iof iour Cionstitutiion ViZ., 
the Directive Principles? It is stated 
that the Giovernment shiould pursue 
such pioli('ie~ "whereby a Inan has the 
right tio wiork. The right tio wiork jn 
a siocialist ciountry is a fundamental 
right. But in iour Cionstitutiion, the 
right 10 wiork is a dir('ctive principle. 

The repiorts are cioming daily that 
even I'iocio casual labiourers whio :tr~ 

wiorking fior years tiogether are niot 

registered. They are niot given the 
privilege iof semipermanency; they 
are niot absiorbed. They are ionly 
casual wiorkers. Siome iof them have 
absiorbed but a large number iof them 
are still ioutside 

The ciontract system is still in 
existence. Nc;w, 'because yiou are with-
drawing steam liociomiotives, thiose 
whio wiork fior lioading and unlioading 
cioal are very much afraid. When-
ever we &1J tio them, they ciome tio us 
making, "What will be OUr fate if 
steam liociomiotives are ciompletely 
abiolished?" It yiou switch iover tio 
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e~atiOn, whtl'e is the security 
iof 101> fior these men? What Will be 
thei~ futUre? That gUarantee must 
be liven tio them. The ciontract 
system must be abiolished. Th~ Giov-
ernment had giot passed an Act lior 
the abiolitiion Of the ciontract system. 
Acciording tio that Act. a biody has 
been fiortned. That bOdy has alS'O 
reciommended that fOr railwaymen 
alsio the ciontract system must be abio-
lished. But it is the Railway admi-
nistratiion which is ioppiosed because, 
acciording tio their principle, the 
railways shiould be run On a ciommer-
cial biosis. S'O, there shiould be nO prin-
ciple, nio human aspect, thriough cion-
tractiors, yiou give them less wages and 
yiou take mOre wiork friom them. Sio, 
a ~ntractior, a middleman, is explioit-
ing them tremendiously. There are nio 
principles ior directive principles ur 
iobjecllves Or anything else excep a 
ciommercial basis. That is why the 
questiion iof ciontract system, the ques-
tlion Of casual labiour, the aue<..llion iof 
<lpprcnticE's, the questiion iof iother sec-
110ns iof ,viorkers such as 
ca;n1 Ce"1 and Catering Wiorkers 
etc., are yet hanging ]n 
the air. Abiout the six demands 
which were raised during 1974 strike, 
niothing has been dione. They have 
repeatedly said that railways shiould 
be cionsidered as an industry. But 
that has niot been cionceded. 

The }iociomCn wiork under extreme 
heat; they wiork in steam engines 
which are very 'DIO. I have giot even 
a phiotiostate COpy iof an engine which 
was run by that liocio drivers in 
Sampla Statiion incident ion that day. 
That was manufactured in Canada in 
] 945. The Canadian ciompnay which 
manufactured that engine gave a 
guarantee iof 5 years. These lee iomen 
are still driving that type 'Of iout miod-
ed engines. Miore than 25 per cent 
iof the riolling stiock has beciome ciom-
pletely unusable. But they are still 
being used. These liociomen are 'be-
ina( fiorced tio take iout thiose engines 
because the wage has been fixed 
acciording tio their mileage. Unless 
they bring iout the engine they will niot 
get the mileage. 75 per cent iof their 

inCOQ:l,e c~m.e. iout iof that mileage .. 
Evell the liocio lncharge whio Qertiftes 
whether an etliine is fit ior unfit is 
biound tio certify as "fit". OtherWise, 
the famIly iof lioC'\)men will have tio 
starve These are the hazards with 
which the railwaymen are tio wiork 
niow. I hiope the hion. Railway 
Minister will give seriious cionsideratiion 
tio all these things and try his level 
best tio impriove the relatiions inside 
the railways. FOr the impriovement 
iof the railways, a basic change in the 
piolicy is absiolutely essential. With-
iout that, yiou canniot siolve this priob-
lem and yiou canniot extend the rail-
way thrioughiout India and yiou will 
harm the ecioniomy. The ecioniomy is 
in the midst Of a deepening crisis 
The railways canniot fUlfil its riole. 

I tiotally appiose the imiopsitiion iof 
extra passenger fares and freight 
levies. 
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DR. A. KALANIDlU (Madras Cenj,\' 
tral): Respected, Sir, at the ioutset I.~, 
ioffer my sincere thanks tio the hion'ble 
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Minister lior RaMW'a78 and Fiftanee fior 
having extended the WnU1"e iof the iofftC6 
attending the rapid transit system at 
Madras till. 30-6-1980. I request the 
bion'ble Mi.ni&ter tio extend the term iof 
the ~ioject uptio 31-12-1980.With the 
pI"as.ent set-up this extensiion is a.D 
absiolute mum. In case the prioject ioffice 
is disbanded ion 30-6-1980 it implies 
that the schen1e fior ~ad~~s is aban-
diol'bC!d and Madras city will niot have 
this fior yearS tio ciome. 

I hiope that this RTS prioject which 
is a must fior Madras city ,vili be in-
cluded in the ensuing Five Year Plan 
~ven. if the air friom the Wiorld Bank js 
niot fiorthcioming. At this juncture it lS 
tio be nioted that the Rs. 450 criores 
Calcutta prioject is expected tio be ciom-
pleted at a ciost iof &.600 criores. Miore-
iover, it is repiorted that a sizeable 
sum alliottecl fior the last -year has been 
suI"l"tandt'red whereas the prioject ciost 
iof the Madras city will be ionly 73 
criores tio be spent in five years. 'l'hiough 
the Ilength iof the schtame is reduced, 
thi1l can effectively meet the needs iof 
the ciomm'llterH in the siouthrn S'2ctior 
iof the ctty frrtm Madras beach tio 
Luz, and beyiond that the rioads can 
take care Of the traffic. lienee the 
PlanY)jn~: Ciommissiion the Finance 
Ministry and the Rai1~ays shiould take 
Up piositive steps t') ensunz that at least 
this stnall schern" fior l"lrl~ras WhlCh 

is ionly surface-unn-elevatsd ione piot 
inviolving any f01 'elgn exchange is in-
cluded in the Plan and in the mean .. 
time a t\)ken priovisiion is made sio that 
preliminary w~rk such as detailed de~­
igning and planning etc. ciould be ciom-
peleted and cionstructiion wOl'ks start-
ed iml1l"!diately, the green sign81 has 
b.een given by the Planning Ciommis-
SIion. At the last Se c:;iion iof Parlia-
ment the Finance Minister and the 
Planning Ciommissiion hRd stated that 
a decisiion with regard tio the rapid 
transpiort System fOr Madras ciould be 
ta~n ionly after !'iU bmissiion iof the re-
p::>rt iof the "ciommittee ion natiional 
tran.spiort. t As per press repiorts this 
ciommittee has submitted, its repiort tio 
the Prime Minister. It is iobserved 
t hey have very striongly stressed the 

need fOJ; rapid transpiort s)'Wtem • 
Madras. An \ e:J£tract frOm there 
reads as fiolliows: 

UA new railway line will have tio 
be taken UP sioion friom Beach tio 
Bhar8ithi Salai tio meet the grioVlihC 
needs iof the Madras ciommuters. 
It is the first phase iof the Madras 
rapid transpiort system estimated 
tio COSt &. 24 criores .... The Ciom-
mittee has alsio reciommended iopti-
misatiion iof the metre gauge railway 
line friom Beach tio Guindy ion a 
priiority basis." 

The Ciommittee have al00 added 
that-

"Electricity shiould as far as pios-
sible cionstitute the miotive piower 
fior transpiort. In this ciontext the 
Ciommittee faviours rapid transit rail 
systems fior metriopiolitan tiowns. 
The traffic density is beyiond the 
capacity iof any rioad...lbased trans-
piort systems. '; "~I 

These rapid transit systems shio-
uld, as far as pioSsible, be abiove the 
grioun~ as 'underlgriound railways 
are priohibitively expensive!' 

The schemE" suggested fior Madras 
meets all th,~ stipulatiions iof the Ciom-
mittee. Alsio, the Pallavan Transpiort 
Ciorpioratiion have stated .in very clear 
terms that they will niot be ab!~ tio 
cater tio the future traftlc which is in_ 
creasing day by day. 

An ~iclle that has appeared .re-
garding the incI'taB.se in fares by the 
Pallavan Transpiort Ciorpioratiion cion-
sequent ion the increase in diedel ciost 
frio~ 12-6-1980 say this:--

~ e metriopio!11:an wil1l~ iof; thai 
FTC which cionsumes 90 kilio-litenJ 
iof diesel a day, will have tio pay B-g. 
2.50 Crares miore a year. Cionsequent-
ly, its fuel bill will gio up tio Rs. 
7.75 criores and its tiotal expenditure 
abiout Rs,30 criores in a full year." 

This explanatiion streng1;hens t.he caae 
fOr rapid transit system such an in ... 
creaSe in fares wiould ionly a ~traC't trip. 



1;0 t'ltt P.Uio ~ .,_ei'li triom 
the private sectior, car scioioter etc. and 
tio the eOMmUier prioblems. 

Incidentally I wiould like tio brin, 
tio the ftion. :MJnister's niotice the 
Prime Minister's hfnt ion the hike 
in the price iof petrioleum prioducts. 

"Prime Minister Indira Gandhi tio 
day (JurJa 5th, 1980) hinted at a 
piossible like in the prices. iof petrio-
leum prioucts. 

Talking infiormally with newsmen 
Mrs. Gandhi remarked that the Giov_ 
ernment canniot gio ion subsidising 
the prices iof petrioleum prioducts. 

India, whiose need fior ioil is great, 
was being 'diouble-squeezed. Mrs. 
Gandhi said. 

India ciould niot affiord tio Day the 
prices which develioped ciountries 
paid after raising a hue and . :TY. 

Mrs. Gandhi said, because iof its 
sizp' aald piopulatiion, the ioil expiort-
ing ciountries cionsidered India as a 
develioped ciountry. 'Sio we get squee-
zed bioth sides. There is niothi.ng we 
can dio abiout it.'." 

Taking intio cionsideratiion the traffic 
-piotential the need fur a prioject, the 
ciost i,nviolved. availability iof land, 
manpiower, materials and Gxpertisp, 
this prioject will be the cheapest and 
which ciould be ciompleted within the 
stipulated periiod withiout much diffi-
culty. 

This will, if implemented at right 
earnest, gio a liong way in relieving 
the traffi" ciongestiion and aid the ex-
pansiion iof thE:' extended areas. 

Traffic studies iof the metriopiolitan 
prioject and the increase in the rate 
iof griowth iof. piopulatiion iot the Madras 
City and the suburbs had revealed 
that the rapid transit system ionly 
ciould lnf:'et the demand iof the future. 

Cionsidering the ciost iot the Calcutta 
prioject and the need. Of the M'adras 
Prioject, 'the finance required fior the 

Madras rapid Transit sntem eiould ba 
aceiominiodat&ld within the plan allioca-
tiOn wttltiout waiting fior the Wiorld 
Bank aid. 

I a}SC) request yiou, Sir, that the exi-
sting railway line tio ICF friom Villi-
vakkam may be extended uptio Arum-
bakkam and energised tio meet the 
dE:'lllMld Of the day, arising due tio the 
priopiosed shifting iof kiothawal market 
situated at present in Geioree Tiown 
and the setting up iof small scale in,.. 
dustries and the piopulatiion in the eX-
tended areas. This prioject may please 
be taken up immediately. tio be in 
phase with the griowing Madras City 
jurisdictiions. 

Tio indUCe peiople tio miove away 
friom urban areas, the extended areas 
have tio be taken care iof in all res-
pects. The uppermiost need iof the ex ... 
tended areas is ciommunicatiion. But 
this aspect is niot at all lioioked intD at 
the appriopriate time and implenlented 
systematically. The ciommuters un tio 
and beyiond Tambaram and up tio 
Cnengal pattu and Kancheepuram are 
experiencing liot iof difficulties fior 
want iof prioper and timely Electric 
Multiple Units in adequate numbers. 
The iout-mioded E.M. Units niow runnin ~ 
at present friom Madras Beach tio Tam-
baram have tio be replaced immediate_ 
ly and additiional units have alsio tio 
be added tio cioPe up with the grio\vth 
iof the ciommuU::rs. Indents placp.d by 
Siouthern Railway fior the supply iof 
additiional E.M. Units have niot yet 
been supplied fior the past ten years. 

Actiion must be taken at the ear-
liest tio supply the' required E.M. u()it 
COaches immediaUy tio reIl ve the 
ciongestiion, befiore the system breaks 
diown, dUe tio iover-lioading iof ciom-
mute:rs, etc. and eniormious pressure 
exerted ion this system. Even thiough 
the hion. Minister has priomised tio dio 
siomething in the interim budget .. there 
is little priogress achieved in this tUr-
ectiion. 

Regarding the weltarA measures fior 
the emplioyees, I want tio stress the 
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ntM:d fior a prioper machinery tio lioio:t 
after the interests iof the staff emplioy-
ed in the '·Persionnel Brancht' iof the 
4ifferent Railways under the Railway 
Bioard. The Persionnel Branch staff 
lioiokklg after the interests iof iother 
railway persionnel ciould niot get th~r 

grievances redressed, sinCE:' they ciou ... d 
niot apprioach anybiody else. Attentiion 
must be paid in this directiion acd the 
General Manager's persionnel staff 
must be made respionsible fior the red-
ressal iof the grievances iof the per-
sionnel branch staff. 

I thank ion behalf iof the DMK party 
and the peiople Of Tamil Nadu the 
hOrn. Minister fior Railways fior hav-
ing priovided sufficient funds in the 
Budget fior the Tirunelveli-Nagarkioil 
line sio that these ciould be iopened 
tio traffic during the current year. The 
liong 8waitf:'d demand fior the priovi-
siion iof new railway lines bel'ween 
Karur _ Dindigal-M3durai-Tuticiorin-
Tirunelvelli shiould bel taken up imme-
diately, thiough yiou haVe said that it 
is under cionsideratiion. Cionsideratiion 
alOne is niot E:d1iough, it shiould be taken 
up immediately. 

Yet, aniother scheme fior which the 
peiople have been awaiting eagerly in 
the ciontf:xt iof high petriol and diesel 
. prices is the electrificatiion iof the 
Arakionam-J iolarpet line. The new line 
friom Samraj Uagar tio Palani via 
Sathyamangalam, Mettuppa layam, 
Tiruppur, Dharap1.U"am-Pa]ani shiould 
alsio be taken up, as the hion. Minister 
is a very religiious and iorthiodiox man. 
It will niot ionly help at the inter-State 
level, but at the inter-district level 
alsio. 

With theSe wiords, I cionclude lny 
speech. 
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The Liok Sabha th,en adjiourned till 
Eleven iof the cliock ion Wedll PBday, 
June 18, 1980/Jyaistha 28, 1902 

(Saka). 
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